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The Lok Sabha met at 
Eleven of the Clod<

[MR. SP EA K ER  m the Chatf]

M EM BER S SW O R N

[English]

1 Major D D Khanoria (Kdngra)

2 Shri Lai Baboo Rai (Chapra)

11.01 hrs.

O H IIU A H Y  F^EFERENCES 

[English\

MR SPEAK ER  1 Ion. Mombers, as we 
meet today after aw inteival of over two 
months, it is niy sad duty to inform the House 
of the demiso of five of our former col
leagues, namely, Sarvashri Harindranath 
Chattopadhyaya. Devendra Satpathy, C. 
Nanjdppa G.N Dixit and C.M. Poonacha.

Shri Harindranath Chattopadhyaya was 
a member of the first Lok Sabha during 
1952-57 representing Vijayavada constitu
ency of the then State of Madras

Shri Chattopadhyaya was the brother of 
Mr. Sarojini Naidu, the ‘Nightingale’ of India.

His father Aghovendranath was the founder 
Principal of Nizamis College in Hyderabad. 
A veteran freedom fighter, Shri Chattto- 
padhyaya was jailed several time during the 
freedom struggle.

A grand old man of letters and arts, Shri 
Chattopadhyaya wrote his poems with a fine 
jyricism and a depth of thought ran through 
all of his poem, giving them a distinctive 
charm that touched the hearts of millions of 
his readers. He had 19 books of collected 
poems to his credit. Way back in 1965, he 
attended Expo-67 and Montreal-30-two 
world poetry conferences— where he repre
sented Indian poets.

Recipient of Padma Bhushan, Shri 
Chattopadhyaya will be remembered for
ever in the world of cinema, for his character 
roles and his lyrics A find orators, he made 
appearances on Doordarshan also. An 
emeiitus producer with All India Radio and 
Doordarshan, he made many a delightful 
feature on various subjects

He also excelled as a painter with his 
works having shades of beauty and showing 
a leverence for life A portfolio of his album 
of paintings was published under the pen- 
namp Nan,^

An able parliarnentanan, Shn Chatto
padhyaya took keen interest in thepioceed- 
ings of the House and was heard with rapt 
attention

He passed away at Bombay on 23rd 
June, 1990 at the age of 92.

Shn Devendra Satpathy was a Member 
of Fifth Lok Sabha during 1971-77, repre
senting Dhonkanal Constituency of Orissa.

A journalist by profession, Shn Satpa
thy served on several organisations in vari
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ous capacities. He was the Vice'Chairman 
of Orissa Unit of Bharat Sevak Sama] dunng 
1967-66. He was also the president of All 
India Postal Employees Union Class IV and 
Postmen Orissa Circle during 1968-69. Shri 
Satpathy also served as organiser, Gandhi 
Tattva Prachar under Gandhi Smarak Nidhi 
and a Member of Shri Aurobindo Society, 
Pondicherry.

An active social worker, Shri Satpathy 
organised several camps and relief work for 
Bharat Sevak Samaj and Aurobindo study 
circles in Orissa.

Shri Satpathy passed away at Bhu
baneswar on the night of 26th June 1990, at 
the age of 61.

Shri C. Nanjappa was a Member of the 
Second Lok Sabha during 1957-62, repre
senting Nilgiris constituency of the compos
ite State of Madras.

Shri Dixit served as a member of the Univer
sity Grants Committee, Uttar Pradesh and 
as Chairman, Committee on Closed Mills, 
Uttar Pradesh. He was author of several 
publk:ations.

An able pariiamentarian, Shri Dixit took 
keen interest in the proceedings of the House 
and made valuable contributions thereto.

Shn Dixit passed away on 2nd August, 
1990 at Delhi at the age of 83.

Shri C.M. Poonacha was a Member of 
Fourth Lok Sabha during 1967-70 repre*. 
senting Mangatore constituenfcy of the erst
while State of Mysore. Eartier he was elected 
to the then Coorg Legislative Council in 
1945. Subsequently, he served as a Mem
ber of the Constifuertt Assembly and Provi- 
snnal Parliament during 1947-51. Still later, 
he was elected to Rajya Sabha in April, 
1964.

A medk»l practittoner by profession, 
Shri Nanjappa was associated with various 
social and other organisatkins in different 
capacities. He sen/ed as a member and later 
on, as the Chairman of the Municipal Coun
cil, Coimbatore for a number of years.

A veteran freedom fighter, he partk:!- 
pated in the freedom struggle and offered 
satyagraha in 1941 under Gandhiji and suf
fe r^  imprisonment.

Shri Nanjappa passed away at Coimba
tore on 21 St July, 1990 at the age of about 
88.

Shri G.N. Dixit was a Member of the 
Third Lok Sabha during 1962-67. represent
ing Etawah constHuertcy of Uttar Pradesh. 
Earlier, he had been a Member of the Uttar 
Pradesh Legislative Assembly during 1952- 
57.

A lawyer by profession, he participated 
actively In the freedom movement and suf
fered imprisonment several times.

An ardent political and social worker,

A veteran freedom fighter, Shri 
Poonacha discontinued his studies to join 
the Natnnal Movement for Freedom and 
suffered imprisonment several times.

Shri Poonacha was Chief Minister of the 
thenStateofCoorgduring 1952-56 and later 
on heW various poitfoRos in the council of 
Ministers inthe newty formed State of Karna
taka.

An able administrator, Shri Poonacha 
heU with distinctnn several portfolios in the 
Unton Coundl of Ministers during 1966-69. 
He also served as Governor of Madhya 
Pradesh and Orissa.

AwkMytraveuedperson,Shri Poonacha 
served as Chairman, State Trading Corpo- 
ratton of hidia during 1959-63. Ha led a 
Trade Delegatton to East European coun
tries in'l960 and the StateTrading Corpora- 
tkm Delegatton to Japan in 1961.

An able parliamentarian, he made valu
able oontributtons to the proceedings of this 
House.
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Shri Poonacha passed away at Gon- 
Ikoppat (Karnataka) on 3rd August, 1990 at 
th0 ag« of 80.

We deeply mourn the loss of these 
friends and I am sure the House wHt join me 
in conveying our condolences to the be
reaved families.

The House may now stand in silence for 
a short while as a mark of respect to the 
deceased.

( The Members then stood In silence tor a 
short while)

[Translatbn]

KUMARI MAYAWATI (Bijnor): Mr. 
Speaker, Sir, due to atrocities on Harijans 
and backward classes in 
Agn...{Interruptions)

MR. SPEAKER: Kumari Mayawati, it Is 
questton-hours. Please sit down..........

(Interruptions)

KUMARI MAYAWATI; Mr. Speaker.
Sir,... {htterruptions)

MR. SPEAKER: Kumari Mayawati, I am 
not aUowing you in the questkm hours. It is 
not the time to raise this question. So please 
be seated.

{Interruptions)

[EngBeNi

MR. SPEAKER: Please resume your
seat.

MR. SPEAKER: Please sit down. I have 
asked you to sit down and you are standing 
up again. This sort of conduct does not be 
have you are the leader of your party.

[English]

SHRI RAJIV GANDHI: Mr. Speaker. 
Sir. some Congress Members have moved 
for the suspension of Question Hour so that 
the adjournment motion on prnes, that we 
have brought, may be taken up immediately. 
I would request you to put to the House the 
questton of the suspension of Question Hour 
and the taking up of our adjournment motion 
immediately. {Interruptions)

[Translation]

MR. SPEAKER; Please sit down.

{hterruptions)

THE MINISTER O F S TA TE  IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER O F STA TE  IN TH E  MINIS
TR Y  O F TOURISM (SHRI SA TYA  PAL 
MALIK): The Government is prepared to 
hoM a discussnn on the question of rise in 
prices. That is upto you. You may take it up 
either before the Question Hour or after it. 
The Queston Hour may be suspended forth
with. We leave It to you to take a decision in 
that regard but we are ready for a discusskin.

[English]

SHRI RAJIV GANDHI: Sir, in that case, 
we wouM request you to move It immediately 
after Questkm Hour, {koerruptiofu)

MR. SPEAKER; Yes.

{Interruptions)

MR. SPEAKER; Mayawatfil, please 
resume your seat.

{Interruptions)

{Menuptions)

ITnmsMion]

MR. SPEAKER; I shaH not listen to 
anything else now. First of aH, I want every
one to be seated. The entire House and
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everyone in the country is exercised over 
this issue.

[English]

MR. SPEAKER; Mr. B.N. Reddy.

SHRI B.N. REDDY: Question No. 1. 
{Interruptions)

[Translation]

MR. SPEAKER: Kumari Mayawati. I am 
asked you again and again to sit down. I am 
not entertaining any requests during the 
Question Hour. Let the Question Hour con
tinue.

[English]

MR. SPEAKER' Mr. Gurupadaswamy.

(Interruptions)

MR. SPEAKER: Will you please take 
your seats?

[Translation)

SHRI RAM LAL RAHI: You should 
listen... {Interruptions)

MR. SPEAKER: I have not refused . I 
shall listen to it only at the proper time, not 
now.

{Interruptions)

MR. SPEAKER: Please sit down I 
would like to repeat that I shall listen to your 
request only after the Question Hour and not 
now. Now Shn Gurupadaswamy is giving his 
reply.

(Intprrupticns)

SHRI HARISH RAW AT: Sir. it is regret
table that atrocities are being committed on 
Harijans in U.P., Bihar and Madhya Pradesh, 
This Is a very serious matter. H is a heartless 
Government which is completely uncon
cerned.... (Interruptions)

SHRI RAM LAL RAHI: Sir, the Hon. 
Prime Minister should have been present in 
the House at the moment. How is the busi
ness of this House going to be conducted in 
this situation and who will listen to us in his 
absence?... (Interruptions)

MR. SPEAKER: Please sit down.

(Interruptions)

[English]

TH E  M INISTER O F  FINANCE (PROF. 
M ADHU D AN D AVATE): The hon. Members 
has complained that the Prime Minister is not 
in the House. Today is his Question Hour in 
the Rajya Sabha. He is replying to the ques* 
ticn in the other House. ... (Interruptions)

ORAL ANSW ERS T O  Q U E S TIO N  

[English]

Consumption of Petrol and Petroleum 
Products

+
•1. SHRI B.N. R E D D Y ’

SHRI S A N A ! KUMAR MAN- 
DAL:

Will the Minister of PETR O LEUM  AND 
CHEM ICALS be pleased to state:

(a) the specific steps taken by Govern
ment for curtailing the consumption of petrol 
and petroleum products:

(b) whether the views of general public, 
industrialists etc. were invited and consid
ered before taking decision in this regard;

(c) if so. the details thereof:

(d) whether any appraisal of petrol and 
petroleum products regulations issued re
cently has been made in regard to its con
sumption: and

(e) if so. the outcome thereof?
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TH EM IN ISTERO F PETROLEUM AND 
C H E M IC A L S  (S H R i M.S. G U R U - 
PAOASWAMY); (a) A statomwit it laid on 
th« Table of the Housa.

(b) No, Sir.

(c) Does not arise.

(d) and (e). It is too early to assess the 
impa^ of the various measures taken re
cently, on the consumption of petroleum 
products.

S TA TE M EN T

The measures fallen by Government to 
curtail the consumption of petroleum prod
ucts include reduction in consumption of 
petrol and diesel in vehicles of Central/State 
Governments, local bodies and public sector 
undertaking. Bulkconsumers like State Road 
Transport Corporatbn, Railways and Power 
Houses have been advised to reduce con
sumption by 10%. Restrictions have also 
been placed on overall supply of some other 
petroleum products. Allocations of Kerosene 
to States have been restricted to a 4%  in
crease for the Monsoon Block 1990 
(July-October) compared to the increase of 
7% permitted last year. Retail outlets are to 
remain open only from 7.00 A.M. to 12.00 
Noon on Sundays and have been asked to 
observe working hours from 7.00 A.M. to
7.00 P.M. on other days. All retails outlets 
located within the limits of Muncipal areas 
and within a radius of 20 KMsfrom the limits 
of Municipal areas are covered by the gukie- 
lines as above.

SHRI B.N. REDDY: When such an 
important matter on the question of prices 
was raised, they shou ki have taken the pubik; 
opinion and prices of petrol and petroleum 
products have really gone up to a great 
extent. We are facing a very big problem 
today due to rise in prbes. I wouM like to 
know as to why the Government has not 
taken the view of the general public and the 
industrialists as far as the rise in prices of 
petrol and petroleum products are concerned.

SHRI M.S QURUPADASWAMY; The 
questton does not refer to petn>leum prices 
at all. Petroleum prees have been hiked 
because of the duties Imposed bymyhon. 
friend the Finance Minister and that does not 
arise from this questton.

SHRI B.N. REDDY: No details have 
been furnished which I have asked, for. 
Would you please furnish the details asked 
for?

SHRI M.S. GURUPADASWAMY: Sir, 
some details have already been given. On 
21st June, a notificatnn was issued by the 
Ministry detailing the varbus measures to 
curtail consumption of petroleum products. 
We have restricted the hours of working of 
petrol bunks. They are now open from 7 AM 
to 7 PM... (/nfemjpfibns)...There is partial 
ctosure of pMiol bunks on Sundays. Beskles 
this, various measures have also been taken 
by the Ministry. We have requested all the 
Central Ministries to cut down the consump' 
tion by 20 per cent. In particular, we have 
asked the Railways to cut down the con- 
sumptnn by 10 percent. Similarly, we have 
asked the State Governments to cut down 
the consumpton by 20 per cent. We have 
sakl that 10 percent cut shoukl be applied for 
road transport and Electrteity Boards. We 
have t>een examining the impact of these 
measures and tt will take some time to as
sess the impact of the various measures.

SHRI SANAT KUMAR MANDAL: How 
does the Petroleum Ministry now proposes 
to compensate not only for the spurt in the 
prices of crude oil and petroleum products in 
the internattonal markets in the wake of 
OPEC raising the target price by three dol
lars a barrel and the likely disruption of 
supplies consequent of Iraq’s invasbn of 
Kuwait on the main supplier of petroleum 
products to India but also effect a saving in 
consumptton here?

SHRI M.S. GURUPADASWAMY: It is 
true that recently the OPEC countries have 
hiked the petroleum price upto 21 dollars per 
barrel. As a result of this hike, the gross 
foreign exchange requirement has been
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worksd out by my Ministry, and it comes to 
about Rs. 9500 crores for meeting the 
demand. But tlie Finance Ministry has re
stricted the foreign exchange availability to 
us to Rs. 6400 crores, which was the figure 
for the last year. If we have to adhere to this 
figure, we have to restrict the consumption of 
petroleum products much more than now. 
The Ministry has taken up this matter with 
the Finance Ministry. We are making a re
quest for higher allocation in foreign ex
change. We are watching the situation eve- 
7day and I am afraid, the international oil 
scenerio is very difficult and volatile. I am 
afrakl, we may have to take more strict 
messures to cut down the consumption of 
petroleum products... {Interruptions)

MR. SPEAKER: No interruptions. You 
cannot get the reply from the Minister like 
this. You will get your chance. Let the Minis
ter reply. Please take your seat.

SHRI M.S. GURUPADASWAMY: The 
rate of growth in demand last year for petro
leum products was 8.2. per cent and for 
petrol Itself, it was about 14 per cent. If this 
rate of growth is continued this year also, we 
do require about Rs. 8800 crores of foreign 
exchange. The Finance Minist^ has altowed 
us Rs. 6400 crores of foreign exchange this 
year. As I saki, the overall growth in demand 
last year was 8.2 per cent. HI have to adhere 
to this foreign exchange limit made available 
to me by the Finance Ministry, then instead 
of meeting 8 per cent growth in demand, 
there has got to be a cut in demand, a 
negative growth of 1 per cent. This is the 
picture that is now emerging.

SHRI P. CHIDAMBARAM: This Gov
ernment has deservedly earned the reputa
tion of acting first and then putting of its 
thinking cap. With great flourish, they an
nounced that the petrol pumps woukJ be 
dosed on Sundays, and would open from
7.00 a.m. to 7.00 p. m. on other days. Firstly, 
at least they shouU do one thing. They 
should not have taken two aircrafts to Makii- 
ves, when the Prime Minister visited that 
country. Aircrafts, I presume run on petrol. 
While we support these measures to con

serve petroleum products and petrol and 
consume less, does the Minister know that 
by the unthinking decision that they have 
taken, there is a ftourishing biackmarKet in 
petrol after 7.00 p.m. everyday? There is a 
flourishing blackmarket on Sundays and 
auto-rk:kshaws andtaxies rightly or wrongly, 
fleece customers after 7.00 p.m. Instead of 
these gimmicks, will they come fonward with 
a well thought-out programme to conserve 
petrol and petroleum products'^

SHRI M.S. GURUPADASW AM Y:: We 
are not indulging in any gimmick. I wouki like 
to assure my friend that we are quite serious 
about it. It is a very sertous national problem.

About the specific question regarding 
black-marketing, I wouU like to say that we 
are all aware that in a situatton of scarcity, 
there is bound to be some malpractee and 
black-marketing. {Intenruptions)

MR. SPEAKER: Please order, order. 
Mr. Minister, you please address tothe Chair.

SHRI M.S. GURUPADASWAMY: We 
have visualised this situation and we ore 
monitoring the entire distributton. We are not 
allowing the black market to flourish. We 
have taken all measures to see that black 
marketing do not occur.

[Translation ]

SHRI MADAN LAL KHURANA: Sir, the 
hon. Minister has said that they are quite 
serious about it. They are so serious that 
they did not deem it fit to consult any political
party before its implementation.......
(/nfem!p(iior»)...theyarenotabletodescribe 
the kind of impact it has had during the last 
two months. It is this whimsical order that 
has encouraged black maiKeting. May I know 
from the hon. Minister if the Government is 
going to review the situatton or hokf consul
tations with various Parliamentary Parties 
on this issue?

[English]

SHRI M.S. GURUPADASWAMY: May I
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assure th« House that we have taken aN 
measures— we have built up the inventory—  
to meet the situation. There Is no shortage of 
Petroleum product just now. We have talcen 
steps to see that proper inventories are built 
up. We are meeting the demand, if still 
malpractices are emerging, we are talking all 
steps to see that these are curbed.

SHRI HARIN PATHAK: It is still there. 
What steps have you taken, we would like to 
know. Already three months have been 
passed.

SHRI M.S. GURUPAOASWAMY: If the 
hon. Member brings to my notice any spe
cific case, I will deal with ft............{\ntemip-
thm )

[Translation]

SHRI MADAN U L  KHURANA; Sir. no 
reply has been given to my questton. My 
questton Is, whetherthe Government is going 
to hoW consultations with political parties to 
review the situatton? {Int9nvpthns)

[EngHah]

SHRI M.S. GURUPAOASWAMY; Sir, 
we have taken these measures very re
cently, only on 21st Jdne, 1990. We must 
waft for another two-three months to assess 
the impact of these measures.

So far as the other part of questktn is 
concerned, as far as possible we have con- 
sufted the polftical parties. (Intanvptions)

MR. SPEAKER: I can understand your 
concern, but you please allow the Minister to 
reply.

SHRI M.S. GURUPAOASWAMY: We 
wHI review the whole sftuatton after two- 
three months. We will also study the impact 
of these measures. If there will be any need, 
we will certainly take the necessary action.

SHRINIRM ALKANTICHATTERJEE: I 
have no doubt In my mind that this is an area 
where by reducing Government expendi

ture, you simuftaneously tackle the problem 
of balance in external trade and deficit fi
nancing. 1, therefore, fe6l that the cut in 
petroleum consumptton should be heavier 
than that proposed by the Minister. I am toW 
that half of the petroleum is consumed In the 
Government sector.

(1) I want to know what fraction of the 
output or availability of petroleum is 
consumed by the Government and 
pubik: sector units;

(2) How much has it succeeded in 
reducing that consumptton; and

(3) Whether they are going to curb 
their own consumptnn first before 
asking others to curb the consump
tion.

To that extent, that they going to Intro
duce rationing of petroleum consumptk>n 
inskle the Government and public sector 
unfts?

SHRI M.S. GURUPADASWAMY:ThMe 
measure have been taken to create an 
awareness in the country about the serious 
situatton arising In the oil sector. These 
measures have got to work for sometime 
and after two or three months, we will make 
an assessment of the whole situatton and 
take appropriate measures... (Intarruptiona)

SHRI AMAL DATTA: It is a very impor
tant questton. Let the Minister first under
stand the question before answering ft.

MR. SPEAKER: Please, try to reply to 
the specific questton.

SHRI M.S. GURUPAOASWAMY: The 
Central Govemment proposes to take a lead 
in containing the demands for petrol and 
diesel by curtailing the consumptton in 
Govemment vehicles by 20 per cent In 1990- 
91, over that in 1989-90. All Chief Minister 
have been requested to issue instructtonsto 
cut petrol and diesel consumptton by 20 per
cent over the consumptton in 1989-90.......
(Intanvptbns)
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SHRIHARIN PATHAK: What is the real
picture?... {Intarruptiorts)

SHRI M.S. GURUPADASWAMV: He 
wants to know the real picture. The demand 
tor petroleum products by the end of the 
Eighth Plan is 53.52 million. The demand in 
1990-91... (Intenvptiorts)

SHRI KAMAL NATH; What is this?

SHRI M.S. GURUPADASWAMV; You 
want the real picture. So, I am giving you the 
picture. (Interruptiorfs)

SHRIJASW ANTSINGH: Mr.Speaker, 
Sir, the hon. Minister has explained to us a 
combination of fiscal and physical measures 
to curtail consumption of petroleum prod
ucts. I think the points made by my oM and 
eminent colleague are very valid.

Roughly by my estimates, about 70 per 
cent of the total consumption of petroleum 
products is by the Government itself or by 
the Government undertakings. I couM well 
be corrected about the exactness of the 
statistk:s. The hon. Minister now tells me, it 
is approximately 50 percent. Now, my point 
is — without getting involved in the argument 
of the exact statistics— how much of this is 
Government consumptk>n and how much of 
the burden is borne tiy private consumers? 
Now the hon. Minister says that it is 50% ; 
whether it is 60% or 70%, all these fiscal and 
physical controls hit us individually, directly. 
It hits the citizen independently, directly. So, 
I put it to you that whereas consumption k>y 
Government and Government undertakings 
is concerned, has any examinatton been 
made; what was their consumptk>n pattern 
for the last six months, and also, what has 
been their consumption patiern in the last 
three months? If there is a mandatory reduc
tion of ‘X’ percentage, has that X  percent
age been actually implemented? This is one 
part, {hterruptions)

The second part is this: the hon. Minis
ter informed us that he is asking the Rail
ways to cut down their consumption. I think 
asking the Railways to do so is a dangerous

suggestten. (^(err(ipr/bns)YouasktheRail' 
ways to cut mwn, which means that there 
has to be congestion. Somewhere there has 
to be oongestk>n, whether it is in goods 
traff ic, or whatever. WouM the Government 
clarify that?

The third aspect: I wouki like the hon. 
Minister to inform us, how much percentage 
of our gas is being flared today, because 
gas, after all, is also a petroleum products. 
Flaring of gas is an unproductive consump
tion. Flaring of gas is denying the users of a 
possible petroleum product. Flaring of gas is 
simultaneously a toss in rupees and also in 
dollars.

The hon. Minister also saki that it is a 
serbus situatk>n that we face. Wouki he 
please answer these three aspects, includ
ing the aspect of Railways'^

SHRI M.S. GURUPADASWAMV: I will 
answer the last questton first. {Intomp- 
tiorts) According to the latest estimate, the 
projected availability of gas will be 98.13 
million cubic metres, in 1994; 
(Interruptions)...he has asked for it in the 
questk)n— and 122.27 million cubc metres 
in 1999-2000; and in Bombay High itself, we 
are flaring about 17 millkin cubk; metres of 
gas. (Interruptions) Please nave patience. 
We have cak;ulated that we are flaring to the 
extent of Rs. 1800 crores worth of gas in 
Bombay High atone. I have already sakl that 
it is a criminal waste, a nattonal waste; and 
we are now drawing up a plan of actton to see 
that there will be zero flaring within 4 or 5 
years; and a plan is being worked out by my 
Ministry in this regard. When I took over 
there was no plan at all. It was neglected. I 
am taking steps to see that we shouM not 
flare gas in future, and we are making a plan 
of actton, and to link it up with gas-based 
industries. We are working it out.

Regarding the other question raised by 
my hon. friend, he had sakl that cutting the 
consumptton of Railways is wrong. We have 
suggested to the Railways a cut of 10%; and 
in respect of other Central Government 
undertakings and Central Government de-
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partmwito. I hav* sugg«st«d a 20% cut. If 
th«r« m  difficulties, we are going to change 
it.

About tiie impact after these measures 
were introduced, we are assessing it. After 2 
or 3 months, we are going to come to conclu
sions. May I remind the House that these 
measures are talten to prevent a future crisis 
in the oil sector.

I have already done this, and I am 
appealing to the people, so that there may be 
awareness. It is not my intention to see that 
the wheels of industry and agriculture stop. 
I do not want to see that the industry is 
affected in any manner by this. I want unnec
essary consumption to go, superfluous 
consumption to go, and wastage to go. There 
is a tremendous wastage in oil consumption.

Therefore, I think the house will agree 
with me that we should avoid wastage of 
petrol, superfluous consumption, luxurious 
consumption (Interruptions)

[Translatbn]

SHRIBHAJAN LAL: l^r. Speaker, Sir, I 
woukf I8<e to know from the hon. Minister 
whether the policy framed in regard to Petro
leum would be reviewed. This poltey has 
created an apprehension of shortage of 
petroleum in the near future, and in view of 
that probability everytxxly tries to make some 
alternative arrangement. Two months back 
the Government had announced that they 
proposed to go in for the rationing of petrol. 
Mr. Speaker, Sir, you know that the very 
word ‘rationing’ creates a fear in the minds of 
people. Then the Government lakJ down 
working hours for petrol pumps i.e. from 7.00 
A.M. to 7.00 P.M. and Sunday has been 
declared ctosed. I would like to know the total 
consumptnn during the months of June and 
July in 1989 and in the corresponding period 
in 1990and also the savings effected thereby 
and whetherthe apprehenston that has been 
created in the minds of people will be re
moved and whether the Government pro
poses to review this matter.

[English]

SHRI M.S. GURUPADASWAMY: May I 
just ghw the figures as has been asked by 
the hon. Member. (Inteni^lons)

MR. SPEAKER: You reply to the last 
part of his question.

SHRI M.S. GURUPADASWAMY: In the 
year 1985-86, the consumptnn of petroleum 
products was 45.867 million tonnes; in the 
year 1989-90, that is last year, the consump
tion was 53.82 million tonnes; in the year 
1990-91, it is estimated that the consump
tion will be 58.74 millton tonnes. Then you 
had asked about the def lat. In the year 1990- 
91, the defk:it will be 9.49 mlllnn tonnes; by 
the end of the Eighth Five Year Plan, it is 
expected to be 14.48 million tonnes. Then 
you had asked about the break-up of the 
figures. I do not have the break-up of the 
figures. I will supply you those figures later. 
{Interruptions)

MR. SPEAKER; Next question— Shri 
Chavda.

{Inten'uptions)

Late Running of Trains

•2. SHRI K.S. CHAVDA: Will the Min
ister of RAILWAYS be pleased to state:

(a) whether all the passenger trains 
running on Mehsana-Patan, Mehsana-Cha- 
nasma and Mehsana-Taranga Hill sectk>ns 
in Rajkot Division, Western Railway have 
become irregular;

(b) if so, the reasons thereof;

(c) to what extent the inadequate sup
ply of coal has contributed to it; and

(d) the remedial measures taken by 
Government in this regard?

THE MINISTER O F RAILWAYS (SHRI 
GEORGE FERNANDES): (a) to (d). A state
ment is laid on the Table of the Sabha.
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STA TE M EN T

(a) to (c). No, Sir. Howwar, the running 
of 4 pairs of passenger carrying trains out of 
13 pairs running on Mehsana-Patan, 
Mahsana-Chanasma arxi Mehsana-Taranga 
Hill sections had to be suspended from 6.6.90 
to 17.6.90 (txrth days indusivc.) due to dislo
cation of supply of loco coal and consequent 
shortage on account of a serious accident 
involving derailment of a freight train on 
Ratlam-Godhra section «vhich interrupted 
through running of trains for about 84 hours.

(d) Normally such situations do not 
arise.

SHRI K.S. CHAVDA: The branch lines 
are in my constituency. I know the trains on 
these lines run regularly irregular. There are 
two reasons for this; and these two reasons 
will be my two supplementaries. (1) The 
railways have engaged a contractor who 
does not give adequate wages to the labour
ers who toad loco coal with the result that the 
trains do not run according to the departure 
time. I would Uke to know, Sir, from the hon. 
Minister, what steps he is going to take to 
give adequate awages to the labourers who 
are engaged to supply bco coal.

SHRI GEORG E FERNANDES: We are 
dealing with the question where four trains 
out of 13 pairs of the trains that were operat
ing in the sectton had to be suspended for 
eleven days, this suspension was due to 
certain spedfk: problems that we had on the 
Rathlam-Gonda secton where there had 
been a derailment of a freight trains whteh 
was carrying coal. It took more than three 
days to clear the track and that upset the 
scheduled in that entire section, of supply of 
loco coal in this particular metre gauge line. 
This had nothing to do with the contractor 
toading or unbading coal or the wages that 
the contractor had to pay to the labourers, 
who are Involved in bading or unbading 
coal.

SHRI K.S. CHAVDA: Mr. Speaker, the 
Railway has empbyed a contractor who

does not give the wages to the labourers at
all.

[Translation]

SHRI L K . ADVANI: Mr. Speaker, Sir. I 
never inten-upt during the Questbn Hour. 
But just now I have received informatbn that 
some people are standing on Gate l4o. one 
and raising sbgans on microphone within 
the compound of Parliament House, it has 
never occurred in the history of Indian Parlia
ment. Our friends have come just now from 
that places and have told us about all these 
things. It is a v e ^  serious matter.

MR. SPEAKER: I have come to know of 
it and I am verifying it.

SHRI L K . ADVANI: H the Congress 
party is Involved in it, It woub be a wrong 
practice... {int»rruptions)

[EngUm

SHRI SOMNATH C H A TTER JEE: This 
is a matter which has to be boked into. This 
cannot be permitted to go unnoticed, (/infer- 
njpthns)

SHRI L.K.ADVANI: I want the Hon. 
Speaker to take actbn against this. (ISnter- 
ruptioruf  ̂You condemn them.

SHRI SOMNATH CH ATTER JEE: This 
is a serbus matter and action has to betaken 
immediately.

MR. SPEAKER: You please take your 
seat. Yes, Mr. Chavda? You put your ques
tbn.

SHRI CHAVDA: I am not sa tM M  with 
the reply given by the hon. Minister.

MR. SPEAKER: What Is your ques
tbn?

SHRI CHAVDA: The steam anginM of 
the QBS RaUway---Oaikwad-Baroda State 
Railway— ar* ttill running on thia branch 
line. Many a time these okf anginas fail and
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that is why the uains are late. May I know 
whetherthehon. Minister is taking any steps 
to change the oM engines and replace them 
by new ones?

SHRI GEORGE FERNANDES: There 
is a plan to replace the oM steam engines 
and that plan is under implementatkMi.

[Jreuislation]

SHRI RAGHAVJI: Mr. Speaker, Sir, in 
the Central Railway there are some trains 
which always run behind scheduled round 
the year. 1 wouki like to know whether the 
hon. Minister proposes to get all the factors 
responsible for the late running of trains 
analysed and effect a change in the time 
table to ensure the adherence of their sched
ule or analyse and remove such factors.

SHRI G EORG E FERNANDES: We will 
implement the suggestion given by the hon. 
Member.

[English]

DR. A.K. PATEL: This pertains to my 
constituency. Over and above the irregular
ity of the trains there are varfous other prob
lems also there. At present one agitation is 
going on in my constituency, Mehsana on 
the 10th of August, and about 10,000 people 
are going to take part in a rail roko agitatnn. 
The problem is that these oM railway lines 
were lakJ some fifty years back; the entry to 
the city is too small and the people have to 
wait for two to three hours to enter the city. 
We have been asking the Railways to widen 
the track. I would like to know from the hon. 
Minister whether they will construct the over 
bndge or wklen the track at the cost of 
Railways.

SHRI GEORG E FERNANDES: It does 
not relate to this ({uestion. However. I would 
like to tell the hon. Member that that action 
will further hurt the punctuality schedule of 
the trains.

Availability of EtM ntial Drugs

*3. SHRIMATISUBHASHINIAL!:W ill 
the Minister of PETROLEUM  AND CHEMI
CALS be pleased to state:

(a) whether any new initiatives have 
been taken by Government to ensure availa
bility of k)w cost essential drugs to the con
sumers;

(b) if so, the details thereof and the 
outcome thereof; and

(c) what steps have been taken to break 
the nexus between the MNCs and large 
scale drug manufacturing companies to the 
detriment of the consumers?

TH E MINISTER OF PETROLEUM AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY): (a) to (c). A statement is laid 
on the Talale of the House.

STATEIAENT

(a) and (b). Government is committed lo 
make available essential meduines to the 
pubik; in adequate quantities at fair and 
reasonable prices. While doing os reason
able returns are also ensured to the manu
facturers. The prices of number of formula
tions based on Chlorpromzine, Thiorkiaz- 
ine, Trifluoperazine, Amitryptline, Impram- 
ine, Triprolidine, Polymixin B. Sulphate, 
Flucinotone Acetonide, Oxyfedrine, Triamei- 
nok>ne etc. have already been reduced in 
the recent past. The existing drug policy is 
also under receive and the objective is also 
under review and the objective of making 
dnigs available at reasonable prk:es will be 
kept in mind.

(c) In such sltuattons the following steps 
are taken to protect the interest of the con
sumers:

(i) Prices of bulk drugs/Taw materials 
procured by large manufacturers 
from abroad are constantly moni
tored.
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(ii) Wherever instances of over invoic
ing come to the notice of the Gtov- 
emment. necessary action as per 
the provisions of law is taken.

(iii) Efforts are made to get the prices 
from different sources to ensure 
that imports are competitive.

[Translation]

SHRIMATI SUBHASHINI ALI: Mr. 
Speaker, Sir, I regret to say that hon. Minis
ters statement in reply to the question does 
not cover all the questbns 1 have asked. I 
wanted to know whether the new Govern
ment had been taking initiative to frame 
whether the new Government had been 
taking initiative to frame a policy to ensure 
the availability and manufacture of life sav
ing drugs in adequate quantity for the con
sumers. The reply says that the prices are 
being constantly monrtored and it has re
sulted in the reduction of prices. However, 
the fact is that during the last two years the 
prices of almost every medicine has regis
tered an increase varying from 100 per cent 
to 200 per cent or even upto 380 per cent. If 
the hon. Minister so desires I can give him 
the full details in this regard. During the last 
session some officials of ONGC were plan
ning to go on a three day strike But the hon. 
Minister become furious and wanted to put a 
bean on strike under ESMA to get it with
drawn. In this country, the drug companies 
and multi-national Corporations have been 
responsible for the deaths of the poor which 
have now formed a cartel and are engaged 
in blackmailing the entire country...

MR. SPEAKER: Please come to your 
questbn, you are supposed to ask two 
questbns.

SHRIMATI SUBHASHINI ALI: Before 
their proposed strike an agreement had been 
signed sometimebetweenJulySI and August
1 .1 would like to know about the conditions 
of the ONGC officials and the manufacturers 
that have been accepted by the Hon’ble 
Minister.

[English]

SHRI M.S. GURUPADASWAMY: Sir, I 
agree with the hon. Member that essential 
drugs and life saving drugs are Important 
and their production has got to be ensured.... 
{Interruptions) Keeping in view the commit
ment made by our Govemment that essen
tial drugs have to be supplied to the con
sumer in adequate quantity and at a reason
able price, I started this exercise on my own. 
at my own initiative... (Intenruptions)

[Translation]

SHRIJANARDAN TIWARI: Drugs have 
become so costly that people cannot afford 
to purchase them.

MR. SPEAKER: You have not beer, 
permitted, just listen.

{Interruptions)

[English]

SHRI M.S. GURUPADASWAMY: I anr. 
not dissenting with the questioner... (Inter
ruptions) As soon as I took over the Ministry, 
I have included about 21 life drugs under 
price control. Later on... {Interruptions)

SHRI MADHAVRAO SCINDIA: In the 
front bench of the House what a gas is being 
flared’... (Interruptions)

SHRI M.S. GURUPADASWAMY: Itake 
strong objectbn to this remark. I dki not 
expect this remark from him... (Interrup
tions)

SHRI MADHAVRAO SCINDIA: 1 request 
the hon. Minister to take this in humor... 
(Interruptions)

SHRI M.S. GURUPADASWAM Y. i nave 
included already 21 drugs under price con
trol. Later on, aflerthe review by the Ministry, 
we have included another five such drugs 
under pnce control. In all, about 26 drugs 
have been included under price control. As a 
result of this inclusbn. prbes ot nearly 164
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formulations hav« been brought down. It is 
true that som« of the drug manufacturers 
have been charging vary high prices. For 
that purpose I have got a Standing Commit
tee of my Department to go into the whole 
question. H the hon. Members can suggest 
anything, I will certainly look into that.

SHRIIMATISUBHASHINIALI; Even the 
answer to the first question is totally inade
quate. The question is of supplying essential 
dmgs at reasonable price to the consumers.
20,000 new cases of kala-azar have been 
detected this year. That drug is in short 
supply. Anti-glucoma drug is in short supply. 
Anti-TB drug is in sort supply. All the drugs of 
the diseases which afflict the poor people 
are in short supply. What is the Government 
doing to improve the supply of these essen
tial drugs and at reasonable prices

Now the Minister has said that the prices 
of 100 and odd drugs are being controlled. 
Before the new drug policy was announced 
by the last Government, prices of 343 drugs 
were being controlled. By saying that you 
have added 20 or 25 does not mean that 
price control is really being enforced as far 
as essential drugs are concerned. I woukl 
like to know from the hon. Minister as to what 
his Ministry is doing to see that essential 
drugs are made available to consumers at 
reasonable prices?

SHRI M.S. G UR UPAD ASW AM Y: 
Though the distribution of drugs comes under 
the IHealth Ministry, we are also monitoring 
on the production side. Wherever there are 
cases of scarcity immediate .steps are taken 
to remove that. If the hon. Members bring to 
my notice any specific cases of short supply 
I will certainly look into that... (Interruptions) 
When the case of short supply of anti-TB 
and other drugs has been brought to our 
notice, we have taken immediate steps to 
see that the supply is maintained... (Inter
ruptions) The State Governments also have 
got to take steps to see that drug supplies are 
properly regulated and distributed. (Inter
ruptions)

SHRI KAMAL NATH: The hon. Minister 
has asked for specific cases of drugs which 
are in short supply. The question is really not 
of short supply but supplying at proper prices 
because short supply implies that these are 
being soM in the black-market. I hope, the 
hon. Minister will agree with me on this. The 
Minister has rightly taken a stand against 
pharmaceutfcal companies in trying to re
cover their dues.

My question is that the stand which the 
Minister has taken and also the time to 
recover the dues from the pharmaceuticals 
companies may be the reasons why these 
companies have curtailed production which 
is giving cause to the short supply. Is this a 
fact?

SHRI M.S. GURUPADASWAMY: It is 
very clear that there cannot be shortages in 
production at ail. There are cases of scarcity 
in the local areas because of the wrong 
distribution, mal-distributun and irregular 
distribution and we have alerted the State 
Governments to take steps to see that these 
essential drugs are made available. I have 
already said that the Health Ministry is took- 
ing to the matter and it is not my Ministry and
I am not concerned with that.

[Translation]

SHRIMATIJAYAWANTINAVINCHAN- 
DRA MEHTA: Mr. Speaker, Sir, in today's list 
of Questions, Questions at S. No. 3 and 18 
are about the increase in the prices of drugs. 
The hon. Minister has just now toW that a 
meeting was held on June 21, but no con
crete decision has been taken so far. Later 
on, a meeting was held again in the month of 
July but the prices of drugs in the market 
have not come down. Now my questnn is 
also what were the factors responsible for 
non-reduction of prk:es of drugs despite two 
meetings held in the months of June and 
July. Is the hon. Minister going to give that 
information to this House.
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W RITTEN ANSWERS TO  QUESTIONS 

[Trsnslation]

Oil drilling in Jwalamuichi, Himaciial 
Pradesii

•4. PROF. PREM KUMAR DHUMAL: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) the progress made in respect of 
drilling for oil in Jwalamukhi in Himachal 
Pradesh and whether any gas has struck 
there;

(b) if so, the quantity of gas likely to be 
found there: and

(c) whether Government propose to 
expedite the on-going drilling work there?

TH E MINISTER OF PETROLEUM AND 
C H E M IC A L S  (SHRI M.S. G U R U - 
PADASWAMY): (a) In Jwalamukhi area of 
Himachal Pradesh, five deep wells and five 
structural wells have been drilled so far with
out any commercial gas stnke

(b) Does not arise

(c) At present no drilling is going on in 
Jwalamukhi area. However, tocation Chan- 
gartalai-l in Himachal Pradesh is slated for 
dniling in the near future.

[English]

Incentive to Entrepreneurs

•5. SHRI K.S. RAO: Will the Minister of 
INDUSTRY be pleased to state:

(b) whether they have also requested 
for encouragement to indigenous entrepre
neurs by giving them incentives at par with 
those for foreign investors;

(c) if so, the details of the relaxations 
and incentives asked for; and

(d) the reaction of Government to the 
demand of the trade and industrial houses^

TH E MINISTER O F INDUSTRY (SHRI 
AJIT SINGH): (a) to (c). The Associated 
Chambers of Commerce and Industry 
(ASSOCHAM) and Federation of Indian 
Chambers of Commerce and Industry (FICCI) 
have, inter-alia, made thefoltowing sugges
tions for changes in the M.R.T.P. Act, 1869 
andF.E.RA., 1973:—

REGARDING CHANGES IN M.R.T.P. ACT, 
1969

(i) Section 21 and 22 of the M.R.T.P. 
Act, 1969 relating to substantial 
expansion and establishment of 
new undertakings are totally out of 
place and should be deleted.

(li) Rationalisation and simplification 
of the definitions of 'value of as
sets’, 'interconnected undertak
ings’, group’, 'associated persons' 
and 'relative' under Sectk>n 2 of the 
Act.

(iii) The procedure for de-registration 
of the M.R.T.P. companies and the 
prescription of time limit of 60 days 
for grant of deregistration certifi
cate should be simplified.

(a) whether the representives of leading 
trade and industrial houses have recently 
soughtfurther relaxation of policies specially 
those relating to MRTP and FERA rules;

(iv) Multiplicity of approvals under 'vari
ous Sectio is of the M.R.T.P. Act 
should be avoided and a suitable 
form devised to cover all aspects.
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(V) ThaceiHng for sMkIng approval of 
theC«ntralGovemm«ntforappoim- 
ment of a person as Director in 
more than 10 inter-connected 
undertai<ing8 be raised to 20.

(vi) The provisions of the M.R.T.P. Act 
should be extended to public sec
tor undertakings, specially where 
the interest of the consumers Is 
involved.

(vii) Upward revision of the threshold 
limit of M.R.T.P. undertakings from 
Rs. 100 to Rs. 500 crores and in 
respect of dominant undertakings 
from Rs. One crores to Rs. 25aores 
under Section 20 of the Act.

REGARDING CHANGES IN F.E.R.A., 1973

(I) Clear guidelines should be drawn 
indicating norms under which 
Reserve Bank of India will grant 
approval for setting up branch of
fices abroad.

(ii) Overseastradingofficesbealtowed 
to avail a tonger duration post ship
ment finance by India negotiating 
banks.

(iii) Indian banks be allowed to issue 
bank guarantee to the overseas 
offices out of credit limits sanc
tioned by the head office of the 
same bank in India.

(iv) To further consolidate foreign ex
change earnings, incentives for 
inward remittances be introduced. 
Incentives may also be introduced 
to foreign parties to retain and re
invest foreign exchange earned 
within the country.

(v) The issue of rights shares to non-

resMents shoukJ not require Re
serve Bank of India’s approval.

(vi) The requirement of Reserve Bank 
of India permisston for issue of 
bonus shares to foreign partners 
should be automati&

(d) The suggeetkms made by ASSO- 
CHAM and FICCI have been noted by the 
Government. However, at present, there is 
no proposal under conskleratk>n of the 
Government to amend the M.R.T.P. Act, 
1969 and the Foreign Exchange Regula- 
tk>ns Act, 1973.

Power shortage In Capital

•6. S H R IR .G U N D U R A O :
SH RI M .V. C H A N - 

D RASHEKAR A M UR- 
THY:

WilltheMinisterofENERGYbe pleased 
to state:

(a) whether the power positon in the 
capital was badly affected during June and 
July, 1990:

(b) whether the citizens had to remain 
without power for more than 20 hours in a 
day in most of the localities;

(c) if so, the reasons therefor and whether 
Government propose to take any action and 
fix responsibility in this regard; and

(d) if so, the details thereof?

THE MINISTER O F ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (d). The power 
supply position in Delhi during June and 
July, 1990 was substantially better than in 
the corresponding perkKi last year. It Is not 
correct to say that in most of the k>catitieB 
citizens had to generally remain without
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power for bng hours. The power supply to 
some localities was affected due to break
downs of H T supply, transformers, snapping 
of the conductors, fault in the cables, over
loading of the system etc. Keeping in view 
the extent of DESU’s network, such distoca- 
tions in the power supply are unavoidable, 
particularly during the summer season due 
to the excess load. DESU, however, makes 
every possible effort to keep the extent of 
diskication in the power supply to the mini
mum possible by carrying out extensive 
preventive maintenance and quk:k depkiy- 
ment of the breakdowns gangs for restora
tion of the supply in the event of a breakdown 
in the supply of power to any tocality.

Import of Electric Locomothres

taken in the withdrawal of funds for 3 phase 
Electric Locos because of foltowing reasons.

(i) As these are state^if-the art k)co- 
motives, the evaluation and selec
tion takes time.

(II) The necessity was considered by 
an Expert Group of Planning 
Commission when the evaluation 
of tenders were in advance stage 
of consideratbn.

(iii) The validity of offers expired on 
31.3.1990.

(iv) AD6 has suggested revised bkls to 
be obtained.

7. SHRIDEVENDRA PRASAD YADAV: 
Will the Ministerof RAILWAYS be pleased to 
state:

(v) the variation in price wouki be 
known when revised bids are re
ceived and evaluated.

(a) whether the funds given by the Asian 
Devetopment Bank for the import of three 
phase electric bcomotives in 1987 have 
remained unutilised and in the meantime the 
companies concerned have substantially 
raised the prices;

(b) if so, the reasons for dele^ in import
ing these electric kicomotives;

(c) the amount of the commitment 
charges, if an paW to the ADB for the non- 
utilisation of the ban so far; and

(d) the final decisnn, if any, tadten by 
Government with regard to import of these 
kicomotives?

THE MINISTERS OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) and (b). No. 
Sir, Though the ksan was signed in Decem
ber. 1987, the funds were programmed to be 
actually withdrawn from November. 1990to 
January. ’93. Addittonal time is likely to be

(c) Upto December, 1989, commitment 
charges, on un-withdrawn amount of k>an, 
amounting to about US $ 7,67,050 have 
been adjusted against loan account.

(d) The issue is in ckise co-ordination 
with ADB with a view to finalising the pro
curement of k>comotives early.

Private Sector Participation in Power 
Generation

‘ 8. SHRI VARM ANRAC MA- 
HADIK:

PROF. K.V. THOM AS:

Will the Ministerof ENERGYbe pleased 
to state:

(a) whether Government have aitowed 
participation of private sector companies in 
powMT generation:

(b) if ao, the details of the oompsniet
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satwlad and the critsria for thair salactbn, 
State-wise;

(c) the estimated investment and power 
generation expected from the private sector;

(d) whether Government would be 
having any controloverthe tariff to becharged 
and the area of operatton of these compa
nies; and

(e) if so, the details thereof?

THE MINISTER O F ENERGY AND 
MINISTEROFCIVILAVIATION (SHRI ARIF. 
MOHAMMAD KHAN); (a) to (c). In view of 
the steadily increasing requirements for 
power and the shortage of the resources 
inhibiting public sector power utilities, the 
Government have taken a decision to en
courage greater private sector participation 
in power generation, supply and distribution 
provided private sector bring in additionally 
of resources to the power sector. A number 
of private parties have enviced interest but 
no detailed proposal has been received.

(d) and (e). As per the guidelines issued 
in this regard, the private parties could par
ticipate either as ‘Licences’ or as 'Generat
ing Companies’. The tariff and area of opera
tion would be finalised as provided for in the 
Electricity Legislation and the guidelines 
which stipulate determination of tariff based 
on operation parameters to be laid down by 
the Government.

Uranslation]

Identification of industry of Foralgn 
Equity Participation

*9. SHRI HARSH VARDHAN: 
SHRI.S. KRISHNA KUMAR:

WiH the Minister of INDUSTRY be 
pleased to state;

(a) wfjether Government have identi

fied the industries in which foreign compa
nies would be allowed 40 per cent equity 
participatton;

(b) if so, the details thereof; and

(c) whether industries operating in non
priority sector and those manufacturing 
consumer goods are to be excluded from 
this list?

THE MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) No, Sir.

(b) and (c). Does not arise in view of 
reply to part (a) above.

Vayudoot Services to Falita

*10. SHRI GUMAN MAL LODHA: Will 
the Minister of CIVIL AVIATION be pleased 
to state:

(a) whether any survey has been con
ducted to link Falka with Vayudoot servicm 
in view of the devetopment of Ranakpur;

(b) if so, the outcome thereof; arul

(c) the future plan of Government in this 
regard?

TH E  MINISTER O F ENERGY AND 
MINISTEROFCIVILAVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) No, Sir.

(b) and (c). Do not arise.

[Engttsh]

Collapse of Power Supply In Eastern 
Region

‘ 11. DR. A.K. PATEL:
SH R I NANI B H A T - 

TACHARYA:
Will the MinisterofENERGYbe pleased 

to state:
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(a) whether any enquiry has been made 
into the cause of the total power failure in 
entire Eastern Region on 26 June, 1990;

(b) if so, the outcome of the enquiry;

(e) whether any responsibility has been 
fixed in this regard; and

(d) the details of measures talwn to 
prevent recun’enoe of such disasters in the 
Eastern region grid or elsewhere in the 
country?

TH E  MINISTER OF ENERGY AND 
MINiSTEROFCIViL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (d). A Commit
tee wMOomliluled to enquire intothecauses 
of th« taikire of power supply in the Eastern 
Region on 26.6.1990. The Committee has 
attributed the failure to inadequate genera
tion of power, lack of grid discipline, inade
quate reactive compensation, inadequate 
transmission and communication facilities, 
lack of trained manpower for load despatch, 
etc.

The measures taken/proposed to avoid 
the recurrence of grid failure in the Eastern 
Region and elsewhere in the country include 
slrid adherence to scheduled land manage
ment and live flows, effective coordination of 
regional grid operation, strengthening of 
transmission/transformation capacities, 
analysis of the failure of transmission sys
tem components and strengthening of the 
load despacth and telemetry system etc.

[Translation]

Corporation for Gauge Conversion of 
Tracks In Marathwada

*12. SHRI PUNDLIK HARI DANWE: 
Wiilthe Minister of RAILWAYS be pleased to 
state:

(a) wfwther any proposal to set up an 
independent corporation to complete Mara

thwada Ran gaugeconversionwotkis under 
conskieration of Government;

(b) whether Government have received 
any proposal from the State Government to 
issue debentures for this project;

(c) if so. the details thereof; and

(d) whether Government propose to 
issue such debentures?

TH E  MINISTER O F RAILWAYS (SHRI 
GEORG E FERNANDES): (a) No. Sir.

(b) to (d). The State Government of 
Maharashtra had suggested that they wouU 
Tike to contribute funds by fkrating deben
tures for accelerating progress of the gauge 
conversion projects. Railways had agreed 
that such contribution couk) be in addttnn to 
and quite separate from Railway’s Annual 
Plan outlay and that no additional financial 
liability wouM come on Railways as a resutt 
thereof, whether in the form of interest pay
ment or redemptton of debentures, or in any 
other manner. Proposal on these lines has 
not been received from the State Govern
ment. In the meanwhile the Ministry of Fi
nance in a communication has opined that if 
such schemes are to be financed by raising 
of debentures outskle the Plan, the Central 
Government shoukl agree to a pro-tanto 
reductbn in the borrowing programme to 
accommodate such requests. Further, they 
have suggested that the only way to expe
dite execution of these gauge conversion 
projects is to make adequate proviston for 
these schemes within the Plan outlay for 
Railways.

[Engleft]

•13.

Rail AccMents

DR. ASIM BALA:
PROFYADUNATH PANDEY: 

WiH the Minister of RAILWAYS be 
pleased to state:
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(a) the number of train aooidants tine* 
Docembar. 1,1989, monttHiriM:

(b) the total casuattiasAdaaths in each of 
the accidents:

(c) the number of people given compen
sation and the amount thereof;

(d) the total loss incurred by the Rail
ways;

(e) the reasons for those accidents and 
the action taken against persons found re
sponsible; and

(f) the remedial steps taken by Govern
ment to check rail accidents?

dents that occunwd during his period, in 
addition, Railways hava made an •X'^ratia 
payment of Rs. 13.80 laidis.

(d) The cost of damage to the raUway 
property has been estimated at Rs. 20.62 
crores.

(e) Various causes like human failure 
(both railway staff and others), failure of 
equipment and miscreant activity eta. led to 
these accklents. During this period 134 rail
way staff were punished.

(f) Railways have a comprehensive on 
going campaign to an-est the inckJence of 
accidents. Some of the important measures 
are;—

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) The number 
of train acckJents that took polace on the 
Indian Railways during the pertod December
1989 to June 1990 is given below;

(i) inductkin of technk»l devices to 
assist the human effort.

(ii) improvement in quality of mainte
nance of fixed and moving assets.

Month No. of train accidents (ill) intensive andfrequentinspecttons.

December, 1989 39 (iv) monitoringtheperformance. includ
ing psycho-teachnical tests, of the

January, 1990 43 staff betonging to critk»t safety 
categories: and

February, 1990 41
(v) intensive training of staff engaged

March, 1990 45 in train running and train passing 
duties.

April, 1990 44
[Translation]

May, 1990 39
Transfer of Officlato in Railway B o «^

June, 1990 44
*14. SHRI RAMASHRAY PRASAD 

SINGH; Win the Minister of RAILWAYS be
(b) 223 persons lost their lives and 631 

sustained injuries in these accidents.

(c) 91 persons have been pakl a sum of 
Rs. 38.85 lakhs as compensation during this 
period, but not necessarily peUining to aoci-

pleased to state:

(a) whether there is any ruMonlcr re
garding the maximum number of y r s ; for 
whfeh an emptoyeeAoffioer of tlw A UvM y 
Board can be posted one brandit;
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(b) If so, the details thereof;

(c) whether Railway Board is fully 
complying with this rule/order; and

(d) if not, the reasons therefor?

number of vehicles sold to Govemmerrt and 
its agencies including public sector under
takings; and

(c) the sale price of similar vehicles in 
other countries?

TH E  D E P U TY  M INISTER IN TH E  
M INISTRY O F  RAILW AYS (SHRI AJA Y 
SINGH): (a) and (b). Posting of officers of 
Railway Group 'A* Services in Railway 
Board’s office is govemed by a tenure rang
ing from 3 years to 5 years. Employees and 
Section Officers of Railway Board are given 
rotation after 4 to 5 years of stay in one

TH E  M INISTER O F  IN D U STR Y (SHRI 
A JIT SINGH): (a) It is not in the commercial 
interest of the company to disclose the cost 
of production of its vehicles. However, net 
average profit (before tax) per vehicle during 
1989-90 works out to Rs. 2858/- (excluding 
net interest income). The prices of different 
Maruti vehicles are given below:—

nulty is required in the administrative inter Model Ex-factory Price
est. (including excise duty)

(c) and (d). Tenure Rules for the Rail Car Standard Rs. 99,984.00
way Group ‘A’ officers are normally adhered 
to. The rotation of Section Officers and staff Car AC Rs. 120,9211.00
is a continuous process and is done with due 
regard to administrative requirement. Omni Rs. 1,00,194.00

[English] Omni AC Rs. 1,23,187.00

Production cost of Maruti Vehicles Gypsy Soft Top Rs. 1,33,637.00

M5, SHRI BHABANI SHANKAR HO TA: Gypsi Hard Top Rs. 1,45,591.00
Will the Minister of INDUSTR Y be pleased to 
state: Gypsy AC Rs. 1,71,006.00

(a) the cost of production of diferent 
Maruti vehicles and their respective sailing 
prices;

(b) the number of Maruti vehicles pro
duced during the last three years and the

(b) Maruti Udyog, Ltd. does not admini- 
strationdata regarding vehicles sold to Govt, 
and Its agencies. However, the number of 
vehicles produced by Mai uti Udyog Ltd. and 
sold under DGS&D Rate contract duriny tne 
last 3 years are as under:—

Year No. of vehicles 
Produced

No. of vehicles 
sold under DGSSD  

rate cont'^act

1987-88 92,630 1,770

1988-89 1,05,547 2,547

1989-90 1.17,521 2.744
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(c) This Information Is not available.

Model Stations

*16. SHRI SOMJfBHAI DAMOR: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) the total number of model stations 
developed and the number of such stations 
in the tribal areas;

(b) the number of model statbns in 
Madhya Pradesh and Gujarat sanctioned 
during the last five years and the numt>er of 
these stations completed and the number of 
stations yet to be completed; anf*

(c) whether Dahod, an important rail* 
way station in the tribal area, is proposed to 
be included in the list of model stations?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) 67 stations were selected to be 
developed as Model Stations. One station 
falls in the tribal area.

(b) 7 stations in Madhya Pradesh and 3 
stations in Gujarat were selected under this 
scheme. Works atone station each in Madhya 
Pradesh and Gujarat have since been com
pleted.

(c) No, Sir,

[Translation]

Black marketing In Cement

•17. SHRI JANARDAN TIWARI: Will 
the Minister of INDUSTRY be pleased to 
state:

(a) whether Government are aware of 
black marketing in cement by some cement 
dealers;

(b) if so, the adbn being taken by 
Government to check black<marketing of 
cement; and

(c) the details of such cases detected so 
far and the actbn taken against the cement 
dealers found guilty?

TH E MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) to (c). As a result of tiie 
vartous policy initiatives taken by Govern
ment in the past for the growth of cement 
industry, the country had achieved near self 
sufficiency In cement production. Accord
ingly, effective from 1.3.1989, cement was 
fully decontrolled. Thus, at present Govern
ment do not exercise sony statutory control 
over price and distribution of cement. How
ever, with a view to check profiteering at the 
retail level, State Governments have been 
requested to keep a ctose watch on the 
dealers.

The States/Union Territories have been 
advised from time to time to check hoarding, 
black marketing etc., in essential commodi
ties by taking appropriate action under the 
Essential ComnrKxJities Act, 1955.

[Eng/isfj]

Meeting with representatives of Drug 
Industry Association etc.

*18. KUMARI UMA BHARATI: Will the 
Ministerof PETROLEUM AND CHEMICALS 
be pleased to state:

(a) whether he held a meeting on 20 
June, 1990 with the representatives of in
dustry associations, chemists and druggists 
and consumer health organisations;

(b) if so. the details of discussion held 
and the decisions arrived at;

(c) the follow up action taken thereon;
and
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(d) whether any decision has been taken 
regarding category of essential dnj^s for 
price control?

TH E  MINISTEROF PETROLEUM AND 
C H E M IC A L S  (SH R I M .S. G U R U - 
PADASWAMY); (a) Yes. Sir.

(b) During the meeting, a wide range of 
issues relating to the Drug Policy was dis
cussed in which the various interest groups 
put fonvard their views.

(c) and (d). No decisnns were arrived at 
in the meeting. However these views will be 
kept in mind while reviewing the Drug Pol»y, 
which is currently in progress.

Threat by Airbus Industrie to Indian 
Airlines

•19. SHRIM ATI C H EN N U P A TI 
VIDYA;

SHRI VAKKOM  P U - 
RUSHOTHAMAN:

Will the Minister of CIVIL AVIATION be 
pleased to state;

(a) whether the Airbus Industrie has 
threatened to institute breach-of-contract 
proceedings against the Indian Airlines in 
the absence of a firm commitment ot take 
delivery of the A-320 aircraft presently in the 
hangers of Toulouse;

(b) if so, the details of the stand taken by 
Government on the issue; and

(c) whether the Airbus Industries has 
agreed to make any changes in the aircraft 
and if so, the details thereof?

TH E  MINISTER O F ENERGY AND 
MINISTEROFCIVILAVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) No, Sir.

(c) Indian Airlines has experienced a 
number of snags in the operation of the A - 
320 fleet. It has taken up the problem of 
reounrence of snags with the Airbus Indue- 
trie.

Koraput-Rayagada RaMray Line

•20. SHRI K. PRADHANI: Win the 
Minister of RAILWAYS be pleased to state:

(a) whether Koraput-Rayagada rail line 
is to be completed as per target date of 
March, 1991;

(b) what are the wortw pending comple
tion;

(c) whether sufficient money has tteen 
allotted for it; and

(d) if not, the reasons therefore?

TH E DEPUTY MINISTER IN TH E  
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) Although efforts are being made 
to commission the line by March 1991. there 
have been slippages in some items of work 
due to deli^s in handing over of forest land 
by the State Government, failures of some 
contractors, sk:kness in labour and unsea- 
sonal rains during this year.

(b) Koraput-Machiliguda section of the 
project has been commissioned and opened 
for traffic. The overall progress of work on 
the project is 63% as on June, 1990.

(c) Yes. Sir.

(d) Does not arise.

Expansion by Manitl Udyog LM.

1. SHRI KAILASHMEGHWAL: Wilt the 
Minister of INDUSTRY be pleased to state:

(b) Does not arise. (a) whether Manjti Udyog LM. has
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ttartad txpansion of th«ir produdion capac
ity to fiwal Suzuki’smartMt In Holland. Bal- 
gium and Germany;

(ja) If so, the expected earnings in for
eign exchange and the target of exports; and

(c) the approximate additional employ
ment generation on this account in the coun
try?

TH E MINISTER O F INDUSTRY (SHRI 
A JrrS IN G H ):{a )N o ,S ir.

(b) and (c). Do not anse.

National Energy Strategy

2. SHRIMATI VASUNDHARA RAJE: 
Will the Minister ot ENERGY be pleased to 
state;

(a) whether Government have tai^en 
any step to adopt a national energy strategy 
for efficient use of energy;

(b) if not, the alternative steps taken to 
ensure consen/ation and efficient use of 
energy; and

(c) th« details in this regard?

THE MINISTER OF ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRIARIF 
MOHAMMAD KHAN); (a) and (c). The strat
egy for ensuring consen/ation and efficient 
use of energy includes.

(i) Better demand management so as 
to encourage more efficient use of 
energy;

no An effe^ive system of Incentives 
and disincentives backed by legis
lative mandate for energy conser
vation, and waste reduction among 
aH users:

(iH) Better utiUsatkm of generating 
capacity by selective modernlsa- 
tfon of existing generating units;

(iv) More rattonal use of power In order 
to flatten the toad curve and to 
reduce the peakdemand for power;

(v) A better balance between power 
generating capacity and transmis
sion and distribution system;

(vi) A prk;ingpolk:y that reflects relative 
scarcities of alternative forms of 
energy and improves viability of 
investment and boost energy con- 
seivatnn; and

(vii) Measures to reduce the consump
tion of oil and oil products, to in
crease the fuel efficiency of power 
generatton and in road and rail 
transport; and introductfon of more 
energy effk:ient productton teach- 
notogy.

(b) Does not arise.

Emptoyment on Compaeaionate 
Ground

3. SHRI SUBEDAR PRASAD SINGH: 
Will the Minister of RAILWAYS bepleased to 
state:

(a) the total number of Class IN. IV. 
casual labour and temporary staff in the 
RaSways who died due to natural death and 
accfoentwhileondutyfromJanuary, 1988to 
June. 1990;

i(b) the number of SCs and STs emptoy- 
ees out of them;

(c) the number of wards m nplafd  on 
oontpaeskmate grounds of these deceased 
famttofandSCs and STs out of them;
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(d)the numberof cases of the deceased 
families not provided with jobs and the 
number of SCs and STs out of them; and

(e) the reasons therefor?

TH E MINISTER O F RAILWAYS (SHRI 
GEORGE FERNANDES): (a) to (e). Infor
mation for the period January, 1988 to June,
1990 is being collected from Railways/Pro
duction Units and will be laid on the Table of 
the Sabha.

[Translation]

Passenger Amenities at Chltrakoot 
Dhanrt Karvl Station

4. SHRI RAM SAJIWAN: Will the Min
ister of RAILWAYS be pleased to state:

(a) whether a new platform and an over
bridge is proposed to be constructed by 
removing the existing dilapidated godown at 
Chltrakoot Dham Kanvi station in Banda 
sectbn of Jhansi Division. Central Railway, 
for public convenience;

(b) whether a new godown is also pio- 
posed to be constructed on the Western side 
of the existing godown;

(c) whether the entry and the exit points 
of the new platform will be connected with 
the roads leading to Northern and Southern 
skies; arnl

(d) if so, the time by whk:h this entire 
project will be completed and if not, the 
reasons therefor?

(d) Additbns/atteratbns to statbns is a 
continuous process and the same is done 
when there is an increase in volume of traffic 
sutqect to availabiiity of funds and relative 
needs of other statbns. Accordingly, certain 
other improvement works at the station are 
in hand.

[English]

Growth Rate of Freight Traffic

5. SHRIMULLAPPALLYRAMACHAN- 
DRAN: Will the Minister of RAILWAYS be 
pleased to state:

(a) whether freight traffic on Railways 
has recorded a decline in rate of growth over 
the past two financial years (1988>89 and
1989-90);

(b) the rate of growth in freight during 
these two years;

(c) whether Government propose to 
reduce the freight rate on selected cargo to 
promote freight traffic; and

(d) if so, the details thereof?

THE MINISTER O F RAILWAYS (SHRI 
GEORGE FERNANDES): (a) Yes. Sir.

(b) The growth rate of revenue-earning 
freight traffic in 1988-89 and 1989-90 was 
4.08% and 2.60% respectively over the 
previous yoar.

TH E MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) No, Sir.

(b) No, Sir.

(c) Does not arise.

(c) and (d). There is no proposal to 
effect a general reduction in freight rates for 
selected cargo. Zonal Railway Administra
tions have been delegated with powers to 
quote reduced station-to*station rates» where 
warranted, to meet competition from other 
modes of transport.
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[Transtadon]

Lalltpur-Singrauli Railway Un*

6. SHRIRAJENDRAAGNIHOTRI:WIII 
the Minister of RAILWAYS be pleased to 
state:

(a) whether Government have con
ducted any survey for constructing Laiitpur- 
Singrauli railway line;

(b) tf so, the time by which this work is 
iil<ely to be tal<en up and completed; and

(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) and (b). Yes, 
Sir. Afresh survey for a new BG line between 
Lalitpur and Singrauli via Khajuraho, Satna 
and Sidhi (excluding Stana-Rewa) and 
Mahoba- Khajuraho, approved in 1969-90 
has been taken up. The sun/ey is likely to be 
completed by June 1992.

(c) Does not arise.

[English]

Passenger Train between Tatanagar 
and Dhanbad

7. SHRI A.K. ROY: Will the Minister of 
RAILWAYS be pleased to state;

(a) Whether Government propose to 
start a direct passenger train between Ta
tanagar and Dhanbad in view of the public 
demand; and

(b) if so, the details thereof and if not, the 
reasons therefor?

THE MINISTER O F RAILWAYS (SHRI 
GEORGE FERNANDES): (a) No. Sir.

(b) Presently not feasible due to opera

tional and rasourea oonatninis. 

[Tnvislgltofl)

Group Formation of SSI Units

8. DR. LAXMINARAYAN PANDEYA: 
WiiltiwMiiiisterof INDUSTRY be pleased to 

.state:

(a) whether there is a proposal to form 
a group of small scale industrial units;

(b) whether by forming a group of small 
scale industrial unhs a particular product 
manufactured by these small scale units 
coukl be soM under a particular brand; and

(c) if so, the details thereof?

TH E  MINISTER O F STA TE  IN THE 
DEPARTM ENT O F SMALL SCALE INDUS
TRIES AND AGRO RURAL INDUSTRIES 
IN TH E MINISTRY O F  INDUSTRY (SHRI 
SRIKANTA JENA): (a) The Government is 
not aware of any new proposal regarding 
formation of group of small scale industrial 
units. However, NSIC has already adopted a 
consortia approach in marketing the prod
ucts of small scale industries by clubbing the 
capacities and capabilities of SSIs produc
ing similarly products and then market the 
products through tenders and other normal 
channels to Govt, departments and other 
needy sectors. This concept has been tried 
in the case of hand-made paper, stationery, 
Tapioca Starch, Hosiery, Fans, GLS Lamps. 
TVs. etc.

(b) By forming a group of small scale 
units of similar product lines into a consortia, 
the product can be marketed under a com
mon brand name.

(c) NSIC has rendered the marketing 
assistance for Fans. GLS Lamps, in the 
Eastern Region by marketing the products 
on NIC branch name in the Eastern Sector
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and handmade paper tapioca Starch, TVs. 
in the Southern sector.

IB Thermal Power Plant

9. SHRI GOP! NATH GAJAPATHI:WW 
the Minister of ENERGY t>e pleased to state;

(a) whether Government propose to 
shift the site of the IB thermal power plant in 
Orissa;

(b) if so, the reasons therefor; and

(c) the decision taken in this regard?

TH E  MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). IB Valley 
Thermal Power Project, comprisingfour units 
of 210 MW, was sanctioned by the Planning 
Commission in April, 1987 for implementa
tion in the State Sector. The units 1&2 are 
under implementation. No proposal has been 
received from the State authorities to shift 
the site of the project.

Programme on Improved Chulhas

10. SHRI MANORANJAN BHAKATA: 
Will the Minister of ENERGY be pleased to 
state;

the country uplo the end of Match. 1990.

(b) The tmget for the year 1990-91 is 
18.27 lakh inqmved chulhas.

[Transtadorii

Brido* ov«r Ganga from Pahtoja to 
Digha

11. SHRI LALBABOO RAI: Will the 
Minister of RAILWAYS be pleased to state;

(a) whether a scheme for the construc
tion of a railway bridge overGanga river from 
Pahleja to Digha (Bihar) for linking North 
Bihar with Patna is pending since two dec
ades;

(b) whether Government propose to 
construct this bridge in the near future; and

(c) if so, the details thereof?

TH E  DEPUTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY 
SiNGH); (a) No, Sir.

(b) and (c). An Engineenng-cum-Traffic 
survey for a railway brklge across river Ganga 
near Patna has been taken up. Further ac
tion on the project will depend upon the 
results of the survey and availability of re
sources.

(a) the number of improved chulhas 
installed since the national programme on 
improved chulhas was launched; and

(b) the target fixed for installation of 
chulhas in the current financial year?

THE MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Imp.oved Chulha 
Programme was launched in December. 
1983 and since then about 84 lakhs im
proved chulhas have been installed all over

lEr\glish]

Water Coolers \n Trains in Kerata

12. SHRI A. V U A Y A R A (^V A N : WM 
the Minister of RAILWAYS be pleased to 
state;

(a) whether Government propose to 
install water coolers in any of traine in 
Kerala; and

4

(b)H so, the details thweof?
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TH E  MINISTEn O F  RAILWAYS {SHRI 
QEORGE FERNANDES): (a) Water Cool
ers war* installed In certain trains originating 
from Dettil and New Delhi on axpenmental 
basis. Extension of this faculty in otherTrains 
including the trains in Kerala win depend 
upon the performanca of such Water Cool- 
e«*.

Does not arise.

Supply of Potable VM ar in CoallMd* 
Areas under CJLL

13. SW V PARASRAM BHARDWAJ: 
M l  the KDnister of EN ER G Y be pleased to 
state;

(a) the details of arrangements made 
by an the subsidiaries of the Coal India 
Limitad for supply of potable water in the 
coalfields areas through integrated water 
supply schemes and aisothroughtube-wells. 
pumps, and open wells; and

(b) the steps tal<en to supply drinking 
water during break down of the regular sys
tem in coalfiekis areas?

TH E MINISTER OF ENERGY AND 
MINISTEROFCIVILAVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). The infor
mation is being collected and will be laid on 
the Table of the House.

Clvie Amenities In Railway Colonies of 
Delhi

14. SHRI J.P. AGARWAL: WiH the 
Minister of RAILWAYS be pleased to state:

(a) whether a large number of railway 
cok>nies in Delhi have old, depleted houses 
and in several such cotonies power, sanita- 
tk>n, medical and health and drinking water 
facilities are not available;

(b) whether any sun^ey has been con-
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ducted in the matter;

(c) if not, whether Government propose 
to took into the matter and take conective 
measures; and

(d) if not, the reasons therefor?

TH E MINISTER O F  RAILWA\^ (SHRI 
G EO R G E FERNANDES): (a) No, Sir.

(b) to (d). Do not arise.

Supply of Coal to Thermal Power Plants 
In Karnataka

15. SHRIJANARDHANA POOJARY: 
WW the Minister of ENERGY be pleased to 
state:

(a) whether Government are aware ttiat 
coal supplied to thermal power plants in 
Karnataka from collieries is often delayed;

(b) if so, the reasons therefor, and

(c) the remedial steps taken in this re
gard?

TH E  MINISTER O F ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). Ralchur 
Thennal Power Station has been operating 
with low stocks for some time. The coal 
requirement of Southem region cannot be 
fully met by Singareni Colieries Company 
Ltd. Efforts are made to meet the shortfall by 
moving coal from other coalfields by rail, rail- 
cum-sea routes and even by road. Situatk>n 
is likely to improve in the coming months.

Dispute over acquisition of Land for 
Coal Mining Project In Eastern Coal* 

fields Umited

16. SHRI HARADHAN ROY: WHI the 
Minister of ENERGY be pleased to stiM:
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(a) whothar there were dispirtes over
acquisition of land for coat mining project in 
the Eastern Coalfields Limited;

(b) if so, tna details thereof;

(c) whether these disputes have been 
settled in Raniganj sector of the Eastern 
Coalfields limited; and

(d) if so, the details thereof?

TH E MINISTER OF ENERGY AND 
MINISTER O F CIVIL AVIATION {SHRI ARiF 
MOHAMMAD KHAN): (a) to (d). Eastern 
Coalfields Ltd. have, since 1980-61, sent 
156 proposals for acquisitbn of 5551.862 
acresof land under the l A  Act and the State 
Act, to the West Bengal State Govt., who 
have constituted two site selection commit
tees at sub-divisional and district levels for 
examinatton before clearance by the State 
Government. Since the setting up of Site 
Selection Committees on 2.8.89, only two 
cases covered under proposal for Bansra 
(part) and Sonepur Bazari (Part) projects 
have been settled in the Raniganj Sector of 
coalfields, although taking over the physical 
possession of land in case of Sonepur Bazari 
project has not been possble because of 
resistence by the local people. The main 
dispute has been over the rehabilitation 
package which has been finalised, after 
discussion with the West Bengal State 
Government in the case of acquisition of 
land for Sonepur Bazari Opencast Project 
and orders in this regard have been issued 
on 31.5.90.

(b) if so, the detalis thereof and the 
time t>y which the work will be started?

THE MINISTER O F  RAILWAYS (SHRI 
GEORG E FERNANDES): (a) No, Sir.

(b) Does not arise.

Revival of Paper Plant

18. SHRI LOKANATH CHOUDHURY: 
WilltheMinisterof INDUSTRYbe pleased to 
state:

(a) whether any proposed has been 
received from Orissa Government for the 
revival of two paper mills i.e. Sewa Paper 
Milt, Koraput and Titagarh Paper Milt, which 
are skic and are cbsed;

(b) if so, the details thereof; and

(c) the acton taken in the matter?

THE MINISTER O F INDUSTRY (SHRI 
AJ[TSINGH)(a)to(c). In so far as M/s. Sewa 
Papers Limited is concerned, the company 
made a reference to the Board for Industrial 
and Financial Reconstruction (BIFR) under 
Sectnn 15 (1) of the Sick Industrial Compa
nies (Special Provisbns) Act, 1985. BIFR, at 
the hearing hekJ on 21st May, 1990, has 
declared the company as a snk industrial 
company within the meaning of Section 3(1)
(0) of the Act. BIFR has appointed F C I as 
the operating Agency to prepare a scheme 
of rehabititatbn/revival of M/s. Sewa Papers 
Ltd.

Remodelling of Tatcher Station (OrisM )

17. SHRI RAVI NARAYAN PANI: WIN 
the Minister of RAILWAYS be pleased to 
state:

(a) whether Government propose to 
remodel Talcher statton in Orissa; and

As regards Titagarh Paper Mills, it is 
also a sick industrial company in terms of 
Sick Industrial Companies (sjsecial Provi- 
s»n s) Act, 1985. As required under the Act, 
the company has made a reference to the 
B F R  in June, 1987. BIFR hekl its last hear
ing on 3.7.00 and has reserved its orders.
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Air Swrvicss for Sanchi, Madhya 
PradMh

19. SHRIRAGHAVJI:WHI the Minister 
of CIVIL AVIATION ba pleased to state:

(a) whether Government are consider
ing to introduce air service for Sanchi (Madhya 
Pradesh) to facilitate tourists keeping in view 
its international importance;

(b) if so, the time by which the service Is 
likely to be introduced and the steps taken so 
far in this regard; and

(c) if not, the reasons therefor?

TH E MINISTER O F ENERGY AND 
MINISTEROFCIVILAVIATION (SHRIARIF 
MOHAMMAD KHAN): (a) No, Sir.

(b) Does not arise.

(c) The aircraft capacity available with 
Vayudoot and constraints of other resources 
do not, at present, permit airiinking of new 
stations in Madhya Pradesh.

[English]

BICP Report on Paraylene

20. SHRI SUDAM DESHMUKH: WiM 
the Minister of P E TR O LE U M  AND 
CHEMICALS be pleased to state:

(a) whether attention of Government 
has been drawn to the news item in Times of 
India Ltd. 2nd June, 1990 captioned 'Uni
form price, OGL imports for Paraxylene 
likely":

(b) if so, whether the report of BICP 
refen'ed to therein has been received and 
whether Government propose to lay it on the 
Table of the House;

<c) the number of reports in this regard 
prepared by BICP so far and whether these 
were laid on the Table of the House and if so, 
when?

TH E  MINISTER O F PETROLEUM  AND 
C H E M IC A L S  (SH R I M .S. G U R U - 
PADASWAMY): (a) to (c). Government have 
noted the news item in questk>n. BICP has 
not submitted the Report so far. The BICP 
cames out cost studies as and when re
quired, to determine the fair sailing price of 
various items. Such reports are used for 
decision making within the Government.

issue of Licences to set up indus
try in Orissa

21. SHRI D. AA4AT: Will the Minister of 
INDUSTRY be pleased to state:

(a) whether major private or public sector 
units have applied for licences to set up 
industry in Orissa after January, 1990;

(b) whether Unkm Government hawe 
received any new proposal from Orissa 
Government under their New Industrial Pol
icy;

(c) if so, the details thereof; and

(d) the number of licences sanctioned 
under the New Industrial Policy?

TH E MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) to (d). During the period 
1.1.1990 to 31.7.1990,22 Industrial Lk^nce 
applk»tk>ns (including 3 from State Public 
Sector) were received for setting iq> Indus
tries in Orissa. Of these, two appTicatlons 
have been approved and letters of intent 
granted. Of the remaining 20 applicatkjns, 5 
have been rejected and 15 are at varwus 
stages of processing.

The New Industrial Policy of the Gov
ernment is yet to be operatonaKsed.
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22. SHRIRAJAMOHANA REDDY; Win 
th« Ministsr of PETROLEUM AND CHEMI
CALS be pleased to state:

(a) whether Government have received 
representations from various cooking gas 
consumers associations to introduce Gen
eral Insurance Policy to consumers instead 
of third pariy insurance;

(b) if so, the details thereof; and

(c) the reaction of Government thereto?

THEM INISTERO FPETROLEUM AND  
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY): (a) No, Sir.

(b) and (c). Do not arise.

Shatabdl Express from Howrah to 
Jamshedpur

23. SHRI SATYAGOPAL MISRA: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) whetherUovemment propose to start 
a Shatabdi Express from Howrah to Jam
shedpur (Tatanagar); and

(b) if so, the details thereof?

TH E  MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) and (b). The 
Section between Howrah and Jamshedpur 
(Tatanagar) has been identified for running 
of Shatabdi Express in future. However, due 
to paucity of resources and operational 
constraints it is not feasible to run such train 
at present.

Karappara and Kurlyar Kutty Hydel 
Project* of Kerala

24. SHRI T. BASHEER: Will the Minis
ter of ENERGY be pleased to state:

.(a) whether the proposals for Karap- 
para and Kuriyar Kutty hydel projects sub
mitted by Kerala Government have been 
rejected;

(b) If so, the reasons thereof;

(c) whether Government have received 
any request to reconsider this decision; and

(d) if so, the reaction of Government 
thereto?

TH E MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). The pro
posal was rejected by the Ministry of Envi
ronment & Forests on environmental 
grounds.

(c) Yes, Sir.

(d) An Expert Group consisting of repre
sentatives of the Central and State Govern
ments was constituted in 1967 to look into 
the total water and power requirement of the 
Palghat region along with the environmental 
impact of the proposed project In their report 
submitted in the year 1989 they have made 
certain reoommendatkMW based on which 
the project has to be recast by the State 
Govemntent The techno-economk: and 
environmental clearance of the project will 
be consMered after receiving the revised 
project report.

Expanalon Plan of Indian Potrochantd* 
cal* Corporation Limitad (IPCL)
25. SHRI SRIKANTHA D A TTA  NARA- 

SIMHARAJAWADIYAR: WWtheMinisterof 
PETROLEUM ANDCHEMKSALSbepleased 
to state;
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(a) whether the Indian Petrochemicals 
Corporation Ltd. has a plan for ft’s expansion 
during 1990-91;

(b) the details of the new projects pro
posed to bo taken up by the IPCL; and

(c) the amount of investment proposed
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to be made in each of those new projects?

TH E  I^INISTEROF PETROLEUM  AND 
C H E M IC A L S  {SH R I M.S. G U R U - 
PADASWAMY): (a) to (c). IPCL’s proposals 
for expansion projects to be taken up from
1990-91 include the following:—

Prqact Total Estimated Cost 
(Rs./Croras)

1 BARODA COMPLEX. GUJARAT

(•) Butadiene Extraction Plant 
(Revamp)

36

(II ) Poiy-Butadiene Rubber Expansion. 104

(III) Polypropylene Expansion 99

( IV ) Engineering Plasttos 
(Joint Venture)

78

2 NAGOTHANE COMPLEX, MAHARASHTRA

( I ) Maharashtra Gas Cracker Expansion 109

(II ) HOPE plant expansion 93.5

(lii) Wire and Cable Compound 
(Phase-ll)

28

3. GANDHAR PETROCHEMICALS COMPLEX. 
GUJARAT

2665

[Translation]

Generation of Energy from Gobar Gas 
in Bihar

26. SHRI BHOGENDRA JHA: Will the 
Minister of ENERGY be pleased to state:

(a) the measures taken or proposed to 
remove the extreme backwardness of North

Bihar by generating energy from Gobar gas 
and other sources of energy;

(b) if so,-the details thereof; and

(c) if not, the reasons therefor?

TH E  MINISTER O F ENERGY AND 
MINISTER O F CIVILAVIATION (SHRI ARIF 
MOHAMMED KHAN): (a) to (c). Several
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programmes for the development and utili
sation alternative sources of energy, such as 
Gobar gas, solar energy, wind energy, bio
mass, etc. have been undertaken in asso
ciation with the Bihar Renewable Energy 
Development Agency which is the nodal 
agency in the State of Bihar. National Project 
on Biogas Oevebpment (NPBD), which 
envisages instailatton of family size biogas 
(gobar gas) plants is under implementation 
in Bihar, including North Bihar, since 1981- 
82. For 1990-91, a target of installing 5000 
biogas plants has l>een fixed for the State of 
Bihar. Measures have been taken for provid
ing central subsidy and other incentives and 
organising training courses for masons, 
technicians, users etc. for achieving the tar
gets. A regional Biogas Development and 
Training Centre has also been functioning at 
Pusa-Samastipur. Similarprogrammeshave 
also been urxiertaken in other areas of alter
native sources of energy in the State of 
Bihar, including North Bihar.

PADASWAMY): (a) 47 LPG distrftHitorsh^ 
have been allottad during the last three years 
in Rajasthan.

(b) Yes. Sir.

(c) and (d). Comlalnts have been re
ceived but District-wise details are not main
tained by the Oil Companies. Time and effort 
whk:h will be taken to compile the informa
tion win not be commensurate with the public 
purpose sought to be served thereby. All the 
complaints received are enquired into by the 
respective Oil Companies and remedial 
measures taken wherever considered nec
essary in accordance with the Marketing 
Discipline Guidelines.

(e) 31 LPG distriMJiorships have been 
planned. However, in view of various steps 
preceding albtment of a distributorship, it 
will not be possible to indicate how many of 
these will be allotted during the current year.

LPG Agencies irt Rajasthan [English]

27. PROF. RASA SINGH RAWAT: Will 
the Minister of PETROLEUM AND CHEMI
CALS be pleased to state:

(a) the number ol LPG agencies altotted 
during last three years in Rajasthan;

Flight facilities between Bombay and 
Rajkot

28. SHRIBALVANTMANVAR: Will the 
Minister of CIVIL AVIATION be pleased to 
state:

(b) whether period»al checking of al
ready aUotted agencies is conducted;

(c) whether complaints have been re
ceived regarding mal-functk>ning of LPG 
agencies in Reyasthan;

(d) If so, the distret-wise details thereof 
and action taken thereon; and

(a) whether Government have sus
pended a daily flight between Bombay and 
Rajkot and Bombay and Jamnagar as well 
asthree flights a week between R«got-Udaipur 
and Delhi recently:

(b) whether all these sectors had enough 
traffk: to make the operaton econombally 
viable; and

(e) the number of LPG agencies pro
posed to be sanctioned this year?

(c) the action proposed to resume the 
air senrice in above sectors?

TH E MINISTER OF PETROLEUM AND 
C H E M IC A L S  (SH R I M.S. G U R U -

TH E  MINISTER O F ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF
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MOHAMMAD KHAN): <a) Th* fraqiMney of 
Indian Airttnn services on Botnbay-Rajkot- 
Bombay and Bombay-Jamnagar-Btiuj- 
Bombay sectors was reduced and Oeitii- 
Udaipur-Rajlcot service was withdrawn.

(b) Bombay-Rajkot and Bombay-Jam- 
nagar-Bliuj Sectors iiave sufficient traffic to 
malte operatior» economicalty viable.

(c) Restoration of the wfthdrawn fre
quency win depend upon the availability of 
sufficient capacity after the resumption of A - 
320 operations.

U n U n a  of each didriet of yaharaahlra 
b y A ir

30. SH RIHARIBHAU SHANKAR 
MAHALE:

SHRI KISANFMO BABURAO 
BANKHELE:

Win the Minister of CIVIL AVIATION be 
pleased to state:

(a) the names of districts in Maharash
tra which have not been connected by air 
s e n ^  so far with its capital;

Second Oil Terntlnal at Bombay High
(b) whether there is any proposal to 

provide air link to each district with the State 
Capital during 1990-91;

29. DR.VENKATESHKABDE:W ilithe 
minister of PETROLEUM  AND CHEMICALS 
be pleased to state;

(a) the current status of starting of the 
second oil terminal at Bombay High;

(b) whether a branch will be provkied 
from the terminus to backward regton of 
Maraihwada and Vkiharbha; and

(c) if so, the <letails in regard thereto;
and

(d) if not, the reasons therefor?

TH E  MINISTER O F  E N ER G Y AND 
M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Out of the 30 dis- 
trtots in the State of l^a ra s h tra , the foltow- 
ing districts are not having airtinks;

(c) if not. the reasons therefor and the 
future plans of his Ministry to set up gas- 
based industries in Marathwada?

Ahmednagar, Amravati, Bhandara, Bhir, 
Bukiana, Chandrapur, Dhule, GarhchiroG, 
Jalgaon, Jalna, Latur, Raigarh, Sangli, Sa- 
tara, Sindudurga, Thane, Tarbhana, Wardha, 
Yavatmala.

TH EM IN IS TER O FP ETR O LEU M A N D  
C H E M IC A L S  (S H R I M .S. G U R U - 
PADASWAMY): (a) Government has not so 
far received any proposal for 2nd terminal for 
evacuating oil and gas produced from 
Bombay Offshore area. However, depend
ing upon availability of additional cmde oil 
and gas from Bombay offshore and neces
sity of a second tenninal, such a proposal 
woukl beconsklered at the appropriate time.

(b) and (c). Do not arise.

Vayudoot servk:es to Ratrangiri, Sfw- 
lapur, Nasikand Osntanabad are at present 
temporarily suspended due to shortage of 
aircraft capacity.

p )  to (d). Whereas Indian Alriines has 
n o p im  to airiink any new statnns, Vayudoot 
has identified the following statnnsforairiink 
in its future plans:—

Chandrapur, Jalgaon, Latur, Amravati 
and Sangli. The rest of the distgricts neittier
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have airports suitable tor operations by air- 
craftf lA/Vayudoot rwr have any airport at all. 
There are no plans to take up construction of 
airport at each district headquarters.

StTMinllnlnji of Purehaae Systenn of 
C a st* e n S I* p e r PlatM

31. PROF. VUAY KUMAR MALHOTRA: 
WiHthe Minister of RAILWAYS be pleasedto 
state:

(a) whether it is a fact that previously 
cast-iron sleepers were purchased t>y Open 
Tender System but now this system has 
been changed;

(b) if so, the details of the changed 
system and the reasons for the same;

(c) whether any complaints of malprac
tices followed by Limited tenders regarding 
supply of cast-iron sleeper -plates to the 
Railwys have been received;

(d) if so, the details thereof for the last 
three years (year-wise) and the action taken 
thereon; and

(e) whether Government propose to 
review the positnn to streamline the correct 
procedure with a view to eliminate the irregu
larities and malpractices in the supply of the 
cast-iron sleepers to the Railways?

TH E MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) Yes, Sir.

(b) Only {p ro ve d  parties having requi
site facilities/established manufacturers are 
allowed to participate in Limited Tender.

review the polky of procurement of cast-iron 
sleeper plates.

Stagnation In KhadI induatry

32. SHRI RAM NAIK: Willthe Minister of 
INDUSTRY be pleased to state:

(a) the productkin of khadi In value 
during each of the last three years; and

(b) the steps taken/proposed by Gov
ernment to increase the production and time 
bound programme for the same?

TH E  MINISTER O F  S TA TE  IN TH E  
DEPARTM ENT O F SMfiJLL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN TH E MINISTRY O F  INDUSTRY 
(SHRI SRIKANTA JENA); (a) The produc- 
tk>n of khadi during the last three years has 
been as under.

Rs. in Crores

1986-87 218.06

1987-88 227.51

1988-89 235.35

(b) To  increase the production of khadi 
in the coming years, the foltowing steps have 
been taken/proposed to be taken.

(i) Loans for khadi advanced by the 
KVIC (obtained from budgetary 
support) are free of interest.

(ii) Rebateonvariousvarietiesofkhadi 
are available on the retail sates.

(c) and (d). Yes, Sir, from two persons 
who have not given their designatk>ns or 
addresses to make further enquiries from 
them.

(ill) Exemption from excise.

(iv) KVIC provkles improved versk}n of 
NMC (New Model Charkha).

(e) There is no proposal at present to (v) Provision of technk»l expertise.
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(vi) Arranging exhibitions for popular
ising l<hadi.

(vii) Marketing support through sale- 
outiets, mobile vans.

(viii) Training to khadi artisans through 
KVIC's multi-disciplinary training 
centres.

Steps forthe improvement and inaease 
in Khadi Production are continuous process.

Industries set up in Backward Dtetricts

33. SHRI PRAKASH V. PATIL: 
SH R I R A JE N D R A  A G - 

NIHOTRI:
SHRI NANOLAL MEENA:

Will the Minister of INDUSTRY be 
pleased to state:

(a) the number of districts in the country 
which have been declared as backward for 
the purpose of industrial devek>pment;

(b) the names of such distrnls, atongwith 
the numt>er of industries established there 
during the last three years and how many of 
them have closed down; and

(c) th*critsria for declaring a district as 
industrially backward area?

TH E  MINISTER O F  IND USTRY (SHRI 
A JIT  SIN6H): fa) and (b). Statemem I, giving 
the number artd names of industriafly back
ward districts in the country and Statement 
if, giving the number of Letters of Intent and 
industrial Licences issued to the backward 
distriets,state-wiseduringtf)elastthreeyears 
are ghwn betow. Industrial units generally 
have a gestatkm period of varying duratk>ns 
before they go into production after the issue 
of Letter of Intent. Information on ctosure of 
these units is not centrally maintained.

(c) The criteria laid down for declaring a 
distrkn as backward was per capita 
foodgrains/commefctal craps production 
depending on whettier the district is pre
dominantly a producer of foodgrains/cash 
crops; Ratk) of popuiatton to agricultural 
workers; Per Capita industrial output; Num
ber of factory emptoyees per lakh populatton 
or alternatively number of persons engsiged 
in secondary and tertiary activities per lakh 
of populatnn; Per Capita consumptton of 
electrfeity; Length of surfaced roads in rela- 
tk>n to populatk>n or railway mileage in rela- 
tk>n to population.
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SHRI ASHOK ANANOARAO 
DESHMUKH:

SHRI GOPI NATH G AJAPA- 
THI:

S H R I G A N G A  C H A R A N  
LODH4:

SHRI A. VUYARAGHAVAN:

Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) the details of the profit or loss of Air

Written Anavnra 88

India, IrKiian Airlines, Vayudoot and Pawan 
Hans Limited during the last tiiree years, 
year-wise; artd

<b) the steps taken by Government to 
make all these corporatk>ns more profitable 
and effk:ient?

TH E  MINISTER O F  EN ER G Y AND 
MINISTER O F CIVIL AVIATIN (SHRI ARIF 
MOHAMMAD KHAN): (a) The profit/loss of 
the foHowing organisatbns during the last 
three years was as under:—

Organisation 1987-88 1988-89 
(Rs. in crores)

1989-90

Air India (-43.41) 43.31 70.00*

Indian Airlines 30.10 10.68 (20.10*)

Vayudoot (-7.62*) (-8.47*) (-5.41*)

Pawan Hans Limited (-6.69) (-4.94*@) (-8.31 *@)

•Provisional

*@After write-t>ack of Rs. 1.99 crores during 1988-89 and Rs. 7.67 crores dunng 
1989-90 being provisions no k>nger required.

(b) The following steps have been taken 
by the Government to improve the eff iciency 
and profitability of these Organisations:—

(1) Signing of MOU with Indian Airlins 
and Air India, giving them more 
functional autoruMny.

(2) Scheduling of aircraft matching wtth 
traffic demand and improvement in 
Passenger/Overall Load Factor.

(3) Ck)se monitoring of on time per
formance.

(4) Improvement in passenger serv

ices in the areas of Passenger 
Reseroations, Check-in, Flight In
formation, Baggage Handling, 
Catering, etc.

(5) Vayudoot is proposed to be given 
permission of operate medium and 
bng haul sectors wKh bigger ca
pacity aircraft so as to cross-subsi- 
dise the losses incurred on un- 
economk: short-haul sectors.

(6) Vayudoot has also been requested 
to ratnnalise its route structure and 
consolidate, rather than expand its 
net-work.
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(7) T h «  working of th* Pawan Hans 
Limited is being revamped in con
sultation with Oil and Natural Gas 
Commission.

[Transki^rii

RbR Pass facility to commuters

35. S H R ITE JN A R A Y A N S IH G H :W n  
the Minister of RAILWAYS be pleased to 
state;

(a) whether the Railways provide rail 
pass facility to commuters from Aligarh to 
Delhi in Magadh Express;

(b) whether commuters from Buxar to 
Patna in Bihar are not provided rail pass 
facility in Magadh Express and if so. the 
reasons therefor;

(c) whether any steps are being taken 
by Government to provide rail pass facility to 
commuters between Buxar and Patna; and

(d) if not, the reasons therefor?

TH E  MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a}SeasonTicket 
holders are allowed to travel from Aligarh to 
Delhi by Magadh Express.

(b) Season Tictiet holders are not per
mitted to travel between Buxar and Patna by 
Magadh Express as the tram is overcrowded.

(c) and (d). No, Sir, as this would cause

Inconvsnience to long distance passengers 
whidt is not desirable and edtemative trains 
are available for commuters for travel be
tween Buxar and Patna.

VayudooC S«nriee»fe» Madhya Pradesh

36. SHRI RESHAM LALJANGDEtWHI 
the Minister of CIVIL AVtATKDN be pleased 
to stale;

(a) whether Vayudoot services on Bho
pal. Bilaspur. Jaiaalpur. Jagdaipur and other 
loules in Mactt)yaPrade$h¥»ereregular every 
month during the period from May, 1990 till 
date and if not, for how many days these did 
not operate;

(b) the weeks in which Vayudoot serv
ices were operated daily in the above period 
on the at)ove routes; and

(c) the weeks in which Bhopal bound or 
Delhi bound flights of Vayudoot took off the 
same day immediately after landing for 
Jabalpur and R a ^ r  during the above pe
riod?

TH E  MINISTER OF EN ER G Y AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). Vayudoot 
operates its services 6 days a week from 
Bhopal base. However, due to non-availabil- 
ity of aircraft, no flights couki be operated 
during the perod 12.7.90 to 29.7.90. During 
the period 1 st May, 90 to 11.07.90 and 30th 
to 31st July, 1990 the number of days on 
wheh flights were cancelled were as fol- 
tews;—

SI. No. Flight Number of days

1. Bhopal-Rewa-Satna-Khajuraho and back 5

2. Bhopal-Jabalpur-Raipur-Jagdalpur and back 3

3. Bhopal-lndore-Jaipur and back 4

4. Bhopal-Jabalpur-Bilaspur-Raipur-Nagpur and back 3

5. Bhopal-Guna-Delhi and back 3
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(c) Flights were operated <rom Bhopal 
on the same day to Jabalpur and Ra'pur 
imntediateiy after landing during the follow
ing periods:—

1st to 5th May, 1990; 9th to 12th May. 
1990; 14th to 31st May. 1990; 1st to 21st 
June, 1990; 23rd to 29th June. 1990; 8th to 
11th July, 1990 30th and 31st July, 1990.

Petrol/Dlesel Pumps artd LPG Agencies 
In Haryana

37. SHRI KAPIL DEV SHASTRI; Will 
the Minister of PETROLEUM  AND CHEMI
CALS be pleased to state:

(a) when Government propose to con
duct a survey of more sites in Haryana for 
allotting LPG agencies, petrol pumps and 
diesel pumps;

(b) the criteria fixed for allotment of 
petrol pumps, diesel pumps and LPG agen
cies;

(c) the location-wise names of agencies 
and dealerships proposed to be advertised; 
and

(d) whether Government will give pref
erence to the persons belonging to Sched
uled Tribes iuid educated unemployed rural 
youths while allotting dealerships of afore
said agencies?

TH E  MINISTER O F PETROLEUM  AND 
C H E M IC A L S  (S H R I M .S. G U R U - 
PADASWAMY): (a) Periodic surveys are 
conducted by the Oil Industry to identify 
locations for development of Retail Outlets 
(Petrol/Dlesel)/LPG distributorships.

(b) The marketing oil companies ap
point Petrol/Diesel dealers on the basis of 
recommendations received from the con
cerned Oil Selection Boards. In making se
lection of candidates who meet the eligibility

conditk>ns in regard to income, educational 
qualifk^itions, residence, category, age, etc. 
the Oil Selectkm Boards take the folk>wing 
factors Into account:

(i) Personality;

Cii) business abllity/Salesmanship;

(iii) capacity to arrange finance and 
capability to provide facilities;

(iv) preparedness for working full time 
as a dealer; and

(v) general assessment and extra cur
ricular activities.

(c) Out of the Retail Outlets already 
planned, only one Retail Outlet at Samalkha 
is awaiting release of advertisement.

(d) The existing policy regarding award 
of RO dealership/LPG distributorship pro- 
vkies for 25% reservation for Scheduled 
Castes/Scheduled Tribes. Educated unem- 
pk>yed rural youths possessing requisite 
qualifications can also obtain dealerships/ 
distributorships, although no special prefer
ence is given to them.

[English]

Passenger Service Between Howrah 
and Nalhatl

38. SHRI AMAL DATTA: Will the minis
ter of RAILWAYS be pleased to state:

(a) whether Government have received 
representations for starting passenger send
ee between Howrah and Naihati of the 
Seakiah division of Eastern Railway;

(b) if so, the action taken thereon; and

(c) the reasons for not starting passen-
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TH E  MINISTER O F  RAILWAYS (SHRI 
G EO R G E  FERNANDES): (a) Yes. Sir.

(b) and (c). Examined but not found 
feasible due to operational difficulties and 
shortage of EMU stock.

Restoration of Naupara-Bunupur 
Railway Line

39. SHRI GIRIOHAR GOM ANGO: Will 
the Minister of RAILWAYS be pleased to 
state;

(a) the damage and loss incurred to 
Naupara-Gunupur narrow gauge line due to 
recent cyctone;

(b) the present position of repairs of that 
line; and

(c) the steps tai^en by the Railway to 
restore the train services on that line?

TH E MINISTER OF RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) There was 
breach on the bank between Kashinagar 
and Luhuri PH in the Naupara-Gunupur 
section on 11.5.90 causing a toss of about 
Rs. 15,000/-.

(b) and (c). The bank has already been 
repaired and the line was restored on 14.5.90.

Recruitmenjt In Indian Airlines

40. SH R I P R AK A SH  K O K O  
BRAHMBHATT: Will the Minister of CIVIL 
AVIATION be pleased to state:

(a) whether Government have put a ban 
on fresh recruitment in the Indian Airlines 
due to grounding of A-320 fleet;

(b) if so, the number of employees who 
were managing A-320 fleet rendered job-

(c) the efforts being made by Hie Indan 
Airlines to accommodate them?

TH E MINISTER O F  EN ER G Y AND 
M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Since Indian Air
lines was suffering heavy tosses due to 
suspenston of A-320 aircraft operattons, it 
was deckled in May, 1990 that no post 
should be created and there shouki be no 
fresh recruitment. However, this conditten is 
relaxable if it was necessary to full up a post 
in the interests of safety of operattons. facili- 
tatton of passengers or other sudi compel
ling reasons.

(b) None. Sir.

(c) Does not arise.

AIR flight from Coimbatore to IMadras

41. SHRI C.K. KUPPUSWAMY: Will 
the Minister of CIVIL AVIATION be pleased 
to state:

(a) whether air flights from Coimbatore 
to Madras via Bangalore were reduced from 
seven days to three days;

(b) if so, the reasons and justificatton 
therefor; and

(c) the steps taken to restore the air 
flights on the above route?

TH E MINISTER O F  EN ER G Y AND 
MINISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). Due to 
shortage of aircraft capacity on account of 
suspenston of A-320 operattons, Indian Air
lines reduced the frequency of daily Madras* 
Bangalore-Coimbatore service to four days 
week basis.

(c) Restoratton of the withdrawn frs-
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qu«ncy will dapend upon tha availability of 
sufficient capacity after tha resumption of A- 
320 operations.

[Transb&m]

Release of Double Barrel Connections 
In Stetes

42. SHRI GOVINDA CHANDRA 
MUNDA: Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state:

(a) whether Government propose to 
release Double Barrel LPG connections in 
States; and

(b) if so, by what time and if not, the 
reasons therefore?

TH E  M INISTEROF PETROLEUM AND 
C H E M IC A L S  <SHRI M.S. G U R U - 
PADASWAMY): (a) and (b). The LPG dis
tributors are under instmctions to release 
Double Bottle connections (DBG) to the 
consumers in Hne with the annual enrolment. 
Customers on vulner^ibie supply routes are 
given priority for release of such connec
tions. However, when there is a backlog in 
LPG supplies, release of new DBCs is tem
porarily suspended till the situation normal
ises.

[English]

New Train Service between New Pelhl 
and Trivandrum

43. SHRI PALAI K.M. MATHEW: 
SHRI P.C. THOMAS:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether there is overcrowding in all 
seasons in Kerala Express plying between 
New Delhi and Trivandrum;

(b) wfhether Government have taken 
any steps recently to lessen the hardship by 
launching new train senrices or adding ade
quate number of bogies;

(c) if so, the details thereof; and

(d) if not. the reasons therefor?

TH E  MINISTER O F  RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) Kerala Ex
press is well patronised popular train wherein 
resen/ed accommodation is generally fully 
utilised with a few passengers remaining on 
waiting list.

(b) and (c). Navyug Express a new 
weekly between Jammu Tawi-Mangalore/ 
Tiruchchirapalll Express (via Nizamuddin) 
has been introduced with effect from 1.5.90 
for convenience of South bound passen
gers.

(d) Does not arise.

[Translation]

Restoration of Trains Running between 
Karjan-Motl Koral

44. SHRI KASHIRAM CHHABILDAS 
RANA: Will the Minister of RAILWAYS be 
pleased to state:

(a) whether the villagers are facing 
difficulty due to discontinu^ce of the train 
running between Kaijan-Moti Koral on nar
row gauge line;

(b) U so, whether Government will re- 
conskler and restore this train; and

(c) if so, when?

TH E  MINISTER O F  RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) to (c). Two 
pairs of trains viz. 193/194 and 233/234
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Mixed trains running between Miyagam 
Karjan and Moti Koral were cancelled in 
March. 1987 due to farmers’ agitation, look
ing to the traffic requirements 233/234 Mixed 
train was restored and re>numbered as 421/ 
422. This pair of trains is considered ade
quate for the present level of traffic between 
Miyagam Karjan and Moti Korai. Restoration 
of the other train is not considered commer
cially justified.

[English]

Industries Delicensed

45, SHRI BALASAHEB VIKHE PATIL: 
Will the Minister of INDUSTRY be pleased to 
state the details of tndustries delicensed?

alternate sources of energy 
like solar, wind power* bk>- 
mass including biogas. geo
thermal energy, tkial power 
and sea power.

(b) Steam turbines of and bek)w 
20 MW and mini and mfcro 
hydel systems, equipment.

(c) Power and distribution trans
formers, power capacitors 
switch gears, electrical mo
tors and GLS Lamps.

(d) Diesel Generating sets.

4. Electronic Components

THE MINISTER OF INDUSTRY (SHRI 
AJIT SINGH); The lists of industries de- 
lioensed for non-MRTP/non-FERA compa
nies. under the Delicensed Registration 
Scheme (DLR), are given below at 
Statement-! and Stat.^ment-ll respectively.

STATEM ENT-1

5. Automotive ancillaries

6. Cycles

7. Industrial machinery, including
rubber machinery, printing machin
ery, footwear machinery, meat and 
poultry machinery.

List of Industries Delicensed for Non-
MRTP/Non-FERA Companies including
Bulk Drugs alongwith their formulations

1. Iron castings i.e. special alby iron 
castings, Malleable iron castings 
and SG Iron castings, sponge iron 
and pelletisation.

2. Steel structurals fabrications ex
cluding steel structurals produced 
by steel making in electric arc fur
naces and further to convert them 
into rolled products like window 
sections, telegraphic channels, lift 
rails etc. popularly known as light 
structurals.

3. Electrical equipment, namely,
(a) Equipment for exploitation of

8. Machine Tools

9. Agricultural implements

10. Miscellaneous mechanical and
engineering industries, namely,

(a) Plastic moulded goods;

(b) Hand tools, small tools and 
cutting tools;

(c) Pressure cooker cutlery and 
steel furniture;

(d) Lanterns of all types;

(e) Fuel efficient stoves;

(f) Water pumps beyond 10 cms.



11. Industrial Sewing Machines

12. Office equipment as listed below:—
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New Bulk Drugs developed through 
indigeneous research
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(1) Multiplication and reproduc
tion equipment;

(2) Word Processors:

(3) Cash registers/invoicing 
machines;

(4) Dictaphone;

(5) Micro ftlming/microficheread- 
ers.

13. Surgical, industrial and scientific 
instruments

14. Industrial and Medical Gases

15. Following Drugs/Drug intermedi
ates:

Rifampicin

Dapsone

Clofazimine

Pnmaquin

EMMF (ethexy Methylene Malonic 
Ester

Novaldiamine

Insulin

Anti-cancer Drugs 

Vitamin B6 

Norgestral

16. Paper and pufp namely;

(a) Writing, printing and wrap* 
ping paper from agricultural 
residue, waste and bagasse.

(b) Cotton seed linter pulp.

17. Canned fruit and vegetable prod
ucts, protein and process foods, 
vegetable based weaning food, 
marine products and cattle feed.

18 Vegetable Oils namely:—

(a) Solvent extraction of oil/oil 
cakes from minor seeds ex- 
eluding cotton seeds.

(b) Rice bran oil

19. Soap and cosmetics, namely

(a) Soap, cosmetics, perfumery 
and toilet preparations

(b) Detergents of IS! standards.

20 Leather goods

21. Surgtcal and medianal rubber prod* 
ucts

22. Glassware

23 Ceramics, namely

(a) Refractories and furnace lin
ing bricks

(b) China ware, pottery and 
sanitary ware

Piperazine (c) H.T. Insulators



(d) Tilds wan boards and the Kke

(e) Graphite Ceramics 25. Printing including Litho printing

24. Insulating boards, Gypsum boards 26. Roller Flour Milling Industry

27. Chemical Industry

1. Aluminium Fluoride and Cryolite through recovery 
route
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2. Bromine

3. Ferrous/Farric Salts (Other than those reserved for 
small scale sector)

4. Hydrogen Peroxide'

5. Magnesium Salts (Other than those reserved for 
small scale sector

6. Soda Ash (Standard solvay process)

7. Sodium Hydrosulphate through formate 
route

8. Titanium Dioxides (both Anatase and Rutile 
grades)

9. Caster-Oil based chemicals

10. Furfural

11. Metaphenoxy benzaldehyde

12. Methanol

13. Pentaerythritol

14. Phenol and Acetone based chemicals

15. Paint driers like Nephthenates Bcatoates, 
Linoleates etc.

16. Chemicals recovered from waste streams/

Inorganic
Heavy

Chemicals

Organic
Heavy

Chemicals

Fine chemicals 
including 

Photographic 
Chemicals

Miscellaneous



103 Written Answers AUGUST 7.1990

28.

29.

solid wastes/gaseous emissions generated 
in the manufacturing process of the company

17. Chemicals obtained as co-products or by/products

Computer Software Industry

Drugs Industry

Written Answers 104 

Chemicals

1. Aspinn

2. Digoxin

3. Hydrochlorothiazide

4. Isonicotinic Acid Hydrazide

5. Thtacetazone

6. Tolbutamide

7 PAS Acid

6.

9.

10.

PAS Sodium 

Calcium PAS 

Calcium B. PAS

Para Amino 
Salacyclic 

Acid (PAS) 
and Salts

11 Chloramphenical 20. Halothane

12. Amodiaquine 21. Thiopental

13. Chloroquine 22. Lidocaine

14. Diethyl Carbamazine Citrate 23. Procaine

15. Frusemide 24. Nitrous Oxide

16. Phthalyl Trinitrate 25. Ibuprofen

17. PhthaiyI Sulphatiazole 26. Chlorpheniramine

18. Predinsolene 27. Eptnphrine

19. Ether Anaesthetic 28. Mebendazole



29. B «p h «n iu m  
NapthoatA
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Hydroxy

30. Metronidazole

31. Ampicillin

32. Sulphamethaxazole

33. Trimethoprin

34. Erythromycin

35. Ethambutol

36. Pyrazinamide

37. Griseofulvin

38. Hydroxy Cobalamine/Cyan- 
ecobalamina

39. Dextran

40. Isosorbide Oinitrate

41. Propranolol

42. Verapamil

43. Hydrallazine

44. Methyl Dope

45. Neomycin

46. Bacitracin

47. Betamethasone

48. Benzyl Benzoate

49. Sulphacetamide

50. Pilocarpine

51. Homatropine

52.

53.

54.

55.

56.

57.

58.

59.

60. 

61. 

62.

63.

64.

65.

66.

67.

68. 

69.
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Chlorhexidine 

Cetrimide

Parachlore Metaxylenot

Promethazine

Dexamethasone

Ethinyl Oestradiol

Norethisterone

Glybenclamide

Chlorpropamide

Neostigmine

Suxamethomium (Suodnyl 
Choline Chloride)

Ergometrine/Methyl Ergom- 
etrine

Oxytocin

Amitriptyline

Im^amine

Triluoperazine

Aminophylline/Theophylline

Sabutamol

70. Ephedrine

71. Vitamin A

72. Vitamin D

73. VitamiaC

74. Pantothenates
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75. Ferrous Sahs 11. Process equipment for utilisa
tion of Recycling of wastes

76. Chlorpromazines
12. Chemical Process Plants

77. HydroxyellinI theophylline
13. Machinery for chemical Industry

78. Doxyccydine as listed below;—

79. Diazepam i. Rupture Discs

80. Cephalexin ii. Special Pneumatic Cali
brators

81. Cephradjne
iii. Karbate Pumps

82. Cephaloridine
iv. Centrifugal Gas Com

30. Wire drawing industry pressors

31. Automobile Tyres and Tubes In 14. Air Compressors
dustry

15. Industrial Valves
S TA TE M E N T-li

16.- Diary Industry equipment.
Part-1 (Appendix-1 Industries delicensed namely Homogenisers

tor location in any of the centrally declared
backward areas) 17. Machine Tools

1. Pig Iron 18. Tool Room Products

2. Castings and Forgings 19. Industrial Machinery for drilling 
and production of Mineral Oil/

3. Alternate Energy Devices and natural gas
Systems

20. Mechanised Sailing Vessels upto
4. Transmission Line Towers 10,000 D W T for units with ca

pacity for meeting the require
S. Electrical Motors with Starters ments of the Oil Industry in par

ticular
0. Irrtemal Combustion Engines

21. Sponge Iron and Pelletisation
7. Electronic Components

22. Stem turbines of and below
8. Automotive Components, 20MW and mini and micro hydel

Spares and Ancillaries system/equipment

9. Pollution Control Equipment 23. Power and distribution transform
ers, power capacitors and switch

10. Process Pumps gears



24. Diese! generating sets

25. Electronic Components

26. Industrial Machinery

27. Plastic moulded goods
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28. (a) Jigs, fixtures, tools and
dies of specialised types 
and crossland tooling

(b) Engineering production 
aids such as cutting and 
farming tools, patterns 
and dies and mining tool

29. Water pumps beyond 10 cms 
based on internal combustion 
engines

30. High technology reproduction 
and multiplication equipment

31. Word Processors

32. Electronics cash registers/invoic
ing machines

33. Dictaphone

34. Miao-filmlng/mico fich readers

35. Surgical instruments-Hsteriiizers, 
incubators and the like

36. Watermeters, steam meters, 
electricity meter and the like

37. Scientific instruments

38. Medical gases

39. (a) Ref rigerant gases like Itq*
uid nitrogen, carbondbx- 
Ide etc. in large volumes

40.

Written Answers 110 

gases

(c) Tonnage plant for manu
facture of Industrial gases

Writing, Printing and wrapping 
paper from agrk:ultural residue, 
waste and bagasse

41. Ck>tton seed linter pulp

42. Vegetable oils, namely:—

(a) Solvent extraction of oil/ 
oil cakes from minor seeds 
excluding cotton seeds; 
and

(b) Rice bran oil

43. Detergents of 181 standards

44. Refractors and furnace lining 
bricks

45. H.T. Insulators

46. Graphite Ceramics

47. Gypsum boards, wall boards and 
the like

48. Canned fruit and vegetable prod
ucts, protein and processed 
foods, vegetable based weaning 
goods, marine products and 
cattle feed

49. Automobile tyre and Tubes In
dustry.

Part-ll (Non-Appendix-! industries
delicensed for location in category 'A* 

backward districts)

1. Steel Structural

(b) Argon and other rare 2. CLS Lamps
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3. Cycles 19. Glassware
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7.

8. 

9.

10.

11.

12.

13.

14.

15.

16.

17.

18.

Agricultural implements

Hand tools and small tools other 
than those covered under Entry 
No. 28 of Part-1.

Pressure cooker, cutlery and 
steel furniture

Lanterns of all types

Fuel efficient stoves

Waterpumps beyond 10 cms 
based on electric motors

Industrial Sewing machines

Multiplication and reproduction 
equipment other than those 
covered under entry no 30 of 
part I.

cash registers/invoicing ma
chines other than those covered 
under entry no 32 of Part I,

Weighing machines other than 
electronic types

Mathematical surveying and 
drawing instruments

Industrial gases other than those 
covered under entry no-39 of 
Part I.

Soap cosmetics, perfumery and 
toilet preparations

Leather goods

Surgical and medical rubber 
products

20. Chinaware, pottery and sanitary
ware

21.

22.

23.

Tiles

Insulating boards

Printing, including Who printing 
(without any locatbnal con
straints)

[Translation]

Declaration of Pratapgarh In Chlttor* 
garh District as industrially Backward

46. SHRINANDLAL MEENA: Will the 
Minister of INDUSTRY be pleased to state:

(a) the names of the districts in Tribal 
Sub-Plan areas which have not been de
clared industrially backward;

(b) whether any sub-divisions under 
Tnbal sub-pl€m areas are proposed to be 
declared as industrially backward separately, 
and

(c) if so, whether Government propose 
to declare the Adivasi-dominated Pratapgarh 
sub-divisk>n in Chittorgarh district as indus
trially backward‘s

TH E MINISTER O F INDUSTRY (SHRI 
AJiTSING H):(a )to(c). Based on the criteria 
laid down by Planning Commission, the 
districts identified as industrially backward 
are given in the Statement bek>w. This in
cludes tribal districts/areas. As Distret Chit
torgarh did not fulfil the crfteria, it was not 
declared as industrially backward. At pres
ent, there is no proposal to declare any more 
Districts as industrially backward.
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[Engtsm

Improvemmt In th» S*rvie« of Goa* 
Delhi Express

47. PROF. GOPALRAO MAYEKAR: 
Will the Minister of RAILWAYS be pleased to 
sUde:

(a) the public response to the newly 
started Goa-Delhi Express;

(b) whether Government have received 
any suggestions to improve the service; and

(c) if so, the action proposed by Gov- 
emment in the matter’

TH E  MINISTER OF RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) The occupa
tion of Goa-Delhi Express is satisfactory.

(b) Yes. Sir.

(c) The suggestbns made are regard
ing provision of Pantry Car, stoppage at 
some more stations enroute, enhancement 
of quota at Satara, allotment of quota at 
Sanvordem and provision of a connecting 
train servce from Kolhapur to Miraj for Goa 
Express. While the suggestions regarding 
the enhancement of quota at Satara and 
allotment of quota at Sanvordem have been 
implemented, it is not feasible to provide 
other facilities at present.

Air Service In Trivandrum by Emirates

48. SHRI SURESH KODIKKUNNIL: Will 
the Minister of CIVIL AVIATION be pleased 
to state:

(a) whether any Gulf countries have 
requested to Government of India for per
mission of air service to Trivandrum;

(b) if so, the details thereof;

(c) whether Government have given 
permission for air sen^lce In Trivandrum to 
Emirates;

(d) if 80, the details thereof; and

(e) if not, the details thereof?

TH E  MINISTER O F  EN ER G Y AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (e). States of 
Qatar, Bahrain and U A E .  had approached 
Government of India for permitting their 
designated airlines to operate flights fromAo 
Trivandrum. This was, however, not allowed 
because Trivandrum is not available as a 
point of call to the aforesaid carriers under 
the existing bilateral air services arrange
ments.

Air Right from Bombay to Kerala

49. SHRI P.C. THOMAS: Will the 
Minister of CIVIL AVIATION be pleased to 
state:

(a) the number of passengers traveled 
by air from Bombay to Kerala during 1987- 
88,1988-89 and 1989-90 respectively;

(b) the number out of them who came 
from abroad;

(c) whether Government propose to 
increase the number of flights to the airports 
in Kerala; and

(d) the steps taken to increase the 
facilities for more aircrafts to land day and 
night at Cochin, Trivandrum and Calicut air
ports?

THE MINISTER OF ENERGY AND 
MINISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). In so far 
as Indian Airlines is concerned, the number 
of passengers whotravelled from Bombayto 
Kerala on the sectors operated by it and the
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number of passengers out of them who to 1989-90. was as foltows:—  
came from abroad during the year 1987*88

Year Number of passengers travelled No. of passengers who 
came from abroad

1 2 3

1987-88 2.14.623 1,08.414

1988-89 2,25.731 1,05,574

1989-90 2,25,819 1,06,057

Vayudoot does not operate any flight 
between Bombay and Keraia. As regards, 
Air India, information is being collected and 
will be laid on the Table of the Sabha.

(c) In so far as Indian Airlines is con
cerned, it has no plans to increase the number 
of flights to the points in Kerala. Due to 
capacity shortage, Vayudoot is also not in a 

■position to step up the existing frequency or 
to operate new services. As regards Air 
India, the information is being collected and 
will be laid on the Table of the Sabha.

(d) Both Calicut and Trivandrum air
ports are suitable for night operations and 
adequate facilities already exist at these 
airports. Extension and strengthening of 
apron and taxi-track at Cochin airport are 
being taken up.

[Translation]

Modernisation of Railway Stations

50. SHRIM ITRASENYADAV: Will the 
Minister of RAILWAYS be pleased to state:

(a) whether Government had taken a 
decision two years back to modernise cer
tain railway stations; if so. the numberthereof

and the criteria adopted for their selection;

(b) whether Faizabad and Ayodhya 
railway stations also fail in the said category 
of stations under the said criteria;

(c) if so, whether Government propose 
to modernise these stations; and

(d) the details of the plans in this re
gard?

TH E MINISTER OF RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) Yes. Sir. As 
per the decision of the Government, zonal 
Railways were advised to select stations to 
be developed into model stations, at suitable 
k>cations like Zonal Railway Headquarters, 
Divisional Headquarters, State Capitals, 
District Headquarters, important junctions 
and other places of specific importance. 
Based on the recommendations of Zonal 
Railways. 67 stations were selected to be 
developed as Model Stations.

(b) No. Sir.

(c) and (d). Renovation of stations 
including modernisation is a continuous 
process. Works in this regard are under
taken as and when necessitated by increase
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in Iwwl of traflic, subjact to the availability of 
funds and relative needs of other stattons.

[EngSsHi

Damanda of Category U Offtdara of H R .

51. SHRIYAD VEND RAD ATT: Will the 
M M «a r of RAILWAYS be pleased to state;

(a) whether Government have received 
lapraaanMions regarding demands of Cate
gory N Officers of Northern Railway;

(b) if so, the details thereof; and

(c) the action being taken thereon?

TH E MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) Demands of 
Officers of various Zonal Railways are re
ceived through their Central F^eration, 
Indian Railway Promoted Officers Federa
tion, from time to time, which are examined 
and action is initiated accordingly.

(b) The Main Demand of Indian Railway 
Class II Officers, including those of Northern 
Railway are:—

i) Abolition of discrimination be
tween Group A and Group B 
Officers in the matter of pay 
scales and promotion prospects 
i.e. equal pay for equal work;

ii) Restructunng of Group ‘B’ 
(Class II) Gazetted cadre of the 
Indian Railways and career 
planning for them;

iii) Restoration of Concordance 
Table for the purpose of fixation 
of pay;

iv) Implementation of recommen
dations under Para 23.11 of the

Fourth Central Pay Commis- 
sbn by way of giving effective 
share against theGroupAcadra' 
strength, and

V) Removal cf anomalies in the 
matter of «llotment of scales of 
Group B and highest Group C  
cadre.

(c) All these issues h«)ve been exam
ined from time to time and the position has 
t>een apprised to the Federation.

[Translation]

Purchaae of Substandard Material by 
D.E.S.U.

52. SHRI BALESHWAR YADAV: 
SHRI INDRAJIT GUPTA:

Will the Minister of ENERG Y be pleased 
to state:

(a) whether complaints have been 
received regarding purchase of sub-stan- 
dard material by the Delhi Electric Supply 
Undertaking;

(b) if so, whether any enquiry has been 
conducted by Government in this regard;

(c) whether any action has been taken 
against those involved therein;

(d) if so, the details thereof; and

(e) if not. the reasons therefor?

TH E MINISTER O F ENERGY AND 
M INISTEROFCIVILAVIATION (SHRI ARIF 
MOHAMh4AD KHAN): (a) to (e). In response 
to certain complaints received by the DESU 
regarding the purchase of sub-standard 
matarial, its Vigilance Department is con
ducting an Inquiry into the whole affair. Ac
tion against the delinquent officials. If any,
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would depend upon the findings of the In* 
quiry.

Year {Production (figures in 
million tonnes)

increase in Royalty on Coal 1 2

53. SHRI RAJ MANGALMISHRA: Will 1985-86 54.32
the Minister of ENERGY be pleased to state;

1986-87 59.07
(a) the total quantum of coal in metric 

tonnes produced in coal mines of Bihar every 1987-88 64,47
year;

1988-89 66.95
(b) the rate of royalty per metric tonne 

paid by Union Government to the Govern 1989-90 63.88
ment of Bihar;

(c) whether royalty on other minerals 
have been increased whereas royalty on 
coal has not been increased; and

(b) Rates of royalty on various grades of 
coal fixed by the Central Government effec
tive from 13.2.1981 are given in the state
ment below.

(d) if so. the reasons therefor? (c) Yes. Sir.

TH E  MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Coal production 
from coal mines In Bihar during the last 5 
years was as under;—

(d) The rates of royalty on coal have not 
been revised in view of the imposition of 
much higher cesses/levies on coal by some 
State Governments including Bihar.
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Conversion of Ghazipur-Jaunpur Rail 
Line

54. SHRI RAM SAGAR (Saidpur): Will 
the Minister of RAILWAYS be pleased to 
state:

(a) whether Government propose to 
oonvertGhazipur-Jaunpur (via Aurihar) meter 
gauge railway line into broad gauge to im
prove the situation of transport and attract 
the entrepreneurs;

(b) if so, the details of steps taken in this 
regard; and

(c) if not, the alternative steps Govern
ment propose to take to improve rail trans
port in the area?

TH E MINISTER OF RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) to (c). Only 
Aunrihar-Ghazipur-Chhapra MG section has

l^een approved for conversion to 6G. In this 
area Varanasi-Bhatni MG has been con
verted to BG and opened recently. This 
should conskierably improve railway facili
ties in the area.

Industrial Growth Centres in Jammu 
and Kashmir

56. SHRIJANAK RAJ GUPTA: Will the 
Minister of INDUSTRY be pleased to state:

(a) whether Government have sanc
tioned some industrial growth centres in 
Jammu and Kashmir; and

(b) the funds sanctioned for these in
dustrial growth centres and the progress 
made so far?

TH E MINISTER OF INDUSTRY (SHRI 
A JIT SINGH): (a) and (b). Yes. Sir. Under 
the New Growth Centre Scheme Govern
ment have sanctioned two growth centres in 
Jammu and Kashmir, which are as oelow:—

SI. No. Name of Growth Centre District

1 2 3

(1) Sambha Jammu

(2) Canderbal Sri Nagar

Central Government have not released funds 
for any growth centre sanctioned under this 
scheme including those in J  & K so far.

[Translation]

Shifting of Coal Headquarters in Bihar

56. SHRI DASAI CHOWDHARY: Will 
the Minister of ENERGY be pleased to state:

(a) whether the headquarters of coal

industry in Bihar is outside that State;

(b) if so, the reasons therefor; and

(c) the time by which Government pro
pose to shift it to Bihar and if not, the reasons 
therefor?

TH E  MINISTER O F EN ER G Y AND 
M INISTEROFCIVILAVIATION(SHRIARiF 
MOHAMMAD KHAN): (a) to (c). Most of the 
nationalised coal mines in Bihar are man
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aged by Central Coalf ieids Limited and Bharat 
Coking Coal Limited with headquarters in 
Bihar at Ranchi and Dhanbad respectively. 
A few nationalised coal mines in Bihar are 
also under Eastern Coalfields Limited with 
headquarters at Sanatoria (West Bengal). 
All these three coal companies are subsidi
aries of Coat India Limited which is a holding 
company with headquarters at Calcutta.

In addition to these three subsidiaries 
mentioned above, there are four other sub
sidiaries of Coal India Limited namely Cen
tral Mine Planning and Design Institute 
Limited with headquarters at Ranchi, West
ern Coalfields Limited with headquarters at 
Nagpur, South Eastern Coalfields Limited 
with headquarters at Bilaspur and Northern 
Coalfields Limited with headquarters at Sin- 
grauli.

the Computer Maintenance Corporation 
Limited?

TH E  MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) to (c). CMC 
are maintaining the four Passenger Reser
vation Systems at Delhi, Bombay, Calcutta 
and Madras. At the fifth location, viz., Secun
derabad, hardware is being maintained by 
ECIL, a Public Sector undertaking and soft
ware by CRIS (Centre for Railway Informa
tion Systems). As a long term policy. Rail
ways would like to have 'In house* mainte
nance of software which provides greater 
flexibility in carrying out modifications to 
software and is also likely to be more eco
nomical.

Setting up of Gas Based Power Plants 
in Maharashtra

At present there is no proposal to shift 
the headquarters of Coal India Limited from 
Calcutta to any other place.

[English]

58. SHRI UTTAM  RATHOD:
SHRI PRAKASH V. PATIL:

Will the Minister of ENERGY be pleased 
to state:

Taking over of Railway Computerisa
tion from Computer Maintenance 

Corporation Ltd.

57. SHRI PHOOLCHAND VERMA: 
SHRI S H A N K ER S IN H  

VAGHELA:

Will the Minister of RAILWAYS be 
pleased to state;

(a) whether there is a proposal to take 
over the task of computerisation of the rail
way passenger reservation system from the 
Computer Maintenance Corporation Limited;

(b) if so. the details thereof; and

(c) the precise advantage likely to accrue 
to the Railways in taking over the work from

(a) the details of project reports submit
ted to Union Government by Maharashtra 
Government for setting up more gas based 
power plants in State;

(b) whether these schemes have been 
approved and whether the required natural 
gas would be made available for the projects 
from the offshore oilfields near Bombay; and

(c) if not, the reasons therefor?

THE MINISTER OF ENERGY AND 
M INISTEROFCIVILAVIATION(SHRIARIF 
MOHAMMAD KHAN): (a) to (c). The details 
of the Project Reports for setting up more 
gas-based power plants in the State of 
Maharashtra received from the State au
thorities and their present status are given in 
the statement below.
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Findings of Speciai Team in Supreme 
Court Drug Cases

(b) if so, the details of the earlier find
ings and the revised findings?

59. SHRI KALPNATH SONKAR: 
SHRl K. MANVENDRA SINGH;

Will the Ministef of PETROLEUf^ AND 
CHEMICALS be pleased to state:

(a) whether review of the findings of the 
Special Team appointed by his Ministry have 
since been completed in the Supreme Court 
Drug Cases; and

TH E  MINISTER OF PETROLEUM  AND 
C H E M IC A L S  (SH R I M S. G U R U - 
PADASWAMY): (a) and (b). No. Sir. The 
review undertaken so far is based on the 
available data. The amounts so assessed 
would undergo further changes once the 
complete details are made available by the 
Companies involved in the Supreme Court 
case Details as aoked for are given in the 
Statement betow.
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60. 8HRI KUSUM A KRISHNA 
MURTHY:

S H R IC H ITTA  BASU:
SHRIAM AR ROYPRADHAN: 
SHRI BANWARILAL PURO- 

HIT:
SHRI BABANRAO DHAKNE;

Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) the estimated volument and value of 
natural gas being flared annually and its 
percentage to total production inthecountry;

(b) whether the Oil and Natural Gas 
Commission has made and serious efforts in 
recent months to put an end to the flaring of 
natural gas and utilise the same in different 
sectors;

Flaring of Natural Qas cubic metres per day which is about 34 per 
cent of Its production. The economic value of 
gas so flared has been estimated to be about 
Rs. ISOOcroresayearbasedontheimputed 
value of gas at Rs. 2768 per 1000 cubic 
metres.

(b) and (c). O N G C have prepared a 
project for setting up additional facilitias for 
compression and transportation of associ
ated gas in the Bombay Offshore area. This 
project is estimated to cost about Rs. 2002 
crores, and is currently under consideration 
of Government. It is proposed that with the 
implementation of this project flaring of gas 
would be stopped in the Bombay Offshore 
region by 1993-94. O N G C is also currently 
implementing schemes for augmenting 
compression capacity and pipelines in the 
Western Onshore area which are expected 
to eliminate flaring of gas in this region by 
December 1991.

(c) if so, the details thereof and the 
impediments, if any. faced by the Commis
sion;

(d) whether Government have formu
lated any estimates recently about the in
vestments required in power, fertiliser and 
petrochemical projects for utilisation of natu
ral gas presently flared by the Oil and Natural 
Gas Commission;

(e) It so, the details thereof;

(f) whether Government have recently 
issued any directions to the Oil and Natural 
Gas Commission not to flare any additional 
gas without its permission; and

(g) if so. the objectives behind the 
directions issued?

TH E  M INISTEROF PETROLEUM AND 
C H E M IC A L S  (SH R I M.S.  G U R U - 
PAOASWAMY): (a) The estimated volume 
of gas current^ flared is about 17 million

(d) and (e). Yes, Sir. Based on the 
assumption that gas usage would rise to 98 
MMSCMD by 1994-95, if requisite invest
ments are made in the development of oil 
and gas fields and in facilities for processing, 
compressing and transporting gas, it is esti
mated that an investment of approximately 
Rs. 25,000 crores would need to be madeon 
downstream projects in the power, fertilizer, 
petrochemical and steel sectors.

(f) and (g). Recently ONGC have been 
advised that flaring of natural gas beyond the 
unavoidable minimum quantity should not 
be allowed in respect of new projects unless 
prior approval of the Government is talwn in 
this regard. The objective is to avoid wast
age of this valuable non-renewable source 
of energy.

Rehabilitation of Ranjit Sagar Dam 
Oustees

61. SHRIMATI SUKHBUNS KAUR: 
Will the Minister of ENERGY be pleased to 
state:
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(a) whether the Ranjit Sagar Dam 
oustees have been alioted land for rehabiti- 
tation purposes;

(b) if not. the action propose to be taken 
in this regard; and

(c) when the oustees are likely to be 
given the land compensation?

THE MINISTER O F ENERGY AND 
M INISTEROFCIVILAVIATION(SHRIARIF 
MOHAMMAD KHAN): (a) to (c). The reha
bilitation plan of Ranjit Sagar Dam oustees is 
under f inalisation.

shovels, dumpers and drills in opencast mines 
and roof bolting, continuous miners, pow
ered support bngwall systems, multislicing« 
blasting gallary and hydraulic mining etc. in 
underground mines. Communications are 
also being improved through progressive 
introduction of electronics in the coal mines. 
These measures are primarily directed to
wards improving productivrty and increasing 
efficiency.

[English]

Production of Kerosene and Diesel 
from Natural Gas

[Translation]

Modernisaiiori of Coal Mines

63. SHRINARSINGRAOSURYAW AN- 
SHI: Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

62. SHRIHARIKEW AL PRASAD: Will 
the Minister of ENERGY be pleased to state:

(a) whether Government are formulat
ing a plan to increase production of coal;

(a) whether the Indian Scientists have 
invented the production of kerosene and 
diesel from natural gas;

(b) if so, the details thereof; and

(b) if so, the details thereof; and

(c) whether any scheme to modernise 
the coal mines is under consideration of 
Government?

TH E  MINISTER OF ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). The Work
ing Group on Coal and Lignite for the Eighth 
Five Year Plan (1990-95) has projected coal 
productbn at 310.31 million tonnes in the 
year 1994-96. This production is to be 
achieved from existing mines, mines under 
development as well as mines to be devel
oped under new projects during the Eighth 
Plan period.

The modernisation of coal mines both 
opencast and underground is a continuous 
process. Measures already taken up include 
deptoyment of higher capacity draglines,

(c) the further steps taken in this direc
tion?

TH E MINISTER O F PETROLEUM AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY): (a) to (c). The conversion of 
natural gas to kerosene and diesel involves 
the following stages;—

i) Natural gas to Methanol

ii) Methanol to olefins

Hi) Olefins to middle distillates, viz., 
kerosene and diesel.

The National Chemical Laboratory, 
Pune, has developed catalysts for convert
ing Methanol to Olefins and Olefins to Kero
sene and Diesel. Conversion of natural gas 
to methanol is a well established process.
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In order to prove the catalysts devel
oped by the MCL on commercial basis, it has 
been proposed to set up a pilot plant at BPCL 
Refinery, Bombay, jointly by the National 
Chemical Laboratory, BPCL and Davy Power 
Gas India Pvt. Ltd. The cost of the pilot plant 
Is estimated to be Rs. 6 crores and the 
capacity would be one ton per day of kero
sene and diesel.

Soviet Assistance for Bakreshwar 
Thermal Project

64. S H R IC H ITTA  MAHATA:
SHRI CH ITTA  BASU:
SHRI AMAR ROYPRADHAN: 
SHRI SATYAGOPAL MISRA:

Will the Minister of ENERGY be pleased 
to state:

(a) whether the Soviet assistance for 
the Bakreshwar Thermal Project in West 
Bengal has been made available to West 
Bengal Government; and

(b) if not, the reasons therefor?

THE MINISTER OF ENERGY AND 
M INISTEROFCIVILAVlATION(SHRIARIF 
MOHAMMAD KHAN): (a) and (b). Soviet 
assistance for the Bakreshwar Thermal 
Power Project will be released to the West 
Bengal Government after the final oontact is 
signed with the Soviet authorities on the 
basis of the detailed project report including 
prices, which are under preparation by the 
concerned Soviet agencies.

[Translation J

Extension of Maharashtra Express

65. PROF. MAHADEO SHIWANKAR: 
Will the Minister of RAILWAYS be pleased to 
state;

ducted a sun/ey to assess the need and to 
meet the public demand for extending Ma
harashtra Expr<iss beyond Nagpur upto 
Gondia;

(b) whether representations have been 
received in this regard and action taken 
thereon; and

(c) whether his Ministry is reconskler- 
ing its earlier decisions in this regard?

THE MINISTER O F Rm ILWAYS (SHRI 
GEORG E FERNANDES): (a) to (c). There 
have been demands for extensbn of Kol- 
hapur-Nagpur Maharashtra Express to/from 
Gondia which have been examined but not 
found feasible for implementation due to 
operattonal constraints and lack of resources.

[English]

Energy from Industrial Wastes

66. SHRI KALP NATH RAI:
SHRI PR AKASH K O K O  

BRAHMBHATT: 
SHRIMATI BASAVA RAJES- 

WARI:
SH RI G A N G A  C H A R A N  

LODHI;
DR. LAXMINARAYAN PAN- 

DEYA:

Will the Minister of ENERGY be pleased 
to state:

(a) whether Gujarat is providing cook
ing gas to 350 families for eight hours daily in 
Maithon villages by using urban, rural and 
industrial wastes;

(b) if so. whether Government propose 
to go ahead with this scheme by setting up 
more such plants for generating gas and 
electricity in other States also; and

(a) whether Government have con- (c) if so. the details of the plans pro-
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pos«d. State-wisa and the costthereof in this 
regard?

TH E  MINISTER O F ENERGY AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes. Sir. The 
Community Biogas Plant set up at Maithan 
village, Mehsana District, in Gujarat pro
vides biogas for coolting t>y 350 families for 
6-8 hours daily. The biogas plant is operated 
using animal dung.

(b) Yes, Sir. A scheme is already in 
existence to instal community and institu
tional biogas plants at potential sites through
out the country. However, the size of the 
plant and the number of beneficiaries de
pend upon the quantity of wastes, primarily 
animal dung and night soil, available in a 
village or institution. These biogas plants 
provide gas primarily for cooking and water 
pumping. Surplus gas is used for generation 
of electricity, depending upon the site spe
cific requirements.

(c) H has been proposed to set up 900 
plants with partial financial assistance from 
Department of Non-Conventionai Energy 
Sources. An outlay of Rs. 30.00 crores has 
been proposed for this activity during VIII 
Plan. State-wise targets are not assigned for 
this programme, as the number of plants set 
up in any State would depend upon the 
techno-economically viable sites identified 
by the concerned state or its implementing 
Agency.

[Translation]

Requirement and Avsllabllity of Power 
in Delhi

67. SHRIM ADANLALKHURANA: Will 
the Minister of EN ER G Y be pleased to state:

(a) the total consumption of power in 
Delhi and the extent of power generated 
through its own sources;

(b) whether Government contemplate 
to take any steps to meet power shortage in 
Delhi; and

(c) if so, the details thereof?

TH E  MINISTER O F  EN ER G Y AND 
MINISTER O F  CIVILAVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) The pfMMil 
average consumption of power in Delhi is 
about 26 miUion units per day. The daiy 
generation from the DESU’s own sources, 
Including the Badarpur Thermal Power Sta
tion in the Central Sector is about 17 miHon 
units. The balance is met by drawl from the 
Northern Grid.

(b) and (c). With a view to augment the 
generating capacity of Delhi, the 2 x 67.5 
MW Rajghat Thermal Replacement Units 
have been commissioned recently. Installa
tion of 3 X 30 MW Waste Heat Recovery 
Units at the existing Gas Turbines and set
ting up of a 800 MW combined cycle Gas- 
based power project at Bawana are also 
envisaged, subject to the availability of re
sources and other inputs. Delhi would also 
get its share from the 840 MW National 
Capital Thermal Power Project being set up 
at DadrI by the National Thermal Power 
Corporation, installation of a 400 KV trans
mission ring around Delhi, augmentation of 
200 KV transmission and distribution net
work and the construction of Rihand-Dadri 
HVDC line are in progress, which will also 
help in meeting the future growth of toad in 
Delhi.

[English]

Tidal Power Project in Gulf of Kutch

68. SHRI SHANKERSINH VAGHELA: 
Will the Minister of ENERGY be pleased to 
state:

(a) the findings of the techno-eeonomte 
evaluation of feasibility report for tkJal power
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project in Gulf of Kutch together with the 
potentiality of the tidal power in the country;

(b) the details of results of the ground 
survey to transfer the revised alignment;

(c) whether specialised drilling vessel is 
available with government and is being used 
for investigation/tests involving under-water 
core drilling in the Hansthal creeck; and

(d) if so, the details of the progress 
made?

TH E MINISTER OF ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) The techno-eco- 
nomic evaluation of the Feasibility Report for 
Kutch Tidal Power Project was carried out in 
1988-89. The Central Electricity Authority 
feel that certain additional investigations 
should be earned out to form a more realistic 
estimate of the cost of the project. The eco< 
nomic tidal power potential in the country 
identified so far is 8000-9000 MW.

(b) The work regarding ground survey 
to transfer the revised alignment has been 
carried out by Survey of India. The results of 
these investigations are, however, awaited 
from this agency.

(c) and (d). A specialised dniling vessel

is available in India and is at present de
ployed with Indian Oil Corporatton for supply 
of bunkers to foreign ships. Ministry of Petro
leum and Chemrcals have been requested 
to release this vessel for undertaking under 
water core drilling works in Hansthal creek 
from October-November, 1990 for about 
three to four months.

Corporation for Konkan Railway

69. SHRIH.C.SRIKANTAIAH: Will the 
Minister of RAILWAYS be pleased to state:

(a) whether Government have formed 
Konkan Railway Corporation;

(b) if so, the initial capital outlay and the 
percentage of share of Union Government 
and the respective State Governments; and

(c) the amount proposed to be raised 
through tx>nds?

THE MINISTER O F RAILWAYS (SHRI 
G EORGE FERNANDES): (a) Yes, Sir.

(b) The equity capital of the Corporation 
will be Rs. 250 crores and the share of the 
Union Government and the States is as 
under:—

Unbn Government 51% Rs. 128 Crores

Maharashtra

Karnataka

Goa

Kerala

22%

15%

6%

6%

Rs. 55 Crores 

Rs. 37 Crores 

Rs. 15 Crores 

Rs. 15 Crores



(c) About Rs. 950 crores. 

[TranstathnJ 

New Train between Delhi and Meerut

70. SHRJHARISHPAL: Will the Minis
ter of RAILWAYS be pleased to state:

(a) whether to meet the demand of the 
people Government propose to start a new 
train on Oelhi-Meerut rail line;

(b) if so, whether any survey has been 
conducted by Government in this regard; 
and

(c) if so, the details thereof?

TH E MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) No. Sir.

(b) No, Sir.

(c) Does not arise. 

lEng/ish]

Target for Electrification of Tracks

71. SHRI S H A N TILA L  PU-
R U S H O TTA M  DAS 
PATEL:

SHRI P. NARSA REDDY;

Will the Minister of RAILWAYS be 
pleased to state;

(a) the percentage of the identified 
routes electrified till the end of 1989 as 
against the target, if any;

159 hVriUan Ansnvers

(b) whether it is a fact that Railway 
electrification targets have been considera
bly scaled down and if so, the new targets 
fixed and the routes proposed to be electri
fied; and
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(c) the reasons for scaling down the 
electrification targets?

TH E  MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) 9252 route 
kms. out of 12268 kms. of kientifled routes 
representing 75.42% have been electrified 
till the end of 1989-90 as against a target of 
78.58%.

(b) No, Sir.

(c) Does not arise.

Representation from Indian Drug 
Manufacturing Aseoclation

72. PROF. GANESH KAPSE:
DR. LAXMINARAYAN PAN- 

DEYA:

Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) whether Government have received 
any representation from the Indian Drug 
Manufacturers’ Associatbn and the Organi
sation of Pharmaceutical Producers of India, 
Bombay in March, 1990 alongwith some 
concrete suggestions therein; and

(b) if so, the details thereof and the 
action taken by the Government thereon?

TH E  MINISTER O F PETROLEUM  AND 
C H E M IC A L S  (S H R I M .S. G U R U - 
PADASWAMY): (a) Yes, Sir.

(b) The representation contained vari
ous suggestions of the Industry associatons 
in connection with the review of Drug Polkry, 
1986, which is currently on. These 
suggestions, intorslia cover a number of 
issues such as incentives to promote export 
of bulk drugs and quality control, review of 
items reserved for the public sector, ration
alisation and simplification of DPCO, 1987, 
ratio parameters, R&D etc. These are being



taken Into account in the process of review. (b) Does not arise.
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Rail Accidents

73. SHRI KARIA MUNDA: Will the 
Minister of RAILWAYS be pleased to state:

(a) the number of accidents occurred 
during the last three years and the number of 
passengers died:

(b) the amount of compensation given 
to each of the victims of rail accidents; and

(c) the number of dependents of railway 
employees given employment on compas
sionate grounds during that period?

THE MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) There were a 
total of 1689 tram accidents during the years 
1987-88, 1988-89 and 1989-90. 389 pas
sengers lost their lives in these accidents.

(b) and (c). Information is being col
lected and will be laid on the Table of the 
Sabha.

Discovery of Natural Gas In West 
Champaran, Bihar

74. SHRI DHARMESH PRASAD 
VARMA: Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state:

(a) whether natural gas has been struck 
at Joga-PattI test site of the Oil and Natural 
Gas Commission in West Champaran, Bihar; 
and

(b) If so, whether Government propose 
to make the natural gas available for com
mercial use and for setting up of gas based 
power station there?

TH E MINISTEROF PETROLEUM AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY): (a) No, Sir.

Tuticorin Power Station of Tamil Nadu

76. SHRI ERA ANBARASU: Will the 
Minister of ENER G Y be pleased to state:

(a) whether poor coal supply has hit 
Tuticorin Power Station In Tamil Nadu re
cently; and

(b) if so, details in this regard?

TH E MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). Due to 
adequate initial stocks of coal at the Tuticorin 
Thermal Power Station, the recent drop in 
the linked coal supplies has not so far re
sulted in the reduction of the power genera
tion.

[Translation]

Production of Motor Vehicles

77. SHRI RAJ VEER SINGH: Will the 
Minister of INDUSTRY be pleased to state:

(a) whether there has been decrease in 
the production of motor vehk:les dunng the 
year 1990;

(b) if so, the categories of motor ve- 
hk l̂es in respect of which there has been 
marked decrease in production and the 
reasons for fall in production;

(c) the details of the production of motor 
vehicles during the last six months; and

(d) the steps taken or proposed to be 
taken by Government to check the decreas
ing trend in production of motor vehk:les?

TH E MINISTER O F INDUSTRY (SHRI 
AJITSINGH):(a)to(c). No, Sir. The produc
tion of all the categories of vehk l̂es except-
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ing toowheelers has shown a rising trend as 
would be evident from the following produc-

tion figures:—
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1989 1990
(January--May) (January to May)

1 2 3

Passenger Cars 73,623 76.508

Medium and Heavy Commercial Vehkjies 31.887 39.049

Light Commercial Vehicles 19.150 23.546

Two-wheelers 7,37.636 6.87.844

Three-wheelers 37,562 39,594

Jeep-type Vehicles 14.717 17.693

Source: Production and Sale data for May, 1990 as furnished by the Association of Indian 
Automobile Manufacturers.

The production of two-wheele rs received 
a temporary set-back due to labour unrest 
and stoppage of production in some of the 
units for sonrye time.

(d) Does not arise.

Capital lnvestnr)ent In Uttar Pradesh

78. SHRI HARISH RAWAT; Will the 
Minister of RAILWAYS be pleased to state:

(a) the amount invested by the Rail
ways per ten lakh persons in the country by 
the end of Seventh Plan;

(b) whether the amount invested per 
ten lakh in some States mcluding Uttar 
Pradesh is less than the national average; 
and

(c) if so, the measures contemplated for 
more caf^al investment in the Railway seC' 
tor in Uttar Pradesh during the Eighth Plan?

TH E MINISTER OF RAILWAYS (SHRI 
G EO R G E FERNANDES), (a) to (c). The 
average investment per ten lakh of popula
tion by the penultimate year of the VII Plan 
wouki be approximately Rs. 25.16 croras.

Railway investment plans are aimed at 
development of an integrated transport net
work to meet the rail transport demand of 
different regions. Plans are not drawn State- 
wise nor are figures of investment compiled 
State-wise.

(Eng/is/)]

Supply of SKO to Tripura

79. SHRI SO NTOSH MOHAN DEV: 
Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) whether the supply of SKO to Tripura 
has been considerably reduced resulting in 
acute shortage of SKO; and
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(b) if so. the reasons therefor?

TH E  f^lNISTER O F PETROLEUM  AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY): (a) and (b). There has been 
no reduction in the supply of SKO to Tripura. 
However, due to severe constraint of foreign 
exchange resources, incremental allocation 
of SKO to all States has been reduced forthe 
Monsoon block this year by agreeing to only 
4%  rate of growth as compared to 7% agreed 
to for the corresponding period last year.

(Trans/af/on J

Accident of Goods Trains

80. SHRI SANTOSH KUMAR GANG; 
WAR: Will the Minister of RAILWAYS be 
pleased to state:

(b )to (d ). Do not arise.

Amount Sanctioned by Planning 
Connmlssion for Various Projects of 

NHPC

81. SHRI BRIJ BHUSHAN TIWARI: 
Will the Minister of ENERGY be pleased to 
refer to the reply given on 24 April. 1990 to 
Unstarred Question No. 6300 and state:

(a) the details of power projects and the 
numt>er of projects out of them for which 
foreign assistance has been sought; and

(b) the names of on going projects of the 
National Hydel Power Corporatbn, National 
Thermal Power Corporation or State Elec
tricity Boards at present with the progress 
made so far in each case?

(a) whether a goods train met with an 
accident in Loco Shed at Bareilly Junction in 
June. 1990;

(b) if so, whether an inquiry was con
ducted into this accident and if so, the find* 
ings thereof;

(c) whether any action has been taken 
against the employees found guilty of this 
mishap; and

(d) if so, the details thereof'^

TH E DEPUTY MINISTER IN THE 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) No, Sir.

TH E  MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) The Eighth Plan 
has not been finalised so far and the details 
of power projects to be taken up and the 
outlays for the power programme wouki be 
known only after its finalisation and so it is 
not possible at this stage to indicate the 
extent to which foreign assistance might 
need to be availed of. However, details of 
ongoing externally aided projects targetted 
for completion in the Eighth Plan period are 
given in the statement below.

(b) Information is being collected and 
will be laid on the Table of the House.
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Project* of Himachal Pradaah undar 
Consideration of R.E.C.

82. SHRIM AHESHW AR SINGH: Will 
the Minister of ENERG Y be pleased to state;

(a) the particulars of projects sent by 
Himachal Pradesh Electricity Board to the 
Rural Electrification Corporation forapproval; 
and

(b) the action taken by the Corporation 
on each such project?

TH E  MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). The Rural 
Electrification Corporation has so far sanc
tioned 262 rural electric projects sponsored 
by the Himachal Pradesh State Electncity 
Board <HPSEB). Only one project of HPSEB 
for a loan amount of Rs. 53.478 lakhs for 
installation of 400 solar Photovohic panels is 
pendir^ with the Corporation.

[English]

Rail Link between India and Bangla
desh

83. SHRI CH ITTA  BASU. Will the 
Minister of RAILWAYS be pleased to state:

(a) whether India and Bangladesh final
ised the modalities of reopening the second 
rail link between Singhalsad in India and 
Rohonpur in Bangladesh;

(b) whether a proposal for such link 
between Petropole (India) and Benapole 
(Bangladesh) has been received by Govern
ment; and

(c) if so, the reactten of Government 
thereto?

TH E  MINISTER O F RAILWAYS (SHRI 
G EO R G E FERNANDES); (a) Modalities for 
re-opening the rail link between Singhabad 
(India) and Rohanpur (Bangladesh) are under 
finalisatnn.

(b) No. Sir.

(c) Does not arise.

[Translation]

Foreign industrial Units

84. SHRI MANJAY LAL:
SHRI R.N. RAKESH:

Will the Minister of INDUSTRY be 
pleased to state:

(a) the number of foreign Industrial 
Units permitted to set up new industries in 
the country in collaboration with Indian In
dustrial Units during the last six months and 
the extent of foreign investment likely to be 
made by them;

(b) the number of requests of foreign 
industrial Units rejected during the aforesaid 
period; and

(c) the reasons therefor?
TH E MINISTER O F INDUSTRY (SHRI 

A JIT SINGH): (a) The number of approvals 
granted for foreign collaboration involving 
foreign equity participatnn and the extent of 
foreign equity participation allowed in these 
cases during the period 1.1.90 to 30.6.90 is 
as follows:

No. of applications approved

Amount of foreign equly participation approved

115

Rs. 7504.47 lakhs
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(b) and (c). During the period 1.1.90 to 
30.6.90,45such applications were rejected. 
The reasons for rejection include availability 
of indigenous technology, non-priority na
ture of the industry, high import content, high 
payment terms, low scale of production, 
small equity base, absence of transfer of 
technology etc.

petition in the High Court of JsdKilpur in 
December, 1986 for higher payment of 
compensation. The matter is sub judice. 
Pending decision of the High Court, the 
aforesaid 13 persons are at liberty to receive 
payment as per the award of the Collector.

Loss in Coal Production

Compensation for acquisition of Land
for Vlshrampur Colliery, IMadhya 

Pradesh

85. SHRIPYARELALKHANDELW AL: 
Will the Minister of ENERGY be pleased to 
state:

(a) whether compensation has been 
said paid to all the farmers whose lands were 
acquired for the Vishrampur Colliery in 
Madhya Pradesh;

(b) if not, the reasons therefor; and

(c) the time by which compensation will 
be paid to the remaining land owners?

TH E  MINISTER O F ENERGY AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). 53.270 
hectares of land for Bisrampur Colliery of 
South Eastern CoaKields Ltd. was acquired 
from 43 persons. The compensation amount 
for this land was assessed and awarded by 
the Collector, Surguja Dis> ict. 30 persons 
have accepted the compensation. The re
maining 13 persons have not accepted the 
compensation amount on the plea that the 
compensation amount awarded by the Col
lector is insufficient. Some of these 13 per
sons and some of those who have already 
received the compensation, have filed a

86. SHRI RAMDAS SINGH: Will the 
Minister of EI^ERGY be pleased to state:

(a) whether coal production was suf
fered due to power failure during April, May 
and June, 1990;

(b) the extent of losses suffered due to 
loss in production and damages caused to 
the machinery during the aforesaid period 
due to failure of power supply; and

(c) the remedial steps taken by Govern
ment in this regard?

TH E MINISTER O F EN ER G Y AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

(b) During the period April-June 1990, 
coal production in the mines in eastern re
gion suffered due to power shortage. On 
25th/26th June, 1990, there was a major grid 
failure in the eastern region, as a result of 
which power supply to coal mines was seri
ously affected. The position worsened due 
to incessant rains in that area. Coal produc
tion at 111 working places (ECL-31; 
BCCL-50; CCL-30) was affected due to 
drowning since pumping of water was ham
pered because of power interruptions. The 
details of toss in coal production during this 
period are given below;—
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(c) Some of the remedial steps being 
taken to improve the power supply to the 
coal mines are;

I) Constant monitoring of power 
supply position and close coor
dination between CEA, Eastern 
Regional Electricity Board, 
DVC, NTPC. BSEB and OIL 
with a view to supply power to 
coal companies on priority.

ii) Additional supply of power to 
the DVC system from Northem 
Grid and Orissa.

(b)and(c). Do not arise.

ApplicatkHis lur mausiriai Licences for 
W.B.

88. SHRI A JIT KUMAR PANJA: Will 
the Minister of INDUSTRY be pleased to 
state:

(a) the number of applications for indus
trial licences for West Bengal received from
1.12.1989 to 31.7.1990;

(b) how many of them have been dis
posed of; and

iii) Continuous operation of small 
captive power supply units 
civailable with the coal compa
nies.

iv) The segregation of coal and 
non-coai supply feeders.

[English]

Report of Court of Inquiry Into Airbus 
A-320 crash at Bangalore

87. SHRI MADHAVRAO SCINDIA: 
SHRI H.C. SRIKANTAIAH:

(c) how many letters of intents have 
been issued out of above applications?

TH E MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) to (c). During the period
1.12.1989 to 31.7.1990, 46 applicattons for 
Industrial Licences for West Bengal were 
received. Of these, 7 applications have been 
approved and letters of intent granted. Of the 
remaining 39 applicatbns, 11 have been 
rejected or othenwise disposed of and 28 
applications are at various stages of proc
essing.

DevelopnMnt of Nasik Airport

Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) whether the report of the Court of 
inquiry into Bangabre Airt>us A-320 crash, 
has since been submitted;

(b) if so, the details of findings of the 
inquiry; and

(c) the steps taken in the light of inquiry 
report?

THE MINISTER OF ENERGY AND 
MINISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) No. Sir.

89. DR. D A U U T  RAO SONUJI 
AHER:

SHRI HARIBHAU SHANKAR MA-
HALE:

Will the Ministei of CIVIL AVIATION be 
pleased to state:

(a) whether there is a small airport at 
Nasik (Maharashtra);

(b) if so, whether Government propose 
to devetop it into natbnal airport in view of 
the growing population and fast industrial 
growth of Nasik;
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(c) the total amount sanclioaed and the 
progress made so far in the extension work 
of the Nasik airport; and

(d) tf not. the reasons therefor'?

TH E  MINISTER O F ENERGY AND 
M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

vb) No, Sir.
I

(c) and (d). Do not anse.

Leakage of Revenue

90. S H R IJ.C H O K K A R A O :
SH RI P R AKA SH  KO K O  

BRAHMBHATT.
SH RI S H A N TILA L  PU-

R U S H O TTA M  DAS 
PATEL.

Will the Minister of RAILWAYS be 
pleased to state

(a) whether Government are suffering 
huge financial loss on account of leakage of 
railway revenue; due to corruption in Rail
ways;

(b) if so, the estimated annua! loss on 
this account;

(c) whether any enquiry has been 
conducted m this regard,

TH E  MINISTER O F  RAILWAYS (SHRI 
G EO R G E FERNANDES): (a) to (d). There 
is some leakage of railway revenue due to 
ticketless travel, carriage of unbooked lug
gage and parcels, resale/reuse of tkrkets, 
sale of fake tickets, underwelghment of 
consignments and non-aocountal of cater
ing sales etc. The amount of leakage is not 
quantifiable. No specific study has been 
conducted on the subject of leakage of reve
nue due to these malpractices, but the sub
ject is under constant review and checks.

(e) The steps taken in this regard in
clude measures like frequent inspections; 
regular ticket checking including massive 
concentrated checks etc.

Beskles, Vigilance Organisatk)n con
duct preventive checks In areas where leak
age takes place and investigates complaints 
received from various sources to bring de
faulters to book.

While charges, as due. are recovered 
from the defaulting rail users, in some cases 
defaulters are also prosecuted.

Action IS also taken against erring rail
way staff in proven cases of misdemeanour.

(f) Rs 847crores.

Upgradation of Bangalore as Interna* 
tional Airport

(d) if so, the findings thereof and the 
areas of revenue leakage identified and if 
not. the reasons therefor,

(e) the steps being taken to check the 
malpractice and the action taken against 
persons found responsible for it, and

91 S H R I C P  MUDALAGIRIYAPPA- 
Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) whether Government propose to 
upgrade the Bangatore Airport as an Inter
national airport,

(f) the estimated amount expected to be 
fetched by the recent hike in fares and freight 
charges?

(b) if so, the details thereof; and

(c) if not, the reasons therefor?
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TH E  MINISTER O F ENERGY AND Ministsr of INDUSTRY b « pleased to state: 
MINISTER OFCIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No. Sir.

(b) Does not arise.

(c) Since the existing four international 
airports at Delhi, Bombay, Calcutta and 
Madras are sufficient to cater to the needs of 
international traffic the Government is not 
considering any new proposals.

Investment made by Private Sector

(a) the district-wise, names of the Pri
vate Sector Companies that have set up 
Industry in the Seventh Plan in Orissa; and

(b) the anwunt of Investment made l>y 
each of those units?

TH E MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) and (b). District-wise 
number of Industrial Licences granted dur
ing the Seventh Plan for setting up industries

92.

Companies

SHRI NAKUL NAYAK:

in Orissa (other than those in public sector) 
and investment proposed therein is furnished 

Will the bebw:—

SI. No. Name of the District No. of Industrial 
Licerwes

Proposed Investment 
in fixed assets 
(Rs. in lakhs)

1 2 3 4

1. Balasore 7 9.868

2. Bolangir 1 597

3. Mayurbhanj 1 346

4. Ohanitanal 2 406

5. Cuttack 4 4,149

6. Ganjam 2 8£

7. Puri 7 2,127

8. Sambaipur 2 726

9. Sundergarh 6 956

10, District not mentioned 1 1,830
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Details, such as name and address of 
the undertaking, location, item(s) of manu
facture and capacity in respect of all indus
trial Licences issued are published regularly 
by the Indian Investment Centre in their 
‘Monthly Newsletter’. Copies of this publica
tion are being sent to the Parliament Library 
regularly.

[Translation]

Oevelopnrient of Alternative Sources of 
Energy

93. SHRl DILEEP SINGH BHURIA: 
Will the Minister of ENERGY be pleased to 
state:

(a) the efforts being made by Govern
ment for developing alternative sources of 
energy in view of the shortage of petrol at 
present;

(b) whether Government have formu
lated any concrete programme for exploita
tion of Solar energy; and

(c) if so, the detailed outline thereof?

TH E MINISTER O F ENERG Y AND 
MINISTER O F CIVIL AVIATION (SHRl ARIF 
MOHAMMAD KHAN): (a) Several pro
grammes for the development and utilisation 
of alternative sources of energy, such as 
solar energy, wind energy, biogas, biomass 
and micro/mini hydel have been undertaken 
in association with the State Governments/ 
Nodal AgerK:ies throughout the country.

(b) and (c). The measures taken to 
encourage the devetopment of solar energy 
systems, include promotion of research and 
development, setting up of demonstration 
and extension programmes, proviston of 
incentives for users and manufacturers of 
solar energy systems and products, and 
training of personnel in the use of such 
systems.

Increase in Rat* qI  Royalty

94. SHRIC.D.GAM IT: Will the Minister 
of PETROLEUM  AND CHEMICALS be 
pleased to state:

(a) whether Gujarat Government has 
demanded an increase in the rate of royalty 
on cmde oil;

(b) if so, the details thereof;

(c) the reactnn of Unnn Government 
thereto; and

(d) when and to what extent the rate of 
royalty is I3(ely to be increased?

TH E  MINISTER O F PETROLEUM AND 
C H E M IC A L S  (S H R l M.S. G U R U - 
PADASWAMY): (a) and (b). Yes, Sir. The 
main points made t>y the Government of 
Gujarat regarding revision of the rate of 
royalty were as folk>ws:

(i) The date of revisbn of royalty 
should be from 1.4.1987;

(ii) The royalty should be based on 
intrinsic value of crude oil, deter
mined in terms of market valuator 
final products paid by the con
sumer, including cess, taxes and 
levies;

(iii) The revision in the royalty should 
be made every two years;

(iv) The State Govemments shouM 
be consulted when the rate of 
royalty is revised; and

(v) independent body be appointed 
for revising the royalty, based on a 
dear and rattonal formula.

(c) and (d). After consMering the vari
ous representations and taking into account
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all aspects of the matter, the Government of 
India had decided to enhance the rate of 
royalty w.e.f. 1.4.1987. However, the Chief 
Minister, Gujarat, has requested that the 
entire question of revision of royalty should 
be referred to a Committee for further exami
nation. This request is under examination.

[Englbh]

Registration of Industries in Delhi

95. SHRI P.M. SAYEED: Will the 
Minister of INDUSTRY be pleased to state:

(a) whether a new scheme has been 
introduced to reglsterfactories and industrial 
units in Delhi:

(b) if so, the main features thereof and 
the data from which it is effective; and

(c) the number of applications for regis
tration which are pending approval as on 30 
June, 1990?

TH E  MINISTER O F STA TE  IN TH E 
DEPARTM ENT O F SMALL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN TH E MINISTRY O F INDUSTRY 
(SH R IS R IK A N TA JEN A );(a )a n d (b ). Ac- 
cordiny to Delhi Administration, Municipal 
Corporation of Delhi have decided to regis
ter on adhoc basis the industrial and com
mercial units on operation as on 31.12.1989 
in non-conforming areas within the territorial 
jurisdiction of the Municipal Corporation of 
DelhL

(c) Out of the total of 31616 applications 
received, the Municipal Corporation of Delhi 
have examined as on 30.6.90 a total of 1074 
applications Le. registration sanctioned in 
540 cases and applications rejected in 534 
cases.

Persons Klllsd in Goods Train Accidsnt

96. SHRI R.N. RAKESH:
SHRI MANIKRAO HOOLYA 

GAVIT:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether a goods train rammed into 
the Gomoh-Garhwa Chopan passengertrain 
near Mangra Railway Station (Dhanbad) on 
25 June, 1990;

(b) if so, the number of persons killed
and injured;

(c) whetherthe compensation has since 
been paid;

(d) the estimated loss of property;

(e) the causes of the accident; and

(f) the action taken by Government 
against the guilty persons?

TH E  D EP UTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY
SINGH): (a) Yes. Sir.

(b) In this accident, 22 persons lost their 
Kves and 62 sustained injuries.

(c) No, Sir. Compensation is to be 
awarded by the Railway Claims Tribunal 
bench at Patna. This is a judicial body. The 
F)ail way has, however, made payment of Rs. 
25,000/- as ex-gratia to the injured passen
gers and next of kin of dead passengers.

(d) Rs. 1,88,10,450/-.

(e) and (f). The Report of the Commis
sioner of Railway Safety, Western Circle, 
who is holding the statutory inquiry into this 
accident is awaited.
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D«licm slng of Photographic Material

97. SHRI BANWARI LAL PUROHIT: 
Witltha lUlinister of INOUSTRYbe pleased to 
state:

(a) whether the Hindustart Photo Film 
Manufacturing Company Limited has in
creased the prices of black and white and 
colour films and paper, medical X-ray films, 
graphic art films and cine films;

(b) if so, the details thereof and the 
reasons therefor and whether Government 
propose to delicense the manufacture of 
photographic material; and

(c) if so, by when and if not, the reasons 
therefor?

TH E  MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) to (c). Due to increase m 
raw material costs, exchange rate variation, 
increase in overheads etc HPF had to revise 
the selling prices of the folbwing products 
with effect from 31.3.1990 as folbws:—

Graphic Arts films 16%

Roll Films/chemicals 10%

Cine Colour Film (Pos.) 11%

Medksal X-ray films 9%

Cine (B&W) films 10%

Cine Sound films (Neg) 10%

At present, there is no move to de
license the photo sensitised goods industry 
as letters of intent/licences have been is
sued to various parties for the integrated 
manufacture of X-ray films, graphic arts films 
and cine films.

Developnmnt of Alternative Sources of 
Energy in Village*

98. SHRI EDUARDO FALEIRO: Will 
the Minister of EN ER G Y be pleased to state:

(a) whether Government propose to 
give top priority to the utilization of alterna
tive sources of energy such as bio-gas and 
solar energy;

(b) the details of schemes being drawn 
up and implemented to tap such alternative 
source of energy, particularty, in villages; 
and

(c) the total quantity of energy expected 
to be generated from such sources during 
the current year?

TH E  MINISTER O F  EN ER G Y AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). Govern
ment is already actively supporting several 
programmes, including R&D, demonstration 
and extension forutilising alternative sources 
of energy, such as solar thermal, solar pho
tovoltaic. wind energy, biogas, biomass, etc. 
These are being implemented in association 
with the State Governments/Nodal Agen
cies throughout the country. The programmes 
are decentralised in nature and are mainly 
for rural areas.

(c) The estimated potential for genera- 
tbn of electricity is 450 lakh units per annum 
and estimated fuel savings in terms of equiva
lent fuel wood saved is 18 lakh tonnes per 
annum from the installatton/implementation 
of non-conventional energy systems and 
devices during the current year 1990-91.

[Translathn]
Petrol Pumps in North Bihar

99. SHRI SURYA NARAYAN YADAV: 
Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:
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(a) whether Government propose to 
open new petrol pumps in flood-affected 
areas of Supaul, Virpur, Somvarsha, Sour- 
bazar and Bakhtiyapur in Saharsa district of 
North Bihar;

(b) if so, the details thereof and the time 
by which all these petrol pumps are likely to 
be opened; and

(c) if not. the reasons therefor?

TH E fwtIN ISTER OF PETROLEUM AND 
C H E M IC A L S  (S H R I M.S. G U R U - 
PADASWAMY): (a) to (c). The Oil Industry 
conducts periodic sun/eys to identify loca
tions for setting up new Retail Outlets. Loca
tions found feasible as per norms are in
cluded tn the Annual Marketing Plans, in a 
phased manner. Birpur-Bathnala, and 
Triveniganj in Saharsa District of North Bihar 
have been identified for inclusion in the fu
ture Marketing Plan.

[English]

DIgha-Tamluk Railway Project

100. SHRI SUDHIR GIRI: Will the 
Minister of RAILWAYS be pleased to state:

(a) the progress made in construction of 
Digha-Tamluk rail line in West Bengal;

(b) the total amount of expenditure 
incurred so far on this account; and

(c) the time schedule for the completion 
of the project?

TH E MINISTER O F RAILWAYS (SHRI 
GEO R G E FERNANDES): (a) Over all prog
ress 9.20% upto June, 90.

<b) Expenditure incurred Rs. 9.53ctores 
upto June, 90.

(c ) . Its complation woukl depend on 
availability of resources and the position this 
project will get in the overall national prtorl- 
ties.

Annual Loss of Elsctrlcity in Punjab

101. BABA SUCHA SINGH: Will the 
Minister of ENERGY be pleased to state:

(a) the annual loss of electrnity in 
Punjabduring transmisston orothenviseand
its value;

(b) the steps taken by Government to 
prevent the loss of electricity in transmis
sion; and

(c) the number of complaints regarding 
thefts/pilferage of electricity received and 
the action taken thereon?

TH E MINISTER O F EN ER G Y AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) The transmission 
and distributton tosses in Punjab during the 
year 1989-90 have t>een assessed at about 
18% of the value of the energy generated at 
the bus bar.

(b) Comprehensive guidelines have 
been issued to the Power utilities for reduc
ing the losses. These include, inter alia, 
corKlucting energy audit for kJentifyIng the 
system elements responsible for excessive 
tosses, installing capacitors to improve the 
voltage profile, preparation of system im
provement schemes for strengthening and 
improvement of the transmission and distri
bution systems, installing tamperproof me
ter boxes to check theft of energy and setting 
up vigilance squads to detach cases of theft 
of energy. The theft of every has been made 
cognizable offence under the provisnns of 
Sectton 39 of Indian electricity Ad, 1910.

Based on the guidelines the Punjab 
State Electricity Board (PSEB) have set up
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vigilance squads and have been formulating 
system improvement schemes to strengthen 
and Improve their transmission and distribu
tion systems.

(c) During the year 1989-90,1377684 
installations were checked by the PSEB and 
13488 cases of pilferage of energy were 
detected. Rs. 65.95 lakhs were collected as 
fine.

Revival of Bengal Potteries Ltd

102. SHRII^ATI G E E TA  MUKHER- 
JE E : Will the Minister of INDUSTRY be 
pleased to state:

(a) whether there are some new pro
posals for the revival of Bengal Potteries 
Ltd.; and

(b) if so, the details of those proposals 
and the time by which they are expected of 
fructify?

TH E  MINISTER O F INDUSTRY (SHRI 
AJIT SINGH): (a) and (b) The State Govt, 
has been asked to quickly examine the 
possibility of setting up a new unit at the 
same site utilising as much of the existing 
assets and labour force as possible. The 
Central Government’s existing decision is 
not to manage the unit any further in view of 
its non-viability.

[Translation]

Sale of Sand Mixed Cement

103, SHRI RAM LAL RAHI:
SHRI HARISH PAL:
DR. BANGALI SINGH:

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether sand mixed cement Is being 
soki in Delhi and other parts of the country;

(b) if 80, the number of such cases 
reported;

(c) the measures being taken by Gov
ernment to check such corrupt practice and 
actk>n taken against guilty persons; and

(d) if not, the reasons therefor">

TH E  MINISTER O F INDUSTRY (SHRI 
AJIT SINGH)* (a) and (b). No Report has 
been received about the mixing of sand in 
Cement in Delhi or other parts of the country.

(c) and (d) In order to ensure manufac
ture and sale of quality cement, the Cement 
{Quality Control) Order, 1962, was amended 
in the year 1983. As a result of this amend
ment, the standard mark of the Bureau of 
Indian Standards for cement became com
pulsory w.e.f. 1.7.1983. Each manufacturer 
is required to folbw a scheme of testing and 
inspection by the BIS. Accordingly, all ce
ment manufacturers are required to obtain 
compulsorily licence from BIS to use the 
standard mark of the Bureau on cement 
before marketing the product.

[Eng/fsh]

Doubling of Railway Lines

104. SHRIP NARSA REDDY* Will the 
Minister of RAILWAYS be pleased to state.

(a) whether Govemment have taken 
any decision to double some of the railway 
tracks m the country;

(b) if so. details thereof; and

(c) by when the tracks are likely to be 
completed and opened to traffic?

TH E MINISTER O F RAILWAYS (SHRI 
GEO R G E FERNANDES): (a) Yes. Sir.

(b) The details of works on doubling are
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given under each railway in the works, 
Machinery and Roiiing Stock Programme, 
Part-ll, 1990-91. This txwk is suppHed to 
each M.P. abng with budget documents.

(c) Completion of doubling works is a 
continuous process. During 1989-90, 162 
km of doubling was opened. In 1990-91 
another 477 km are planned for opening.

[Translation]

Construction of Airports in Punjab

105. SHRI S. ATINDER PAL SINGH; 
Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) the names of airports in varnus 
distrfct of Punjab;

(b) the total number of flights operating 
dally from each airport;

(c) wnether Government propose to 
expand the existing airports and construct 
more airports there;

(d) if so, the details thereof;

(e) the year-wise total exp>enditure in
curred on the maintenance of these airports 
during the last three years; and

TH E  MINISTER O F  EN ER G Y AND 
M INISTEROFCiVILAVIATION (SHRIARIF 
MOHAMMAD KHAN): (a) There are 18 air
ports in various districts of Punjab, as listed 
in the statement, given below.

(b) While Indian Airlines are operating 
a daily flight in the route segment Delhi- 
Chandigarh-Amritsar-Jammu-Srinagar & 
back, through Amritsar airport, Vayudoot are 
also operating a daily flight between Delhi- 
Ludihana & back.

(c) There is no such proposal at pres
ent.

(d) Does not arise.

(e) (Rupees in lakhs in NAA airports)

1987-88 66.90

1988-89 59.71

1989-90 64.45

Total 191.06

(f) the details of basic amenities avail-

S TA TEM EN T

Airports in Punjab

(f) All the basic amenities required for 
scheduled airline operations, are available 
at the airports maintained by the National 
Airports Authority.

SLNo. Airport District

1 2 3

1. Adampur Jullundhar

2. Amritsar Amritsar
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SL No, Airport District

1 2 3

3. Bakshiwala Patiala

4. Bhatinda Bhatinda

5. Dablan Ludhiana

6. Faridkot Faridkot

7. Ferozpur Ferozpur

8. Gurdaspur Gurdaspur

9. Halwara Ludhiana

10. Jawalapur Patiala

11. Jullundhar Jullundhar

12, Khemkaran Amritsar

13. Ludhiana Amritasar

14. Nabha Bhatinda

15. Nanaksr Ferozpur

16. Pathankcjt Gurdaspur

17. Patiala Patiala

18. Sirsa Bhantinda

Persons Killed in Rail Accidents at 
Daltanganj

106. SH RI YAM UNA PR ASAO  
SHASTRI:

SHRI P.M. SAYEED:

Will the Minister of RAILWAYS be 
pleased to state:

(a) the number of persons killed in the 
rail accidents in June, 1990 at Daltanganj in 
Bihar near Ujjain in Madhya Pradesh and 
Itarasi Bhusawa! section, separately;

(b) the amount paid on the form of 
compensation or assistance to the families 
of each of those injured or killed persons; 
and
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(c) thd action taken to fix the responsi
bility forthese accidents, and to check recur
rence of such accidents?

TH E  MINISTER O F RAILWAYS (SHRI

G EO R G E FERNANDES): (a) The number 
of persons killed In the train acckients at 
Mangra station near Daltonganj. at Dulariya 
on Itarsi-Khandwa section and at unmanned 
level crossing near Ujjain which occurred 
during the June is as under:—

SL No. Place of accident No, of persons killed

1 2 3

1. Mangra station 22

2. Dulariya station 4

3. Near Ujjain station 1 (Driver of Matador Van)

(b) Compensation is awarded by the 
Railway Claims Tribunal having jurisdiction 
over the place of accident. This is judicial 
body. However, an ex^gratia amount of Rs. 
95,000/- has been paid to the injured and to 
the next of kin of those killed in the accidents.

(c) The accident at Mangra station near 
Daltonganj is being inquired into by the 
Commissioner of railway Safety, Western 
Circle and his report is awaited.

In case of accident at Dulariya station, 
the Driver and Assistant Driver of the train 
and Assistant Station Master, Dulariya have 
been held responsible.

(iii) Frequent footplate inspections to 
monitor the visibility and lighting 
of signals.

(iv) Ensuring that running staff avail 
proper rest between spells of 
duty.

(v) To improve safety at level cross
ings and minimise the accidents 
thereat, various devices like inter
locking of level crossing gates, 
provision of telephone connec
tions to the stations, warning 
bells, lifting barriers and road 
signals etc. have been provided.

The accident which occurred near Ujjain 
was due to negligence of Matador driver.

Some of the steps being taken to pre
vent such accidents are as under:—

(vi) Frequent publicity campaigns in 
order to educate road users on 
the precautions to be taken at 
level crossings.

Rail Link Between Gouda and Panjwara

(i) Ambush checks in automatic 
signalling territory to monitor the 
adherence to rules.

(li) Random administration of 
breathalyser tests.

107. SHRI JANARDAN YADAV: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) whether Government propose to
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link the Gouda district of Bihar with Panjawar 
rail halt; and

(b) if so, the details in this regard?

TH E  DEPUTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) No. sir.

(b) Does not arise.

[English]

Export of Industrial Alcohol

108. SHRI UDAYSINGRAO NANA- 
SAHEB GAIKWAO: Will the Minister of 
PETROLEUM AND CHEMICALS be pleased 
to state:

(a) the names of countries from where 
Government have hired helicopters and the 
expenditure incurred thereon;

(b) whether these helicopters were fully 
utilised for the purpose for which they were 
hired and if not, the reasons therefore; and

(c) whether some helicopters were sent 
oack and if so, the reasons therefor?

TH E MINISTER O F EN ER G Y AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN), (a) to (c). The infor
mation IS being collected and will t>e laid on 
the Table of the House.

Supply of Petroleum Products to 
Karnataka

(a) whether Union Government have 
received any proposal to increase the export 
of industrial ak»hol from 200 million titers to 
about 700 million liters;

(b) if so, whether Government have 
taken any decision in this regard; and

(c) if not, by what time the decision is 
likely to be taken?

TH E  MINISTER OF PETROLEUM AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY); (a) Yes, Sir.

(b) and (c). Keeping in view the likely 
surpluses and available infrastructure for 
exports, 200 million litres of alcohol has been 
allowed for export. More quantities will be 
alk)wed for exports, if the situation so war
rants.

Hiring of Helicopters

109. DR. BENGALI SINGH: Will the 
Minister of CIVIL AVIATION be pleased to 
state:

110. SHRIMATI BASAVA RAJESH- 
WARI. Will the Minister of PETROLEUM  
AND CHEMICALS be pleased to state:

(a) whether Union Government have 
reduced the supply of kerosene and petrol to 
Karnataka;

(b) if so, the extent to which kerosene 
and petrol have been reduced;

(c) the total quantity supplied previ
ously; and

(d) the details of reduction made to 
other States?

THE M INISTEROF PETROLEUM  AND 
C H E M IC A L S  (S H R I M .S. G U R U - 
PADASWAMY): (a) (b) and (d). There has 
been no reduction in supply of petrol to 
Karnataka. However, due to severe con
straint of foreign exchange resources, alk>- 
catk>n of kerosene to all states has been 
reduced for the monsoon btock this year by 
agreeing to only 4%  rate of growth as com
pared to 7%  agreed for the corresponding 
period last year.
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(c) The total quantity of kerosene and 1989 is given below: 
petrol supplied to Karnataka during 1988 &

Kerosene 1988 —  398925 tonnes

1989 —  420713 tonnes

Petrol 1989-90 ~  188,000 tonnes

1989-90 —  216.000 tonnes

LPG Agencies in Kerala

111. PROF. P.J. KURIEN; Will the 
Minister of PETROLEUM  AND CHEMICALS 
be pleased to state the district-wise cooking 
gas agencies functioning at present in Ker
ala"?

TH E  M INISTEROF PETROLEUM  AND 
C H E M IC A L S  (SH R I M .S. G U R U - 
PADASWAMY):

District-wise cooking gas agencies func- 
tk>ning in Kerala

SI. No. District No. of agencies

1 2 3

1. Alleppey 11

2. Cannanore 7

3. Calicut 10

4. Ernakulam 32

5. Idukki 3

6. Kottayam 14

7. Kasarcode 4

8. Malappuram 7

9. Palghat 12

10. Pathanamthitta 8

11. Trivandrum 22

12. Trtehur 16



211 Written Answers A U G U S T 7,1990 Written Answers 212

S l N d - District No. o/agencies

1 2 3

13. Quilon 13

14. Wynad 1

Total 160

Hydro-Electric Projects of Jammu and 
Kashmir

112. SHRIPYARE LAL HANDCX): Will 
the Minister of ENERGY be pleased to state:

(a) the names of hydro-electric projects 
of Jammu and Kashmir which are under 
construction;

(b) the names of national/international 
agencies which have been awarded con

tract in respect of each project; and

(c) the amount spent dunng the last two 
financial years in the matter land acquisition 
in respect of each of the project ?

TH E MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). The names 
of the hydro-electric projects under con- 
structbn in Jammu and Kashmir are as 
foltows:
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(c) The information Is be in collected 
and will be laid on the Table of the House.

[Translation]

Consunnpllon of Petrol and Petroleum 
Products

114. SHRl R.L.P. VERMA: Will the 
MinisterofPETROLEUMAND CHEMICALS 
be pleased to state:

(a) the annual consumption of petro
leum products by railways, civil aviation and 
in the agriculture sector,

(b) whether oil cofnpanies have sug
gested certain measures for bringing about 
improvement in thp private and public trans
port system and to effectively reduce the 
consumption of petroleum products: and

(c) if so, the details thereof and the 
action tal<en thereon?

Consumption in Agriculture Sector

Information is not being compiled sepa
rately for the agricultural sector.

(b) and (c). The Petroleum Conserva
tion Research Association has suggested 
the folbwing anrxjng other measures for bring
ing about improvement m the private and 
public transport system to effectively reduce 
the consumption of petroleum products:

i) Phasing out of old and inefficient 
vehicles;

ii) Vehicles with efficient designs 
should given due encouragement;

lii) Promoting good dnving habits;

IV ) Concept of model workshops;

v) Creation of awareness about proper
maintenance schedule:

THE MINISTER OF PETROLEUM AND 
C H E M IC A L S  (SH R l M.S. G U R U - 
PADASWAMY): (a) The annual consump
tion of petroleum products by railways and 
civil aviation is given below:

(Fig. in VOC tonnes) 

Diesel consumption in Railways:

1986-87 ~  1309

vi) Improvement in Road conditions.

Action on these and other related meas
ures has to be taken by the concerned Min> 
istries in the Central Governments and the 
State Governments.

Restoration of Bogies in Trains Run* 
ning Between Bishrampur and Katni

1987-83

1988-89

—  1375

—  1440

Aviation Turbme Fuel(ATF) consump
tion in Aviation Sector

1986-87

1987-88
1988-89

—  1603

—  1654
—  1713

114. SHRl LARANGSAI: Will the Min
ister of RAILWAYS be pleased to state:

(a) whether the train between Bishram- 
pur and Katni with bogies for Delhi and 
Bhopal has been cancelled with effect from 
May 1, 1990:

(b) whether 18 lakh people of district 
Surguja have been deprived of the facility of 
commuting to State capital (Bhopal) and
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national capital (Delhi) thereby; and

(c) rf so, the reasons therefor and action 
taken to restore the said train?

TH E DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) No, Sir. However, slip coaches 
plying between Bishrampur and Nizamud- 
din/lndore were given up.

(b) No. Sir

(c) As the shunting operatbns were 
creating serious difficuitie  ̂at Anuppur, this 
change was made. However, adequate 
accommodation has been provided by Nar
mada Express towards Indore and by Utkal 
Express towards Nizamuddin, by which these 
slip coaches v/ere being hauled. The ques
tion of restoring status quo ante is under 
examination.

[English]

Railway Contract in Malaysia

115. SHRI BABANRAODHAKNE: Will 
the Minister of RAILWAYS be pleased to 
state’

(a) whether Indian Railway Construc
tion Company (IRCON) has bagged a con
tract from the Malysian Railways;

(b) if so, the details of the project and 
when this project is likely t6 commence and 
is scheduled to be completed, and

(c) the cost of the project?

TH E  DEPUTY MINISTER IN THE 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) Yes, Sir.

(b) IRCON has been awarded a con
tract, jor rehabilitatton of 327 km of railway 
track from statten Paloh to Singapore and

Slim River to Seremban Main Line, in Octo
ber, 1988. The work had commenced in 
November, 1988 and is to be completed by 
9th April. 1992.

(c) Thecostofthe project is 181 millions 
M$ (Rs. 116 crores at the present conver
sion rate).

[Transiat/on]

Reservation for Gas Affected Persons 
in Coach Repairs Factory, Bhopal

116. SHRI S.C. VARMA: Will the Min
ister of RAILWAYS be pleased to state:

(a) whether it has been decided to 
provide reservation to the affected persons 
of 1984 Bhopal gas tragedy in Coach Repair 
Factory, being set up in Bhopal;

(b) if so. the details thereof;

(c) the period for which this reservation 
will be provided and the other conditions 
thereof: and

(d) the number of post provided in 
various categories in the project report of this 
factory?

THE D EPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) to (c). The following conces- 
sbns have been extended as a one time 
measure by the Ministry of Railways to the 
Bhopal Gas Victims in the matter of the 
considering them for employment in the 
coach Repair Workshop at Bhopal;

(i) Persons who have been affected 
by the Bhopal Gas tragedy of 1984 
(i.e. gas affected persons) will be 
given preferential cosideratbn, if 
they are otherwise eligible and 
suitable, for the recruitment in the 
Bhopal Coach Repair Workshop
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upto 50% of the posts (in the initial 
recruitment categories) sanctioned 
for the workshop. (Initially in Sep
tember, 1988 this was fixed as upto 
33-13% of the posts. This was 
raised to 50% as a special conces
sion in February, 1989).

(ii) Such of the gas affected person as 
have already completed the ITI 
courses or Act Apprentice course 
in the concerned trade will also be 
given due consideratbn against the 
aforesaid 50% limit.

(iii) In the case of as affected person 
who had undergone the condensed 
course organised by the Madhya 
Pradesh Government, if they are 
considered suitable, they wtll be 
selected provisionally and the bal* 
ance period of training will be ar

ranged by the Madhya Pradesh 
Government at their cost. Only such 
of them as finally get ITI certificate 
will be placed on the panel of se
lected candidates.

(iv) Limited relaxation in medical stan
dards has been permitted.

( V )  Relaxatbn in upper age limit upto 
30 years of age has been permitted 
In the open market recruitment In 
Group C & D posts.

These concessions were originally valkJ 
upio 30.6.1990. The currency of the instruc- 
tion provkiing for these facilities, has been 
extended upto 31.12.1990.

(d) The total strength of staff provided 
for implementation of the project In various 
categories in the Project Report of the Coach 
Factory is as under:—

Department Group ‘C Gmup V

1 2 3

Civil 282 96

Accounts 86 34

Electrical 40 3

S & T 53 13

Mechanical 38 16

Total 499 162

[English]

Setting up of Kama! Refinery

117. S H R IH E T RAM: Will the Minister 
of PETROLEUM  AND CHEMICALS be 
pleased to state:

(a) when was the Kamal oil refinery 
originally scheduled to be completed;

(b) the expenditure incurred so far on 
the project and the estimated escalatbn in 
cost as against the original cost;



221 Written Answers SARAVAN16.1912(S>^/C4) Writter) Answers 222

(c) the constraints in the completion of 
the project; and

(d) the present position stating the step 
contemplated by Government to accelerate 
Its execution?

TH E MINISTEROF PETROLEUM  AND 
C H E M IC A L S  (S H R l M .S. G U R U - 
PADASWAMY): (a) The completion sched
ule of Karnal Refinery as original.y envis
aged as per approval given in September, 
1984, was September 1989.

(b) IOC has incurred an expenditure of 
about Rs. 8 crores, so far. mainly on acqui
sition of land for the refinery.

(c) and (d). Due to resource constraints 
in the 7th plan, it was decided that the project 
should be implemented by a Joint Venture 
Company comprising IOC and Tata Chemi
cals Ltd. Soviet assistance was also envis
aged for the project. The terms and scope of 
the Soviet assistance within which the tech
nology and equipment are to be selected for 
the project are currently under evaluation.

The revised detailed project report is also 
under preparation. The likely cost escalation 
and the time schedule of completion of the 
project can be firmed by only after these 
details are worked out.

[Trans/at/on]

Consumption and Import of Petrol

118. SHRl SUKHENDRA SINGH: Will 
the Minister of PETROLEUM  AND CHEMI
CALS be pleased to state:

(a) the total quantity of petrol consumed 
in the country during last three years and the 
quantity of petrol imported; and

(b) the amount of foreign exchange 
spent on import during the last three years, 
year-wise?

THE MINISTER O F PETROLEUM  AND 
C H E M IC A L S  (SH R l M.S. G U R U - 
PADASWAMY): (a) The total quantity of 
petrol consumed and imported directly as 
petrol in the country during the last three 
years is given below:

(Fig, in VOO* MT)

Yoar Patrol consumed Petrol imported

1 2 3

1987-88 2810 16

1988-89 3045 Nil

1989-90 3484 Nil

(b) The amount of foreign exchange 
spent for import of petrol during the last three 
years is given below:

year Amount
1 2

1987-88 3.65

1 2

1988-89 Nil

1989-90 Nil
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Shortags of Petrol and Petroleufi 
Products

119. SHRI P.R.S. VENKATESAN: Will 
th® Minister of PETROLEUM  AND CHEMI
CALS be pleased to state:

(a) whether there is short supply of 
petrol and petroleum products in various 
parts of the country;

(b) if so, the details thereof; and

(c) the action taken by Government in 
this regards?

TH E  M INISTEROF PETROLEUM AND 
C H E M IC A L S  (S H R I M.S. G U R U - 
PADASWAMY): (a) No. Sir,

(b )and(c). Do not arise.

Recruitment and Promotions of SC/ST 
In H.M.T. Ltd., Hyderabad

120. SHRI ANADICHARAN DAS: Will 
the Minister of INDUSTRY be pleased to 
state:

(a) the backlog of reserved posts for 
Scheduled Castes and Scheduled Tribes in 
recruitment and promotfons in A, B and C 
Groups as on 1 June, 1989 and 30 June, 
1990 in H.M.T. Limited, Hyderabad; and

(b) the number of SC and S T  persons 
recruited/promoted during 1989special drive 
and the present drive to fill the backk>g of 
resented posts?

TH E  MINISTER OF INDUSTRY (SHRI 
A JIT  SINGH): (a) The backlog of reserved 
posts for SCs and STs in the reauitment is 
as folk>ws:

1.6.B9 S C S T

Group

A 18 9

B 10 17

C — 5

30.6.90

Group

A 18 9

B 11 17

C 1 5

There is no backlog in promotbn.

(b) In the Company vkie special recruit
ment drive during 1989, 28 SC  and 3 S T  
candidates were recruited in Group B. Of 
these 2 SC and 1 S T  candidates in Group B 
have been altotted to HMT. Hyderabad.

Passenger FacllHles in Punjab and 
Haryana Stations

121. SHRI KAM ALCHAUDHARY: Will 
the Minister of RAILWAYS be pleased to 
state; the details of the construction of termi
nal t>uikiings, platforms, stations buiMings 
proposed on the various railway stattons of 
Northern Railway in Punjab and Haryana 
during the current and the next two years?

TH E  D EP UTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): No work of terminal buiMing is 
envisaged in the States of Punjab and Har
yana. Folkming works of platforms and sta
tion buildings are being however under 
execution/planned under various 
schemes:—
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Manufocturo of Quality GlaM  by Bharat 
Ophthalmic Glass Limited

(b) if so, Governments action to curb 
their activities?

122. SHRIK. RAMAMURTHY: Willthe 
Minister of INDUSTRY be pleased to state:

(a) whether the Bharat Ophthalmic 
Glass Limited Is manufacturing quality glass 
for optical lenses;

(b) whether it is comparable with the 
glass available in European Countries like 
France;

(c) if not, the reasons therefor;

(d) whether total production of opthalmic 
glass by the Bharat Ophthalmic Glass Lim
ited is adequate to meet the ophthalmic 
glass needs of the country; and

(e) the value of import of ophthalmic 
glasses/lenses during 1988-89 and 1989* 
90?

TH E MINISTER OF INDUSTRY (SHRI 
AJIT SINGH): (a) and (b). Yes, Sir.

(c) Does not arise.

(d) The total production of Opthalmic 
Glass by BOGL is not adequate to meet the 
opthalmic glass needs of the country.

(e) GIF value of import of opthalmic 
glasses/lenses blanks is of the order of at)out 
Rs. 20 crores per annum.

Use of Foreign Brand Names

123. SHRI BALGOPAL MISHRA: Will 
the Minister of INDUSTRY be pleased to 
state:

(a) whether multinational companies 
are using foreign brand names to augment 
their business; and

TH E  MINISTER O F INDUSTRY (SHRI 
A JIT SINGH); (a) and (b). Under the Trade 
and Merchandise Marks Act 1958, there is 
no separate definition of foreign trade marks. 
Under the existing law, there is no restrk;tion 
on the use of foreign trade marks provided it 
does not involve any direct or Indirect con- 
sideratbn in foreign exchange. Any trade 
mark can t>e used without registration or 
before or after the expiry of registration with* 
out the protection afforded by the Trade and 
Merchandise Marks Act. However, while 
granting foreign collaboration approvals, a 
standard condition is laid down that foreign 
brand names will not be allowed for use on 
the productsfor internal sales, although there 
is no objection to their use on products to be 
exported. Vblatbn of any condition of the 
foreign collaboration approval wouki entail 
cancellatbn of the approval.

Direct Flight from Jeddah to Calteut

124. SHRI K.MURALEEDHARAN: Will 
the Minister of CIVIL AVIATION be pleased 
to state:

(a) the average number of persons 
booking air passage from Jeddah to Calicut 
via Bombay every month;

(b) whether the Air India received any 
memorandum from the Jeddah Kerala 
Muslim Cultural Centre during May, 1990;

(c) if so, the details thereof;

(d) whether Government have decided 
to introduce a direct flight from Jeddah to 
Calicut; and

(e) if not, the reasons therefor?

THE MINISTER OF ENERGY AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF
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MOHAMMAD KHAN); (a) Itisnotpossibleto 
indicate the numt>er of passengers travelling 
from Jeddah to Calicut via Bombay t>ecause 
the journey from Jeddah involves carriage 
by foreign carriers also and no centralised 
record are available.

(b) Yes. Sir.

(c) The Jeddah Kerala Muslim Cultural 
Centre Central Committee, Jeddah, Saudi 
Arabia requested Air India to commence a 
direct flight between Jeddah and Calicut.

(d) No, Sir.

of Drugs & Pharmaceuticals Industry, an
nounced in 1986, drugs required for National 
Health Programme form Category-1 whereas 
other essential dnigs identified by Kekar 
Committee are in Category-ll.

(b) Yes, Sir. The criteria recommended 
by the Kelkar Committee have been fol- 
towed for inclusion of drugs in Category-ll.

(c) to (e). The Standing Committee set 
up by me, is already going into various 
representations that have been received and 
the issues raised against exclusion or inclu
sion of drugs.

(e) Calicut airport does not have the 
capability for handling aircraft operated by 
Air India.

Drugs Under Price Control

Conversion of Bangalors4flysors 
Railway Lirte

126. SHRIV. KRISHNA RAO: Will the 
Minister of RAILWAYS be pleased to state:

125. SHRI VASANT SATHE: Will the 
Minister of PETROLEUM  AND CHEMICALS 
be pleased to state:

(a) the time by which the gauge conver
sion of railway line between Mysore and 
Bangalore is likely to be completed;

(a) whether any criteria has been laid 
down by Govemment for inclusion of drugs 
under price control;

(b) if so, the details thereof and whether 
it has been followed in the cases of those 
items which have been included under price 
control recently;

(c) whether all the drugs landed cost of 
which is more than Rs. 50 lakhs, have been 
brought under price control;

(b) the original estimated cost and the 
final estimated cost of the project; and

(c) the steps taken by Government to 
avoid further delay in completkm of this vital 
project?

TH E DEPUTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI A JAY 
SiNGH): (a) During the Financial Year 1991 - 
92.

(d) if not, the reasons therefor; and

(e) whether Govemment are consider
ing to raise the above limit?

(b) The original estimated cost of the 
projectwasRs. 14 crores in 1979-80 and the 
iates estimated cost is Rs. 78.86 crores.

TH EM IN ISTER O FP ETR O LEU M AN D  
C H E M IC A L S  (S H R I M.S. G U R U - 
PADASWAMY); (a) As per Measure for 
Rationalisation, quality Control and Growth

(c) A substantially higher outlay of Rs. 
27 crores has been alkmed to this project 
during 1990-91 as against Rs. I T  cforas 
allotted during 1989-90.
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ftogarding Saving of Patrol and PMro- 
laum Produeta

127. DR. Y.S.RAJASEKHAR REDDY: 
Will the Ministar of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) the ((uantity of petrol/diesel saved 
as a result of the restricted hours of opening 
of petrol pumps on Sundays and other days; 
and

(b) the details of tha quantity of petrol 
and petroleum products separately saved as 
a result of the 20 percent cut by Union and 
State Govemmonts?

tral Electricity AuthorHy to send revised 
Project Report iflartying up the necessary 
inputs. The ravisad Project Report is still 
awaHad.

Itiaw Thiln From Solapur to Puna

129. SHRI S.B. TH O R A T: Will the 
Minister of RAILWAYS be pleased to state:

(a) whether there is a demand from the 
public of Solapur to start a new train from 
Solapur to Pune; and

(b) if so, the reaction of Government 
thereto?

TH E  M INISTEROF PETROLEUM  AND 
C H E M IC A L S  (S H R I M .S. G U R U - 
PADASWAMV): (a) and (b). It is too early to 
assess the impact of the different measures 
announced on 21 st June, 1990 to curb con
sumption of petroleum products.

TH E  D EP UTY MINISTER IN TH E  
MINISTRY O F  RAILWAYS (SHRI AJAY 
SINGH): (a) Yes, Sir.

(b) Presently not found feasible due to 
operational and resource constraints.

Thermal Power Plant o i Rajasthan [frans/aton]

128. SHRI HEMENDRA SINGH BAN- 
ERA: Wilithe Ministerof ENERGYbepleased 
to state:

(a) whethertheproposedthermalpower 
plant is likely to be retained in Mandalgarh 
district Bhilwara; and

(b) if so, the steps proposed to be taken 
by Governemnt to ensure optimum results 
and ensure pollution control?

TH E  MINISTER O F ENERG Y AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). The pro
posal in respect of the instaiiatton of 3 x 210 
MW Thermal Power Statton at Mandalgarh 
was received in the Central Electricity Au
thority in August, 1984. The Rajasthan State 
Electricity Board has to carry out further 
in vetigations to tie up water and other inputs. 
They were accordingly advised by the Cen-

Peraona Killed in Accldam occurred 
near Mangra Station

130. SHRI HARISH PAL: Will the Min
ister of RAILWAYS be pleased to state:

(a) whether an inquiry has been made 
in the accidents occun’ed near Mangra Sta
tion in Cak;utta and near Dolaria staton near 
Itarsi on 25 June, 1990;

(b) if so, the conclusions thereof;

(c) the total number of persons injured 
and killed respectively in these accklents;

(d) the total amount of compensatfon 
given to each of them; and

(e) if not. the reasons therefor?

TH E DEPUTY MINISTER IN TH E



235 Written Answers A U G U S T? . 1990 Written Answers 236

MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) to (c). The accident at Mangra 
station on the Dhanbad Division of Eastern 
Railway is being inquired into by Connmis- 
sioner of Railway Safety, Western Circle. 
His report is still awaited. In this accident, 22 
persons were killed and 62 injured.

The accident at Dulariya station of 
Bhopal Division on Central Railway has t>een 
inquired into by a Committee of Senior Rail
way Officers. As per its findings, the accident 
occurred due to ‘lailure of railway staff". In 
this accident, 4 persons were killed and 28 
Injured.

(d) and (e). No compensation has so far 
been paid. Compensation is awarded by the 
Railway Claims Tribunal Bench having juris- 
dkition over the place of accident. This is a 
judk:ial body. Railways have, however, paid 
an amount of Rs. 95,000/- as ex-gratia to the 
injured passengers and next of kin of the 
deceased.

Economic Viability of Etah-Tundia 
Branch Line

131. DR. MAHADEEPAK SINGH 
SHAKYA: Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government have formu
lated any scheme to check the loss being 
suffered on Etah>Tundla branch line; and

the toss on Barhan— Êtah branch line on 
Tundla-Etah section of Northern Railway,

[Engiish]

New Rail Terminal at New Azadpur

132. SHRIPRATAPRAOB. BHOSALE: 
Will the Minister of RAILWAYS be pleased to 
state:

(a) whether traffk; crowd has increased 
considerably at Delhi. New Delhi and Ni- 
zamuddin Railway Stations, during the last 
five years;

(b) whether Government propose to set 
up a new rail terminal at New Azadpur rail
way station;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

TH E DEPUTY MINISTER IN TH E 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) Yes. Sir.

(b) No, Sir.

(c) Does not arise.

(d) Newdlrectionalterminalshavebeen 
planned at Holambi Kalan, Bijasan and Anand 
Vihar.

(b) if so, the details of measures taken 
in this regard?

TH E  D EP U TY MINISTER IN TH E 
MINISTRY O F  RAILWAYS (SHRI AJAY 
SINGH): (a) and (b). Yes. Sir. Various steps 
like replacement of passenger trains by Mixed 
trains, introduction of 'One Engine Only* 
system, economy in staff, curbing ticket less 
travel, closure of unremunerative stations 
and halts of converting them into contractor 
operated hafts etc. have been taken to check

Upgradation of Kanpur Airport

133. SHRI KESHARI LAL: Will the 
Minister of CIVIL AVIATION be pleased to 
state:

(a) whether facilities at the Civil Airport 
at Kanpur are adequate;

(b) if not, whether Government propose 
to upgrade the status of Givtl Airport at Kanpur;
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(c) whether Government propose to 
introduce an Indian Airlines daily flight to 
Kanpur;

(d) if so, when it is likely to start; and

(e) if not, the reasons therefor?

will depend on the availability of resources in 
the coming years.

(c) Outlay during 1990-91 for this proj
ect is Rs. 19 crores. Funds for this project is 
from budgetary support from the Govern
ment.

TH E MINISTER OF ENERG Y AND [Translarton] 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) Facilities avail
able at Kanpur civil airport are adequate for 
small aircraft and flying club.

Interlocking System in Kanpur-Banda 
and Banda-Manikpur Sections

(b) There is no proposal to upgrade the 
status of this airport.

(c) No, Sir.

(d) Does not arise.

(e) The present traffic potential to\from 
Kanpur does not warrant a daily service.

Rail Line Between Bhatinda and Mandia and

135. SHRI RAM SAJIWAN: Will the 
Minister of RAILWAYS be pleased to state:

(a) whether there is delay in the con
struction of interlocking system in Kanpur- 
Banda and Banda-Manikpur sections of 
Central Railway;

(b) if so, the reasons therefor;

(c) the steps taken to expedite the work;

134. SHRI KAILASH MEGHWAL: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) whether there is any proposal to 
construct broad gauge rail— line between 
Bhantinda and Kandia;

(b) if so, when the woi1< on the project is 
likely to start and when is it expected to be 
completed; and

(c) the total annual outlay allocated for 
the project and the details of resource mobi
lisation?

TH E D EPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS {SHRI AJAY 
SINGH): (a) Yes, Sir.

(b) Yes. Sir. The work has been in
cluded in the 1990-91 Budget. Itscompletion

(d) when the construction work is ex
pected to be completed?

TH E DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) There is no delay— work is 
progressing satisfactorily.

(b  ̂ Not applicable.

(c) Work is targetted for completion by 
31.12.91.

(d) By target date viz. 31.12.91.

Overbridge at Banda Station

136. SHRI RAM SAJIWAN: Will the 
Minister of RAILWAYS be pleased to state:

(a) whether the construction work of 
overbridge at Banda railway station in Jhansi



239 Written Answers A U G U S T 7.1990 Written Answers 240

division is still incomplete; (ii) Mukte

(b) if so, the reasons therefor; and (iii) Panna

(c) the time by which the construction of (iv) Rawa
bridge is likely to be completed keeping in
view the difficulties faced by the people? (v) PY-3

TH E  D EP UTY MINISTER IN TH E (B) Further development of
MINISTRY O F  RAILWAYS (SHRI AJAY paitiaUy developed structures:—
SINGH): (a) Yes. Sir.

(i) Heera
(b) The work on bridge approaches

t>eing executed by the State Public works (ii) Bombay High (L-li
Department is still incomplete, although the & L-lll)
Railway has completed the bridge proper
over the tracks. ’ II. Onland

(c) It will depend on the completon of (A) New structures
the brkige approaches (present progress
65%) by the State Public Works Depart —  Bechraji, Nada in
ment. Gujarat

[English] —  N a r i m a n a m ,
Adiyakkamangalam

Oevek»pment of Oiifieids in Cauvery

137. SHRI B.N. REDDY; Will the Minis
ter of PETROLEUM  AND CHEMICALS be 
pleased to state:

(a) whether Government propose to 
develop new oilfields to inaease the annual 
production of crude oil in the country; and

(b) if so, the details thereof?

TH E MINISTER O F PETROLEUM AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY): (a) Yes. Sir.

(b) The nrare important of these are:

I. Offshore

(A) New slmctures:—

(I) Neelam

—  Demulgaon exten
sion, Khoraghat, 
Shalmari, Hapjan, 
Dikom and Kumchai 
in Assam and Arun- 
achal Pradesh.

(B) Further deveipment of 
partially develped structure

Gandhar.

Coal linkage from Talcher to Andhra
Pradesh State Elsetrictty Board

138. SHRI B.N. REDDY: Will the Minis
ter of ENERG Y be pleased to state:

(a) whether Government have received 
any request from Andhra Pradesh Govern
ment regarding coal linlcage from Talcher to
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Andhra Pradesh State electricity Board; and

(b) if so, the details thereof and the 
steps tal<en thereon?

TH E  MINISTER O F ENERG Y AND 
M INISTEROFCIVILAVIATION(SHRIARIF 
MOHAMMAD KHAN); (a) and (b). Following 
proposals for coal linkage to the Thermal 
Power Stations for benefits during the Eighth 
Plan period have been received from Andhra 
Pradesh:—

(i) Muddanur TP S (2x210 MW)

(ii) Vijaywada Extension Stage III 
(2x210 MW)

stoned towardsend of 19d4-B5, since enough 
coal would not be available from Singareni 
mines, linkage is being consklered for the 
first unit from either Tateher or IB Valley 
coalfields of Orissa to be effective from the 
early part of the Ninth Plan pertod. In view of 
continuing deficit between demand and 
availability of ooal from Singareni areas. It 
has not been possible to give coal linkage to 
the proposed Manuguru Thermal Power 
Statton.

Petrol Pumps and LPG Agenda* in A.P.

139. SHRI B.N. REDDY; Will the Minis
ter of PETROLEUM  AND CHEMICALS be 
pleased to state:

MW)
(iii) Vishakhapatnam TPS (2x500

(iv) Manugur TP S (2 x 500 MW)

Coal linkage has already t>een given to 
Muddanur TP S from coal mines of Singareni 
Collieries Company Ltd. For Vijaywada Stage 
III TPS. coal linkage has been confirmed 
from lb Valley ooalfiekls of Orissa. Regard
ing Vishakhapatnam TPS, of whnh the first 
Unit of 500 MW is proposed to be commls-

(a) whether Gtovemment propose to 
open new petrol pumps and LPG dealer
ships in Andhra Pradesh in near future; and

(b) if so, the distrct-wisedetails thereof?

TH E MINISTER O F PETROLEUM AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY); (a) Yes, Sir.

(b) The required informatton is given in 
the statement below.



243 
W

ritten Answ
ers

tt01■sIa

i•SQQa1QC•Ii5

A
U

G
U

S
T 7.1990

W
ritten Answ

ors 
244

EfIS?:
5

ffiC
M

C\J
ID

 
—

Ir- 
CM

OJ$CfOo>c3Q
l

ro

I!EO

CQci§in

ruEj2DSccCD

1 
I E2g.<0

ra

00

■S:§I
I<

^
 

CM

JCOCO

xznjs-
13■oDo

</)
O

JIT)

$<D



245 
W

ritten Ansim
rs

S
A

R
A

V
A

N
 16, 1912 (&

4/M
)

W
riton Answ

ers 
246

«oCVJ

(0nIOCO

53.e>.-5Ql

COIin

o>c.2in<£>

E(0I(0a.a>

E(0S'(0Vp»J=

£fO*§

T
- 

CM

Q
.

Is,CO

JJcc/5wo

CMCO0T3CO

(GIS

o>
r- 

CM 
CO



247 
W

ritten Answ
ers

A
U

G
U

S
T 7

,1
990

W
rM

en Answ
ers 

248

COCSi

(00
0
 

0
>
 

O
 

-r-

E•iwCO

CO

EH
i(03

S.s

I«Xv>C
D

(0c>fO-CCDCsi
CNJ

ES'(0
crCOC
M

56rfCM

(Ai■sCO(0.S2>inCM

<0■g(0li)

0}zCO

EJO3iS

&
5>O

)



248 
W

riO
an Answ

ars
S

A
R

A
V

A
N

 16.1912 (S/VC4)
W

ritton Answ
ers 

250

COCM

(OCM

(0T3“82NCM

aLU00CM

§

IS£s3moCO

§I

(0IICM



251 Written Answers A U G U ST 7,1990 Written Answers 252

[Translation]

Overbridge at Lalitpur station

140. SHRl RAJENDRA AGNIHOTRI: 
Will the Minister of RAILWAYS be pleased to 
state:

(a) whether Government propose to 
construct an overbridge at Lalitpur railway 
station in view of increasing population due 
to new settlements coming up on the oppo
site side of the railway station;

(b) if so, the details thereof, and

(c) if not, the reasons therefor?

TH E  D EPUTY I^INISTER IN THE 
MINISTRY O F RAILWAYS (SHRl AJAY 
SINGH): (a) No, Sir.

(b) Does not arise.

(c) The State Government/Local Au
thority has not so far sponsored to the Rail
way firm proposal for the facility duly con
senting to bear ^he cost thereof as per rules.

Housing Society in BHEL, Jhansi

141. SHRl RAJENDRA AGNIHOTRI: 
Will the Minister of INDUSTRY be pleased to 
state:

(a) whether a Housing Society in the 
Bharat Heavy Electncals Limited, Jhansi was 
registered five years back;

(b) whether the land has been allotted 
to the Society and if not, the reasons there
for; and

(c) the procedure adopted tor purchas
ing land for the society and when the Society 
is likely to start construction work after the 
land is albtted to it?

TH E  MINISTER O F INDUSTRY (SHRl 
AJITSIN G H ):(a) Some members of BHEL’s 
plant at Jhansi formed a Co-operative Soci
ety whbh was registered about 6 years ago.

(b) and (c). The Society had approached 
U.P. Avas Vikas Parishad for the purchase 
of land, but the land has not been allotted as 
the conditions of the Parishad have not been 
met by the Society. The construction can be 
taken by only after land is allotted.

[English]

Extension of Dhaull Express

142. SHRl GOPl NATH GAJAPATHI: 
Will the Minister of RAILWAYS be pleased to 
state:

(a) whether Government nad a pro
posal for the extension of Dhauli Express 
from Bhubaneswar to Berhampur in Orissa;

(b) if so, when the proposal is likely to be 
implemented; and

(c) the steps so far taken in the matter*?

THE DEPUTY MINISTER IN TH E 
MINISTRY OF RAILWAYS (SHRl AJAY 
SINGH); (a) No, Sir.

(b) and (c). Do not arise.

Petroleum Products Pact with Nepal

143. SHRl MANORANJAN BHAKTA: 
Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) whether any petroleum product pact 
with Nepal has been signed in early July 
1990; and

(b) if so, the salient features thereof?

TH E  M INISTEROF PETROLEUM  AND
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C H E M IC A L S  (S H R I M .S. G U R U - 
PADASWAMY): (a) Tho agrodment with 
Nepal OH Corporation (NOC), Nepal, was 
signed on 30.6.1990 for supplies of various 
petroleum products to Nepal for five years 
with effect from 1.7.1990.

products, against the delivery of 
imported products by NOC. is 
done on concurrent basis and 
any imbalanced at the end of the 
year is carried over for adjust
ment in the next year.

(b) The salient features are as under:

1. The agreement is valid for a 
period of five years effective
1.7.1990.

2. N.O.C. imports SKO/HSD from 
foreign suppliers for which the 
payment is effected by them di
rectly to the suppliers

3. The product imported by NOG is 
discharged at Indian ports nomi
nated by 1.0.0.

4. For such imports arranged t>y 
NOC, IOC pays to NOC in Indian 
rupees by applying exchange 
rate prevailing on the date of 
completion of discharge. The 
initial 50% payment is effected 
immediately after completion of 
discharge and balance 50% 
payment is made within 90 days 
from Bill of Lading date based on 
the actual quantity received in 
IOC tanks.

5. IOC exchanges petroleum prod
ucts required by NOC I'ke MS, 
HSD, SKO, LPG. ATF, LDO, FO, 
Bitumen, JBD. MTOHexans and 
Lube Base Oils on the basis of 
equivalent value of products

■ delivered by NOC to IOC. These 
products are released to NOC by 
various IOC stock points tocated 
in Eastern Regton and Northern 
Region and nearest to Nepal.

6. The exchange of the aforesakl

7. The price of various P.O.L. prod
ucts soki to N OC are determined 
on half yearly basis for the period 
April— September and Octo
ber— March based on the import 
cost of petroleum products im
ported by NOC during the previ
ous half y ear August-January and 
February— July respectively.

8. The exchange arrangement will 
not involve any pricing subsidy to 
NOC.

9. All payments both on purchase 
and sale from and to NOC are 
transacted in Indian rupees and 
there is no loss of foreign ex
change element to the country.

Rural Industrialisation

144. SHRIMANORANJANBHAKATA: 
Will the Minister of INDUSTRY be pleased to 
state;

(a) whether Government are taking any 
steps to help rural industries;

(b) if so, whether any discussrons were 
heW with the Planning Commissfon in June, 
1990; and

(c) if so, the deciston taken in the mat
ter?

TH E  MINISTER O F S TA TE  IN TH E 
DEPARTMENT O F SMALL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN TH E MINISTRY O F INDUSTRY 
(SHRI SRIKANTA JENA); (a) In so far as
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KVIC is concerned, the following steps have 
been taken to help rural industries:—

—  It is proposed to give priority to 
the village and cottage indus
tries during the Eighth Five Year 
Plan;

—  Allocations of Increased budget 
of Rs. 205 crores under Plan for 
the developnnent of khadi & vil* 
lage industries sector in rural 
areas;

—  Extension of coverage of KVI 
activities to additonal 1.5 lakh 
villages during the Eighth Plan;

—  KVIC Act has been amended to 
confine khadi & village industries 
in rural areas only;

—  Provision of funds at tow rate of 
interest;

—  Devetopment of appropriate tech
nology;

—  Rebate on sale of khadi;

—  Preferential treatment in regard 
to supply of raw material;

—  Purchase preference to products 
of rural industries;

—  extension of financial & fiscal 
concessions.

(b) Yes, Sir. A meeting of the socio 
economic group on village and small indus
tries etc. was held in the Planning Commis
sion on 21 S t June, 90 in connection with the 
formulation of Eighth Plan.

(c) Various suggestions made in the 
meeting were considered.

SSI Units In Non-Conflrnned Areas of 
Delhi

145. SHRI J.P. AGARWAL: Will the 
Minister of INDUSTRY be pleased to state:

(a) whether Government are aware that 
large number of SSI units exist in non-con- 
firmed areas of Delhi;

(b) if so. whether any scheme for their 
shifting to regular industrial areas has been 
chalked out;

e

(c) if so. the details thereof; and

(d) if not, the reasons therefor?

TH E MINISTER O F STA TE  IN TH E 
DEPARTM ENT OF SMALL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN TH E MINISTRY O F INDUSTRY 
(SHRI SRIKANTA JENA); (a) Yes, Sir.

(b) to (d). The Policy of shifting of 
industries attempted in 1960s and 1970s 
had not been successful for various reasons 
whk:h include the large number of units 
established unauthorisedly in non-conform- 
ing areas, large scale disruption of industrial 
workers involved, difficulties in ignoring the 
useful services rendered by such units to the 
community, large scale investment neces
sary for creating alternate industrial accom
modation, housing of workers and other in
frastructural facilities and sertous transpor
tation bottlenecks.

On the other hand the Delhi Administra
tion has decided against the devetopment of 
any more Industrial estates in the Union 
Territory of Delhi. However, ad-hoc registra
tion by the Munk îpat Corporatton of Delhi of 
industrial units set up in non-conforming 
areas established upto 31.12.1989 was 
permitted considering the fact that these 
industries involved substantial manufactur
ing activity and empkiyment and the difftoul-
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ties in shifting their activities to conforming 
areas In the short run. The following catego
ries are not eligible for the ad-hoc registra
tion by the Municipal Corporation of Delhi.

(i) Units situation in planned colonies 
i.e., the colonies which have been 
developed after coming into force 
of D.M.C. Act, 1957, unauthorised 
colonies, JJ  Clusters. Staff hous
ing colonies and NDMC areas.

(ii) Units situated on floors other than 
ground floor.

also include the cost. The amount of the 
Soviet credit would be known after the final 
contract is signed with the USSR.

Biogas Development Programme in 
Karnataka

147. SHRI JANARDHAN POOJARY: 
Will the Minister of ENERGY be pleased to 
state:

(a) the amount proposed to be given by 
Centre for the development of biogas in 
Karnataka during the current year; and

(lii) Trades which are pollutant/hazard- 
ous/obnoxious.

(b) the details of the districts to be 
covered therefrom?

( IV )  Trades which are health/fire haz
ardous.

Soviet Credit for Bakreshwar Power 
Project

146. SHRI SANAT KUMAR MANDAL: 
Will the Minister of ENERGY be pleased to 
state:

(a) whether any protocol has since 
been signed with the U.S.S.R. to pave the 
way for a substantial Soviet credit for the 
Bakreshwar power project; and

THE MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) A sum of Rs. 
137.00 lakhs is proposed to be given for 
setting up family type biogas plants to the 
State Government of Karnataka for 1990-91 
under the National Project for Biogas Devel
opment (NPBD), out of which Rs. 65.00 
lakhs has already been sanctioned as the 
first instalment.

(b) Under NPBD family type biogas 
plants are being set up in all the districts of 
the State of Karnataka.

(b) if so, th ? total Soviet credit likely to 
be made available and how far it will go meet 
the estimated cost of this project?

TH E MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). Yes Sir. 
Subsequent to technical negotiations held 
with the Soviet authorities, protocols have 
been signed on implementation of the 
Bakreshwar Thermal Power Project (3x210 
MW) in Phase-1 and (1x210 MW) in phase-
11. The scope of supplies and services from 
USSR has been finalised and the detailed 
project report is under preparation which will

Fire in Collieries

148. SHRI HARADHAN ROY: Will the 
Minister of ENERGY be pleased to state:

(a) the names of collieries closed down 
due to fire in West Bengal;

(b) whether inquiries were conducted in 
that regard;

(c) if so.thefindings/r^mmendations 
thereof and the steps taken thereon;
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(d) the amount of coal lost due to tire;

(e) the total amount of loss of property 
of the affected people; and

(f) the steps taken or proposed to be 
taken by Government to compensate the 
toss for their rehabilitation?

TH E  MINISTER O F ENERG Y AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) During the period 
1987 till date, two collieries namely Girimint 
colliery and New Ghusick Unit and Ghusick 
(R) Colliery of ECL in West Bengal had to be 
ctosed down due to fires. Twoothercollieries

of Eastern CoalfieMs Ltd.. namely the JK  
Unit of Madhujore colliery and South Samla 
Unit of Daruia Collieiy had also to be ctosed 
for short periods during 1989 due to sponta
neous heating or fires. These two collieries 
have since been reopened. One case of 
spontaneous heating in West Victoria Col
liery of Bharat Coking Coal Ltd. has also 
bean reported and the area was sealed off 
before it coukl resutt in fire.

(b) and (c). Enquiries were conducted in 
regard to the fires in the four collieries of 
ECL. The findings of the enquiries were as 
foltows:—

Colliery Finding

(1) (2)

1. Girimint Fire was probably due to electrtoal 
fault and was aided by heavy tim
ber support.

2. New Ghusick Unit Panel was not property stowed in 
1960s and 1970s.
Construction of stopping was not 
as per speciftoatton.

3. JK  Unit of Madhujore Colliery Spontaneous heating in the old 
goafed out panel.

4. South Samla Unit of Daruia Collie^ Incipient heating in ok) sealed-off 
panel.

On the basis of the enquiry findings, 
action In being taken by ECL for more thor
ough check of electrical installatbn, regular 
checking of old workings, regular sampling 
analysis of atmosphere behind stoppings, 
regular repair of stoppings and pressure
balancing.

(d) Because of fires, about 3.6 millton

tonnes of coal is tocked up in Girimint colliery 
and 2 million tonnes in Ghustok colliery. 
There was no toss of coal in the other collier
ies.

(e) and (f). There has been no toss of 
property due to the fires.
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Closur* of B C C L and E C L Colli«ri«*

149. SHRIHARADHAN ROY: WiU th« 
Minister of ENERG Y be pleased to state:

(a) the names d  number of collieries 
under the Bharat Coking Coal Limited and 
Eastern Coalfields Limited closed down af
ter nationalisation and the number of work
ers affected due to ctosure,

(b) the reasons for such closure;

(c) the estimated coal reserves in each 
cbsed colliery and value of the coal;

Ghusiek, Mahabir and Kankartola. The esti
mated reserves left out in 2 BCCL mines are
11.6 millkMi tonnes valued at approximately 
Rs. 350 crores and in ECL mines in tdwut 
23.2 million tonnes valued at approximately 
Rs. 700 crores.

(d) and (e). BCCL completed stablisa- 
tk)n work in all its dosed mines. ECL com
pleted stabilisation works in all mines either 
by stowing or by caving except in areas 
which are left out for supporting surface 
features and areas which were inaccessible 
due to past workings of geok)gical distur
bances.

(d) whether stabilisation works were 
completed in the ctosed mines to prevent 
gas, fire and subsidence;

(f) No, Sir.

(g) Does not arise.

(e) if not, the reasons therefor; STATEM ENT

(f) whether life and properties ot people 
of the sun'ounding areas were affected due

Bharat Coking Coal Limited

to such ctosure; and 1. Kenduadih (U.G.)

(g) if so, the remedial steps taken in the 
matter?

2. Laikdih Deep (U.G.)

TH E  MINISTER O F ENERGY AND
3. Tasra O C P

M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) List of Coalmines

4. BeraOCP

ck)sed down after nationalisation as fur
nished by Bharat Coking Coal Limited (BCCL)

5. RajapurOCP

and Eastern Coalfields Limited (ECL) is given 
at the Statement betow. All workers of these

6. Lakshmi OCP

mines were absort>ed in other working mines. 7. Basdeopur OCP

(b) Reasonsforclosuresof mines were 
exhaustion to mineable resen^es, fire, diffi

8. Jhunkundar O CP and

cult geo-mining conditions, inundation, un- 
economk; working etc.

9. Murulidlh U.G.

(c) In the mines menttoned in the An- 
nexure all extractable reserve have been ex

Eastern Coalfields Limited

tracted except 2 UG mines of BCCL namely 
Laikdih Deep and Victoria and 5 mines of

1. Sanctoria

ECL namely Shankerpur, Girimint, New 2. East Jemehari



263 Written Answers A U G U S T 7,1990 Written Answers 264

3. Patibati 5 and 6, 27. Purushottampur O C

4. KLS Chaibalpur 28. Chora O C

5. Khas Chaibalpur 29. Nimcha O C

6. New Jemehari Khas 30. Seebpur O C

7. Pure Searsole (One unit) 31. Dalurband O C

8. Damoda 32. Rana

9. Mahabir Seetaldasjee 33. New Satgram

10 Belrui Dishergarah 34. Alkusha Gopalpur

11. North Brook 35. Benalee

12. Gogla 36. Kenda/Dobrana O C

13. Manderboni 1,2 and 4 pit 37. Mahabir O C

14. Oeoli 38. Oaruia

15. Barodhemo 39. Shankerpur

16. Sunksimulia 40. Girimint

17. Madhusudanpur 1 and 2 pits 41. New Ghusick

18. Brights Rana 42. Mahabir and

19. Central Jamurai 43. Kankartola 1 and 2.

20. Jote Janaki Provision of Train Stoppages

21. Lalmatia UG 150. SHRI RAVI NARAYANPANI: Will 
the Minister of F^ILW AYS be pleased to

22. Lalmatia O C state:

23. Chapapur^l (a) whether Government propose to 
provkle stoppages of Up and On. Bokaro-

24. Ranipur Madras Express, Ahmedabad-Honvah Ex
press and Bombay-i-iowrah Express at 
Rengali, Samara and Belpahad stations

25. Ratibati OC respectively;

26. Nabakajora 0 0 (b) if so, the time by which the action



265 Written Answers SARAVAN 16,1912 {SAKA) Written Answers 266

would be completed;

(c) whether Chhatisgarh Express Is 
propGsed/extended up to Jharsuguda; and

(d) if so, the details thereof?

TH E D EPUTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY 
S(NGH): (a) No. Sir.

(b) Does not arise.

(c) No, Sir.

(d) Does not arise.

Assets, Turnover and Profits of Top 
Twenty fndustrlal Houses

151. SHRI D. AMAT; Will the Minister of 
INDUSTRY be pleased to state:

(a) the assets, turnover the profits ofthe 
twenty top industrial houses during 1986-89 
and so far in 1990;

(b) whether any of these industrial 
houses have sent a proposal to set up indus
try in tribal areas of Orissa; and

(c) if so, the details thereof?

TH E MINISTER O F  INDUSTRY (SHRI 
A JIT SINGH): (a) Statement-1 showing the 
assets, total income and profit t>efore tax In
1988-89 (accounting year ending April, 1988 
to March, 1989) fo companies registered 
under section 26 of the MRTP Act and be
longing to the Twenty Top Industrial Houses 
ranked according to their assets in 1988-89 
is given below. Inform ation for 1990 is not yet 
available, since the balance sheets of the 
companies for the year ending 1990 are not 
yet due.

(b) and (c). Statement-ll furnishing 
details in respect of seven proposals of the 
Bajaj, Tata, Modi and Bangur industrial 
Houses during 1988, 1989 and 1990 (till 
June, 1990) located in districts covered under 
the Tribal Sub-Plan (TSP) areas is given 
below.
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Power Generation during Eighth Plan

152. SHRID.Aiy/IAT: Will the Minister of 
ENERGY be pleased to state:

(a) the estimated target of thermal and 
hydel power generation in the country during 
the Eighth Plan period separately:

(b) the major projects proposed to be 
set up in this regard during the Eighth Plan 
period;

(c) the power generated by both :her- 
mal and hydel plants separately at the begin
ning of the Seventh plan period;

(d) the quantum of thermal and hydel 
power added during the Seventh Plan pe
riod, region*wi*5e; and

(e) the shortfall of power generation in 
different regions at the end of the Seventh 
Plan?

get and power generation is fixed from year 
to year based on the performance and new 
capacity added during the ‘previous year, 
requirement etc. The target of power gen
eration for the year 1990-91 is 271250 
comprising 201400 MU thermal, 6850 MU 
nuclear and 6300 MU hydro.

The Eighth Plan has not been finalised, 
the target for power generation during the 
Eighth Plan and the major power projects to 
be set up for the purpose would be known 
only after the Eighth Plan is finalised by the 
Planning Commission. However, based on a 
capacity addition of about 38,000 MW, as 
recommended by the Working Group on 
Power, a gross generation of 411586 MU by 
the end of the plan period is envisaged, 
generation from hydro and thermal plants 
being 85545 MU and 315608 MU respec
tively.

(c) Thegenerationatthebeginingofthe 
Seventh Plan i.e. dunng 1985-86, was 
170037 MU comprising 114119 MU thermal, 
4985 MU nuclear and 50933 MU hydro.

THP MINISTER OF ENERGY AND 
MINISTEROFCIVIL AVIATION {SHRI ARIF 
MOHAMMAD KHAN)- (n) and (b). The tar

(d) Region-wise and category-wise 
capacity addition during the Seventh Plan is 
as follows:—
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(e) Region-wise energy shortfall in the 
country at the end of the seventh Plan (1989-

90) is as follows:—

Region Energy Shortfall (%)

1 2

Northern 5.8

Western 2.6

Southern 13.3

Eastern 15.0

North Eastern 3.0

All India 7.3

Nellore Thermal Power Unit crores. These schemes are under examina

153 SHRIRAJAMOHAN REDDY: Will
tion in the Central Electricity Authority in 
consultation what the Andhra Pradesh State

the Minister of ENERGY be pleased to state Electricity Board

(a) whether Government of Andhra Freight Charges on Fertilizers and
Pradesh has sent a proposal to Union Gov Pesticides
ernment for repairs and improvement of old 
Nellore thermal power unit, and 154. SHRI RAJAMOHAN REDDY: Will

(b) if so, the details of the proposed
the Minister of RAILWAYS be pleased to 
state:

scheme and the action taken by Govern
ment in this regard'?

THE MINISTER OF ENERGY AND
(a) whether it is a fact that due to recent 

enhancement of transport charges in the
MINISTEROFCIVILAVIATION(SHRIARIF Railways, the prices of fertilizers and pesti-
K/IOHAMMAD KHAN), (a) and (b). The pro
posal for renovation and modernisation of 
the Nellore Thermal Power Station of Andhra 
Pradesh State Electricity Board envisages 
installation of ESPs, Ash Plant and D.M. 
Plant in Phase-! and replacement of Boiler 
Bank Tubes on the Boilers, Ball & Race mills 
with Bowl mills on the boilers andturbovisory 
instruments in Phase-ll. The total estiamated 
cost of Phase-! & Phase-ll is Rs. 16.17

cides has gone up;

(b) whether there is any proposal under 
consideration to exempt these agricultural 
items from enhanced tariff;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?
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TH E  D EP UTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) There has been no change in 
the Wholesale Price Indices of Fertilizers 
and Pesticides between April and June 1990.

(b) No, Sir.

(c) Does not arise.

(d) Fertilizers and Pesticides are al
ready being charged at comparatively low 
rates in the Railway freight structure.

Setting up of Cement Plants in Kama* 
taka

155. SHRISRIKANTHADATTANARA- 
SIMHA RAJA WADIYAR; Will the Minister of 
INDUSTRY be pleased to state:

(a) the number of cement plants pro
posed to be set up in Karnataka during the 
Eighth Plan in Public and private sectors; 
and

(b) details of the proposals submitted 
by the Karnataka Government for setting up 
of cement plants in that Slate during the 
Eighth Plan-J

TH E  MINISTER O F INDUSTRY (SHRI 
A JIT  SINGH): (a) 30 cement plants, in the 
organised sector, (including 24 units cov
ered under D G TD  registrations), with a total 
capacity of 23.40 Lakh Tonnes per Annum, 
have been approved and are under various 
stages of implementation in the State of 
Karnataka. Of this, a capacity of 5.40 Lakh 
Tonnes per Annum in the large sector is 
likely to materialise during the 8th Five Year 
Plan period.

(b) No proposal from State Govt, of 
Karnataka for setting up of cement plants is 
pending consideration of the Government.

[Translation]

Electrification of Villages In Rajasthan

156. PROF. RASA SINGH RAWAT: 
Will the Minister of ENERG Y be pleased to 
state the district-wise number of villages in 
Rajasthan proposed to be electrified during 
the Eighth Plan perkxi?

TH E MINISTER O F  EN ER G Y AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): The districtwise elec- 
trificatkjn programme is finalised at the State 
level based on the availability of funds and 
inter-se priority fixed by the State Govern
ment. However, overall targets for rural elec
trification in respect of Rajasthan dunng 
Eighth Plan period has not been finalised as 
yet.

[Englisfi]

Vayudoot Service at Nanded

157. DR. VENKATESH KABDE: Will 
the Minister of CIVIL AVIATION be pleased 
to state.

(a) whether Vayudoot sen/ice from 
Nanded to Bombay has been discontinued;

(b) if so, the reasons therefor; and

(c) when a regular service between 
Nanded and Bombay would be resumed?

THE MINISTER O F  EN ER G Y AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) No, sir.

(b) Does not arise.

(c) Vayudoot is already operating 4 
days a week service on the route Bombay- 
Aurangabad-Nanded and back.
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VsyudooMA Sm v Io m  b ito ix n  Bombay
W1Q nesm

158. SHRt HARIBHAU SHANKAR 
MAHALE: Will the Ministor of CIVIL AVIA
TION b « plMuwd to staM:

(a) whethar tha Indian Airtinaa aarvicaa 
oparating batwaan Bombay and Naak has 
now baan diacontinuad and rapiacad by 
Vayudoot aaivica which carriaa much las* 
paaaangars and doas not adharato any tima 
*chadula:and

(b) if so. tha raasons tharafor?

TH E MINISTER OF ENERGY AND 
I4INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) and (b). Bombay- 
Nasik routs was transfarrad to Vayudoot 
atangwith HS-748(Avro) akcrt/t by Indian 
Airlinas with affact from tha 16th of April,

1990. Vayudoot. conaaquantly, commancad 
oparatlona on tha routa with affact from tha 
17th of April, 1990. Vayudoot sarvicaa had to 
ba diacontinuad from tima to tima dua to 
shortaga o( afacraft capadty and rapalrs on 
tha airstrip at Naslc.

[E/VlM i

Supply of Natural Qaa to StatM

1S9. SHRI PRAKASH V. P A U L  WM 
tha MMstar of PETROLEUM AND CHEMI
CALS ba plaasad to stata tha quantKy of 
natural gas to ba suppliad to aach Staila and 
Union Tarrilory for powar pipjacts during tha 
currant yaar and naxt yaar?

TH E MINISTEROF PETROLEUM AND 
CH EM ICALS (SH R I M .S. 6 U R U - 
PADASWAMY): Tha Quantity of natural gas 
proposed to ba suppliad to various States/ 
Union Territories for power projects during 
1990-91 and 1991-92 ia aa under

fin m iK o n a M cm »tr»p «rd a y)

Stat0s S P tn m  Projects

1990-91

GasAUocathn

1991-92

1 2 3

Mahaamhtra

Tech-Tiombay 1.5 1.5

MSEB-Uran 3.0 4.50

Total 4.50 6.00

Gujarmt

AEC-Ahamadabad 0.40 0.40

OEB-Dhuvaran OJO 0.50

GEB-Utran 0.25 0.25
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1 2 3

GIPCI-Bhrauch 0.70 0.70

1.85 1.85

U.P.

NTPC-Auraiya 2.40 2.40

NTP&Oadri 0.50 3.00

2.90 5.40

Raiasthan

NTPC-Anta 1.60 1.70

CMM

DESU 0.60 0.60

Assam

ASEB-LTPP 0.40 0.40

ASEB44GTS 0.065 0.065

A S»4lat>ena  
(Lainm) Ph-ll 0.40

ASEB-NAMRUP 0.80 0.80

1.265 1.665

Tripun

TS E B ^a m u fra 0.20 0.20

Rokhta PDMwr St. 0.15 0.15

0.35 0.35

Anahm Pm /0tti

APSEB4toM pur 0.4 0.4
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Actual g w  aupply will depend upon the 
drawal b|r tlw above units.

Modiietien of Cement

160. SHRIPRAKASH V. PATIL: Willthe 
Minister of Industiy be pteassd to state:

(a) the dfltaisof new cement plants set 
up during the last three years;

(b) the production capacity, the target of 
production of each plant for the year 1969*90 
and alsottM actual production recorded; and

(c) the rate of growth as well as rate of 
consumption of cement during the last one 
year as compared to the previous year?

TH E  MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) and (b). Capacity of 52.66 
Lai(h Tonnes, In the large scale sector, had 
been aeated during the last 3 years, i.e.
1987-88,1988-89 and 1989-90 by setting up 
of new cement plants and expansion of the 
existing ones. The details of capacity cre
ated, total installed capacity as on31.3.1990, 
target and actual production for the year
1989-90 were as follows:-
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(c) Cement production during 198d-90 
was 3.03% more than that in the year 1988- 
89. No data on consumption of cement is 
being maintained. However, cement 
despatches during 1989-90 were 2.97% 
higher than those in the corresponding pe
riod in the previous year.

Single Authority for Airports

161 SHRI PRAKASH V. PATIL: Will 
the Minister of CIVIL AVIATION be pleased
to state.

(a) the namps of the departments/ 
authorities which ate controlling different 
airports of the country: and

(b) whether Government proposed to 
bring all the anports unJoi a single author-
Hy-v

THE MINISTLR Ol- ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) National Airports 
Authority. International Airports Authority ol 
India, Directorate General of Civil Aviation, 
Minictry of Defence, State Governments and 
private agencies are controlling different 
airports.

(b) No, Sir.

Vayudoot Flights
162 SHRI ASllOK ANANDRAO 

DESHMUKH: Will the Minister of CIVIL 
AVIATION be plensert t.T state:

(a) the detaiK of the flight being oper- 
alod by V.iyudoof as on the 16 May, 1990:

(b| whoihar Vavudoof has set up its 
office'; all over th<» rounfry.

S A R A V A N 1 6 ,1 9 1 2 (S 4 M ) Written Answww 298 

(c) If so, their locations. State-wise;

(d) whether the tiighi schedules of 
Vayudoot are available with aH Ks raserva- 
tions offices in the country; and

(« )  if not, the reasons therefor and the 
steps proposed in this regard?

TH E MINISTER O F ENERG Y AND 
M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) As on 15th May, 
1990, Vayudoot Limited was operating 271 
flights perweekfrom its six operational basis.

(b) and |c). Vayudoot Limited has full- 
fledged offices at Calcutta, Madras, Hydera
bad. Bombay, Delhi, Bhopal and Guwahati.

(d) Yes. Sir

(e) Does not arise.

Development of Bio-Gas and Solar 
Energy in Maharashtra

163. SHRI ASHOK ANANDRAO 
DESHMUKH: Willthe Minister of of ENERGY 
be pleased to state:

(a) the names of the places in Mahar
ashtra where programmes relating to bio
gas and solar energy have been imple
mented;

(b) the district-wise location and num
ber of bio-gas and solar energy plants set up 
in Maharashtra: and

(c) the district-wise number of villages 
in Maharashtra benefited by these 

plants?
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TH E  MINISTER O F ENERGY AND 
M INISTEROFCiVILAVIATION(SHRIARIF 
MOHAMMAD KHAN): (a) to (c). T h «  infor
mation desired is being collected and will be 
laid on the Table of the House.

Solar Pond Project*

164. SHRI ASHOK ANANDRAO 
OESHMUKH; Will the Minister of ENERGY 
be pleased to state;

(a) whether Government have under- 
talten “Solar Pond Projects’ for generation of 
power from non-conventional sources of 
energy;

(b) if so, the details thereof;

(c) if not, the reasons therefor;

(d) the details of the Solar Pond Proj
ects being erected in Bhuj in Gujarat;

(a) whether Governmerrt propose to 
expand such solar pond projects; and

(f) if so, the details thereof?

TH E  MINISTER O F EN ER G Y AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) to (c). Solar Pond 
projects have been undertaken as research 
and demonstration projects for supply of 
process heat and hot water. The projects 
involve a total outlay of over Rs. 70.5 lakhs. 
The total pond area is over 6700 sq.m.

Solar Ponds are a low temperature heat 
source and the cost of power generation 
from this source is presently uneconomical.

(d) A Solar Pond of over 6000 sq.m. 
area and 4 m. depth is being devetoped at 
Bhu) as a research and demonstration proj

ect for supply of procMS heat, at a cost of 
over Rs. 62 lakhs.

(e) and 0). Depending upon technical 
feasbHity and economic viability, the results 
of the research and demonstration pro
grammes could be used further for procMS 
heat and hot water applications.

Private Sector Participation In l̂ owwr 
Generation

165. SHRI 8. N. REDDY;
SHRI SRIKANTHA D A TTA  

N A R A S IM H A  R A JA  
WADIYAR:

S H R IJ. C H O K K A 1 ^ :  
SH R I P R AK A SH  K O K O  

BHAHMBHATT:
SH R I M A N O R A N JA N  

BHAKATA:
SH RI S. A TIN D E R  PAL 

SINGH;

Will the Ministerof ENERGY be pleased 
to state:

(a) whether Government have recently 
announced a package of incentives for pri
vate sector participation in power generation 
and its distrftwtion; and

(b) K so, the details of the mam features 
of the proposed plan and the guidelines 
issued in this regard?

TH E MINISTER O F  ENERG Y AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

(b) The Government have decided to 
encourage private sector partk:ipation in 
generation, supply and distribution of power 
as one of the means to bring in additionality 
of resources to the power sector and contrib
ute towards greater availability of power. 
The guidelines announced in the regard are 
given in the Statement l^low.
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STATEMENT

Ths following incantlves haw* b««n  
appiovad by th« Governnrant to encourag* 

Sector participation in Genaration 
and Distribution of Powar;

—  Dabt equity ratio has baan raised 
upto4:1.

—  increase in the prescribed rateof 
return of the licences has been 
approved from the existing 12% 
to 15%.

—  Capitalisation of interest during 
construction has been permitted 
at the actual cost (instead of at 
present 1% above the f^eserve 
Bank rate) for the initial project 
as well as for the subsequent 
expansnns.

—  Period of initial validity of the 
license has been increased to 30 
years from the existing 20 years 
and subsequent extension for 20 
years on each occasion.

—  Exemption to private licences 
from obtaining clearance under 
the MRTP Act has been ap
proved.

—  To ensure additional resource 
mobilisation, it has been pro
posed that atleast 60% of the 
outlay is to come from sources 
other than public financial insti
tutions; and atleast 11% is to 
come through promoters contri
bution.

—  Private Sector companies have 
been allowed to operate as gen- 
erating-company independently 
like N TP C or in associatton with

Central Government/State Gov- 
emment/SEB.

Such generating oompanies ar« 
permitted to sell power on the 
basis of standardised two part 
tariff determined with reference 
to operational norms and opti
mal PLF prescribed by the Cen
tral Electricity Authority/Qovem- 
ment and higher rate of dapr»- 
ciatton notified by Central Gov
ernment.

It is expected that efficient op- 
eratnn of the generating compa
nies will bring in better rate of 
return for them.

All licensees/generating compa
nies are to operate within the 
provisions of Electricity (Supply) 
Act. 1948 and under the disct- 
pline of integrated grid opam- 
tions.

To conskler encouraging foreign 
private investment in the power 
sector and include provisions for 
such participation within the ambit 
of the general policy frame-work 
of Itoeralisation of foreign invest
ment in the country, it will be 
necessary that as an integral part 
of liberalisation measures sim
plification of the procedure for 
considering applications for for
eign private sector participation 
in the power sector is achieved 
by establishment of a High 
Powered Board for single point 
dearance of applications in this 
regard. The High Powered Board 
would comprise of Secretaries of 
the concerned Ministries/Depart
ments in the Union Government 
and co-option of sentor State 
Government representatives as
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raquired.

Captive generating units are 
being encouraged to sellAdistrib- 
ute surplus power to SEBs on 
the basis of contractual agree
ment and standardised two part 
tariff.

be pteasecl to state:

(a) the demand of Erythromycin, its 
salts and derivatives during the laM three 
years;

(b) their indigenous production and 
import to meet that demand;

Necessary amendments to the 
Electricity Acts are being tMOught 
out shortly.

•

A Special Cell is proposed to be 
created in Department of Power 
to deal with proposals expedi
tiously for private sector partici- 
pation.

(c) the names of the units manufactur
ing Erythromycin, its salts and derivatives 
from the basic stage in the country; and

(d) the steps Government have taken or 
propose to take to make the country self- 
sufficient in the productbn of Erythromycin?

Production of Erythromycin

166. SHRI K. S. CHAVDA: Will the 
Minister of PETROLEUM AND CHEMICALS

THE MINISTER FOR PETROLEUM  
AND CHEMICALS (SHRI M.S. G URU- 
PADASWAMY). (a) and (b). Details to the 
extent available are given below>

(MT) 1987-88 1988-89 1989-90

Demand 70 80 90

‘ Production 41.5 40.72 76.74

Import 1.125 3.356 N.A.

‘ Production detatls are restricted to the Organised Sector.

(0) In the Organised Sector M/s. Alem
bic Chemicals, Tamil Nadu Dadhaand Abbott 
Labs. Are presently reporting production of 
Erythromycin. They have been licensed to 
produce from basic stage.

Foreign Collaboration In Consumer 
Goods Industry

167. SHRIMATISUBHASHINIALIiWill 
the Minister of INDUSTRY be pleased to 
state:

(d) The production of Erythromycin and 
its derivatives in 1989-90 has almost doubles 
in comparison to the production in 1988-89 
and Its production is expected to improve 
further in the current year.

(a) whether Government allow foreign 
collaboration in the consumer goods Indus
try; and

(b) if so. the number of foreign collabo-
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rations approved in tha oonaumar goods 
industry in tha last three years and the crite- 
ha therefor?

TH E MINISTER O F  INDUSTRY (SHRI 
A JIT SINGH): (a) and (b). Govemmenfs 
policy is that foreign collaboration, financial 
or technical, for the manufacture of con
sumer products is not ordinarily necessary. 
However, foreign collaboration for the manu- 
facutre of consumer products is considered 
selectively on merits of such collaboratbn is 
justified taking into consideration factors such 
as nature of technology involved* availability 
of Indigenous technology and potential for 
export earnings.

The number of foreign collaborations 
approved during the last three years in con
sumer goods sector is as foltows:-

Year No. of foreign collaborations 
approved

1987 28

1988 27

1989 24

M/». L.M.L. Ltd.

1o8 SHRIMATISUBHASHINIALIiWill 
the Minister of INDUSTRY be pleased to 
state:

(a) the total amount collected so far by 
L.M.L Ltd., Kanpur, from the public as de
posits for booking of vehicles;

(b) whether Government are aware that 
the registered applicants have neither got 
vehicles nor the refund of their deposits:

(c) whether th<:?re has been a Supreme 
Court judgement, and if so, ihe details thereof 
and the reasons for not giving effect to; and

(d) whether there have been any similar 
cases of misappropriation and mishandling 
of pubik; funds by private oompanies and if 
so, the details thereof indicating corrective 
actbn taken/proposed?

TH E MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) The Company had called 
for bookings in Jan. - Feb. 1983. The total 
amount received by it as advance from the 
customers was nearly Rs. 116 crores on 
23.19 lakh applk:atk>ns. According to the 
company, out of this a sum of around Rs. 82 
crores has been refunded/adjusted against 
sale of scooter as on 30.6.1990.

(b) Mainly, the complaints have beer) 
about delay in refund of advance money on 
cancellatk)n of bookings.

(c) No Supreme Court judgement on 
this subject has come to the notbe of Gov
ernment.

(d) Complaints about delay in refund of 
advance money have also been there against 
certain other private companies. Such com
plaints are forwarded to the manufacturers 
for remedial action.

The acceptance of advance money 
against booking is considered a contractual 
obligation between the customer and the 
company. However, with a view to safe
guarding the customer's interest, Govern
ment have issued revised guidelines on 
9.12.88 for acceptance and depbyment of 
advance money by the automobile manufac
turers.

[Trans/af/on]

Nangal-Talwara Railway Lines

169. PROF.PREMKUr.;ARDHUMAL: 
Will the Minister of RAILWAYS be pleased to 
state:
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(a) th« y«ar in which woik on Nangal- 
Taharara Railway Kna had oommanoad and 
tha astimatad axpanditura Ikaly to ba in- 
cunad on tha construction of this railway 
fina;

(b) tha year-wise dataiis of axpanditura 
incurrad on this project so far and tha time t>y 
which it is likely to be completed; and

(c) whether the railway Hne up to Una is 
ready for operation and if so, by what time 
trains are Mtely to t>e extended from Nangal 
uploUna?

TH E  D EP U TY MINISTER IN TH E 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) The construction of Nangal Dam- 
Talwara B.G. Rail Link was taken is hand in 
the year 1961-82. The revised present day 
coat of project has been estimated at Rs. 100 
dores (approx).

(b) The year-wise details of expendi
ture is as under:-

Y w Figuns in crores of 
Rupees

1981-82 0.10

1982-83 1.25

1983-84 0.95

1984<8S 1.90

1985-86 0 50

1986-87 2.00

1987-88 4.01

1988-89 5.72

1989-90 7.00

1990-91 (Anticipated) 5.00

Tha coinplation of the prejaol dapanda 
upon the availability of funda and hmdlng 
over of land by tha State Government

(c) The conatniction of railway Nnetrein 
Nangal Dam to Una has bean completed 
and will be opened to traffic shortly.

[EnglMH

Rulaa Relating to Claaranoa of Pro^ads

170. SHRI K. S. RAO: WiOthe MMster 
of INDUSTRY be pleased to state:

(a) whether Government have recently 
relaxed the rules with regard to the clear
ance of projects costing bebwlte.200croras;

(b) if so, the details thereof; and

(c) to what extent the r«ew relaxation in
rules will help in reducing the delays etc.?

TH E  MINISTER OF INDUSTRY (SHRI 
AJIT SINGH): (a) to (c). Government have 
recently increased the investmerrt limit in 
respect of proposals for grant of Letters of 
Intent requiring prior approval of Cabinet 
Committee on Ecorwmic Affairs from Rs. 50 
crores to Rs. 200 crores with a view to 
reduce delays.

Fair Selling Price for Paraxylane

171 SHRI K. S. RAO: Will the Minister 
of PETROLEUM AND CHEMICALS be 
pleased to state:

(a) whether there has been a tot of 
controversy on the 'Selling price’ for paraxy- 
lene in recent months;

(b) if so, the details thereof:

(c) whether the Bureau of Industrial 
Costs and Prices (BICP) has been asked to 
work out the cost of production and a lair
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•sine priM’ lor tha paraxyton*; and

<d) « to. tha lair salttng prica' fixad by 
lha BICPfor tha Paraxytana?

THE IffNiSTER OF PETROLEUM AND 
C H EM ICA LS (SH R I M .S. G U R U - 
PAOASWAMY): (a) and (b). Thara had baan 
oonsidarabla discussion on this subject aarliar 
foHonvad by a haM-an-hour discussion which 
took placa in Rajya Sabha on 1.6.90.

(c) YasSir.

(d) Tha BiCP has so lar not submitted 
tha Report

Wforld Bank AMad Project for Sonapur 
Basari Opan Cast Project

172. SHRI K. S. RAO: Will tha Minister 
of ENERGY be pleased to state:

MOHAMMAOKHAN):(a)to(f). ThaSonapur 
Bazar! Opencast Preyed of Eastam C ^ -  
fiaUs Umited (ECL) waa sanctkmad by tha 
Government in July, 1985 at an invastmant 
of Rs. 192.96croras and a target capacity of 
3 milUon tonnes per annum. R was sched
uled to be comf^ted by March, 1991. A 
WorU Bank k>an of US $ 114.8 miUton was 
sancttonad for tha project in July, 1987.

The kMal requirement of land for the 
project is 1205 hectares of whKh the imnw* 
diate requirement (1st phase-10 years) is 
604 hectares. ECL has already taken pos- 
sesson of 157 hectares. Possasskx) of the 
remaining 447 hectares could not tie taken 
due to obstruction caused by the Project 
Displaced Parsons, commonly called ous- 
tees. An economic rehabilitatnn package tor 
oustees has been under discusston between 
the Central Government and the State 
Government since 1986.

(a) whether Government have taken 
any final daciskm with regard to the Worid 
Bank-aided project for tha Sonepur Bazari 
opan cost pioject;

(b) if so, the details thereof;

(c) wftether the Coal India Limited has 
faced any impediments in acquiring the 
raquisita land for the prc^ect;

(d) if to, tha details thereof and the total 
and required for the project and that offered/ 
handed ovar by the West Bengal Govarn-

(e) whether Unton Government have 
aocapted in toto the rehabilitatton package 
plan tor the oustees; and

(f) l 80,thadetails0ftherehabilltatk)n 
pacta^aplan?

THE MMISTER O F ENERGY AND 
MWISTEROPCtVIL AVIATION (SHRI ARIF

An agreement has recently been 
reached on the rahabHltatkm package. Tha 
details of the rehabilitaton paiskage agreed 
to by the Government of India are as fol- 
kms:-

(i) 200 jobs in the unskilled catego
ries and 100 jobs in the semi
skilled categories (300 jobs In 
all) win be kept reserved for the 
land oustees of tha Sonepur 
Bazari PipjecL

(ii) S u i t ^  vocatkNwl training fa
cilities would t>e provkied to the 
land toeers to upgrade their skills 
to enable them to seek emptoy- 
ment in other categories of jobs 
in the p r c ^ ,  on a preferential 
bdsis.

(iii) Altemalive house site wkh suit
able Infrastructure wW tie pio- 
vktodtoaNavjctaafamiiias. Each 
evictee famly wouM be paM



311 Written Answers A U G U S T 7.1990 W rU ^ Answers 312

(iv)

shifting allowance upto Rs. 2000/ 
• and lump-sumgrantof Rs. 5000/
- towards housing.

Cash compensation for the land 
to be acquired will be deposited 
with the district administration in 
advance so that there is no delay

in payment of compensation to 
the land loosing displaoed fami
lies.

(v) Families which lue not benefici
aries of employment for one of 
their member would be paid 
subsistence allowance at the 
fbltowing rates:

(a) To  families bsing land upto one acre

(b) Families losing above one acre

At the rate of Fto. 300/- per month 
plus an ex-gratia amount of 
Rs. 100/-per month per family.

Rs. 300/- per month per acre 
subject to a maximum of Rs. 1000/- 
per month plus an ex-gratia amount 
of Rs. 100/- per ntonth per family.

The amount of subsistence ̂ lowence 
would be capitalised on 20 years basis and 
placed at the disposal of State Government 
of West Bengal for disbursement to the eli
gible land losers.

Even after an agreement has been 
reached on rehabilitation package, there has 
been resistance by the villagers to handing 
over physical possession of the land to ECL. 
The coal company is having further discus- 
sbns with the State Government as well as 
local representatives with a view to secure 
possession of the acquired lands in a peace
ful manner.

Deployment of Romanian Aircraft by 
Vayudoot

173. SHRIK. S. RAO: Will the Minister 
of CIVIL AVIATION be pleased to state:

(a) whether Vayudoot proposes to 
strike a trade deal with Romania for taking 
over a number of BA-Ill airaaft on lease 
against rupee payment;

(b) if so, the details thereof;

(c) the sectors where the Romanian 
aircraft would t>e deptoyed;

(d) whelherGovemment have directed 
Vayudoot to withdraw 10 per cent discount in 
fares it offered on the trunk routes;

(e) If so, the reasons therefor: and

(f) the impact which the withdrawal of 
discount in fare will have on the traffic of 
Vayudoot?

TH E MINISTER O F  EN ER G Y AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). Vayudoot 
are contemplating to secure on lease some 
BAC-1-II aircraft from Romania for deploy
ment on some long-haul sectors. Details of 
the proposal with regard to the numtier of 
aircraft, leasing terms and mode of payment 
have not been finalised.

(d) Government have not issued any
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such dirsctions to Vayudoot Limitod, so far.

(•)and(f). Oonotarisa.

O lo M  tancters for M l* of Aircrall

174. SHRI OEVENORA PRASAD
YAOAV:

SHRI SAMAT KUMAR MAN- 
D At:

SHRI G. M. BANATWAULA: 
SHRI MAOHAVRAO SCIN- 

OIA:
SHRI ATINDER PAL SINGH: 
DR. Y. S. RAJA SEKHAR 

REDDY:

Will the Minister of CIVIL AVIATION Im  
pleased to stale;

(a) whether Government received any 
offer in response to the global tenders floated 
by the Indian Airlines for the sale of four new 
A-320S and the lease of grounded aircrafts;

(b) if so. the details thereof; and

(c) the final decision, H any, taken by 
Government with regard to these aircrafts?

TH E MINISTER OF ENERGY AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

(b) and (c). As the matter is still under 
the consideration of the ‘ndlan Airlines, it is 
not considered appropriate to disclose 
commercial details at this juncture.

C to«ur« of petroi/dlMel pump*

175. SHRIVAMANRAOMAHADIK: 
DR. A. K. PATEL: 
S H R IJ.C H O K K A R A O : 
S H R IYA D VEN D R AD U TT: 
SHRI RAM SAJIWAN:
SH R I P H O O L  C H A N D

VERMA:

SHRIMULLAPPALLYRAMA-
CHANDRAN:

SHRI PARASRAM BHARD- 
WAJ:

SHRIHARIKEWAL PRASAD: 
SHRI G. M. BANATWALLA: 
SHRI MADAN LAL KHUR- 

ANA:
SHRI N.C. SRIKANTAIAH: 
SHRI KARIA MUNDA:
SHRI ERAANBARASU: 
SHRI RAJVEER SINGH: 
PROF. K.V. THOM AS:
SH RI V. S R E E N IV A S A  

•>RASAD: 
SHRIG .S.BASAVARAJ: 
SHRI NAKUL NAYAK:
SHRI DILEEP SINGH BHU- 

RIA:
SH R I P R AKA SH  K O K O  

BRAHMBHAT:
SHRI BANWARI LAL PURO- 

HIT:
SHRI SUDHIR GIRI. 
SHRIRAM LALRAHI:
SH R I M A N O R A N JA N  

BHAKTA:
SHRI KAMAL NATH:
SHRI P.C. THOM AS;
PROF. P J . KURIEN:
SHRI KODIKUNNIL SURESH: 
SHRI SUKHENDRA SINGH: 
SHRI MAHENDRA SINGH: 
S H R IJ. P.AGARW AL:
SHRI R. L  P. VERMA:

WHI the Minister of PETROLEUM  AND 
CHEMK:ALS be pleased to state:

(a) whether Government have recently 
issued instructbnsfordosure of petrolpumps 
half day on Sundays and timings have also 
been fixed for opening and closing of petrol 
pumps on other days:

(b) if so. the reasons therefore and 
whether the scheme has achieved the de
sired results;
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(c) wh«th«r arVangamsnts hava baan 
mada (or making availabla patrol and diasal 
tor tha aasantiai saivicas;

(d) if so, tha datails tharaof:

(a) wt)attwrinstancaso<inoonvanlanoa 
to tha public and of black-marltating of thasa 
producla hava ooma to tha notica of Govarn- 
mant aflar tha introduction of thasa irtstruc- 
tions;

(f) to what axtant patrol and patrolaum 
products hava baan savad so far aftar tha 
introduction of tha schama;

(g) whathargovammanthavaracaivad 
raprasantation against introduction of this 
schama; and

(h) if so, tha raaction of Govammant 
tharato?

TH E  M INISTEROF PETROLEUM  AND 
C H E M IC A L S  (S H R I M.S. G U R U - 
PAOASWAMY); (a) Yas. Sir.

(b) in viaw of tha rapidly growing da- 
mand for Patrolaum products and tha diffi- 
cutt foraign axchanga position, Govammant 
intioducad aavaral maasuras with a viaw to 
containing tha damand for patrolaum prod
ucts and 10 craata a climata of austarity. It is 
too aarfy to assess tha impact of thasa 
maasuraa.

(c) No spadalarrangamants hava baan 
mada for aasantiai san/icas. Tha ravisad 
timings araunKormaily appiicablafor all types 
of consumers.

(d) Does not arise.

(a) Yes. Sir.

(f) K is too early to Indicata tha impact of 
the measuraa adopted recently.

(g)and(h). Mixed reactions hava been 
received. There are under examination.

Cancaliatien of Paaaengar Traina In 
South Central Railway

176. SHRI VAMANRAO MAHAOIK: 
WiH the Minister of RAILWAYS be pleased 
to state:

(a) whether for the operations of the 
Goa Express and other superfast express 
traina on tiie aouth central railway, many 
passenger trains ware cancelled or their 
timings were changed causing inconven
ience to the rural peopie of the western 
Maharashtra;

(b) if so, the details thereof; and

(c) whether Government propose to 
restore the passenger trains on the above 
sector and if so, whan?

TH E  D EP U TY MINISTER IN TH E  
MINISTRY O F  RAILWAYS (SHRI AJAY 
SINGH): (a) and (b). No, Sir. However, 
arrival/departure timings of five trains rang
ing from 2 minutes to 41 minutes and one 
train ranging from 1 hour 3 minutes to 1 hour 
16 minutes hava been changed at various 
stations on South Central Railway.

(c) Does notarise.

Oaoantrallsatlon of IndustrlM

177. SHRI VAMANRAO MAHADIK: 
Win the Minister of INDUSTRY be pleased to 
state:

(a) whether there is over concentration 
of industries in developed areas in varioua 
states causing pollution, shortage of power, 
water, etc.; and

(b) H so, tha datails ol tha schemas
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drawn up for d«centralisation of tha indus
tries and the steps taken for their implemen
tation?

(b) if so, the number of such letters of 
intent issued so far and the norms for issuing 
the same;

TH E  MINISTER O F INDUSTRY (SHRI 
A JIT  SINGH): (a) and (b). Regulation of 
industrial locations is required to be done by 
State Governments, keeping in mind tha 
local conditions and requirements and their 
respective spatial development plans, zon
ing and town planning laws. However, the 
Central Government, with a view to bringing 
about dispersal of industries offer a number 
of incentives such as priority in licensing, 
concessional finance etc., for entrepreneurs 
setting up units in industrially backward areas.

Letters of Intent for Operation of Air 
Taxis

178 SHRIVAMANRAOMAHADIK: 
SHRI BRU BHUSHAN Tl- 

WARI:
SH R I L O K A N A TH  C H - 

OUDHARY:
SHRI G. M. BANATWALLA: 
SH RI K O D IK K U N N IL 

SURESH;

Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) whether Government have issued 
letters of intent to the operators of the air 
taxis in the country;

(c) the type of aircraft and routes per
mitted to them for operation and their time 
schedules; and

(d) the details of the applicants who 
have been granted the aforesaid permits, 
indicating the number of Non-Resident Indi
ans, established business houses and the 
rest?

TH E  MINISTER OF ENERGY AND 
M INISTEROFCIVILAVIATION(SHRIARIF 
MOHAMMAD KHAN): (a)to(d). The Air Taxi 
operators certificate have so far been issued 
to three applicants and also no objection in 
principle has been given to eighteen appli
cants under the Air Taxi Scheme. Certifi
cates are issued after verifying the ability of 
the applicants to operate Air Taxis in accor
dance with the guidelines.

Under the new guidelines, fixed wing 
aircraft with a minimum seating capacity of 
15 or helicopters are eligible to be used for 
Air Taxi operations. The service can be 
operated to all airports open to scheduled 
operations with the permission of the airport 
authority concerned. The details are given in 
the Statement A and B below.
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Dtoerationary Quota for Allotting PstroV 
DfatMl Pumps and LPQ AganclM

179. SHRt HARSH VAROHAN: Will the 
Minister of PETROLEUM  AND CHEMICALS 
be pleased to state:

(a) whether there is any disaetionary 
qtwla of the Minister for allotting LPG agen- 

and petroMiesel retail oullels; and

(b) if so. the details of such allotments 
made during the last seven months?

TH EM IN ISTER O FP ETR O LEU M AN D  
C H E M IC A L S  (S H R I M .S. G U R U - 
PADASWAMY): (a) LPG distributorships 
and petrol/diesel dealerships are also allot
ted on compassionate grounds.

(b) 24 petrol/diesel retail outlet dealer
ships and 25 LPG distributorships have been 
allotted during the period 1st January, 1990 
to 31 S t July, 1990

Funds for Konkan Railway Project

180, SHRI HARSH VARDHAN; Will the 
Minister of RAILWAYS be pleased to state:

(a) whether many foreign Governments 
and Rail companies have shown interest in 
Konkan Railway Project and have also of
fered to provide funds for this project; and

(b) if so the details in this regards?

TH E D EP UTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) No. Sir.

(b) Does not arise.

RscoRvnsndstlons of Ramdas Commit* 
tss

181. SHRI HARSH VARDHAN:
SH R IM ATI C H E N N U P A TI 

VIDYA:
SHRI SANAT KUMAR MAN- 

DAL:
SHRI KUSUMA KRISHNA 

MURTHY:
PROF. YADUNATH PANDEY: 
SHRI PARASRAM BHARD- 

WAJ:
SHRI G. M. BANATWALLA: 
SHRI S. KRISHNA KUMAR: 
SHRI MADAN LAL KHUR- 

ANA:
PROF. K. V. THOM AS; 
PROF. RUPCHAND PAL: 
SHRI HANNAN MOLIAH; 
SHRI P. M. SAYEED:
SHRI EDUARDO FALEIRO: 
SHRI YAM UNA PRASAD 

SHASTRI:
SHRI SUKHENDRA SINGH: 
SH R I G A N G A  C H A R A N  

LODHI:

Will the Minister of CIVIL AVIATION be 
pleased to state*

(a) whether the Ramdas Committee 
which was appointed to look into the prob
lems in regard to A-320 airbuses has submit
ted its report;

(b) if so, the salient features of the 
Report and reoommendations/obsen/ations 
made therein; and

(c) the details of recommendations that 
have been accepted by Government and the 
reasons for not accepting the others?

TH E  MINISTER O F EN ER G Y AND 
M INISTEROFCIVILAVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) and (b). Yes. Sir. 
copiss of the report have been placed in the
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ParliHiwnt Library. (Index No. 621.13252R) tiora on priority basis on theb’rscommcnda-
NO

(c) AN th« raoommandations made in 
the interim and final reports liave been ac
cepted.

Bridge at Pall Station

182. SHRIGUM AN MAL LODHA: WiH 
the Minister ol RAILWAYS be pleased to 
state;

(a) whether Government are aware that 
traffic gets jammed near Pali station railway 
crossing; and

(b) if so, whether Government in con
sultation with State Government propose to 
construct some cutvsfrt, bridge or under
ground sub-way to avoid inconvenience to 
the put>lic due to traffic jams?

TH E  DEPUTY MINISTER IN TH E 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) Some detention to the road 
traffic is unavoidable when the level crossing 
is closed for rail traffic

(b) The Railways can take action in the 
matter only after the State Government 
sponsors necessary proposal for the facility 
duly consenting to share the cost, as per 
rules.

LPG Connections Quota of M.Ps.

183. DR. A. K. PATEL:
SH R I SH A N K ER S IN H  

VAGHELA:

tions;

(b) whether there is any proposal to 
increase this quota; and

(c) if so. the details thereof?

TH E  MINISTER FOR PETROLEUM  
AND CHEMICALS (SHRI M.S. GURU- 
PADASWAMY): (a) Under the existing pol
icy, 24 LPG connectbns can be released 
every year on priority basis on the recom
mendation of each Member of ParliamerM.

(b) No such proposal is under consid
eration at present.

(c) Does not arise.

Financing of Jaldhara Scheme by Rural 
Electrification Corporation

184. DR. A. K. PATEL: 
SHRI P H O O L 

VERMA;
C H A N D

Will the Minister of ENERGY be pleased 
to state:

(a) the amount advanced by the Rural 
Electrification Corporatnn underthe Jaldhara 
scheme to each State and Union Territory in 
the previous and the current financial year so 
far;

(b) the pump-sets energised so far in 
each State;

(c) the rate at which the supply of power 
is charged from the marginal farmers in the 
drought-prone areas for operation of the 
pump-sets;

Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) the present quota to Members of 
Parliament for allocation of LPG connec-

(d) whether adequate measures are 
taken for maintenance of these pump-sets;

%
(e) If so, the details in this regard; and
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(f) the States which havedrought*prone 
areas but have not got the benefit of the 
Jakihara scheme and the reasons therefor 
in each case?

TH E  MINISTER OF ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). Out of 13 
States identified for implementation of 
Jaldhara programme only 5 states namely 
Andhra Pradesh. Madhya Pradesh, Orissa, 
Rajasthan and West Bengal fonnuiated the 
Scheme for implementation. Subsequently, 
West Bengal has shown its inability to take 
up the programme in drought prone areas as 
there was no demand for pumpsets »n such 
areas due to rK)n availability of water. The 
amount advanced under the scheme and 
the progress report upto March, 1990 are 
given in the Statement below.

(c) the tariff applicable for supply of 
power to agricultural consumers for opera
tion of pumpsets tn drought prone areas in 
the same as appficat>ie to other agricultural 
consumers in the State.

(d) and (e). Pumpsets are required to 
be maintained by the farmers themselves.

(f) All the 13 States having notified 
drought prone areas were eligible for the 
programme. 8 States have not availed bene* 
fit of Jaldhara Scheme so far. These are 
Bihar* Gujarat, Haryana, J & K, Karnataka. 
Maharashtra, U. P. and Tamil Nadu. The 
main problem faced by States is the reluc> 
tance of the Stale Electricity Boards to take 
up the programme.
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PaynMnt of Overtinw Allowanc* in 
Railway Board

185. SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of RAILWAYS be 
pleased to state;

(a) the amount spent on payment of 
overtime allowance (OTA) and taxi charges 
to officers and employees of Railway Board 
during the period from January. 1989 to 
Decemtser, 1989 and from January, 1990 to 
June, 1990;

(b) whether there has t>een some re
duction in the expenditure under this head

from January, 1990 to June. 1990 in com
parison to that of last year;

(c) whether the rules formulated in this 
regard by the Ministry of Finance are being 
followed in the Railway Board; and

(d) if not, the reasons theretor?

THE D EP UTY MINISTER IN TH E  
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) A Statement is given t>elow.

(b) Yes. Sir.

(c) Yes. Sir.

(d) Does not arise.
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[E n g m

RMumptkm of Fliglit of Airbus A-320

186. SHRiRAMASHRAY PRASAD 
SINGH:

SHRI SAN AT KUMAR MAN- 
OAL:

SHRI RAM SAJIWAN;
SHRI KUSUMA KRISHNA 

MURTHY:
SHRI G. M. BANATWALLA: 
SHRI YADUNATH PANDEY; 
SHRI S. KRISHNAKUMAR: 
SHRI MAOAN LAL KHUR- 

ANA:
SHRI HARISH RAWAT;
SHRI H. C. SRIKANTAIAH; 
SH R IG . S.BASAVARAJ: 
SHRI SRIKANTHA D ATTA  

N A R ASIM H A  R A JA  
WADIYAR:

SHRI MADHAVRAO SCIN- 
DIA:

SHRI P. M. SAYEED;
SHRI GOPI NATH GAJAPA- 

THI:
SHRI EDUARDO FALEIRO. 
SHRI YAM UNA PRASAD 

SHASTRI:
SHRIMATI BASAVARAJES- 

WARI:
P R O F. V IJA Y  KUM AR 

MALHOTRA: 
S H R IR .L P .V E R M A :
SHRI HARI SHANKAR MA- 

HALE:
SHRI CHITTA BASU:
SHRI T. BASHEER:
SHRI SATYAGOPAL MISRA: 
SHRI KALP NATH RAI:
SH R I P R A TA P R A O  B. 

BHOSALE:

taken to resume flights of the Airtyus A-320;

(b) if so, the details and justification 
th e r^ ;

(c) the time by which these would b* put 
into operation;

<d) whether Goven^ment have taken 
into consideration all aspects in regard to 
passengers safety twfore taking a decision 
to re-introduce the AirtMjs flights;

(e) whether the Indian Commercial 
Pitots Association has deckled to boycott the 
controversial aircraft; and

(f) if so, the grounds on whuh they 
objected to undertake the duty of flying A- 
320 and Government’s reactun thereto?

TH E , MINISTER OF EN ER G Y AND 
M INISTEROF CIVIL AVIATK5N <SHRI ARIF 
MOHAMMAD KHAN): (a)to (d). ATechnkal 
Committee under the Chairmanship of Air 
Marshal Ramdas was appointed to evaluate 
the State of preparedness of Indian Airlines 
for safe operatbn of the A-320 aircraft. The 
Committee has submitted its interim and 
final reports in whk:h it has recommended 
that A-320 aircraft could be reinducted in a 
phased manner after implementing the rec- 
ommendatk>ns of the Committee. The Gov
ernment have accepted the recommenda
tions of the Committee. Indian Airlines It 
taking necessary steps and is fully geared to 
implement the recommendatbns of the 
Committee. The operatbn of the A-320 fleet 
is expected to be resumed in a phased 
manner shortly.

Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) whether any deciskm has been

(e) No, Sir.

(f) Does not arise.
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Production Cost and Selling Price of 
Cement

187. SHRI BHABANI SHANKAR 
HOTA:

SHRI G A N G A  C H A R A N  
LODHI;

Will the Minister of INDUSTRY t>e 
pleased to state:

(a) whether the price of cement which 
was available to consumers for Rs. 70 per 
t>ag in November, 1989 had gone upto Rs. 
85 to Rs. 95;

(b) if so, the reasons for steep rise in 
price of cement and the remedial steps taken/ 
proposed to be taken;

(c) the actual cost of production of 
cement per bag and the present retail selling 
price to the consumer:

(d) whether any Government agency 
has made any independent study of the cost 
of production;

(e) if so, the details thereof; and

(f) if not, the reasons therefor?

TH E MINISTER OF INDUSTRY (SHRI 
AJIT SINGH): (a) The retail price of Cement

varies from place to place. Some increase in 
the price of Cement has been observed 
since December 1989.

(b) Increaseincostsof inputsiikecoal. 
rail freight & power tariff have contributed to 
the increase in cement prices.

The Cement Industry has t>een advised 
to bring down the prices to a reasonable 
level. Efforts are being make to ensure 
adequate supply of Coal and availability of 
Rail Wagons to enable the Industry to maxi
mise productbn and improve the availability 
of Cement. The Government is also roonitor- 
ing the Cement prices on daily basis.

(c) The actual cost of production of 
cement differs from factory to factory, de
pending on vark)us factors like process 
adopted, age of the plant, distance from the 
Coal fields, power tariff etc. As such, data 
regarding the actual factorywise cost of 
production is not being compiled. The retail 
price of cement at 24 important centres for 
whk^h the prices are monitored, is given in 
the Statement bebw.

(d) to (f). No independent detailed study 
on the industry to determine the cost of 
productbn has been done recently by the 
Bureau of Industrial Costs and Prk^es. 
However, it has made a quick estimates of 
the fair selling price.
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Halt of Bhopai-Rajkot and Indora- 
Bombay Express at Pipiod and 

Limkheda

TH E D EP UTY MINISTER IN TH E 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) Yes. Sir.

188. SHRI SOMJIBHAI DAMOR: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) the number of stoppages of Bhopal- 
Rajkot Express train No. 1269 and 1270 
provided between Meghnagar and Bhopal, 
the population of each of such stations and 
importance of the said stations;

(b) whether Government propose to 
provide halt of Bhopal Rajkot and Indore- 
Bombay Express at Pipiod and Limkheda 
stations; and

(c) if so, when and if not, the reasons 
therefor?

(b) Not found feasible due to opera
tional and resource constraints.

Introduction of new trains in M. P.

190. SHRI SOMJIBHAI DAMOR: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) the number of new trains introduced 
during 1.1.85 to 31.12.89 and out of them 
how many trains are running through Madhya 
Pradesh;

(b) the new stoppage provided after 
1.1.85 to oW trains which were running prior 
to 1.1.85 in Madhya Pradesh; and

TH E  DEPUTY MINISTER IN THE 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) Thirteen excluding Meghnagar 
and Bhopal. However, no statistics are main
tained by the Railways with regard to popu
lation etc.

(b) and (c). No, Sir. In the interest of 
operational convenience.

(c) the details of stoppages sanctioned 
and later on cancelled and reasons thereof 
in case of Madhya Pradesh dunng 1 Janu
ary, 1985 to 31 December, 1989?

TH E MINISTER OF RAILWAYS (SHRI 
G EORG E FERNANDES): (a) Out of 1299 
trains introduced, 72 trains serve Madhya 
Pradesh.

New Train Between Jaipaigurl and 
Ranchi

(b) and (c). The information is being 
collected and will be laid on the Table fo the 
Sabha.

189. SHRI SOMJIBHAI DAMOR: Will 
the Minister of RAILWAYS be pleased to 
state:

(a) whether requests have been re
ceived for introducing a train between Jal- 
paiguri and Ranchi to cater to the needs of 
workers of Bihar serving in the tea gardens 
of Assam; and

[Translation]

Additional Trains between Delhi- 
Lucknow-Gorakhpur-Chhapra

191. SHRI JANARDAN TIWARI: Will 
the Minister of RAILWAYS be pleased to 
state:

(b) if so, the details thereof and the 
action taken thereon*^

(a) whether there is any proposal to 
introduce additk>naltrains on Delhi-Lucknow-
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Qorakhpur-Chhapra routs in view of heavy 
rush on that route; and

(b) if so, the details thereof?

TH E  D EP UTY MINISTER IN TH E  
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH): (a) No, Sir.

(b) Does not arise.

Action against Officers involved in 
Corrupt Practices

192. SHRI JANARDAN TIWARI; Will 
the Minister of INDUSTRY be pleased to 
state:

(a) the number of gazetted officers in 
his Ministry suspended for corruption, ir
regularities and embezzlement of Govern
ment funds during the last three years;

(b) the number of cases in which inves
tigation proceedings have not been initiated 
so far; and

(c) the number of officers acquitted?

THE MINISTER OF INDUSTRY {SHRI 
A JIT SINGH): (a) Seven gazetted officers in 
the Ministry of Industry were suspended 
during the last three years for corruptbn and 
other irregularites. No officer was suspended 
for embezzlement of Government funds.

(b) None, Sir.

(c) Two officers were exonerated after 
investigation.

Sheds for Keeping Foodgralns etc.

193. SHRI JANARDAN TIWARI: Will 
the Minister of RAILWAYS be pleased to 
state:

any memorandum in regard to keeping the 
foodgrains, pulses, churi etc. under sheds 
and not In open space and not to impose any 
wharfage charges on essential commodi
ties;

(b) if so, the details thereof; and

(c) the concrete steps taken by Govern
ment in this regard?

TH E  D EP U TY MINISTER IN TH E  
MINISTRY O F  RAILWAYS (SHRI AJAY 
SINGH): (a) and (b). Some representations 
have been received from Grain Merchants 
Association, Carting & Clearing Agents 
Association and some other consignees of 
Delhi, Madras, Sanatnagar and Surat re
garding keeping these commodities in cov
ered sheds and non-imposition of wharfage 
charges on essential commodities.

(c) All efforts are made to place wagons 
containing damageable commodities in 
covered sheds only. However, in cases where 
this is not possible due to sudden heavy 
receipts of wagons, placement of wagons is 
done in such a manner as to facilitate direct 
unloading in trucks. In case, removal in trucks 
does not take place and goods are stored in 
open, they are covered by tarpaulines. There 
is no proposal to exempt essential commodi
ties from levy of wharfage charges as per 
normal rules.

Losses suffered by Engineering Proj
ects India Ltd.

194. SHRI JANARDAN TIWARI: 
P R O F M A H A D EO

SHIWANKAR:
SHRI RAM P R ASAD  

CHAUDHARY:

Will the Minister of INDUSTRY be 
pleased to state:

(a) whetherGovernment have received (a) the number of contracts signed by
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the Engineering Projects India Ltd. with other 
countries;

(b) the number of contracts out of them 
where losses were incurred in their execu> 
tion;

(c) the amount of loss suffered in Indian 
currency as well as foreign exchange in
volved therein;

(d) whether any enquiry has been 
conducted into the causes for these losses; 
and

(e) if so, the mam reasons therefor and 
whether any follow up action has been taken 
on the Enquiry Report?

TH E MINISTER OF INDUSTRY (SHRl 
A JITS IN G H ):(a ) 29.

(b) EPI has incurred losses on 9 Proj
ects.

(c) The amount of loss suffered in these 
projects are Rs. 77.73 crores equivalent to 
Kuwaiti Dinar 97.61 lakhs, Iraqi Dinar 40.14 
lakhs, Saudi Riyal 1.67 lakhs, at current rate, 
excluding interest in overdrafts & interest on 
Government loan.

(d) and (e). The management of EPI 
and the Committee of Directors of the 
Company have analysed various factors that 
contributed to the losses. The reasons were: 
un-commercial marketing, adverse working 
conditions in Kuwait, stringent k>cal laws, 
rigid attitude of the clients, Iran-lraq war, 
inability to deploy manpower, plant and 
machinery effectively etc. As foltow up ac
tion, the working of the company has been 
re-organised and the Company has been 
asked not to take up any overseas projects.

[English]

Self«sufficiency in Photographic 
I4ateriai by HPF

195. KUMARtUMABHARATI: Will the 
Minister of INDUSTRY be pleased to state:

(a) whether the Hindustan Photo Films 
Manufacturing Company Ltd. has attained 
self-reliance in the manufacture of photo- 
giaphk^ materials;

(b) (f not, the reasons therefor;

<c) the details of photographs materials 
w h«h are being manufactured by the com
pany at present;

(d) the names of items which are fc}eing 
imported by the company; and

(e) the period by which the company 
woiild be able to acquire self-sufficiency?

TH E MINISTER OF INDUSTRY (SHRl 
A JIT SINGH): (a) to (e). Hindustan Photo 
Films produces photographic products both 
from raw material to finished stage (inte
grated production) and finishing of semi
finished material imported in jumbo form 
(Jumbo conversion). The products covered 
by integrated productk^n are cine film pose. 
(B & W), cine film sound negative, Medcal x- 
ray (CTA  based), Photographk: paper, PTS 
paper and Amateur Roll film (8 &W). Jumbo 
conversion is done of products such as, cine 
cobur pose., cobur paper, polyester based 
medbal x-ray, industrial x-ray and graphb 
arts films. HPF is also manufacturing photo
graphic chemk^als.

The company is at present setting up 
facilities for the integrated mariufacture of 
Polyester based Medical x-ray, industrial x* 
ray and graphic arts films, whk:h is sched
uled to be completed t)y Oct. 1991.
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N*w Policy of Competition among 
various Alrllnas Sarvicas

196. SHRIMATICHENNUPATIVIDYA: 
Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) whether Government have decided 
to switch over to a policy of competition 
among various airlines services, particularly 
on main domestic routes;

(b) if so, the details thereof and the 
reasons therefor:

(c) the reasons for objecting to the 
introduction of the new policy by the employ- 
ees of the Indian Airlines as stated in their 
demands; and

(d) whether Government have held any 
negotiations with their union leaders on the 
subject and it so. the outcome thereof?

TH E MINISTER OF ENERGY AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). Govern
ment IS of the view that it is desirable, in 
public interest as well in the interest of pro
moting efficiency and attention to customer 
satisfaction, to introduce an element of 
healthy competition in domestic air sen/ices. 
Towards this end, Vayudoot has recently 
been permitted to operate on certain trunk 
routes W ith  aircrafts leased on payment of 
Indian rupees. This will also help in imparting 
viability to the operations of the Vayudoot. 
Government has also removed certain re
strictions in the operation of the air taxi 
scheme, retaining how ever the basic condi
tion that no foreign exchange would be pro
vided by the Government for the operation of 
the air taxis.

(c) and (d). The reasons behind Gov
ernment's policy were fully explained to the 
Unions of Indian Airlines. It was pointed out 
to them that while Indian Airlines would

continue to be the dominant domestiocan^ier 
and Govemment would provide every sup
port for its growth, it was not possible to 
accede to the view that there should be no 
competition to it whatsoever. It was further 
pointed out to them that since this was a 
policy related matter and the larger public 
interest must be kept in view, this was not a 
negcMiable issue.

Impact of Transfer of Foreign Tecltnol- 
ogy on indigenous Producers

197 SH RIM ATI C H E N N U P A TI 
VIDYA:

SHRI C. K. KUPPUSWAMY: 
SHRI OHARMANNA MON- 

DAYYA SADUL:

Will the minister of INDUSTRY 
pleased to state:

be

(a) whether Government are aware of 
the possible flooding of foreign consumer 
products through Indian named collabora
tors due to liberalised policy of the foreign 
collaboration, transfer of technok>gy and 
import of capital goods;

(b) if so, the steps proposed to be taken 
to monitor the transfer of technok}gy only in 
essential areas; and

(c) the impact of the transfer of foreign 
technotogy on indigenous producers?

THE MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) to (c). Recently on
31.5.1990 a paper on "Policy measures for 
the promotkjn of small scale and agro-based 
industries and changes in procedures for 
industrial approval* was laid on the Table of 
the Lok Sabha, Paras 13,14,15 and 16 of 
the Paper deal with import of capital goods, 
raw materials and components, foreign col
laboration and foreign investment respec
tively. Details of the polfcy are presently 
being finalised and various aspects like the
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possible flooding of foreign consumer prod
ucts through Indian-named coilaborators, 
transfer of technology in essential areas only 
and requisite import of capital goods will all 
be kept in view while operatbnalising the 
new Policy,

Ennployment Opportunities in Indus
tries

198. SH RIM ATI C H E N N U P A TI 
VIDYA:

SHRI DHARMANNA MON- 
DAYYA SADUL:

SHRI C. K. KUPPUSWAMY:

marketing support to such rural industries.

Restoration of Dornier Flights by 
Vayudoot

199. SHRI K. PRADHANI: Will the 
Minister of CIVIL AVIATION be pleased to 
state:

(a) whether Vayudoot Services are 
going to be restored in the country in the near 
future on the routes which were being oper
ated by Dormer planes and which were 
suspended after Dornier accident near Pune 
last year;

Will the minister of INDUSTRY be 
pleased to state:

(a) whether Government are aware of 
the constrafnts on greater manpower ab
sorption due to technological innovation or 
modernisation of industries; and

(b) if so, the steps proposed to be taken 
to ensure that the industries provide greater 
employment opportunities in view of the 
incentives provided to va<ious industries in 
the New Industrial Policy'^

TH E  MINISTER OF STATE IN TH E 
DEPARTM ENT OF SMALL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN TH E MINISTRY O F INDUSTRY 
(SHRI SRIKANTA JENA): (a) and (b). Yes. 
Sir. Government are aware of the fact that 
development of capital intensive industries 
with more sophisticated technology is likely 
to act as a constraint on greater manpower 
absorptbn. Therefore, the Government in 
the recently announced policy measures 
have laid emphasis on the development of 
village, tiny and small scale industries in the 
rural and backward areas, which are more 
labour intensive. Government have also 
decided to give Central Investment Susidy in 
the rural and backward areas. Government 
would ensure better flow of credit and help in

(b) rf so, when;

(c) whether these services are likely to 
be operated with Dornier planes or any other 
planes; and

(b) if no decision has been taken the 
reasons for delay"?

THE MINISTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN), (a) and (b). Vayudoot 
intends to restore services suspended after 
Dormer accident near Pune last year. While 
It may not be possible to keep the original 
route pattern in restoring the earlier serv
ices. a new pattern of operation would be 
determined after review of the load on each 
servk:e. it is not possible at present to indi
cate the exact timeframe for the restoration 
of these services.

(c) and (d). The type of aircraft to be 
depbyed will depend on the traffic demand 
and the type of aircraft available with 
Vayudoot at the time when the servbes are 
restored.

Restoration of Link Express

200. SHRI K. PRADHANI: Will the 
minister of RAILWAYS be pleased to state:
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(a) whether there is any proposal to 
restore Link Expressfrom Visakhapatnam to 
Raipur to join Chatisgarh Express; and

(b) if so, when it is likely to be imple
mented?

TH E DEPUTY MINISTER IN TH E  
MINISTRY O F  RAILWAYS (SHRI AJAY 
SINGH): (a) and (b). Visakhapatnam-Raipur 
Link Express continues to run. However, it 
remained cancelled between 1.4.1990 and
15.5.1990 due to damage to brkige on Raipur- 
Vizianagram section and its subsequent 
repairs.

Setting up of Southern Gas Grid

201. SH R I R A JA M O H A N A  
REDDY:

SHRI CH ITTA  MAHATA:

Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) whether Government have recently 
set up an inter-ministerial group to examine 
the techno-economic feasibility of establish
ing a Southern Gas Grid; and

SHRI MADHAVRAO SCIN- 
DIA;

Will the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) whether there is any proposal to 
formulate a comprehensive gas use policy 
with a ten year perspective to con-elate the 
production of natural gas with the optimal 
utilisation in different sectors of the econ
omy; and

(b) if so, the details thereof?

TH E MINISTER O F PETROLEUM  AND 
C H E M IC A L S  (S H R I M. S. G U R U - 
PADASWAMY): (a) and (b). Yes, Sir. The 
parameters of the comprehensive gas use 
policy are currently under examination.

Action Against Manufacturers of Limca

203. SH RI M. V. C H A N - 
D R ASH EKAR A M UR- 
THY:

SH RI V. S R E E N IV A S A  
PRASAD:

P R O F. V IJA Y  KUM AR 
MALHOTRA:

SHRI R. L. P. VERMA:

(b) if so, when the Report in this regard 
is expected to be received?

TH E MIN ISTER O F PETROLEUM AND 
C H E M IC A L S  (S H R I M. S. G U R U - 
PADASWAMY): (a) Yes. Sir.

(b) The Group is expected to submit its 
report towards the end of August 1990.

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether the Monopolies and Re
strictive Trade Practk:es Commission has 
recently issued an ex-parte and ad-interim 
injunction order restraining the manufactur
ers of Limca from continuing with the false 
and misleading advertisement that Limca 
was free from BVO;

Perspective Plan for Utilisation of 
Natural Gas

202. SHRI RAJAMOHAN REDDY: 
SHRI BALESHWAR YADAV:

(b) whether the manufacturers of Limca 
have also misused the riame of the MRTPC 
in promoting their sales etc. during the last 
three-four months;
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(c) if so» the further action taken or 
contemplated by the MRTPC in this regard;

(d) whr^herGovernmentproposetoput 
a ban on the sale of soft drinks of Parle 
(Exports) in the market; and

(e) if so, by when and if not. the reasons 
therefor?

TH E MINISTER O F INDUSTRY (SHRI 
A JIT SINGH): (a) to (e). The Monopolies 
and Restrictive Trade Practices Commis
sion have issued an ex^parte ad-intenm in
junction on 22nd May, 1990 restraining the 
respondent viz. M/s. Parle (Exports) Private 
Limited from using BVOs in the manufacture 
of soft dnnks till further order. By a subse
quent order dated 6th July. 1990, the Com
mission has issued another ex-parte ad- 
interim injunction restraining the company 
from continuing with the false and mislead
ing advertisement tn their publicity campaign 
to promote the sale of their products. The 
Commission also restrained the company 
from making representation in any manner 
involving the name of MRTP Commission in 
their publicity compaign. In both the cases, 
Notices of Enquiry have been issued to the 
company and the cases are now listed be
fore the Commission on 10th August, 1990. 
Further action in the matter will depend upon 
the final orders of the Commission.

Burning of Transformers and OGBs of 
OESU

204. SH RI M. V. C H A N - 
DRASHEKARA MUR- 
THY-

SH R I V. S R E E N IV A S A  
PRASAD:

SHRI P. M. SAYEEO*
SHRI R. N RAKESH.
SHRI MANIKRAO HODLYA 

G AVIT
DR. Y. S. RAJA SEKHAR 

REDDY:

Will the Ministerof ENER G Y be pleased 
to state:

(a) whether there has been a power 
crisis in Delhi during the last four mortths;

(b) if so. the reasons therefor;

(c) whether transformers and OGBs 
etc. belonging to DESU burnt during the last 
SIX months;

(d) If so. the facts and details including 
value thereof;

(e) whether there have been com
plaints that these Items purchased by DESU 
were of inferior quality and were not even 
properly maintained; and

(f) ff so, the details of action taken or 
proposed by Government against the Offi
cials found guilty?

THE MINISTER OF ENERG Y AND 
M IN1STER0FCIVILAVIATI0N(SHRIARIF 
MOHAMMAD KHAN): (a) and (b) The power 
supply position in Delhi during the last four 
months has been by and large satisfactory.

(c) to (f). According to the DESU, cer
tain power/distnbution transformers were 
damaged at the various Sub-Stations dunng 
February-April, 1990. Their purchase cost 
was about Rs. 2 00 crores and the depreci
ated value was Rs. 1.00 crore. The cost of 
repair was less than Rs. 50.00 lakhs, the 
failure of transformers and other associated 
equipments is attributed to overloading and 
short-circuits, etc.. and not to sub-standard 
quality of equipment. The transformers, 
Switchgears and other associated equip
ments are purchased by DESU as per ISS/ 
International Standard and prescribed speci* 
fications by following the proper procure
ment procedures. As such no action against 
the concerned officials has been conskiered 
necessary in this case.
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Losses to Indian Airlines du» to bird 
HKs Incidents

205. SH RI M. V. C H A N D R A  
SHEKARA MURTHY: 

SH RI V. S R E E N IV A S A  
PRASAD:

SHRI G. S. BASAVARAJ; 
SHRI SRIKANTHA D ATTA  

N A R ASIM H A  R A JA  
WADIYAR:

SHRI R N. RAKESH:
SHRI BABANRAO DHAKNE: 
SHRI MANIKRAO HODLYA 

GAVIT:

Will the Mmisldr of CIVIL AVIATION be 
pleased to state.

Kms. around the airports free from the 
sources of bird activities in collaboratbn with 
local authorities.

Economy in Railway Expenditure

206. SHRI M.V. CHANDRASEKHARA 
M URTHY: Will the Minister of RAILWAYS 
be pleased to state;

(a) the details of the measures contem
plated to reduce expenditure and increase 
eamings in Railways;

(b) whether Government propose to 
close the uneconomic branch lines on which 
the Railways are suffering losses every year; 
and

(a) whether the Indian Airlines has 
suffered heavy tosses due to incidents of 
bird hits during the last two years.

(b) if so, the number of such incidents 
year-wise and the reasons for the increase 
therein;

(c) the details of loss suffered on this 
account, year-wise,

(d) the steps taken to avoid damage to 
aircraft due to bird hits?

(c) if so, the facts and details thereof?

THE D EP UTY MINISTER IN TH E 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) It is a constant endeavour on the 
Railways to reduce expenditure and increase 
eamings. Some of the specific measures 
being adopted for containing expenditure 
are listed below;

1. Review of working of unecon- 
omk:branch lines in orderto make 
them viable.

TH E MINISTER O F ENERGY AND 
MIN ISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

(b) and (c). In the year 1988, there were 
169 cases of bird hits resulting in toss of Rs. 
1.73 crores (towards repairs etc.) while in
1989 also there were 169 cases of bird hits 
resulting in loss of Rs. 5.91 crores towards 
repairs etc. There was no increase in bird hit 
inckients.

(d) The Airfiekl Environment Manage
ment Committees at all the airports take 
action to keep the environment within 10

ctosure of steam sheds and other 
sub-optimal activities, with plans 
for re-deployment of staff ren
dered surplus.

Economy in energy consump- 
tion-coal, diesel, electricity.

Curbs on fuel consumption of 
road vehicles.

Review of purchase of general 
purpose stores items.

Checks on tecal purchases and
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7.

purchase of non>stock items, with 
particular reference to reasona* 
bteness of quantities and rates.

Curbs on expenditure on ftems 
like advertisement, entertainment 
etc.

In the matter of maximising the earnings 
and raising additional resources, the follow
ing areas have been identified for attention 
on priority:

1. Better marketing efforts.

2. Plugging of leakages in earn
ings.

3. Increasing revenue from railway 
land by commercial exploitation 
and removal/prevention of en
croachments.

4. Stepping-up of commercial pub
licity; and

5. Realising the full potential for 
revenue from private catering 
units and stalls at railway sta
tions.

(b) The policy is to consider closure of 
only those uneconomk: branch lines where 
adequate means of transport exist and whose 
continuance is not required to meet the trans
port needs of the area. However, at present 
there is no such proposal.

(c) Does not arise.

Operation of Air Taxis

207. SHRIM ATI VASUNDHARA 
RAJE:

SHRI P. R. KUfMRAMANGA- 
LAM:

SHRI MULLAPPALL Y RAMA- 
CHANDRAN:

Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) the details of entrepreneurs operat
ing air taxis on different routes in the country;

(b) whether a large number of entrepre
neurs have sought the clearance of Govern
ment to operate air taxis on different domes
tic routes; and

(c) if so, the details of the proposals 
received by Government from different en
trepreneurs'^

TH E MINSTER O F ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Air Taxi Operators 
permits have been Issued to the following 
parties:

1) M/s, India International Airways 
Pvt. Ltd.. New Delhi.

2) M/s. Delhi Gulf Airways Services 
Pvt. Ltd., New Delhi.

3) M/s. Maneckji Aviation Pvt. Ltd., 
Bombay.

(b) and (c). Yes. Sir. Eighteen other 
applicants have been given No Objection in 
principle as per the Statement given bebw.

S TA TE M E N T

details of applicants given no objection in 
principle applicants intending to use 

available aircraft inlndia

1) M/s. Tata Iron & Steel company 
Ltd., New Delhi.

2) M/s. Indamar Company Pvt. Ltd., 
Bombay.

3) M/s. fndlan metal & Ferro Altoys 
Ltd., New Delhi.
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4) M/s. Aprana Aviation Pvt. Ltd., 
New Delhi.

5) M/S. National Airports Authority, 
New Delhi.

6) M/s. Jagson Internationai (P) Ltd., 
New Delhi.

Applicants Intending to Import aircraft with 
NR! Funds

1) M/s. Asia Funds Ltd., New Delhi.

2) M/s. Dalmia Resorts International 
(P) Ltd., New Delhi

3) Capt. P. Pandey NRI, Denmark.

4) M/s. Air Asiatic Ltd., Madras.

5) M's Liyods Steel Industries Ltd.. 
Bombay

6) Trans Bharat Aviation Pvt. Ltd., 
New Delhi.

7) Eastern India AirTaxi Service (p) 
Ltd., Calcutta.

8) M/s. Phonix Airlines India Ltd., 
Madras.

9) M/s. General Marketing & Manu
facturing Co. Ltd.. New Delhi.

10) The Eagles of Bharat Airways 
Ltd., Ahmedabad.

11) Sqdr.Ldr.C.L.Khosla{Retd.)C/
o Link India Ainways (P) Ltd.

12) Skariah India (P) Ltd.. New Delhi. 
Setting up of Power Plants In Private

Sector in Rajasthan
208. SHRIMATIVASUNDHARA RAJE: 

Will the Minister of ENERGY be pleased to 
state:

(a) the number of power plants pro
posed to be set up in Rajasthan in the private 
sector;

(b) the places identified for the location 
of those power plants;

(c) the estimated cost and capacities of 
those plants: and

(d) the details to funding pattern and 
financial tie up of those plants among the 
StateGovemment, Central Government and 
the concerned private sector?

TH E  MINISTER O F ENERGY AND 
M INiSTER0FCIVILAVlAT10N{SHRIARIF 
MOHAMMAD KHAN): (a) to (c). M/s. Cen
tury Spinning & Manufacturing Company 
Limited have intimated that they have been 
granted a licence by the Government of 
Rajasthan for setting up a Thermal Power 
Station in Rajasthan. The installation of 
Chittorgarh Thermal Power Station (2x210) 
MW) is reported to have been entrusted to 
them by the Government of Rajasthan. 
However, no feasibility report in this regard 
has t>een received so far.

(d) The Central Government has not 
entered into any financial arrangements in 
regard to the setting up of the proposed 
station at Chittorgarh with the aforesaid 
Company.

New Industrial Policy

209. SHRIMATI VASUNDHARA 
RAJE:

PROF. YADUNATH PANDEY: 
SHRINARSINGRAOSURYA- 

WANSHi:
SHRIANBARASU ERA:

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether Government have intro
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duced recdntly a New Industrial Policy;

(b) if so, the salient features of the new 
policy;

(c) the details of steps taken to imple
ment the new policy; and

(d) the extent to which the new policy 
will help in expansion, diversification of in
dustries, increase tn exports and will benefit 
the small scale units?

TH E  MINISTER OF INDUSTRY (SHRI 
AJIT SINGH): (a) to (d). a paper on "Policy 
measures for the promotion of small scale 
and agro-based industries and changes In 
procedures for industrial approvals” was laid 
on the Table of the Lok Sabha on 31.5.1990. 
the polrcy paper, inter alia, covers exemption 
from licensing in respect of expansion, diver
sification, 100% Export Oriented Units 
(EOUs) and units to be set up in Export 
processing Zones (EPZs) and promotion of 
small scale industries. Further details to 
operationalise the policy measures are being 
worked out.

Loss to Indian Airlines due to ground
ing of A-320 Airbuses

210. SHRI SANAT KUMAR MAN- 
DAL:

SHRI KUSUMA KRISHNA 
MURTHY:

PROF. YADUNATH PANDE Y: 
SHRI PARASRAM BHARD- 

WAJ:
SHRI MADAN LAL KHUR- 

ANA:
SH R I S H A N TILA L  P U - 

R U S H O TTA M  DAS 
PATEL:

SHRI HARISH RAWAT:
SHRI NAKUL NAYAK:
SHRI GOPI NATH GAJAPA- 

THI:
SHRI A. CHARLES:

SHRI T. BASHEER:
SH R I R A M ES H W A R  

PRASAD:
SH RI P R A TA P R A O  B. 

BHOSALE:

Will the Minister of CIVIL AVIATION be 
pleased to state:

(a) the total loss caused to the Indian 
Airlines so far as a result of the grounding of 
Airbus A-320s following the Bangabre crash 
of one of these planes in February last; and

(b) the steps being taken by Govern
ment to make up this loss?

TH E MINISTER O F ENERGY AND 
MINISTEROFCIVIL AVIATION (SHRIARIF 
MOHAMMAD KHAN): (a) On certain as- 
sumptk)ns, the loss by way of reductton in 
cash surplus due to the non-operation of the 
A-320 fleet is estimated to be of the order of 
Rs, 60 crores for the perk>d upto 31 July, 
1990.

(b) The folbwing steps have been taken 
to meet the situatk>n:-

(i) Fuller utilisatk>n of the rest of the 
fleet leading to a distinct improve
ment in the overall toad factor of 
the system as a whole.

(ii) Leasing in of additional capacity 
from Air India.

(iii) Tighter control over capital and 
revenue expenditures.

Train Accident near Secunderabad

211. SHRI YADVENDRA D ATT:
SHRI UTTA M  RATHOD:

Will the Minister of RAILWAYS be 
pleased to state:
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(a) th« number of paopto kUlad and 
kifurad in th« Railway accident that took 
ptaM on June 4, 1990 between Shankar- 
paly <nd Gutlugudu near Secunderabad;

(b) the reasons for the above accklent;

(c) the details of relief provkied to the 
kith and kin of the persons killed and to the 
injured persons; and

(d) the steps being taken to avert such 
accidents in future?

PMidIng Hycfro-Etoctrte project*

212. SHRI K. PRAOHANI: Wiy the 
Minister of ENERG Y be pleased to state:

(a) whether a large number of hydro- 
electrk; projects are pending because of 
financial stringencies faced by the State 
Government due to litigattons going on;

(b) whether Union Government pro
pose to take up those projects as central 
projects; and

TH E  DEPUTY MINISTER IN TH E 
MINISTRY O F  RAILWAYS (SHRI AJAY 
SINGH); (a) In this accident, 36 persons tost 
their Kves and 94 sustained injuries.

(b) The acckient is being inquired into 
t>y the Commissioner of Railway Safety, 
Southern Circle. As per his provistonal find
ings, the accident occurred due to failure of 
railway staff.

(c) Medk:al assistance was provkJed to 
.the injured and an amount of Rs.2,28,00(V- 
was paid as ex-gratia relief to the kith and kin 
of the dead and to the injured.

(d) Some of the steps being taken to 
prevent such accidents are as under;

(c) if not, the reasons theretor?

TH E  MINISTER O F  ENERG Y AND 
MINISTER O F  CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) A number of hydro 
electric projects are pending because finan
cial stringencies faced by the State Govern
ments.

(b) and (c). These projects, being in the 
State Sector, are to be funded by the State 
Govemments by inclusion in their plans.

Lease/sale of A-320 Airbus

213. SHRI YADVENDRA D ATT; Will 
the Minister of CIVIL AVIATION be pleased 
to state:

i) Ambush checks in automatic 
signalling territory to monitor the 
adherence to rules.

ii) Random administration of 
breathalyser tests.

iii) Frequent footplate inspectton to 
monitor the visibility and lighting 
of signals.

(iv) Ensuring that running staff avail
proper rest between spells of 
duty.

(a) whether Government had any plan 
to lease or sell out A-320 airtmses;

(b) whether the Airbus Industry ob
jected to the sale or lease of these airbuses; 
and

(c) If so, the reasons therefor?

TH E MINISTER O F  ENERG Y AND 
MINISTER OFCIVILAVIATKDN (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

(b) No. Sir.
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(c) Does not arise.

Power shortage In Bihar

214. SHRI YADVENDRA DATT:

WilltheMinisterofENERGYbe pleased 
to state:

(a) whether the entire Bihar State was 
in the grip of acute power shortage in the last 
week of June, 1990;

(b) if so. the reasons thereof;

(c) whether power crisis has affected 
adversely the working of the subsidiary 
companies of Coal India Limrted in that State; 
and

(d) if so, the details thereof?

TH E MINISTER OF ENERGY AND 
M INISTEROFCIVILAVIATION (SHRI ARIF 
MOHAMMAD KHAN), (a) and (b). Thepower 
supply position in Bihar was affected due to 
a Grid disturbance in the Eastern Regional 
Power Grid on the 25th/26th June, 1990 and 
outage of the 220 KV Santaldih-Chandil line 
through which Bihar draws bulk of its share 
of power from Farakka Supper Thermal 
Power Station and Chukha hydro project.

(c) and (d). Bulk of power to the subsidi
ary companies of Coal India Limited is sup
plied by the DVC whose performance was 
also effected due to the grkJ disturbance.

[Translation]

Nationalisation of Ashok Paper Milis

215.SHRI BHOGENDRA JHA; Will the 
Minister of INDUSTRY be pleased to refer to 
the reply given on 15th May, 1990 to Unstar
red Question No. 8677 regarding nationali
sation of Ashok Paper Mills and state;

(a) whether the comments sought from 
Government of Bihar have since been re
ceived and whether orders have been is
sued for the nationalisation of Rameshwar 
Nagar unit of the Ashok Paper Mills and 
whether necessary grants have been re
leased for its immediate functk)ning;

(b) if so, the details thereof and it not, 
the reasons therefor and the action being 
taken in this regard;

(c) whether any proposal for setting up 
units to produce pulp from rags and to gen
erate power fo their own is being reconsid
ered;

(d) :f so, the details thereof and it not. 
the reasons therefor and the initiative being 
taken by Government in this regard; and

{Q) the steps being taken to restart 
l^aKu^ Paper fvtills in Samastipur?

TH E MINISTER O F INDUSTRY (SHRI 
AJIT SINGH): (a) and (b). The comments 
sought from Government of Bihar have not 
been received as yet. The draft Ordinance 
will be processed further by the Ministry of 
Home Affairs on receipt of the comments of 
the Govt, of Bihar. There is no proposal 
pending from the Government of Bihar with 
the Central Government forgiving any finan
cial assistance for the revival of Rameshwar 
f^agar unit of Ashok Paper Mills Ltd.

(c) and (d) An application from M/s. 
Ashok Paper Mills Ltd. was received in the 
year 1981. proposing. inter-aJia, substantial 
expansbn in the capacity of rag pulp and 
installation of a captive power unit. This 
application of the company was rejected in 
the year 1982. No further proposal in this 
regard has been received thereafter.

(e) M/s. ThaKur Paper Mills has been 
lying closed since March. 1982. it has been 
reported (hat efforts of the financial institu*
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tions to draw up proposals, in consultation 
with th* State Governm«nt of Bihar, for 
ramoving the difficulties being faced t>y the 
untt have not been successful.

Samastipur-Darbhanga Rail Lina

216. SHRI BH(3GENDRA JHA: Will the 
minister of RAILWAYS be pleased to state:

(a) the amount provided for construc
tion of broad-gauge rail line parallel to 
Samastipur-Darbhanga metre-gauge and 
doubling this tracts during 1990-91;

(b) the action tal^en so far and proposed 
to be taken by the end of the year in regard 
to construction of these lines;

(c) whether there is any proposal for 
conversion of Samstipur Darbhanga metre- 
gauge line into broad-gauge and construc
tion of Sai^ri-Hasanpur metre gauge line 
within the same allocation;

(d) if so. the details thereof; and

(e) the action tal<en or proposed to be 
taken in regard thereto?

TH E D EPUTY MINISTER IN TH E 
MINISTRY OF RAILWAYS (SHRI AJAY 
SINGH); (a) For the constructton of a parallel 
BG line from Samastipur to Darbhanga, an 
amount of Rs. 4.09 crores has been pro- 
vkied in 90.91 Budget.

(b) Preliminary arrangements for taking 
up the work is in hand.

Demonstration of Wind>Pump8 and 
Wind Farm Projects of Bihar

217. SH R ITEJNARAYAN SINGH; Will 
the Minister of ENERG Y be pleased to state;

(a) the details of steps taken by Govern
ment to set up wind-pumps and wind-farms 
energy projects for demonstration in Bihar; 
and

(b) thenamesofdistrk:tsin Biharwhere 
such projects and likely to be set up in 1990- 
91?

THE MINISTER OF ENERGY AND 
MINISTER OFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) 130 windpumps 
have so far been installed by the Bihar 
Renewable Energy Development Agency 
(BREDA), the nodal agency for the State, in 
several districts including Gaya, Rohtas, 
Nawadah, Patna, Muzaffarpur, Manghyr, 
Saran, Hazaribagh, Ranchi, Bhojpur, and 
Jahanabad. They have adopted a cluster 
approach and 40 windpumps have been 
installed in Nalanda district abne.

A wind survey project is being under
taken by BREDA. Establishment of demon
stration wirKi farms will depend on results of 
the survey and other technk;al factors.

(b) Districts in which wind pump proj
ects are proposed to be taken up in 1990-91 
include Nalanda, Gaya, Nawadah, Purnea, 
Dumka, Bhojpur, Rohtas and Deoghar.

Women Pilots belong to SC/ST

(c) There is no proposal for the conver- 
ston of existing Samastipur-Darbhanga MG 
line to BG. Constructbn of a rail line from 

‘Sakri to Hasanpur is alM not proposed at 
present.

(d)and(e). Do not arise.

218. SHRITEJNARAYANSINGH: WiH 
the Minister of CIVIL AVIATION be pleased 
to state;

(a) the number of women pitots in the 
Indian Airlines at Present;
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(b) the number o( women pilots belong
ing to Scheduled Castes and Scheduled 
Tribes out of them, separately;

(c) whether Government propose to 
open any centre tor imparting pilot training to 
women belonging to Scheduled Caste and 
Scheduled Tribe communities;

(d) if so, the number of such training 
centres to be opened and the locations 
thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF ENERGY AND 
MINISTER O F CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) There are 10 
women pilots in Indian Airlines and in addi
tion 8 women trainee pilots are undergoing 
training.

(b) There is no women pilot in Indian 
Airlines belonging to SC/ST categories.

(c) and (d). At present there is no such 
proposal under consideration.

(e) The facilities available with the exist
ing flying clubs and IGRUA (Indira Gandhi 
Rashtriya Uran Akademi) are considered 
adequate to meet the requirement of all 
categories of candidates.

Establishment of Training and Technol
ogy Developnient Centres

219. SHRI TE J NARAYAN SINGH: 
SHRI DEVENDRA PRASAD 

YADAV:

(b) if so, the district-wis* details of the 
State where such centres would be opened?

TH E  MINISTER O F S TA TE  IN TH E  
DEPARTM ENT O F SMALL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN TH E  MINISTRY O F INDUSTRY 
(SHRI SRIKANTA JENA); (a) Yes, Sir.

(b) Following are the district-wise de
tails where such Training & Technology 
Development Centres are being set up:

1. Central Tool Room and Training 
Centre, Bhubaneswar (Orissa).

2. Central Tool Room and Training 
Centre, Jamshedpur (Bihar).

3. Tool Room, Ahmedabad (Gujarat).

4. Tool Room, Aurangabad (Mahar
ashtra).

5. Tool Room, Indore (M.P.)

6. Process-cum-Product Develop
ment Centre for Essential Oil, 
Kannauj (U.P.)

7. National Glass Technology Centre, 
Ferozabad (U.P.)

lEnglish]

Token Strike by Union of Indian Airlines

220. SHRI T E J  NARAYAN SINGH: Will 
the Minister of CIVIL AVIATION be pleased 
to state:

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether Government propose to 
open training and technotogy devefc>pment 
centres in State in order to promote the New 
Industrial Policy; and

(a) whether the six recognised unions 
of the Indian Airlines gave a call for one-day 
token strike on 11th July, 1990;

(b) if so, the detaite of their demands;
and



380 HMtwi/VwMwis SARAVAN16.1912 (54MM) Writfn An»w»n 300

(c) tha action takan by Govarnmant 
tharaon?

TH E  MINISTER O F  EN ER G Y AND 
M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) Thraa rac»gnised 
unkm/asMClotions gava a call for ona day’s 
tokan atrika from tha night shift on 11.7.1900 
and two union/ associations gava a call for 
strlka from tha mki-night of 11/12.7.1990.

(b) Tha demands made t>y the unions
ware;

i) That Government immediately ini
tiates diak>gue with the represent
ing Union/Associations jointly tofind 
out ways and means to resolve the 
crisis;

ii) That a firm decision is taken on the 
operatfon of A-320 without further 
toss of time;

mat tha laadars of tha unkm/aiaodatkMia 
and thay wara advisad no to resort to atrika. 
The Ragkinal Labour Commisstonar, Dalhi 
also mat tha unions with a view to parsuad* 
ing them to avokf the strike. Thaaa affoits 
were, however, in vain. Ona day'a waga of 
tha striking amptoyaas is being daductad.

Naw Elactrtoity Bllla of DESU

221. S H R IJ.P . AGARWAL: Will tha 
Minister of EN ER G Y t>e pleased to state:

(a) whether Government have received 
representattons recently about the thraa billa 
system introduced by the Delhi Electric 
Supply Undertaking;

(b) whetherGovernmantaraawarathat 
the advance payment collected by DESU is 
not being adjusted in the actual conaumption 
bills, thus creating hardships to oonsumars; 
and

iii) That during the pendency of deci- 
ston on A-320, Indian Airlines 
should be refrained from taking 
aircraft on wet lease from any for
eign agency;

iv) That the private enterprises must 
be refrained from carrying out 
commercial air transportatton in 
India;

(c) if so, the acton Government pro* 
pose to take in the matter?

TH E  MINISTER O F  EN ER G Y AND 
M INISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) According to tha 
DESU, thought the new three monthly billing 
system has been mostly wetoomed by tha 
consumers, there had also been some rep* 
resentation against the system.

V) That Vayudoot should only be per
mitted to operate feeder routes and 
refrained from operating aircraft on 
wet lease from foreign carriers;

(b) According to the DESU, the pay
ments made against the two provistonal biUs 
are duly adjusted in the next round of billing. 
In case of any discrepancy, the necessary 
rectificatton is done on presentatton of the 
bill to the concerned DESU Offica.

vl) That authority is restored in Indian 
Airlines Management as per the Air 
Corporatbn Act, 1953 for effective 
functioning.

(c) Tha management of Indian Airlines

(c) The DESU has already baan di
rected to revert to tha prevkMis practica of 
two monthly billing system. The first bill for 
two months wouM be on actual oonsumptkin 
basis and the next bill will m  on proviakMial 
basis.
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[TransfaUon]

Unauthorised Entry into R«s*rv«d 
CompartnMnt*

222. SHRiBALESHW ARYAOAV; Will 
the Minister of RAILWAYS be pleased to 
state:

(a) whether persons without reserva- 
tiontravel in reserved compartments in large 
numbers;

(b) if so, number of cases in 1990 where 
actbn has been taken against the conduc
tors for dereliction of their duties;

(c) whether Government are consider
ing to take some remedial measures to check 
this practice;

tive from 1.7.1990 has been en
hanced to extend upto Rs. 500/- 
from Rs. 20/-.

iii) Disciplinary action against the staff 
in proved cases of connivance.

Waiting List of LPG Connections in 
Delhi and Lucknow

223. SHRIBALESHW ARYAOAV:W ill 
the Minister of PETROLEUM  AND CHEMI
CALS be pleased to state:

(a) whetherthere is a bng waiting list for 
cooking gas connections in Delhi and vari
ous cities of the country;

(b) if so, the number of parsons in the 
waiting list in Delhi and Lucknow; and

(d) if so, the details thereof and the time 
by which these measures are likely to be 
implemented; and

(e) if not, the reasons therefor?

TH E D EP UTY MINISTER IN THE 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH); (a) Some such cases have been 
reported.

(b) During January, 1990toJune, 1990 
actnn has been initiatedAaken against 40 
staff including conductors.

(c) to (e). The following steps have 
been/are taken;

i) Surprise checks areconducted with 
the help of GRP/RPF arid unauthor
ised passengers found travelling in 
resen/edcoachesaredetrained and 
fined under the provisions of the 
Railways Act.

il) The fir i for travelling urmuthor- 
isedly I reserved compartments 
under the Raihvays Act 1989 effec

(c) the steps taken by Government to 
clear the long waiting list?

TH E  MINISTER O F PETROLEUM  AND 
C H E M IC A L S  (S H R I M.S. G U R U - 
PADASWAMY); (a) Yes, Sir.

(b) As on 1st July, 1990 there were 
approximately 5.09 lakh and 0.62 lakh per
sons on the waiting list for release of LPG 
connections in Delhi and Lucknow respec
tively.

(c) New LPG connections are released 
all over the country, in a phased manner, 
under the annual programme for enrollment 
of customers, subject to availability of LPG. 
The availability is augmented through in
crease production and imports.

[EnglisHi

Purciiase of Air Tickets By Government 
Offldsls

224. SHRI RAM SAGAR(Sakipur): Win 
theMlnisterof CIVIL AVIATION be pleased 
to state:
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(a) whathsr Gov»rnment officiais are (a) whether Govemmerrt have formu-
purchasing the air tickets through travel lated any policy to root out corruption in 
agents; Railways; and

(b) whether travel agents are paid 
substantial commission by the airlines on 
such tickets;

(c) whether the amount involved in the 
transaction both ways is public money;

(d) whetherthereisanyproposaltoban 
the purchase of air tk^ets by Government 
officials from sources other than the airlines 
concerned directly;

(e) the details of such instructions is
sued; and

(f) if not, the reasons thereof?

TH E  MINISTER O F ENERGY AND 
MINISTER OFC!VILAVIATION(SHRIARIF 
MOHAMMAD KHAN); (a) and (d) to (f). 
Instructtons exist that all bookings on Gov
ernment account shouM be made with na
tional carriers directly. Ministry of Finance 
have however permitted officials from that 
Ministry to book the air tickets through two 
Public Sector Trm el Agents namely M/s 
Ashok Travel and Tours and M/s. Balmer 
Lawrie & Co. Ltd.

(b) and (c). All travel agents booking 
international passage are entitled to 9% 
commission on sales in accordance.with 
lATA Regulations. For domestic sales, lA 
pay*; commission of 5%  no basic fare and 2 
1 2̂ on fuel surcharge.

[Tfvinslation]

Corruption in Railways

(b) if so, the details thereof?

TH E  D EP U TY MINISTER IN TH E 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): (a) Yes, Sir.

(b) An Action Plan has been drawn up 
whk;h is being acted upon. This calls for 
intensifk^tion of vigilance activities, espe
cially in the following areas:

(1) Mass contact like booking, reser- 
vatk>h, luggage/parcels, goods and 
catering where public are hurt/har
assed.

(2) Where there is possibility of large 
sums of pubik; money being mis
used /wasted or leakage of reve
nue.

(3) Recruitment and selectton of staff.

The activities comprises both preven
tive and punitive measures. The former in
clude simplificatk>n/modificatk>n of rules/ 
procedures (to prevent or reduce scope for 
malpractk^s), informatnh gathering, identi- 
ficatkin of suspect persons and corruptk>n- 
prone areas for maintaining watch, periodto 
transfer of officers and staff on sensitive 
posts, pre-mature retirement of off teers/staff 
of suspect integrity, large-scale education of 
staff, supervisory officials and public and 
their involvement in vigilance, and regular 
and frequent checks. Punitive measures 
included speedy investigattons and disc^li- 
nary proceedings, and impositkm of deter
rent punishment in proven cases of malprac
tices and corruption.

225. SHRI DASAICHOW OHARY: Will 
the Minister of RAILWAYS be pleased to 
state:

Regular and frequent liaison is main
tained ^ h  the Cemer Bureau of tnvest^a-
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tions, who suppl«m«nt the Railways’ Vig- 
Hanctwork.

CoDMimption of PMrol and Petrolaum 
Producta

226. SH RI P H O O L C H A N D  
VARMA;

SHRI MANJAY LAL:

tha diffarant maaauraa for containmant ol 
demand which wara announoad on 21st 
June 1990.

Prica of Camant

227. SH R I P H O O L  
VERMA:

SHRI lylANJAY LAL:

C H A N D

WiO the Minister of PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) whether Qovemmant have taken 
various steps with a view to reducing con
sumption of petrol and petroleum products.

(b) if so, whether Government have 
made any estimate of the annual consump- 
tk>n of petrol and petroleum products in 
Public and private sector in the countiy;

(c) if so, the quantity of petrol and 
petioieum products consumed in public and 
private sector, separately during the last 
three years, year-wise;

(d) the quantity estimated to t>e con
sumed in these sectors separately during 
the current year; and

(e) the quantity of petrol and other 
petroleum products saved so far. product- 
wise and sector-wise during the cunent year 
as a result of steps taken by Government to 
reduce the consumptnn of petrol and petro
leum products?

1>IE MINISTER O F PETROLEUM  AND 
C H E M IC A L S  (SH R I M.S. G U R U - 
PADASWAMY): (a) Yes. Sir.

(b)to(d). Data regarding consumption 
of petrol and petroleum product Is in put>Hc 
and private sectors, separately is not avail
able.

(e) tt is too early to assess the Impact of

Will the Minister of W D U STR Y be 
pleased to state;

(a) whether Government had advised 
thecementmanuf^urersinApril-May. 1990 
to k>wer the prices of cement;

(b) If so. whether the rates of camant 
have come down in various parts of the 
country during the months of June-Juiy;

(c) If not, the reasons therefor;

(d) whether Government have issued 
special instructtons to those cement produc
ing units which are not utilising their fufl 
capacity; and

(e) if so, the details thereof and the 
drastic steps proposed to t>e taken by Gov
ernment to provkfe cement at fair prices to) 
future?

TH E  MINISTER O F  INDUSTRY (SHRI 
A JIT SINGH): (a) Yes, Sir.

(b) and (c). At most consumption centres 
in the country, part»uiarly in the Western 
and Northern Regions, there was a fuU in 
cement prk»s during May and early June.

(d) and (e). Increased efforts are tieing 
made to provide infrastructural support to 
the Cement Industry In the form of adequate 
supply of Coal and Rail Wagons In order to 
ensure optimum production and to make 
maximum cement avaHabie in the market. 
Constant monitoring is being done to facili-



397 mmtoAnmmn SARAVAN 16.1912 (SAtUSi WHtttnAntmn 398

tal« tha sama. There is no statutory control 
over pricing and distribution at cement. 
However, the State Government have been 
advised to keep a close watch on the dealers 
so that they do not indulge in profiteering at 
the retail level. The State Govemment have 
also been requested to consider buying 
cement in twit and to ensure equitable re- 
taUs distribution.

IBngSsHi

Setting Up of Thermal Power Station at 
Dahanu in Maharashtra

228. S H R IU TTA M  FWTHOD: Will the 
Minister of EN ER G Y be pleased to state:

(a) whether the Bombay Suburban 
Electric Supply Company had started work 
on a 500 WM Thermal power statnn at 
Dahanu in Maharashtra;

(b) whether a work stop order was is
sued by Union Government despite clear
ance for the project from concerned agen
cies inckiding environmental groups;

tember. 1989 and January. 1990 respeo- 
tiveiy. S(^>sequently in January, 1990 and 
later, representations were received from 
the Environmental Groups regarding the 
violation of the assurances given by the 
State Government to the Ministry of Environ
ment and Forests On 27.1.90, the Ministry of 
Environment and Forests had asked the 
Project authorities to ^o p oonstructnn ac
tivities till a dedskm is taken on the writ 
petittons. The Hon’ble High Courts while 
hearing writ petitk>ns passed an interim order 
that the Govemment of India is free to pro
ceed to conskfer representations made by 
the petitioners against the proposed thermal 
project.

(d) The issue raised in these represen- 
tatbns have been examined in the Ministry 
of Environment and Forests who have come 
to the conclusion that the kx^atkm of the 
proposed 500 MW thermal power plant at 
Dahanu is acceptable from environmental 
oonskteratnns.

Setting up of Gas Based Power Pianta 
at Tromtiay

(c) if so, the reasons therefor; and

<d) whether Govemment propose to 
reconskler the whole matter?

TH E MINISTER O F EN ER G Y AND 
M INISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) The Bombay 
Suburtwn Electnc Supply Company has 
proposed to instal 2 x 250 MW Thermal 
Power Statkin at Dahanu in Maharastra. The 
project was accorded environmental clear
ance in March, 1989 subject to certain oon- 
ditbns.

(b)and(c). The Bombay Environmental 
Action Group and Dahanu Taluka Environ
mental Protection Group have field writ peti
tions in Bombay High Court against the 
setting up of this project at Dahanu in Sep

229. SHRI UTTAM  RATHOD: Will the 
Minister of ENERGY be pleased to state:

(a) whether Maharashtra Govemment 
has entnjsted work to M/s. Tata Electric 
Company to set up a gas based combined 
cycle power plant of 180 M.W. capacity at 
Trombay;

(b) whether Union Government has 
given approval forthe project to help Mahar
ashtra Govemment in tiding over its power 
shortage; and

(c) if not, the reasons therefor?

THE MINISTER O F ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). The pro
posal submitted Isy M/s. Tata Electric Com
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pany Limited for installation of Gas-based 
Combined Cycle Plant of 180 MW (120 MW 
G T  4* 60 MW ST) at Trombay with the con
currence of the State authorities has been 
techno-economically appraised and found 
to be in order by the Central Electricity Au
thority. The scheme couW be accorded for
mer techno-economic clearance after all the 
necessary clearance such as clearance from 
environmental angle, State Pollutbn Control 
Board and Civtl Aviation authorities have 
been obtained by the Project authorities

(a) the details of schemes which have 
been launched in Punjab with a view to 
generating more employment potential in 
the Industrial sector particularly in small scale 
rural and agro based industries: and

(b) the progress made in implementa
tion of the scheme for which Punjab Govern
ment had taken a decision regarding com
posite loans to projects involving investment 
upto rupees one lakh being financed by the 
Punjab Financial Corporation'?

Assessment of Liabilities against Drug 
Companies

230. SHRI KALPNATH SONKAR: 
SH R i K M A N V EN D R A  

SINGH

Will the Minister of PEIROLEUM  AND 
CHEMICALS be pleased to state:

(a) whether his Ministry has decided to 
scrutinies the assessment of liabilities against 
drug companies; and

THE MINISTER OF S TA TE  IN TH E 
D EP AR TM EN TO F SMALL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN THE MINISTRY OF INDUSTRY 
(SHRI SRIKANTA JENA)* (a) and (b). The 
information is being coliected and will be laid 
on the Table of the House

Capacity Utiiisation of Power Plants In 
Punjab

232, BABA SUCHA-SINGH: Will the 
Minister of ENERGY be pleased to state:

(b) if so, the details thereof'?

TH E M INISTEROF PETROLEUM  AND 
C H E M IC A L S  (S H R I. M.S G U R U - 
PADASWAMY): (a) and (b). A number of 
complaints were received, alleging that the 
amounts in respect of companies involved in 
the Supfemc Court case and oth<̂ r compa
nies have not been correctly determined. It 
was, therefore, decided to review "he dmounts 
assessed The pfoccs*  ̂ of review is still in 
progress.

Schemes launched in Punjab

231. DR.DAULATRAGSONUJIAHfcR- 
Will the Minister of INDUSTRY be pleased to 
state:

(a) the details of power generating units 
in Punjab;

(b) whether these un'ts are functioning
below their metalled c-^pactty, if so, the rea
sons therooi,

(c) whether there fs any proposal for 
setting up of now thernrril power pk^nts in 
Puniab; and

(d) if so. the details thereof?

TH E  MINISTER OF EN ER G Y AND 
M IN IS TE R O FC M I. AVIATION (SHRIARIF 
MOHAMMAD KHAN): (a) The details of the 
power generating units in Punjab as on 
31.7.1990areas under;
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1. Thermal e da city  (MW)

Bhatinda 440 MW

Ropar 840 MW

2. Hyrdro

Anandpur Sahib 134 MW

Mukerian 207 MW

Shanan 110 MW

Small Hydro 4.1 MW

UBDC 1 & II 60 MW

(b) The plant load factor of Thermal Power Stations in Punjab during April to July 1990
was as under;

P LF  (During Aprit-Juty, 1990)

Name of the station ■ Target (% ) Actual (%)

Bhatinda 66.00 59.7

Ropar 71.2 60.0

Total 69.4 59.9

Generation from thermal units ts regu
lated in accordance with the power demand. 
Hydro units are operated on the basis of 
system demand, water availability and irri
gation requirement. At times, the units had to 
be shut due to tow system demand. Low 
generation is also caused due to planned/ 
forced outage to the generation units.

(c) and (d). it is envisaged to add 1 unit 
of 210 MW of Stage-Ill at Bhatinda and 2 
units of 2101 MW each ^  Ropar Stag»*UI 
during the Eighth Plan period in Punjab,

. subject to availability of resources and other 
inputs. In addition, the State will also get Its

due share from the Central Sector projects 
which are being set up in Northern Region 
during 8th Plan.

Setting up of Colonies exclusively for 
Artisans

233. BABA SUCHA SINGH: Will the 
Minister of INDUSTRV be pleased to state;

(a) the number of small artisans and 
their trades in Punjab helped by Govern
ment;

(b) different schemes to settle, rehabHi  ̂
tate and help ttiem in cities, and villages with 
expenditure incurred;
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(c) the availability of commercial sites in 
the cities and the proposals to make com- 
merdal sites available to them fortheir trades;

(d) whether there is proposal to set up 
ooionies exclusively for artisans to provide 
them integrated assistance; and

(e) if not, the proposals for integrated 
development of the artisans?

TH E MINISTER O F S TA TE  IN TH E  
DEPARTM ENT O F SMALL SCALE INDUS- 
T R E S  AND AGRO AND RURAL INDUS
TRIES IN TH E  MINISTRY O F INDUSTRY 
(SHRI SRIKANTA JENA): (a) Number of 
persons employed in Punjab under KVI 
Sector dunng 1988-89, was 1,34,000 ap
proximately in the following trades:

—  Khadi (Cotton and Wollen);

—  Pottery;

—  Lime Manufacturing;

—  Cottage Match;

—  Handmade Paper industry;

—  Bamboo and Cane work;

—  Beekeeping,

—  Ghani Oil;

—  Cane. Gur and Khandsari;

—  Processing of Cereals and Pulses 
industry;

—  Forest plants and fruits;

—  Fruits Processing;

—  Fibre Industry;

—  Cottage Soap industry;

—  Cottage Leather industry;

—  GobarGas.

—  Carpentry and biacksmithy,

—  HousehoM Aluminium utensils.

(b) As per the KVIC amended Act, KVI 
activities are confined to rural areas only. 
KVIC extends assistance for different 
schemes/village industries under its purview 
as mentioned in (a) above. During 1988-89, 
the total disbursementtothe State of Punjab 
for KVI activities was of the order of Rs. 
204.41 lakhs as grants and Rs. 104.65 lakhs 
as ban.

(c) As KVI activities are confined to the 
rural areas only, the questton of availability 
of commercial sites in cities does not arise.

(d) and (e). There are already colonies 
for artisans in and around Khadi instituttona 
which provkle sheds for artisans to cany out 
KVI activities. Here institutnns provkie dif
ferent faalities like provis»n of New Model 
Charkhas, k>oms, tools and equipments, 
supply of raw material, training facilities, 
marketing facility etc. A* Cluster approach' 
for the devek>pment of rural and cottage 
industries is being actively conskiered for 
implementatton during the 8th Plaa

Employment generated by Industry In 
Punjab

234. BABA SUCHA SINGH: Will the 
Minister of INDUSTRY be pleased to state:

(a) the extent of emptoymentgenerated 
by the industry during the'last three years in 
Punjab;

(b) whetherGovernmentareawarethat 
different organisations in Punjab have been 
demanding a condition on industry to em- 
pk>y tocal labour on the pattern of Maharash-
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tra.HimactwlPrailMh«lc; IM E  MINISTER O n N D U S T R Y  (SHRI
A JiT  SINGH): (a) As per the information

(c) If so. tfie detail* of the proposal; and received from Government of Punjab, the
employment generated the btdustiy dur>

(d) ttie action taken in the matter? ing the last 3 years in Pui^ab is as under

Y0tf Sm at Scale 
Saetor

Laiga Medium 
Sector

Total

1 2 3 4

1987-88 373SS 5150 42505

1988-89 39488 4356 ^ 8 4 4

1989-90 38569 3560 42129

(b) and (d). Government of Punjab have 
received representations from some organi
sations regarding employment of local 
people. Government of Punjab have issued 
the following instructions in this regard on 12 
July, 1990:—

(i) All establishments empbying more 
than 25 persons will notify their 
vacanaes to employment ex
changes and fill up by the local 
candidates sponsored by the 
employment exchanges.

(ii) Theee are applicabte to all Diploma 
hoWeis, m s  skilled, semi-skilled 
and other labour.

(ill) In case candidates of required 
quafiflcattons are not available with 
the emptoyment exchange, they 
will issue ‘No Objection Certificate' 
to concerned organizations.

(iv) Emptoyment exchange will get 
assistance from Chamber of Com- 
meroe and other such Association 
in oonnactbn with employment of

12.00 hra.

[Translation]

{Intorriptions)

MR. SPEAKER: Please take your seat 
first, I am going to take up your point.... 
{Interruptions)

MR. SPEAKER: I call the Home Minis
ter. He is to speak on the issue related to 
Harijans, now you may please sit down.

TH E HOME MINISTER (SHRI MUFTI 
MOHAMMAD SAYEED): Mr. Speaker, Sir, 
in the inckient that took place in Agra... 
{Intenuptions)

MR. SPEAKER: I have called the hon. 
Home Minister please take your seat. I shaH 
call you also.

{Intenvplions)

SHRI MUFTI MOHAMMAD SAYEED: 
Mr. Speaker, Sir, in a dash that took place in
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Agra, some Harijans have been subjected to 
atrocities and some of them have been killed 
also. About that incident... (Interruptions)

[English]

MR. SPEAKER: He is responding to the 
issue raised by the hon. Members. (Interrup
tions)

[Translation]

MR. SPEAKER: That will cover your 
point also.

SHRI RAM LAL RAHI (Misrikh): Mr. 
Speaker, Sir. it is very shameful that there 
Dacoits perpetrated atrocities on women 
and stripped them... (Interruptions)

MR.SPEAKER: Take your seal please.

[English]

I am on my legs. Will you please take 
your seat?

[Translation]

SH R IJA G  PAL SINGH (Hardwar): Mr. 
Speaker, Sir. I am giving notk;e, listen to me 
first... (Interruptions)

MR. SPEAKER: You take your seat 
first, I shall listen to you.

(Interruptions)

[English]

SHRI MUFTI MOHAMMAD SAYEED: I 
will make a statement about Agra inckjent in 
the House.

[Translation]

MR. SPEAKER: I will see as to how a
discussion can be altowed on the point raised

by you under the rules. I wouki Nke to tell you 
this very categorically, (tntenvpthns)

MR. SPEAKER; What are you doing 
after all, please resume your seat

(Interruptions)

SHRI JA G  PAL SINGH: Mr. Speaker, 
Sir, the hon. Home Minister is not aware of 
th6 intensity of atrocities committed there, 
more than one hundred persons are missing 
there. (Interruptions)

MR. SPEAKER: JagPalSingh Ji, Ishall 
permit a discussk>n on it.

(Interriptbns)

SHRI SH O PAT SINGH MAKKASAR 
(Bikaner): Mr. Speaker, Sir, the issue of 
killing the persons belonging to 'Kanjar 
Community' and the Scheduled Castes in 
Rajasthan shouki also be included in the 
discussion on Agra incWent. (Interri^ions)

MR. SPEAKER: Take your seat.

(interri^tions)

MR. SPEAKER: I am not listening any
thing. I have permitted Prof. Kuriento speak.

[English]

PROF. P. J. K U R E N  (Mavelikara): Sir, I 
thought when the Home Minister makes the 
statement, he wouM also mentbn about the 
heinous crime and atrocities committed on 
nuns at Gajraula. I am very sorry... ( Interrup
tions)

[Translation ]

KUMARI MAYAWATI (Bijnor): Mr.
Speaker..

MR. SPEAKER: Mayawati Ji, take your
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8«at please, I shall listen to you also.

SHRI SH O PAT SINGH MAKKASAR: 
Mr. Speaker, Sir. alongwith the Incident of 
Agra... {Intenupthns)

MR. SPEAKER; Makkasar Jl. I am net 
permitting you to speak. Take your seat 
please.

(Interruptions)

[English]

MR. SPEAKER: Mr. Kurien, why don’t 
you complete?

PROF. P.J. KURIEN: Mr. Speaker. Sir. 
this is a matter of concern to all of us. I am 
very sorry that the Home Minister dkl not 
bother to merition about the heinous crime 
of rape that happened at Gajraula in Uttar 
Pradesh. It is now more than a fortnight but 
he has not bothered to visit the place. What 
action he has taken, the House would like to 
know. He was so much concerned about 
his... {Interruptions). He should think that 
every women is like his daughter and he 
should have shown some concern. Why did 
he not mention this? Yesterday... {Interrup
tions)

MR. SPEAKER: Please take your seats.

PROF. P.J. KURIEN: You allow me to 
complete, Sir.

MR. SPEAKER: But you are not con
cluding. Please conclude.

PROF. P.J. KURIEN: Sir, the point is I 
thought he will mention that. That is why I 
wanted to say this. My sutqecA is different. I 
thought he will mention that. Yesterday 
myself, atong with Mr. Mathew. M.P., visited 
the place and found that no action has been 
taken so far. Those nuns are feeling inse
cure... (Interruptiona)

M R  SPEAKER: Please take your seats. 
What is this?

PROF. P.J. KURIEN: I woukJ request 
the Home Minister to come forward with a 
statement and to assure us that all protection 
will be given to all such convents and nuns. 
Also we would like to know what actbn he is 
taking on the increasing atrocities on women 
in this country since this Government has 
taken over charge... {Interruptions) Sir. I 
had actually sought your permission to raise 
the point regarding Iraqi invaston on Kuwait 
where more than two lakh Indians are living. 
They are all in panic. All their relatives and 
families in India are panic strraken. Yester
day it was also shown in Ooordarshan. It was 
also published in all the newspapers. Their 
relatives here are not able to contact them in 
Kuwait nor they couW contact their relatives 
back from Kuwait. All the flights to Kuwait 
have been cancelled. More than Rs. 6000 
crores worth of properties l}ek>nging to Indi
ans are involved in Kuwait. It is most aston
ishing that the Government has not taken 
any step, not even come fonward with a 
statement to assure the people here that 
they are safe and secure in Kuwait. Sir, out 
of those 2 lakhs of Indians, more than one 
lakh are Keralites. I am very sorry that this 
Government has not taken any steps...

AN HON. MEMBER: They are all Indi
ans.

PROF. P.J. KURIEN: We would like to 
know what actbn theGovernment has taken 
and whether they have contacted the Iraqi 
Government. It is true we condemned the 
Iraqi invasion. We want that the Government 
shouki contact the Iraqi Government and 
see that all Indian's lives and properties are 
secure and also make a statement and assure 
the nation that they are safe there. This is 
your responsibility. The Government has 
gone back on their responsibility by not 
coming forward with a statement in this 
regard. {Intemptions)
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SHRt T . BASHEER (CWrayinkii): Sir. 
about a Wthof psopto frem Kwaia ar* vvQilt- 
ing than. Tha wharaabouls of thasa paopla 
w a nol kncwm. Thair kiih and kin ara unaMa 
to know thair wtMraabouls.

MR. SPEAKER; i am toU that aR Indi
ana arasafa.

S H R IT. BASHEER; It is thaoonoam of 
althapaopia.

M R  SPEAKER: Lat us haar tha bon. 
Mnistar, Shri P. Upandra.

THE MINISTER O F  INFORMATION 
AND BROADCASTING A N D M M iS TER O F 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA); The External Affairs Ministry 
a n  in touch with both the Kuwaiti Govern* 
mant as well as Iraqi Government. AH Indi
ans are safe. H he wants a special statanienl 
H win be made.

SHRI HARISH RAW AT (Aimora); Sir. 
the External Affairs Mrnister should malce a 
statement.

MR. SPEAKER: Yes. he has agreed to 
make a statement

(IntBnuptions)

[T/anskaion]

SHRI MITRA SEN YADAV (Faizabad); 
Sir, I am on a point of order.

MR. SPEAKER: What is your point of 
Older?

SHRI MITRA SEN YADAV: Sir, as hon. 
Mayawati Ji wants a discusston on the inci
dent that occurred in Agra, I request the hon. 
Home Minister to make appraisal of the 
situatbn and throw light on all the case of 
Harijan oppression wherever these have 
taken place in India. {Intmvptions)

KUMARI MAYAWATI (Bijnor): Tha 
Government wants to suppress Agra ind- 
dent.

MR. SPEAKER: Mayawati ji. I shall saa 
it in the Business Advisory Committee as to

how your point can be indudad for diaeua- 
slon in the House.

{kamruptions}

KUMARI MAYAWATI: Mr. Spaakar, 
Sir. the Govammant wants to aupfvaaa tha 
inchlant of Agra. Today, thouaandaofpaopla 
have aaaamblad in front of Parlamanl. I, 
therafora. request you to take Ifta isaua of 
Agra firtL The hon. Home Ministar ahouU 

about that incMant. The National Front 
Government has gunned down tha poor 
people and H is now suppressing the mattar. 
{kHampOons)

M R  SPEAKER: Mayawati ji. are you 
bent upon intarnipting? I have already haiwd 
you, now take your seat please...

{Interruptions)

[EngSsh]

MR. SPEAKER: I am not permitted you. 
You have not got my permiss»n to ipaak. 
Please take your seat. Yes. Mr. Saifuddin 
Choudhury.

{Intarruptiong)

MR. SPEAKER: I am hearing you. Mr. 
Saifuddin Choudhury.

SHRI SA IFU D D IN  C H O U D H U R Y  
(Katwa): It is not in the tradition of this House 
to raise issues pertaining to any other coun
try. So, I am not hare to try to raise what 
happened yesterday in Paktetan. But I want 
to know from our Foreign kAnistry whether 
they are taking due nota of tha undamooratle 
way by which the elected Prime Minltlar in 
Pakistan has been dismissed and wturt kind 
of impact it wiH have in the reiatkins wfth our 
country in future. It is a very impoftant mat
ter. After assessing the situatkm, wouM the 
Foreign Minister tike to share his feaHngs 
wtth the House? I would requeat you lo 
ensure his presence in the How e. Sir. (Dft- 
t»rrupttons)

M R  SPEAKER: Pleaae alt down, lam  
on my legs. Pleaae take your aaata.

{kntnvpiloimi
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12.17 hra.

B E: ADXXJRNM ENT MOTION 

[E n g im

MR. SPEAKER: I am on the adjourn- 
mem motion. WHyouplMse takeyourseats?

I have to inform the House that I have 
received four notices of adjournment motion 
regarding rise in prices of essential com
modities from the following Members;'

1. Shri Vasant Sathe

2. Shri P.O. Thomas

3. ShriK-S.Rao

4. Dr. Y.S. Rajasalthar Reddy

I give my consent to Sliri Vasant Satha 
who has secured first place in the ballot to 
move the adjournment motion in the follow
ing form:

"Failure of the Government to check
the unabated rise In prices of essential
commodities.*

He can ask for leave to move the mo
tion.

SHRI VASANT SATHE (Wardha): 1 seek 
leave of the House for moving the adjourn
ment motion regarding the failure of the 
Government to check the unabated rise in 
prices of essential commodities.

MR. SPEAKER: Is the leave opposed?

SOME HON. MEMBERS: He is not 
opposing.

MR. SPEAKER: Leave is not opposed.' 
Leave is granted. Under Rule 61. the ad
journment motion is to be taken up at 4.00 
p.m. is this agreed?

SHRIRAJIVGANDHI(Amethi): Itshouki 
be taken up now. {htorrupthns)

TH E  MINISTER O F FINANCE (PROF. 
MADHU DANDAVATE): I have a request to 
the Leader of the Oppositk>n. We are pre
pared to take up this adjournment motion at 
any time. But there is only one technbal 
diff k:ulty. ( Intem ^hns) Please listen to me. 
It is only a procedural diffteulty.

Sir. in the other House they have in
sisted that they should take up this discus- 
sbn at 12 Noon. I would suggest that if the 
two times can be adjusted, it will be easier for 
me because... {Interrupttons) I am only 
appealing to the Leader of the Opposition, I 
leave it to him whatever is his response. I am 
only saying that the time in t»th  the Houses 
may be adjusted and they can fix up anytime 
in tx)th the Houses, 1 have no objection.

SHRI L.K. ADVANI (New Delhi): Mr. 
Speaker, I think both the Houses can take it 
up simultaneously. We can agree that the 
Finance Minister replies to this House to
morrow morning.

SOME HON. MEMBER: No. no. Unter- 
ruptions)

SHRI YAMUNA PRASAD SHASTRI 
(Rewa); Yes, Sir. I oppose. {Intempthns) [Translation ]

SHRI HARISH RAW AT (Almora): Ei
ther he should withdraw his opposition or

MR. SPEAKER: Adjoumment motion 
should be disposed tod«^ itself.
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SHRI RAJIV GANDHI; We ar« pr«- 
parad to sit the whole nigh.

[Transladon]

MR. SPEAKER; Shri Rajiv Gandhi is 
prepared to sit the whole night.

[English]

PROF. MADHU DANDAVATE; You 
are right, Sir. When the adjournment motion 
is moved, on the same day, it has to be 
completed as far as possible. Only in excep
tional cases, it was continued. Therefore, I 
agree that it has to be completed, but there 
should be no objection, because the Fi
nance Minister is one. There is also the 
Deputy Finance Minister. But Members 
sometimes object and therefore the time 
should t>e adjusted. {Interruptions)

THE MINISTER O F INFORMATION 
AND BROADCASTING AND MINISTER O F 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA): Sir, you can kindly fix up the 
time for the discussion as to what time you 
are allotting and also indicate at what tinte 
the Minister should reply. Accordingly we will 
adjust in the other House also. {Intenup- 
tion$)

PROF. P. J. KURIEN (Mavelikara): Sir. I 
would suggest that the Prime Minister can 
reply here and the Finance Minister can 
reply there.

SHRI P. UPENDRA: That is up to the 
Government.

SHRI RAJIV GANDHI: Sir, it is a very 
aeiious matter.

MR. SPEAKER: Yes; I think the entire ' 
House is agreed and the country is agreed. 
There is no doubt about that

SHRI RAJIV GANDHI: We shouW try 
and have a senior Minister responding to It 
and not the Deputy Minister for Finance.

PROF. MADHU DANDAVATE: I have 
to be in both the Houses separately.

SHRI RAJIVGANDHI: When you are In 
one House, the Prime Minister couM be in 
the other House. (Uiterruptions)

SHRI NIRMAL KANTI C H A TTER JE E  
(Dumdum): Sir, the senbr Minister did not 
mean the Prime Minister only. {Intsrrup- 
tions)

PROF. MADHU DANDAVATE: Our 
Parliamentary Affairs Minister has only re
quested that the time of the reply might be 
suitably adjusted. That is all. (Intanuptions)

[Translation]

M R  SPEAKER: While replying, you will 
state official version only.

(Intenruptions)

[English]

SHRI P. UPENDRA: Sir, it was not the 
traditton when the Leader of the Opposltton 
was Prime Minister. (Inten'uptions)

[Translation]

KUMARI MAYAWATI (Bijnor): 
Speaker, I am on a point of order.

Mr.

M a  SPEAKER: Are you starting the 
Adjournment Motion? First, letthe papers be 
laid on the Table. This wHI take two seconds 
only. Thereafter. Vasant Sathe ^ wiU soeak.

Yes. Mayawati what Is your point of 
order?

KUMARI MAYAWATI: My point of or-
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d«r Is that th« liv«s of poor p«opl« are mor« 
important than the price-hike In the country. 
Therefore, adiscussion on itshould be started 
tMfore taking up the issue of price-rise.

[Translation]

SHRI BANW ARI LAL P U R O H IT 
(Nagpur): Sir, I am on a point of order. I have 
already given notice. {Intarruptkms)

KUIWIARI M A YA W A TI: The IHe of the 
poor is more important than the price -rise.

MR. SPEAKER: You have already drawn 
the attention of the House. As I have told you 
that the Business Advisory Committee will 
decide it. Mayawati ji, now I again request 
you to resume you seat.

(Interruptions)

KUMARI MAYAWATI: You want to 
ignore Agra incident. It seems that the hon. 
Prime Minister and the Home Minister are 
also guilty as both of them are silent over the 
inckient. Innocent persons have been killed 
there, let them reply about, it first. {Intent^- 
tions)

SHRI BANWARI LAL PUROHIT: What 
about my point of order, Sir?

KUMARI MAYAWATI: Sir, why do you 
rwt take any decision right now on Agra 
incident? (Interruptions)

MR. SPEAKER: I request you to take 
your seat.

KUMARI MAYAWATI: Sir, I request 
you to take up the Agra inckient first, inno
cent persons have been killed there. (htar- 
ruptions)

MR. SPEAKER: Mayawati ji. I request 
you to take your seat plei

{Intarrtpthns)

12.24 hrs.

[EngSsh]

PAPERS LAID ON TH E  TABLE

Proclamation Issued by Governor of 
Jammu and Kashmir in relation to the 
Jammu and Kashmir State Proclamation 
Issued by the Presklent In relatton to the 
state of Jammu and Kashmir President, 
order datsd IS.7.90 In pursuanc* of his 
proclamation and Janrniu and Kashmir 

Governors’ Papers

TH E  MINISTER O F HOME AFFAIRS 
(SHRI M UFTI MOHAMMAD SAYEED): Sir. 
I beg to lay on the Table—

(1)

(2) (i)

A copy of the Procljimatnn 
(Hindi and English versbns) 
dated the 19th January, 1990 
issued by the Governor of 
Jammu and Kashmir under 
sectk>n 92 of the Constitutk>n 
of Jammu and Kashmir in rela
tion to the State of Jammu and 
Kashmir pul^lished in Jammu 
and Ke^hmir Gazette dated 
the 19th January, 1990.

A copy of the Proclamatk>n 
(Hindi and English versons) 
dated the 18th July, 1990 is
sued by the Presklent under 
article 356 of the Constitutton 
in relatbn to the State of 
Jammu and Kashmirpublished 
in Notifteation No. G.S.R. 647 
(E) in Gazette of India dated 
the 18th July, 1990 under ar
ticle 356 (3) of the Constltu- 
t»n .
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(ii) Acopyofth«Ord»r(Hindiand 
English versions) dated the 
18th July^1990 made by the 
President in pursuance of sub
clause (i) of clause (c) of the 
above proclamation published 
in Notification No. G.S.R. 648 
(E) in Gazette of dated the 
18th July 1990.

(3) A copy of the Report (Hindi
and English versions) dated 
the 3rd July, 1990 of the Gov
ernor of Jammu and Kashmir. 
[ Placed in Library. See No. 
LT-1153/90]

Indian Council of World Affairs Ordi
nance, 1990, Armed Forces (J& K)

Special Power Ordinance, 1990 etc.

TH E MINISTER OF INFORMATION 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA); Sir, I beg to lay on the Table a 
copy each of the following Ordinances (Hindi 
and English versions) under article 123 (2) 
(a) of the Constitution—

(1)

(2)

(3)

The Indian Council of World 
Affairs Ordinance 1990 (No. 2 
1990) Promulgated by the 
President on the 5th July, 1990. 
[Placed in Library. SeeNo. LT- 
1153 A/90]

The Armed Forces (Jammu 
and Kashmir) Special Powers 
Ordinance, 1990 (No. 3 of 
1990) promulgated by Presi
dent on the 5th July, 1990. 
[Placed in Library. SeeNo. LT- 
1154/90]

The Prevention of Illicit Traffic 
in Narcotic Drugs and Psy
chotropic Substances 
(Amendment) Ordinance,

1990 (No. 4 of 1990) promul
gated by the President on the 
30th July, 1990. [Placed in 
Library. SeeNo. LT-1155/90]

(4) The Conservation of Foreign
Exchange and Prevention of 
Smuggling Activities (Amend
ment) Ordinance, 1990 (No. 5 
of 1990) promulgated by the 
President on the 30th July, 
1990. (Placed in Library. See 
No. LT-1156/90]

Draft Notification specifying require
ments mentioned in Table annexed to 

the Notification to be compiled with by 
industrial undertalclng for the purpose 

of Industries (Development and Regula
tion) Act 1951

TH E MINISTER O F STA TE  IN TH E 
D EPAR TM EN TO F SMALL SCALE INDUS
TRIES AND AGRO AND RURAL INDUS
TRIES IN THE MINISTRY O F INDUSTRY 
(SHRI SRIKANTA JENA): Sir, I beg to lay on. 
the Table a copy of the Draft Notification No. 
12 (3)/90-SSI(P) (Hindi and English ver
sions) specifying the requirements mentioned 
in the Table annexed to Ihe Notification 
which shall be complied with by the irdustnal 
undertai<ings to enable them to be regarded, 
as an ancillary, or a small scale industrial 
undertai^ing lor the purpose of the industries 
(Development and Regulation) Act. 1951 
under sub-section (3) of section 11B of the 
said Act. [Placed in Library. See No. LT- 
1157/90]

Notification under Railway Act, 1989

THE D EP UTY MINISTER IN TH E 
MINISTRY O F RAILWAYS (SHRI AJAY 
SINGH): Sir, i beg to lay on the Table a copy 
each of the following Notifications (Hindi and 
English versions) under section 190 of the 
Railways Act, 1989—
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(1)

(2)

Thd Railway Accidents 
(Compensation)rules, 1990 
publishdd in Notification No. 
G.S.R 552 (B) in Gazette of 
Indiadatedthe7th June, 1990.

The Railways (Extent of Mone> 
tary Liability and Prescription 
of Percentage Charge) Rules,
1990 published in Notification 
No. a S .R . 557(E) in Gazette 
of India dated the 7th June 
1990. [Placed in Library. See 
No. LT-1158/90]

[Translation]

KUMARI MAYAWATI (Bijnor): Mr. 
Speaker, Sir, you are ignoring Agra incident 
because there is a hand of the National Front 
Government in It. {Interruptions)

A reply should be given for the killings of 
innocent persons. A decision be taken on 
Agra incident right now, othenvise we shall 
not allow the proceedings of the House to 
continue. Loss of lives of the poor warrants 
more urgency then the rise of prices.

Member has raised about the atrocities of 
Scheduled Castes— I would like to add to 
that, the atrocities on women— is a very 
serk)us fnatter. Our Party too is exercised 
about it. I would request the hon. Member, as 
you have already accepted the adjournment- 
motion, let her go through with this and we 
can take it up as the next subject, after the 
adjournment-motion. {Intemptions)

SHRIM ATI G E E T A  M U K H ER JEE 
(Panskura): I want your permission. Please 
allow me. I will also create a situation like 
Kum. Mayawati but I do not want to.

The atrocities on Harijans and atrocities 
on women today are not single incidents. 
They are happening all over the country. 
Therefore, there must be a full-scope dis- 
cussbn in the House.

SHRI RAJIV GANDHI: It is a wide 
subject. Can we take this up tomorrow?

MR. SPEAKER: I have already said 
that we are meeting at 3.30 p.m. in the B.A.C. 
We must do justice to what we have to 
discuss here. Business Advisory Committee 
is not an isolated thing.

{Interruptions) Yes, Mr. Vasant Sathe.

MR. SPEAKER: Your question will be 
considered in the Business Advisory Com- 
rf̂ ittee as to how a discussion on it can be 
allowed.

(Interruptions)

KUMARI MAYAWATI: Innocent per
sons have been killed but neither the Home 
Minister nor the Prime Minister paid a visit to 
the place. {Interruptions)

[English]

SHRI RAJIV GANDHI (Amethi): May I 
suggest one thing. The subject that the hon.

SHRI BASUDEB ACHARIA (Bankura): 
I have given notice to raise an important 
matter, {Interruptions)

[Translation]

SHRI MADAN LAL KHURANA (South 
Delhi): Mr. Speaker, Sir. the persons who 
migrated from Punjab and Kashmir to Delhi 
are lying sick or are in a dying state. They 
were assured a monthly dole of rupees five 
hundred each... {intenruptions)

MR. SPEAKER: Khuranaji, today Is the 
opening day.
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SHRi MAOAN LAL KHURANA: You are 
taking upprio* issu* today. Mr. SpMkar, Sir, 
no one is listening to their grievances.

MR. SPEAKER; I am not ingnoring any 
question.

{Interruptions)

SHRI MADAN U L  KHURANA: Mr. 
Speaker, Sir, I want to say only this that the 
hon. Home Minister has declared many times 
in the House that they will be paid monthly 
dole. First he declared a monthly dole of 
rupees five hundred and later on he said that 
the amount would be enhanced to Rs. one 
thousand. But during the last eight months 
they have got an amount of Rupees five 
hundred twice only whereas the hon. Home 
Minister has assured the House in a single- 
line statement repeated six times that the 
saki amount would be paid on monthly basis 
and not as an ad hoc payment. I request the 
Government not to adopt a caltous attitude 
towards them. The Government should take 
a sympathetic view of the plight of those 
unfortunate brethren of Kashmir and Punjab, 
who have t>ecome destitute in their own 
country. I request for a discussion on it also 
alongwith the issue of the Harijans.

[English]

MR. SPEAKER: Let me proceed with 
the debate.

[Translation]

Gramin Etank empk>yees had come to Delhi 
and are hoMing Dharna in Boat Club. They 
are demanding implementatnn of the award 
of Natk>nal Industrial Tribunal. Four months 
have already lapsed. Government have not 
yet implemented the award. Finance Minis
ter is here. I want that he should respond to 
this.

SHRI RAJIV GANDHI; I feel that there 
is a deliberate attempt by the crutches of this 
Government to prevent this Adjournment 
Motk>n on Prices from coming up. I request 
you to altow the Adjournment Motion.

SH R IM ATIGEETAM UKH ER JEE: We 
also want a discussion on price rise. I have 
given notice.

SHRI S O M N A TH  C H A T T E R J E E  
(Bolpur); We have also given notice for the 
discusston on the price rise. What is he 
talking about? Is he to advise us? {Interrup
tions)

MR. SPEAKER; Mr. Vasani Sathe, will 
you resume your debate? Don’t look that 
skle.

{Intenuptions)

[Translation]

SHRI D A U D A Y A LJO S H I (Kota); Mr. 
Speaker, Sir, why ate the prces rising so 
steeply? The people of the country are riling 
under their impact.

PROF. VUAY KUMAR MALHOTRA 
(Delhi Sadar); What about the notice I have 
given regarding the Harijans and the women? 
Has any decision been taken thereon?

[Er>gtiaH[

SHRI BASUDEB ACHARIA: 5,000

MR. SPEAKER: I request the hon. 
Members to proceed with the Adjournment 
Motion which has already been alk>wed. The 
Adjournment Motnn is on a very serious 
issue. Now I call Shri Vasant Sathe jl to 
speak on IL
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[English]

SHRIVASANT SATHE (Wardha): I bag 
to move;

Th a t the House do now adjourn.’ 

[Translation]

I want to draw the attention of the House to 
a serious proUam facing the c»untry. Mr. 
Speaker, Sir, immediately after installation 
of this minority Government a tat! claim was 
made that its first prtority would be to check 
the rise in prices and its second priority 
would be to expose the names of the recipi
ents of the commission in the Bofors deal in 
which a lot of corruption was suspected and 
was considered to be one of the factors of 
present price-rise.

These two things were mentnned also 
in the manifesto of the Janata Dal. Much 
emphasis was laid on the price-rise. First, it 
appeared to me also that there are such 
good persons like Shri Madhu Dandavate ji 
who by taking strong steps will control the 
rise in prk:es. We hoped that the'Govern
ment would achieve success in checking the 
rise in prtoes with the help of its supporting 
parties which claimed to be powerful and in 
which there are strong persons also. At the 
time of presenting the budget and 
aubaquently Shri Dandavate ji told that the 
prices of Petrolaum products had been in- 
craased in order to chack thair ineraasing 
consumption and the measure would have 
salutary «ff act on bringing down prioM alM. 
Wa patiandy widlad tha ouloonM at Sm 
assurances given by Mm. We hoped tlwtttw

maasuras takan by him wouM help in bring
ing down the prices and the people at large 
wouM be benefited from it. But, what hap
pened in reality. I wouM ia<e to cite some 
statistics before you. The day before yester
day Shri Dandavate ji sahl these things on 
the T.V. Everything is obvtous before the 
country and there is the least scope of any 
discusston regarding the facts but there may 
be a discussion about its causes. But as far 
as facts are concerned, you know that in 
September 1969, three months before the 
Elections in the country, when our party was 
in power, the whole-sale price-index was 
168. In December 1989, the whole sale price 
index came down to 166 due to our efforts 
and the step taken by Shri Bhajan Lai about 
the Petroleum Products and the Record 
Production and Procurement of grains.

12.38 hra.

(MR. D EP UTY SPEAKER in tha

You might have brought the prk»s under 
control even if you woukJ have followed our 
policy. You sought the public support in the 
last general elections on assurance of bring
ing down the prk»s and voted to power. I 
want to say to the hon. Prime Minister and 
Shri Dandavate ji that we wouM have ap
plauded them even if they would have main
tained the whole-sale Price-index of 166. 
But, what have you done? You only go on 
assuring that the prices will be brought under 
control within one month, two months and 
issuing wamings continuously. I would like 
to quote the statements and assurances 
given by Shri Dandavate ji which appeared 
in the naws-papers and those given to other 
places.

[EngSsm

Addressing the Press Conference in Ahma* 
d«bad on January.22, Prof. Dandavata said:

*Tha Centra Is woiMng on a kNig*tann
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resultH)riented formula to bring down 
the prices. I aoi confident that the prices 
of essential commodities will crash in 
the next five months from today i.e. 
January. 22...*'

These are the facts.

April 22— -Talking to reporters in Bom
bay he said:

The various measures initiated by the 
Government for reducing budgetary 
deficit will start showing results soon 
and I am sure sugar, tea and edible oils 
among other commodities will come 
down by June, 1990.

"Within next two months, the National 
Front Government will take all neces- 
sary steps to bring down the prices, 
within two months”

assuring a delegation of women activists led 
by Mrs. Dandavate— April 21, 1990.

[Translation ]

Madhu Dandavate ji said that it will be done 
in next two months, then how can the Prime 
Minister lag behind him? He sakJ:

[English]

T h e  Government has taken a series 
of steps to bring down prices of some 
essential commodities like sugar, 
cement and tea within one month from 
now"— dated April 26.

[Translation]

They have been saying this thing right from 
January that we committed big mistakes, we 
raised the prices. It was due to us that the 
prices were rising. In order to bring them

down they made an appeal to the people to 
elect them. They will ensure that the prices 
are brought down. They have been saying 
this right from January. Now took...

[English]

In May. and I quote:

**We will take stringent action if the 
prices of sugar and cement which have 
risen steeply of late, do hot come down 
by end of May 1990-~Shri V.P. Singh, 
the Prime Minister speaking in 
Visakhapatanam.

[Translation]

Then Shri V.P. Singh thundered but thunder
ing clouds seldom shower rain.

[English]

“I warn the sugar and cement indus
tries against indulging in racketeering. 
The Government will firmly intervene if 
they do not take steps to bring down 
the prices of these commodities imme
diately.”— addressing Janata Dai 
Workers in Bangalore.

[Translation]

The obvbus needs no evidence. It is August 
now. You can go through the records upto 
July. I have got the figures for the period upto 
26th July. These figures are supplied weekly. 
On the basis of these figures. I wouki like to 
place some facts about the price situation 
before you.

[English]

The wholesale prk:e index based on 1981* 
82 has climbed up from the pre-Budget level 
of 169.5 to 177.7. Now it is 178.6. indk:ating 
a spurt of 4.84. Now It will be five, which on 
annual basis works out to as high as 16.4 per
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cent. The consumer price index has also 
shot up to high levels. I hope you are listen
ing, hon. Finance Minister. You can decide 
about your strategy later on!

The market for essential commodities 
has ruled distinctly buoyant ever since Madhu 
Dandavate presented his first budget impos
ing a heavy burden of taxation. In the 6om> 
bay whole sale market ground-nut oil which 
had advanced from Rs. 217.50 when the 
National Front Government took office has 
increased to Rs. 257.50— I am giving July 
figure; it has gone up further. Then comes 
the presentation of the Budget. They sky
rocketed after the Budget to cross Rs. 300 
mark before reaching to Rs. 297.50. Then, 
surprisingly.

[Translation]

This is about oil. 

lEnglish]

even foodgrain prices have again risen—  
kindly see— inspite of successive good 
monsoon.

[ Translation ]

Mr. Deputy Speaker, Sir, the country experi
enced the worst drought of the century in 
1987. When Britishers ruled the country, we 
used to*pass the buck for drought to them. 
Several lakhs of people died on the roads in 
the Bengal famine. After independence this 
was the worst famine of the century. It would 
have claimed several lives but the way the 
then Government of the country or far that 
matter the Government of the people faced 
this calamity, not a single death was' re
ported from anywhere. The whole country 
should feel proud of the Government for their 
controlling such a seerer famine witnessed 
by the country. It could be understood and 
would have called for a discussion had there 
been any such crises and had the monsoon

failed. But on 6 August, the hon. Minister, 
Shri Verma stated that there had been a 
record productk>n of 172.2 million tonnes of 
foodgrains, 115 million bales of cotton and 
200 milibn tonnes of sugarcane this year. In 
otherwords, there was record production of 
foodgrains and the monsoon was good. The 
nature was gracious to them. He is forewarn
ing the countrymen to remain prepared for a 
war likely to be waged by Pakistan with us. A 
Prime Minister who thunders so much does 
not do anything substantial. He only weeps. 
{Interruptions)

Had the Government shown its might in 
controlling the situatbn prevailing in Punjab 
and Kashmir or prepared for the war with 
Pakistan. Shri Madhu Dandavate could have 
found an excuse for this abnormal price-rise. 
The prices of oil have gone up in Kuwait only 
the day before yesterday and the Govern
ment cannot checkthem. What I mean to say 
is that Dandavate ji knows well that there is 
no place for any excuses. They are taking 
the excuse that it is the Congress Govern
ment which ruled the country for the last 40 
years and did not do anything. They cannot 
delete this period of 40 years from the His
tory of Congress rule with which their Prime 
Minister also remained associated for 25 
years. He was associated with this party 
upto the last moment and held posts of 
Finance Minister and Defence Minister. How 
long they will go on making this pretext and 
will this pretext fill the stomach of people? 
Besides, they say that they were given empty 
coffers and what can they do? They have no 
money. They also charge that a debt burden 
of Rs. 80,000 crores was transferred to them 
and in the circumstances what can they do?

SHRI BHAJAN LAL (Faridabad): As a 
matter of fact the coffers become empty at 
the end of the year.

SHRI VASANT SATHE: Practically 
thinking, a person whose coffers are empty 
does not go In for squandering money. Soon
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you want to say you can say in your apeach.

after coming to power they waived the loans 
and altowed free distribution of Government 
money. They announced that they would 
wahre loans upto Rs. 10,000. Is it the sign of 
their empty coffers? If their coffers are empty, 
what will they give?

PROF. RASA SINGH RAW AT (Ajmer): 
Are you opposing the ban waiver scheme?

SHRI DUA DAYAL JOSHI (Kota): You 
have looted the country and brought the 
country to a situation like this. That is why the 
coffers are empty. If you have guts, oppose 
the loan waiver scheme for the farmers.

SHRI VASANT SATHE: What treat
ment is being meted out to the farmers 
today? Have their loans been waived? In a 
T.V. interview with the hon. Minister of Fi
nance a farmer brought to his notice that the 
farmers had been informed by the banks that 
they would not be advanced any further 
toans as long long as any direction to this 
effect was received by the banks. The har
vesting season has already begun. How 
does he get seeds and fertilisers? How can 
he sow seeds without money if he is not 
advanced toans. When a farmer, whose 
economic condition is slightly better, ap
proaches the bank for further k>ans, the bank 
people say that unless he declares himself 
insolvent, he cannot be granted further toan. 
It means they want to make those farmers 
who are a little well off insolvent. Then only 
theycanadvancefurther toans. Let me know, 
Mr. Joshi and my hon. Friends from the 
B.J.P, whether it is justifiable that the farm
ers shoukJ be declared insolvent. Do they 
want to give this gift to the very people who 
voted them to power. They have shown a 
deficit of Rs. 7,500 crores and their advisers 
say that the Government wUI waive the 
toans... {Intarruption^

MR. D EP U TY SPEAKER: Whatever

SHRI VASANT SATHE: Indudlng
subeidy and other such expenses they have 
worked out a total of Rs. 3,800 crores on this 
account Other hkiden expenditure includ
ing expenditure to be incurred on making of 
payment of D.A. have been estimated to be 
Rs. 100 crores but the actual expenditure 
will be much more than that. If you take into 
account all this expenditure, the deficit in the 
budget will increase further. Let us agree 
that about Rs. 5000-6000 crores will be 
generated and it wouW be raised from the 
public sector. But it has been our past expe- 
nence that this money does not come from 
the public sector? Although there is an 
administered price for petroleum products, 
they raise the prtoes of petroleum products 
and make a claim that they received money 
from that head. But what is its impact on the 
economy? The country is bearing its impact. 
Similarly, if the prtoes of other essential 
commodities like steel, coal and power will 
increase, they will have their impact on prices 
of various commodities all over the countiy. 
Everybody krmws it. Even then they, for the 
sake of saying, make a claim that they have 
reduced the deficit in the budget. They saki 
that they wouki bring down the prices and 
reduce the deficit. Of course, they made 
efforts in this direction but failed utterly. I 
think the amount of deficit which was there 
during the first six months of the year has 
since gone up. I would like to point out that 
though this Government says thatthe money 
supply should be 17 per cent, yet it has gone 
upto 19.4 per cent. You will agree with me 
that if the production is not increased and 
only money supply is Increassd, it is quita 
natural that the prtoes will go up. The people 
who are entiled to get D. A. linked with prion* 
index get some respite from payment of D.A. 
butthis Government says that It would fraez* 
It.

Mr. Deputy Speaker. Sir, I would Hw to 
know, particularly from Madhu ji as to what
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will be th« condition of middi* class p»opl« 
••pscialty the poor? It is a '' Knowsnof 
various commodities in the m&rket to-day in 
oomperison to those prevaHing a few days 
back, as she goes to martlet daily for maldng 
purchases. Mr. Deputy Speaker, Sir, I wouU 
Mw to apprise of the prices as given by her in 
writing..

lEngHsfH

SHRI NIRMAL KANTI C H ATTER JEE 
(Dumdum); Was she telling the truth?

SH RIVASAN TSATH E: You can check 
it with your wife.

SH RIM ATI G E E TA  M U K H ER JEE 
(Panskura): At least on one question, you 
are all depended on wife! {(ntorri^tions)

SHRI VASANT SATHE: Agreed. 

[Transfation]

The pulses which used to cost Rs. 8.50 
a kilogram in December, 69 are now costing 
Rs. 12-13 a kitogram. Price of sugar has 
gone up from Rs. 8.00 to Rs. 10.00 a kilo
gram. The price of groundnut oil was Rs. 22 
per kilogram and now it has gone upto Rs. 40 
a kitogram. A cake of soap costed Rs. 3 
earlier and now it is costing Rs. 5. The price 
of wheat has shot upto Rs. 5 a kik)gram from 
its earlier price of Rs. 4. A packet of tea 
costing Rs. 52 earlier is now costing Rs. 65 
. Prices of petrol has gone up from Rs. 8 to 
Rs. 11 a litre. Potato is a common man's 
vegetable, the price of which has shot upto to 
Rs. 4 from Rs. 2. There has been a hundred 
percent increase on this item. The prices of 
onion and gram have gone up from Rs. 2 to 
Rs. 5 and from Rs. 15 to Rs. 21 respectively. 
Mr. Deputy Speaker, Sir, though the rates of 
increase of various commodities varies from 
plaoe to place, yet it is a fact that there has 
been an over aH Increase in prices aN over 
the country. There is no doubt About H.

AN HON. MEMBER: It is wrong.

SHRI VASANT S A TH E :. If you are get
ting at cheaper rates, please let us know the 
place so that we couM also do our marketing 
from there. Mr. Deputy Speaker, Sir, despite 
all their announcements, the prices are in
creasing and soaring ail time high. Every
body says.

'Sky-rocketing prices'. This is the verdtet of 
entire media and people.

[rranslatton]

They were charging us that the prices in
creased due to our polbies. If they say, let 
them leave the bridle of administratbn to us. 
If they are so ir«competant and are not able 
to control, let them leave it to us You couki 
have said..

MR. D EPUTY SPEAKER: Please take 
your seat. I am telling you again and again.

SHRI VASANT SATHE; They are in 
minority i.e. their’s is a minority Government.

13.00 hrs.

Even today, the Congress Party is the 
largest single party in the Lok Sabha. The 
present Government despite support from 
two of its crutches is not in a positton to run 
the country. It is not even limping despite 
support from the B.J.P. and the leftist par
ties. The situatton has gone out of control of 
the Government. Why do they not admit that 
they are not capable to control the situation. 
Mr. Deputy Speaker, Sir, as regard their 
allegation that the coffer was empty, I would 
Hke to refer to the scheme of the toan waiver 
of the people. It is a well known fact all over 
the worid that industriaa are sat up and run 
with the help of loans tidten from the banks 
as no one can set up and run industry only
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with his own money. Not more than 10 to 20 
percent of the amount required is setting up 
industries is raised Dy the owner and the rest 
of the amount is mobilised through Bank 
loans. But here it is not a question of taking 
loan but it is a question of credibility to repay 
the ban. I admit that an amount of Rs. 
80,000crores was outstanding against us as 
loan when our party was in power. But what 
is the condition of India today... (Intarrup- 
Vans) At that time, our credibility was very 
high all over the world. The countries of the 
world knew the paying capacity of India. 
They were confident that India wouki repay 
the amount of loan outstanding against it and 
we were able to repay the toan taken by us. 
The whole work! knew our credibility. We 
were in a position to say to the International 
Monetary Fumi that we did not want loan 
from them as we could manage our econ
omy without taking loan from them. This was 
the economk: strength of the country when 
our patty was in power. But what is the 
conditbn of the present Government. The 
other day hon. Finance Minister sakj that he 
might take recourse of bans from the Inter
national Monetary Fund. Earlier, he was 
saying that he woukJ not take recourse of 
extemal loans. You are inviting muHi-natbn- 
als in the country and yiebing to pressure. 
Shoub we not adopt an industrial policy 
whbh promotes our exports and increase 
our production? Don't you like to increase 
export? After all, in which area, these multi- 
natbnal will enter. Are they going to enter in 
the fiels of non-essential commodities? In 
that case only they will be benefited. Is the 
Government thinking on this line? If you want 
to invite multi-natbnal in the fiebs of luxuri
ous items...

MR. D EP U TY SPEAKER; Mr. Vasant 
Sathe, how much more time will you take?

SHRI VASANT SATHE; I will take the 
whole lunch hour.
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MR. D EP U TY SPEAKER; If you are 
going to condude within 5-7 minutes, it is all 
right. othwwiM we may adjourn for lunch 
break.

SH R IVASANTSATH E; Iwilltakesome 
more time. I will not conclude in 5-7 minutes.

[English]

1 will continue after lunch.

MR. DEPUTY SPEAKER; Now, the 
House stands adjourned for lunch to meet at
2 p.m.

13.02 hrs.

The Lok Sabha then adjourned for Lunch 
till Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch 
at Five minutes Past Fourteen of the Clock

(DR. THAM BIDURAI in the Chaii\

ADJOURNM ENT MOTION— COA/TO.

Failure of the Government to check the 
unabated rise in prices of essential 

coinniodltles— Confd.

[English]

MR. CHAIRMAN; Yes, Mr. Sathe. you 
may please continue.

SHRI RAM NAIK (Bombay North); Sir, I 
am on a point of order.

[Translation]

Generally, when an Adjournment Mo
tion is taken for discussbn, the time of voting 
is announced in advance. But today, no such 
annourK:ement has been made. If you an
nounce the time of voting in advance, it will 
be covenient for the members also.
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[English]

MR. CHAIRMAN: That depends on the 
cooperation of the Members. Generally, we 
cannot fix the time. The normal time allotted 
for an Adjournment Motion two-and -a-half 
hours but if more Members want to speak, 
we can extend the time. I am ready to give 
you five minutes but then you have to finish 
your speech within that time.

TH E  MINISTER O F FINANCE (PROF. 
H^ADHU DANDAVATE): Sir. I support what 
Mr. Ram Nail< has said. Normally, the time 
allotted for an Adjournment Motion is two- 
and-a*half hours but it is flexible and we do 
not always stick to this timing. Tentatively we 
can decide how much time will it take be
cause H is a form of Censure motion and all 
the Members have to be present in the 
Chamber. Therefore, tentatively you can 
decide how much time will it take.

MR CHAIRMAN; The tentative time is 
two-and-a-half hours.

Finance. K Is imperative to t ^ e  stringent 
measures to become a successful Minister 
of Finance and we were expecting that he 
wouki take some stringent measures. What 
is happening now? I do not doubt about his 
inteiitton, I conskler him a noble man. Re
cently. I received a letter from one of my 
friends living in Cateutta where most of the 
people use mustard oil for cooking. The 
people in West Bengal, Bihar, Orissa and 
some parts of Uttar Pradesh also use it. He 
has written in the letter that even during the 
draught period in 1987 mustard oil was 
available at a price of Rs. 25 a kg. in retail. 
Now it is available at a price of Rs. 35 a kg. 
The prk» has been raised by creating artifi
cial scarcity. This letter is of 27th July. I think 
that by now the price of mustard oil might 
have gone higher than that. Perhaps the 
people of Bengal might be knowing it. I admit 
that during this year production of edible oil 
is short by 10 lakhs tonnes as compared to 
production during the previous year. If has 
also been stated on the letter that he failed to 
understand as to how prices soard so high.

SH R IVASAN TBATH E: Ithinkyoucan 
fix it in the Business Advisory Committee 
meeting.

[Translation]

Mr. Chairman, Sir, I was talking about 
rise in prices. The entire country is con
cerned over it anc the people want that 
prices of at^east essential commodities be 
brought down ar^d they shouki t>e brought 
down. It appears that due to some wrong 
policies adopted by the Government, it is 
becoming very difficult to control the prices 
of essential commodities, although our Min
ister of Finance has stated it again and again 
and even other day also on Televiston that 
he wanted to take stringent measures to 
control the prices. In reply to a questton put 
to him by an indivklual, he said that he might 
not be a popular Minister of Finance but he 
would certainly be a successful Minister of

A news item has appeared in a newspa
per named 'Vyapar Kesari’. It has been al
leged that a relative of a Minister, whose 
name has not been mentioned, has pur
chased mustard seeds of crores of rupees in 
collusion with the traders and created an 
artificial crisis by hoarding it. The N.D.D.B. 
sold the mustard oil in wholesale market at a 
higher rate of Rs. 25 per kg. instead of 
reducing the prices of oil

[English]

■The N.D.D.B. is making a maximum 
profit margin of Rs. 4,000 to Rs. 5,000 per 
tonne in Calcutta."

[Translation]

It has been mentioned in the letter of my 
friend referred to above... (Interruptiona)
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A newspaper named "Sun marg” pub
lished from Calcutta, has quoted something 
in its issue of 20th July The Minister's name 
has also been mentioned m it. It has been 
quoted from a statement of Shri Nathu Ram 
Mirdha who said that question of fail in prices 
of the edible oil did not arise... (Interruptions) 
He too might be having good intention. He is 
saying that its effect is..

[English]

"But unfortunately this type of speech 
by Central Food Minister encourage the 
dishonest businessmen, blackmarketeers 
and illegal hoardo'^s and now they have 
conformed that the Government itself is trying 
to increase the rate of edible oil. But it is a 
matterof great distress that Mr. Mirdha never 
uttered any single work to bring responsible 
elements in picture who are making this 
artificial crisis by hofirding. ’

[ Translation]

It does not look good that different people 
say different things It may be possible that 
your intention is good. I would likr to cite yet 
another example of good intention. Our 
Minister of Finance enhanced the rates of 
petrol and diesel. Yesterday itself he was 
saying that as per his calculation and arith> 
metic, It would not affect the prices by more 
than half per cent or one per cent. I know that 
he IS afamous mathematician. But his mathe
matics is not practical. It will have a cascad
ing and snow balling effect. All the Trans
porters, Shopkeepers and Retailers have 
increased the prices of commodities saying 
that the prices of petrol and diesel have been 
incrased and transportation cost has loss 
increased. Therefore the prk:es have been 
increased.

AN HON’BLL MEMBER: You may 
suggest some way out.

SHRI VASANT SATHE: You step down 
from your office, we will find a solution. You 
people are not capable to run the country.

Make room for others otherwise yourcrutches 
wtl) put more pressure on you. 1 wouki like to 
submit to the hon. Minister of Finance that he 
have committed a grave mistake by increas
ing the prices of petrol and diesel to raise 
resources It is causing a k>\ of hardship to 
the people of the country. The hoarders and 
the retailers have increased and prices while 
there is no co-ordination among the different 
departments. The hon. Finance Minister has 
himself admitted that he was helpless as the 
Department of Railways did not cooperate. 
The prices of salt increased because of 
Railways which put a conditk>n that they 
would not transport salt unless a full rack 
load is provided to them. Then the matter 
was sorted out with the help of a mediator 
under which salt will be carried in wagons. 
Even the prices of salt has increased during 
the period of the Janata Government. What 
IS your coordination? The Minister of Petro
leum has stated that strict action would be 
taken. In the name of strrct measures, he 
took the decision that petrol would be sold for 
12 hours only in a day and on Sundays Petrol 
Pumps would remain closed When pres
sure was put on him he relaxed it that petrol 
would be sold upto 12.00 noon on Sundays.
I would like to ask a question and you should 
reply it honestly after verifying the position 
form the Minister of Petroleum. Has the 
above management made any effect on the 
consumption of petrol and dieseP How much 
money has been saved by our pountry in 
terms of foreign exchange and rupee with 
the system? The people are saying that 
information has been received from the 
sources of Indian Oil Companies that there is 
no shortage of petrol rather the demand of 
petrol has been increased due to hoarding 
of petrol by the hoarders. The people have 
hoarded petrol with the hope that in future 
the rates will increase. But It had an adverse 
effect. The Auto rk:kshaw and Taxi drivers 
suffered a lot. The Government could not 
save petrol. So these so called options have 
been creating hardships for the people. The 
Government have stated earlier that they 
have adopted a concept of defk:ft to control 
and deficit. 1 would like to read it out what has 
been appeared In the Business Express 
dated 26th July, published from Bombay. I
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am quoting it. It ts very important, you will 
also get i^enofit from it. Perhaps you might 
have read it.

lEnghsh]
It says:

"Budget deficit in 1st quarter exceeds 
estimates for 1990-91.

In the first quarter (April-June) of 1990- 
91 the budgetary deficit is reported to have 
reached the level of Rs. 7.400 crores, and 
thus exceeded the budget estimate of Rs. 
7,206 croros for the whole year 1990-91. In 
the corresponding qil irter Ust year the defi
cit financing was thp order of Rs 9,701 
crores.....

and for the year 1989-90 as a 
whole. It reached Rs 11,750 crores. 
The Union Finance Minister, Prof. 
Madhu Dandavate has explained that 
It was because of the recent disbursal 
of the State’s share in the Central pool, 
ft will now remain at a plateau for some 
time and then decline. At the end of the 
year, it will be around the level budg
eted for. The Finance Minister’s confi
dence w a s  based on the fact that 
monetary expansion this quarter was
3 8 per cent-lower than that of 4.5 per 
cent m the correspondence quarter 
last year."

Actually, this is not correct.

PROF. MADHU DANDAVATE: As 
against 4.0 per cent, it is 5.8 per cent.

SH RIVASANT SA TH C : It further reads 
as follows:

“In this context, it is inturesting to quote 
what the policy paper, prepared by the 
Qovemment. has to say on fiscal defi
cit of the Union Government. Says the 
paper: **We should not assume that the 
deficit can be easily contained at the 
BE Level. There are already several 
indentifiable additional demands on 
the budget arising from defence (Rs.

500 crores), other internal security 
requirements (Rs. 500 crores) under- 
funding of certain central plan projects 
(Rs. 500 crores), additional require
ments for the loan write-off scheme 
(about Rs. 1,200 crores)...."

The above paper was prepared by the 
Government itself. It now goes upto Rs. 
3000 crores.

PROF. N.G. RANGA (Guntur): This is 
only an interest on loans.

SHRI VASANT BATHE: It further reads 
as follows.

'...funds needed for the crop insurance 
scheme (Rs 250 crores) and additional 
requirements for the food subsidy (Rs. 
200 crores. There will also be heavy 
demands from the States either for 
natural calamities, (for which only a 
limited amount has been provided), or 
to meet their approved plan expendi
tures, which have ben based on highly 
optimistic assumptbns about their own 
resources. Assuring additional require
ments of Rs. 1,000croresforthe States, 
the presently foreseeable additional 
demands upon the budget already add 
up to about Rs. 3,500 crores, which 
actually will now go to Rs 5000.
Then there are proposals for waiver 

upto Rs. 10,000 for loans to handloom 
weavers and upto Rs. 2000 for loans to 
members of the Scheduled Castes and 
Scheduled Tnbes. All these would impose 
heavy additional burden on the exchequer.*’ 
Today in the morning I said that money 
supply was increasing and deficit in the 
budget known and hidden is also increasing.
I also said in the morning that as you are 
hoping of surplus generation from the Public 
Sector, we were also hoping on the same 
line but our expectations were never fulfilled.
If this Government can fulfil this target. I shall 
applaud you. But the manner In which the 
Public Sector undertakings are f unctbning.
It is useless to hope that it will make any 
contribution to your kitty. The hon Taujl is 
going to create more problems for you on the
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(Bikaner): How do you know? {Intenruptions)

9th of this month and th© farmers of the entire 
cx)untry wilt make demands... {interruptions) 
What steps will be taken by the Government 
to fulfil their demands? On one hand you are 
saying that there are hard options, on the 
other you are step by step succumbing to
pressure.......... {Interruptions)............ i said
that there are many cunning people in the 
coutnry and they should not inte.rfere in the 
affairs of the country only then the country 
can make progress. {Interruptions) I am 
saying that the Government has adopted so 
called hard options but nothing has been 
achieved by it. The Government has done 
only astentations work. I would like to ask the 
Government about the proposed 10 per cent 
reduction which had to done that how far the 
Government gets success to reduce non- 
essentials. (Interruptions) I demand that the 
farm labourers who constitute bulk of the 
population of the country, should be pro> 
vided all facilities so that farmers can bp ^ble 
to increase their production. I would like to 
sav that a farmer friend of mine came from 
Maharashlratoday and told methat the were 
not getting fertilisers. He added that prices of 
fertilisers pesticides and other agriculture 
inputs were rising steeply, due to which 
farmers were facing hardships.

That is why I am saying that the farmers 
should be provided all facilities and remu
nerative prices so that they can be able to 
increase their production Money and re
sources have to be generated for them by 
increasing production So do not enact drama 
in matter of generating resources as it Is not 
desirable.

In the end I would again like to reiterate 
the demand which I made day before yester
day that evil of ’black money* should be 
curbed because a parallel economy is run> 
ning in the country due to it. Prof, Dandavate 
himself stated out of Rs. 80000 crore of black 
money, Rs. 40,000 crores is unaccounted 
money and Rs. 40,000 crores Is smuggling 
money.

SHRI SHOPAT SINGH MAKKASAR

SHRI VASANT SATHE: If you know 
more than it. pleases peak out. i am forget
ting your name, Makkar, no, no, Mr. 
Makkasar, if the amount is more than Rs.
80,000 crores, please tell. (Interruptions)

SHRI SHOPAT SINGH MAKKASAR: 
Have you did not visualise black money 
during the last 40 years. (Intenruptions)

SHRI VASANT SATHE: I would like to 
submit only one thing to these hon. Members 
that they my go through the book, written by 
me in 1983, in whk;h I have mentk>ned all 
these things.

PROF. M A H AD EO  SH IW AN KAR 
(Chimur): I am on a point of order. Shri Sathe 
has used word 'Makkar for the hon. Member 
which is an unparliamentary word. He should 
not have used this word. (Interruptions)

[English]

MR. CHAIRMAN: He mentioned on!y 
his name. There is no point of order. Please 
sit down.

SHRI VASANT SATHE. Anyway. 1 with
draw my words.

[ Translation] .

SHRI SHOPAT SINGH MAKKASAR I 
know but 1 did not feel hurt as ^nc^in address 
me as he ‘ikes because at present he is not 
in his senses.

PROF. MADHU DANDAVATE: Mr. 
Chairman, sir, I do not think that Shri Sathe 
has deliberately used this word but during 
the courses of his speech he mentioned the 
name of the hon. Member. Shri Sathe has 
quoted the figures of smuggling furnished by 
me and when the hon. member tried to 
interrupt him he has said that the percon who 
is indulging in such acts have more knowl
edge. I feel that no reference even indirectly 
should be made whfch gives an impression 
that any member of this House is a smuggler
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or h « has property of smuggling.

SHRI VASANT SATHE: I did not say 
liko this.

PROF. MADHU DANDAVATE: But 
means lilte this. (Interruptions)

SHRI SHOPAT SINGH MAKKASAR: I 
did no feel ill of your words because I know 
that you are mad for power and you cannot 
think beyond it. I have never been in power 
but I have been struggling against your 
Government for the last 40 years. I know that 
you are not in your senses because of your 
greed for power. {Interruptions)

[English]

PROF. lulADHU DANDAVATE: Mr. 
Chairman, Sir, you might not have followed 
what I have said in Hindi. I do not think that 
he meant that. (Interruptions)

SHRI VASANT SATHE: I did not say 
that he has done any such thing.

PROF. hdADHU DANDAVATE; H you 
go through the proceedings, by implicatton, 
K may mean that the hon. member has been 
described as a smuggler or a person having 
smuggled. I know the hon. Member. (Inter
ruptions)

[Translation]

SHRI SHOPAT SINGH MAKKASAR; I 
know what you meant to say but I am not 
raising any objectkin. I will not say anything 
if a soberperson like you, who claims himself 
to be a parliamentarian, k)ses his balance.

[English]

PROF. MADHU DANDAVATE; Sir, I 
must tell you that as far as this hon. Member 
is concerned, he is not only an hon. Member 
but he comes from people’s movement. We 
know him for year together and I think, any
body who is his comrade wilt feet hurt. There
fore, you yourself go through the proceed
ings. I do not think the Mr. Vasant Sathe

meant that. K there is anything objectonable 
that should be removed from the records.

MR. CHAIRMAN; Mr. Sathe himself has 
denied that. He never meant that. I will go 
through the records and if at all there is 
anything objectionable, I will expunge it.

[Translation]

SH R I K APIL D E V E  S H A S TR I 
(Sonepat): The name of the hon. Memt)er is 
Makkasar and it does not appear good if a 
senior Parliamentarian pronounce his name 
as ‘Makkar* instead of 'Makkasar'.

[EngHsti

MR. CHAIRMAN: I have already ex
plained to the House about this. Mr. Sathe 
has denied it. I have sakl that if there is 
anything unparliamentary, it woukJ not go on 
record.

SHRI VASANT SATHE; I must make it 
clear that what I said was that if the figure 
whbh I am quoting based on Shri Dan- 
davate’s statement in incorrect and if the 
hon. Member knows something better— I did 
not say that he was indulging in that act. You 
can see the record.— and if you think that 
there is any word whteh can Interpreted as 
hurting him, I withdraw it first myself and you 
can remove it from the records.. (Interrip- 
tions)

MR. CHAIRMAN: I have already ex
plained about this. There is no need for me 
to open it once again.

[Translation]

SHRI VASANT SATHE: Mr. Chairman, 
Sir, I was saying that black money is increas
ing and a parallel economy is running In the 
country. The figures furnished by the hon. 
Minister of Finance, which hare based on the 
report of the PubIk: Finance Institute, are not 
uptodate and pertained to the period 3 ^  
years back. Today if we cateulate it on the 
present price-lndex, it will be more than Rs.
1,00,000 crores Including smuggling prop-
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erty and black money and only a few thou
sand people are controlling it and are In* 
duiged in such activities. I would like to 
subnnit that on the one hand the plan portion, 
annual budget and plan allocatbn of the 
Government are about Rs. 35-36,000 crore 
or Rs. 39,000 crore and on the other side the 
black money, parallel economy and un-ac- 
counted money are about R. 80*90,000 
crores. I would like to know in view of this 
huge black money and how the Govemment 
will check price^rise and corruption ram- 
pant? This is not a matter concerning any 
partk:ular party. I have been raising this 
issue for the last 10-15 years and even while 
hokiing the post of the Minister. I had raised 
it and written about it in my book also. I would 
like to urge my hon. friends that we cannot be 
able to make improvements in economy of 
our country unless this issue is solved. I 
wouki 11(6 to request the Government to take 
some concrete steps which we had not taken 
even having majority. We are supporting 
you. I wouki like to know what steps have 
been taken by the Govemment in this re
gard. Rather the Government announced 
some concession for them. I would like to 
strike a word of cautbn. We have introduced 
the scherfies like purchasing of bonds and 
Indira Vikas Patra to mobilise black money. 
Going one step further, the Government 
introduced yet another scheme for then to 
invest black money in constructing houses 
for slum dwellers.

I would like to ask the hon. Members of 
this House whether they will invest their 
money In a non-profitable venture like con
structing houses for slum dwellers. Why will 
they invest money in it? It was alleged by you 
that the people doubled their amount by 
investing In bonds and converted their black 
money into white money. Thus they be
fooled the Government. They will again befool 
the Government in the name of investing 
money for construction of houses in slums. I 
will not be solved by half-hearted measures. 
I have an Mea to solve it if you like it, you may 
try. Germany and other countries success
fully tried this measure to solve thb problem.

But I am not speaking on behalf of my party, 
as it is my personal opink>n which was not 
acceptable to my party even. So I am doubt
ful whether you accept it or not so I am givir>g 
this suggestk>n as a Member of Parliament, 
i would like to suggest at there Is only one 
measure to solve this problem. You shouki 
introduce expenditure tax and abolish in- 
cometax as nobody can identify as to whether 
a hundred rupee note is black or white money 
or accounted or un-accounted money. How 
this ocean of resources can be used for 
benefit of the country? I would like to submit 
that today the country Is more important than 
party. The Government should take people 
into confidence and consider this issue. 
Please take firm step>s that this ocean of 
resources can be used for benefit of the 
country. Then Government can give encour
agement to them to invest this money for 
productk>n work like setting up factories, 
power project, cements factories, construct
ing railways bridges and roads. Special 
concessbn should t:>e provided for Investing 
in backward areas. The economy of the 
country will grow stronger with investment of 
ths money for production purposes. This 
money should be used in the field of horticul
ture and agriculture too. But the Government 
is afrakJ of taking such bold step as it may 
Invite some critkjism as to how income tax 
has been abolished and it Bureaucracy Is 
also not in favour of It. The Government will 
not get money through popular, weak and 
half-hearted measures and ths ocean of 
black money will go on increasing. This 
money is causing con'uptkin in the country. 
This money is not lying In coffers but it In 
circulatton .everywhere. The person, who 
has little authority, does not do work without 
taking unaccounted money. The natk)n*s 
economy, Its social structure and Its very 
character have been destroyed. We advised 
them to take up certain fundamental issues 
for which we lend our support to them. For 
examples, some concrete steps need to be 
take to check the prk^e-rise and to mobilise 
resourcesfor natkmal devetopmenL We must 
no fc>ok at it from the point of view of recrimi- 
natton. Whatever you may be, we cannot 
raise or bwer your status or increase or 
decrease your supporters. All political par
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ties in the country must give serious thought 
to this matter. If the country goes off the rails, 
situation wiH become difficult to control even 
for the next Government whosoever forms it. 
Today a large procession was taken out in 
protest against the rise in prices. Any woman 
will say how much hardship in being faced by 
the public on account of price-rise Though 
the apples were rotting, the people who were 
opposed tothe transportation of apples were 
shat. This could lead to political destablisa- 
tton in the country. And it is the criminals who 
take maximum advantage of turmoil in the 
country. All hon. Memt>ers want it to be 
looked at from this point of view. I thank you 
for giving me an opportunity to speak.

[English]

SHRI BHABANI SHANKAR HOTA 
(Sambalpur): Mr. Chairman, Sir, while the 
Leader of the Opposition has moved the 
Adjournment Motion, I was myself wonder
ing what might be the reason ^h in d  it. One 
reason couki t>e the price nse in certain 
items which nobody can deny. Really there 
has been a price rise though on some items 
it has been controlled. Just to tell the people 
that this National Fiont Government sup
ported by two Parties— Leftist and Bharatiya 
Janata Party— they are incapable of control
ling the situation for which they have been 
fighting for years and that they are a total 
failure is not correct. But, after hearing the 
hon. Speaker from the Opposition, Shri 
Vasant Satheji though he tried to condemn 
the Government he also in a broad prospec
tive made certain proposals which I person
ally feel may not be acceptable, but there is 
no harm if there is a debate on them. My view 
regarding the price rise is that we cannot 
discuss prk» rise just in an isolated manner. 
When there was change in the Government 
and the National Front Government came 
into power, we had to take into consideratk>n 
what was the exact economk; situatfon in this 
country, what was the balance of payments 
position, what was the amount of black money 
or the parallel economy or whatever a is, 
prevalent in the country and what was the 
level of productkin of various essential 
commodities. I come from a very backward

State Orissa. The Western Orissa is a very 
backward area and there I can tell you— I am 
not going into very broad poley matter right 
now— since 1955, only one major irrigatton 
project has been launched, that is, Hirakud 
Dam project. After that no scheme or PIkn or 
project to augment irrigation facilities in this 
area has been taken up. There has been no 
industrial activity. All the projects, medium or 
small or t>ig, including Rourkela Steel Plant, 
were launched prtor to 1962. From 1962 
onwards there has been no devetopment, 
either in the agricuKural field or in the indus
trial sector. No project, no scheme, no plan, 
either in the fieM of irrigation or for industrial 
development, has been taken up in this area. 
I am just trying to illustrate how a msqor part 
of this country where we can produce ground
nut, we can produce wheat, we can produce 
rice in large quantity, has been neglected. 
With simple efforts, the farmers have, during 
the current season, produced large quantity 
of groundnut in our own area which was 
neglected. We are talking about the short
age of oil. Then, there are several other 
things also like spending or squandering our 
evaluable resources in importing oil from 
foreign countries and taking kickbacks. I am 
not going into that. But 1 would say that no 
sincere efforts were ever made earlier to 
meet the requirements of the people for 
essential commodities. Although those who 
were in power earlier were talking about the 
Pubik; Distributon System, t>ut they never 
took any crK;rete steps to strengthen the 
Public Distribution System. Only as lip sym
pathy, they were talking about all these things 
but no concrete measures were taken. Black 
money was alk>wed to ftourish in this coun
try. The parallel economy has never tried to 
be destroyed; rather they have helped the 
parallel economy to enter in this country. I 
have got all the documents and statistks 
with me but I believe that almost all the 
8tatistk», whether in favour or against, are 
not exactly the real indteator of the situation. 
There are many reason forthat. Whether it is 
due to the policies of the Central Govern
ment or due to the inefficiency or whatever it 
is of the State Governments, today, previ
ously or hereinafter I am not going into the 
details. But the point is why the situatnn
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which wa are now witnessing has happened 
like thia. I bellve that our Finance Minister will 
reply to each and every point that has been 
raised or will be raised by the hon. Members 
of the Opposition or by other hon. Members. 
It is not a question of a day or two, or a month 
or two. Whatever actions or inactk>n or the 
wrong doings have taken place over the 
years, we are now facing the results of those. 
The point is whether we are determined to 
control the situation and to reverse all the 
polk:y measures. On one point at least I 
agree and that is about what we are going to 
do with regard to pubik; sector undertakings 
and whether the pubik: sector undertakings 
are going to generate surpluses to be used 
in other sectors. These are all basic and vital 
questbns on which a nation-wide debate 
has to be launched. It is not a question 
whether this Government will fail within three 
or four months or whether we had suc
ceeded last time or not. There is no success 
story everywhere. But at least I am happy 
that as a Member of Janata Dal, a constitu
ent of National Front Government, hon. 
Member, Shri Sathe just now referred that 
some demonstration were going on before 
the Parliament House and some hon. 
Member has also pointed out that they have 
entered the Gate No. 1 of the Parliament 
House today. I remember, as trade union 
activist, that some years back, some 18 or 19 
years back, some of the people, polHkal 
parties, trade unbns, were highly agitated 
over the price rise and when they were 
demonstrating before the Parliament House, 
we do not know how many heads had been 
broken and how many limbs were broken. 
Now at least our Government has not taken 
any steps to break them, to fc>eat them, lathi- 
charge them or fire them. This is our Govern
ment, a democratic Government. You are 
now saying about the price rise. Let us 
discuss it. This is a national problem. Why 
has this happened like this? What is the 
reason behind it? Who is responsible? h is 
not a questbn of a party, it is a wrong 
economic polk^ which has been pursued 
over the last several years. It has now cre
ated such a situatbn where rt is bound to

bring pressure on the price of the commodi
ties. But the Govemment have taken effec
tive measures constantly monitoring under 
the chairmanship of Finance Minister In other 
States and you have already seen the re
sults on several items. We have yet to see 
the effect of price of other items. But, Sir, we 
assure the House that we are very sincere 
and honest and we will try to pursue, to 
monitor, to check and see that all evils that 
have been done earlier are removed and the 
prices will brought under control and some
thing will definitely be done in this regard.

Sir, I do not want to elaborate on this 
point. Personalty I am prepared to have a 
por»cy on this and I appeal through you. Sir, 
to our Government that there must be a 
policy to fix up price of each and every item 
taking cost of production into account. Sir. I 
put a question to the Government and asked 
them “what is the cost of production of Maruti 
car”? In the written reply, it was mentioned 
that **it is a commercial secret”. This was 
reply given by the Minister concerned. But 
my questbn is fundamental. Now. what is 
the productk>n cost of an Ambassador Car, 
whether it is run on diesel or on petrol? So. 
my humble submission, may be as an indi
vidual Member, will be let us have a debate 
and find out the cost of agricultural produce 
like paddy, wheat or sugar or the production 
cost of a car. a refrigerator or a colour TV  or 
any other item. No one shouki be allowed to 
have more than 15% profit over and above 
the cost of productkjn. So. Sir, let us have a 
price policy and let us have a debate on this. 
Let all parties join and find out a procedure 
for making it more effective and fix up the 
prices of each and every item and then the 
cost of expenditure tax will come on all the 
conspicuous consumptbn, like expenditure 
for stay In a 5-star hotel, purchase of a car. 
purchase of a refrigerator. There will k>e a 
total abolition of the income-tax and it will hit 
at the source of the generation of black- 
money system in this country. Let us have a 
debate and let us try to find out this and then 
the whole world would know and the whole 
country wouM know what we have done. The 
prk;e situatbn has come to this pass. We 
have been taking honest and sincere effec*
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tive mea$ur6s. Somewhere we have been 
successful and somewhere we do not want 
to hide our failures nd we are ready to admit 
our own failures. We are prepared to edu
cate ourselves. So. my honest appeal to the 
House is: let us be seized of this situation 
and take an integrate view of the whole 
situation and have a national debate and find 
out the solution. Let us have drastic changes 
for the benefit of the whole people without 
any party affiliations or narrow considera
tions.

SH R IJASW AN ! SINGH (Jodhpur): Mr. 
Chairman, Sir, I must share with the hon. 
mover of the adjournment motion to adjourn 
the House, at (east one or two aspects of his 
intervention I entirely agree with him. That 
this discussion, calling upon the Chair for the 
admission of an adjournment motion is not 
an occasion for a competitive expression of 
our concerns at>out price rise. I do entirely 
share his sentiments. Sir. that this is not a 
questton that is parochial or only of party 
interests. Of course, I concede to the Oppo
sition, the Congress Party in Opposition, that 
should they find difficulty with the price situ
ation, they would then naturally wish to exptoit 
it politically And I would be astonished if they 
did not do that kind of a reaction from the 
Congress Party, whether inside the House 
here or outside in collecting people at the 
gate of the Parliament, an unprecedented 
development, is expected even If It is an 
unhappy devek>pment. (Interruptions)

Sir, prices are a matter which impinge 
upon all of us, whether inside this august 
House or outside, directly. They are not like 
some abstract discussions of policy which 
we quite often have here and which in time or 
in consequence are somewhat separated 
from the citizen. It is. therefore, in that sense, 
entirely right that the Government immedi
ately accepted that the motion for adjourn
ment of the business of the House be ac
cepted because it reflects that the antennae 
of political awareness about the conse
quences of price rise are alert and sharp on 
both sides of the House.

Sir, the mover of the Resolutton while 
moving for adjournment of the business of 
the House, engaged himself In some very 
heavy irony and in eomewhat overstated 
sarcasm, but I would let that pass because I 
think essentially we are concerned with 
prices. I also ^n*t wish to preempt the 
discussion which the hon. Finance Minister 
wouki no doubt be having when he comes to 
the House with his quarterly statement of 
accounts, as it were, so that the House 
knows how far he has succeeded in the 
management of the country’s economy or in 
achieving the fiscal target that he had set for 
himself. Let me, before I address myself to 
the questbn of prices which concern us ail. 
make my position very clear. Even at the 
cost of disagreeing with my esteemed senk>r 
colleague, and if I may take the liberty, 
indeed privilege of calling him my friend, the 
hon. Finance Minister, when the budget was 
presented, I had submitted to him a caution 
that foltowing upon the hike in postal rates, 
rail fares, telephones, petrol and all that 
despite the best possible intentions and 
despite very able administration in his Minis
try and indeed very commendable efforts to 
contain deficits, there is a psychological push 
given to prices and that psychological push 
to prk;es Is given in a synergetk; form, on 
account of rise in infrastructural costs. And 
alt these costs whether they are telephone or 
rail or petrol, go towards contributing to that 
whk:h perhaps cannot be arithmetk^ally re
duced, but is of a synergetical consequence 
hence largely psychologbal, nevertheless 
real in terms of prices.

1 must then submit my next point. Sir, 
that my party, the BJP and I personally, 
because as Bhajan Laiji just asked me to 
speak in my language, I am born in a village, 
Sir, my roots lie there, the BJP  and I are 
unserved for more remunerative prices to 
farmers. So, when you Increase the support 
price of whether it is wheat or rtee or when
ever. two things happen. Firstly, whenever 
you do so, whichever government does so, 
it IS uniformly and without any heeHaling, 
questbning voice anywhere roundly ap
plauded both in this House and that House.
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15.00 hrs.

Farmers must get remunerative prices. 
As soon as you raise prices for the farmers, 
which they must get, these raised prices go 
into a basket, which Is the accumulated 
basket or prkies, giving a prrce rise to the 
total price index whk:h leads me to my next 
submission. The BJP and I personally do not 
subscribe to or believe that in the country, 
there is any rural-urban dtvkie. We do not 
subscribe to the thesis of feeding the town at 
the cost of the village; we do not believe in 
the reverse either. I believe that this kind of 
pitching one against the other as if the policy 
is oriented for the village against the town or 
that policy rs oriented for the town against the 
village is not the proper way in which to 
approach the issue of prices.

[ Transiation]

SHRl BHAJAN LAL (Faridabad): Action 
should be taken against those who say such 
things. Please say this also.

[English]

PROF. N.G. RANGA (Guntur): This is 
your inference on our economy.

SHRl JASW ANT SINGH: I cannot, with 
due defence to the senior most Member of 
the House— I welcome his inten’uption, but 
given the limitation of the time that I have. I 
wou W choose not to react to it at the moment.

15.02 hrs.

[SHRl VAKKOM PURUSHOTHAM AHin 
the Chaii]

I would also make another submissk>n. 
Whatever be the situation, it is the responsi
bility of the Government to govern. You have 
to account to this Assembly for what you do 
and that which you do not do. If prices pinch 
all of us, indeed they will pinch all of you also. 
So» whoever is in the Government cannot 
have it both ways. You cannot say that we
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are in governance, but we are not respon
sible. Having saki that, I must also put it to 
this Assembly* through you, that in the field 
of economy and fiscal poteles, there obtains 
a logic. It is an irrefutable logic whereas the 
oppositk)n is within its rights to say that you 
cannot continue to exercise the alibi of inl^r- 
ited difficulties for ever. Of course nos. 6ut 
the ship of economic and fiscal organisation 
of a country as vast, diverse and compli- 
cated as India cannot change course over
night and whenever correctives are applied 
to the course of that vessel, it takes time fo r  

the consequences of the correctives to be 
felt.

SHRl CHIRANJI LAL SHARI^A (Kar- 
nal) How long will it take?

SHRl JASW ANT SINGH: I think It is a 
valid questbn. If rt were possible to reduce 
fiscal and economic )>olicy to a kind of arith
metic of days or weeks or months, I would k>e 
able to answer immediately as to how long 
will this State take to correct what are obvi
ously... (interruptions)

SHRl VASANTSATHE (Wardha): I hope 
you do hot want 40 years.

(Interruptions)

SHRl JASW ANT SINGH: I will attempt 
to give a more precise klea. Indeed, I cannot 
be so presumptuous as to usurp the func
tions of a very capable and a very dear 
friend, the honourable Union Finar)ce Minis
ter but I will submit to you that the larger the 
size or quantum of inherited fiscal and eco- 
nomk: imbalances, the k>nger the time it will 
takeforthe ship of State of correct those very 
imbalarK;es. The hon. mover of the motion, a 
very senbr Member of the House whom I 
hold in esteem devoted considerable thought 
to correctives that are required in the coun
try, spoke also of the necessity to rely only on 
tathya. Freely translating tathya therefore, 
suggesting let us rely on facts. I will rely only 
on facts and these are the irrefutable facts.

The hon. Members asked, how long will 
you take to con'ect the course of the vessel?
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There are some major serious economic 
problems that this Government inherited. In 
December, 1989, the Budget deficit inher* 
ited was around Rs. 14,000 crores— I am not 
giving the exact figure. It was nearly double 
of what had been projected for the whole 
year. Foreign exchange reserves were in the 
region of RS. 5,000 crores, just sufficient for 
two months’ requirements. The stock of 
foodgrains had fallen to 11 million tonnes as 
against a comfortable limit of roughly about 
19-20 million tonnes, though there is no 
statutory Itmit. the inherited stock of 
foodgrains was about half of the comfortable 
limit. Foreign debt was about Rs. 82,000 
crores. Internal debt was in the region of Rs.
238.000 crores. Interest payment in the 
Budget estimates of 1989’90 was Rs. 17,000 
crores. I have not dreamt these figures. 
These figures were inherited by this Govern
ment.

1 think, when we talk of price rise, we are 
really talking of inflationary pressures on the 
economy. Whereas I started by saying, I do 
not want to pre-empt the discussion, since 
the mover of the motion has referred to these 
aspects, the debate has extended from 
simple prices to fiscal aspects as well; of 
examining why sugar has gone up, wheat 
has not gone up or what is troubling in the 
edible oil field. By the end of December.
1989, the wholesale price index v/hich was 
referred to by the mover of the motion had 
recordei an increase of 6.1 per cent in the 
first 9 months of the financial year against
3.9 per cent which was your achievement 
dunng the previous year. The build-up of 
inflationary pressure, I submit for considera
tion, was due to fiscal imbalances resulting 
in higher money supply, supply and demand 
imbalances in commodities, whfch was 
largely on account of shortfall in productbn, 
and also possibly on account of supply bot
tlenecks, and the other aspect which Is the 
pshychological consequnece of all this. I am 
worried about what is inherited by the Gov
ernment by way of revenue deficit. I am not 
going into the total aspect of deficits because 
those will come up. Revenue deficit how
ever, has gone up from 2.21% of GDP in 
1985-86 to 3.5% GDP in 1989-90, Likewise,

the revenue positbn of the States has simul
taneously also deteriorated. Price situatbn 
in India is not merely a functton of admini- 
stratk)n of the Ministry of Finance In the 
Unk>n Government, it is a cumulative conse
quence of what Is happening in this vast and 
diverse land and what is being done or not 
being done in the various States of the 
Union. The revenue position of the States. 
Therefore, is also relevant and that too has 
deteriorated in the Seventh Plan, i do not 
want to clutter up the debate with too many 
figures but that is the fact. This large revenue 
deficit in the Central Budget meant that sig
nificant part of the revenue expenditure was 
being financed by borrowings. This is again 
something which the Government inherited. 
Perhaps the Union Finance Minister in his 
reply, will enlighten us on this also.

Money supply was referred to by the 
mover of the Resolution I put it to you that 
the annual growth rate of money supply 
dunng the Seventh Plan was over 17.53. 
The report of Shn Sukumoi Chakraborty is a 
very fine document on the subject. He has 
recommended that money supply consis
tent with a certain amount of GDP growth, of 
about 5% and inflation at 4%  should not 
cross 14%. In the economy that this Govern
ment had inherited, money supply had al
ready crossed 17% I would not go into the 
philosophy of the relationship between defi
cit financing and the associated increase In 
money supply. But there is a connected 
aspect. It IS that a headless government had 
no option of meeting with immediate short
ages like, for example, sugar or edible oil.

India is the only country, with 800 mil
lion, in the world that does not and cannot 
rely on animal fact for cooking. It is the only 
country in the world which uses only vege
table oil. Edible oil, therefore. Is not just a 
pnce rise matter for us a nation of the size of 
800 million. Rest of the world uses animal fat 
for cooking and for other purposes. But India 
cannot. Therefore, edible oil has a very 
important role to play In the totality of price 
rise situation. So, I started by saying thm this 
is the inherited imbalance of the Govern
ment. In this inherited imbalanoe. we eud-
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denly find that edible oils have gone up to Rs. 
35/- a KG in my village, which does not 
produce very much of oil of its own except. 
But if that is the kind of price that the user has 
to give for an essential commodity— he 
cannot replace it with annual fat— then what 
is the option to the Government? You could 
well turn round and say with some logic *Why 
doni you import". The Government cannot 
import essentials because it inherited a ter
rible t)alance of payment situation. It inher
ited a situation whereby, if it sought recourse 
to Importing essentials, it would not have 
money for other requirements I am not going 
into the aspect of the totality of trade deficit 
or the totality of the debt servicing ratio, but 
this option also was closed. This Govern
ment is not absolved of its responsibility 
merely because it inherited a bad economy. 
It is ail the greater challenge to the dedica
tion and acumen of my good friend, the 
Union Finance Minister because this alibi of 
an inherited bad situation will go along only 
for this month and, not for ever. I think that we 
are fast coming to that point where the nation 
will no longer recognise that this is now 
sufficient gound for you to continue to say 
that this difficulty is because we inherited the 
diffknjKy.

The mover of the resolutwn menttoned 
about liquidity over-hang about money sup
ply. I wouki request the hon. Unfion Finance 
Minister to clarify this aspect. This question 
of money supply is far too complex for me to 
pretend to $ay that I am any kki of expert on 
it. But I have some figures with me and there 
is one component of money supply because, 
after all, money supply is not just M3, It is 
also Net Bank Credit, it is also Reserve Bank 
advances of Central Government etc. Please 
let us have the figures of all these three 
aspects 8 0  that we can understand better 
whether the poir>t made by the hon. Mover of 
the Resotutbn Is vaiM or is really not based 
no facta, [bnerrupitions) Union Finance 
Minister wiA explain it. But my point Is that 
Ikjuidity imbalances reinforce inflatk>nary 
preeeures and I think the Government would 
be weH-advised to first clarify what was this

imbalance that you inherited; what have you 
done on the aspect of correcting it now. 
There are some details about the Wholesale 
Price Index and the Consumer Price Index. 
This is a very tong and very okJ debate. 
Whenever we discuss prices, the Govern
ment comes across with figures, the Whole
sale Price Inducers etc. But we go back to 
the Government to what that fine Lady has 
referred— ’’Mr. Finance Minister— That Is all 
very well. You are saying that the Wholesale 
Price Index is not alarming. But your good 
wife is saying that it is most alarming be
cause she is going by the Consumer Price 
Index." Therefore, I would request the Union 
Finance Minister to explain to us that at a 
certain stage, at a certain point, even If the 
Wholesale Price Index is not exactly coincki- 
ing with the Consumer Price Index, there is 
not such a wide divergence between the two. 
as is commonly assumed. Secondly in the 
case of Wholesale Price Index, what accord
ing to you own reckoning, by your own as
sessment is the contribution made to the 
total basket by the prk:e increases that you 
have recently granted to the agricultural 
sector, to the farmers? I started by saying 
that the BJP does not stand for or believe in 
the rural-urban divide. We stand for remu
nerative prk:e to the farmers. But simultane
ously, as we say. you cannot feed the farmer 
at the cost of the town. You cannot continue 
to support the town at the cost of the village. 
Please explain this position to us.

I would just like to deal with some es
sential aspects. I will not go into the details of 
raw-materials. I woukJ however, like to go 
into things like sugar, tea, oil, cement, salt 
and textiles. I am going into the details of all 
these things because all of them have a 
consequence. They have consequence on 
the daily wages in the organised sector, In 
the unorganised sector elc. Therefore, i wouM 
like to tell you that one of our planks during 
the elections was about their mis-handling of 
the sugar situation. Sugar had then gone up 
very high. We committed ourselves to bring
ing sugar prices down. What has caused It to 
go up again? I cannot explain the fine eco
nomics and the complicated management of 
the fiscal arrangements, the nuts and bolts of
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a country as far and wide as India. We say 
that taste lies In the eating. When sugar price 
crcrossesores of certain point, it becomes 
bitter in eating, then we have to pay a political 
price,— As much as you have to pay, we too 
have to pay. Therefore, I would request you 
to please explain to us the difficulties that 
have been encouraged in these essential 
commodities like sugar, tea, oil, cement, salt 
and textiles. It Is my understanding that so 
far as salt ts concerned, there is a corrective. 
Salt is perhaps now recovering from a sud
den spurt and so also sugar. But edible-oil is 
a matter of very great concern. You had, 
through the NDD6, Instituted a mechanism 
for intervention in the market whenever ed- 
ibie-oil prices fluctuate too much. You wanted 
the NDDB to act as a kind of corrective. 
Please explain to us how far. how success
fully or how unsuccessfully has this measure 
worked?

f^R. CHAIRMAN. You have already 
taken about 25 minutes. How much more 
time will you take?

SHRIJASW ANT SINGH; I will conclude 
in two minutes. I am very graterul to you for 
your kind consideration Now I come to the 
price of cement. I am given to understand 
that prices of cement went up on account of 
transport bottlenecks, not essentially on 
account of production. Production was suffi- 
cient. Cement companies are making record 
profits.

SHRI R. JEEV A R A TH IN A M  (Ar- 
akkonam): In the South, it is being sold at Rs. 
100A per bag.

SHRI JASW ANT SINGH; i am not 
denying that. What happens in respect of 
different regions? Why has the cement price 
gone up? The hon. Minister may provide an 
explanatbn. May I submit that along with 
provWing an explanation, let the Minister re
assure us what he intends to do to bring the 
cement prices down, to bring the edible-oil 
prices down. It doesn't suffbe for me to say 
on account of transport bottlenecks cement 
is now being sold at Rs. 100 per bag In the 
South and perhaps at Rs. 18 in the North-

East. It does not suffice. Therefore, it does 
not delight me if there Is a run on the shares 
of the Associated Cement Company. I can
not uderstand this imbalance Why there is 
simultaneous run on the shares of ACC and 
such an exorbitant and unacceptable price 
of cement I will conclude. You have been 
most kind to me. (Interruptions)

SHRI MURLIDEORA (Bombay South): 
I presume you have replied 25 per cent.

SHRI JASW ANT SINGH; I do not pre
sume. I will leave some questions and 
thoughts with you. (Interruptions)

PROF. MADHU DANDAVATE: I would 
have been happy if you had left nothing for 
me. (Interruptions)

SHRI JASW AN T SINGH: I agree. And 
the Unk>n Finance Minister is the first one 
who said that above all what is required in 
price control is fiscal equilibrium. What are 
you doir^ to regain that fiscal equilibrium? I 
submit that whether it is at the union level or 
Its Is at the State Government level, public 
enterprises have to show much greater effi
ciency than they are showing at present—  
whether it is the State Electricity Board or the 
Bus transport system or suburban railways 
or our wretched telephones or whatever. 
These public enterprises have to show much 
greater efficiency and not just the public 
sector undertakings. Public enterprises have 
to earn their keep. What is the Government 
doing to achieve that?

A word about the public distributk^n 
system. I think, pubik: distribution system 
today is really renowned for its absence of 
distribution, for its total insensitivity to the 
citizen. This is not something with you have 
created. It is what you have Inherited. But 
unless this pubik: distribution system im
proves, we will not even be beginning to 
make a dent in our direct assault in the 
diffk^ulties that the citizen faces and the 
poorest face it the most because they have 
no recourse to this Assembly, or any other 
assembly, and they do not have any flexibil
ity of income.
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Anti-hoarding steps. I will not elaborate 
it because this is self-evident. I think, certain 
amount of rationalisation of taxes will result 
in lowering or prices. I refer specifically to 
imposts like sales tax, excise and all those 
varieties. Please consider that.

Finally, we believe that free movement 
of goods and commodities between one 
State and another is a very effective meas
ure for taking care of imbalance of prices 
offk̂ ially or unofficially. Even if these are 
unofficially done, and if you place restriction 
upon free movement of goods and com
modities, you are contributing to a situation 
of incipient blackmarketing. You have been 
very kind. The subject does not lend full 
justice in the time that I had. But I endeav
oured to answer some of the points that were 
made. (Interruptions)

MR. CHAIRMAN: Mr. Charles, it is not 
permitted. Shri H.K.L. Bhagatto speak.

SHRIH.K.L BHAGAT (East Delhi): Mr. 
Chairman, I had the privilege of just now 
listening to Mr. Jaswant Singh for whom and 
for whose ability I am always biased, biased 
in his favour. Therefore, 1 would like to give 
him all the benefits of doubt. I would give him 
one credit that he has tried to put up at least 
in appearance much contrary to the impres* 
sion which his own party the BJP is giving 
outskie, doing all kinds of breast-beating 
against the price rise. All kinds of breast- 
beating IS being done by the BJP against 
price rise. I can quote from their resolution. I 
can quote from Shri Advani’s speeches whom 
I conskler as one of the ablest Members in 
the Parliament and for whom I have great 
respect. Much against the breast-beating by 
the BJP against the price rise, so much so 
that I have seen in the Press that the local 
BJP Chief of Delhi has written to Shri Advani 
that they should be given the permission to 
oppose the Government because due to 
price rise their credibiiity not only among the 
people but among the workers also is being 
lost— he has written a fact-Shri Jaswant 
Singh has tried to appear to be defending

this Government atleast partly for a little 
while. And then Intelligently he put some 
questbns. His defence was also weak and 
wrong, howsoever superficial it is. he has 
given an impression that he is defending this 
Government on price rise giving them soma 
alibi. This is how I feel.

There was price rise in our time also. I 
was myself the Minister for Food and Civil 
Supplies. Mr. Dandavate was here and I was 
there. I know there was prce rise In our time; 
who says there was no price rise? There was 
price rise; but now there is unprecedented 
price rise. That is the difference. It was 
Mahangai then; it is Maha Mahangai now. 
That is the difference.

They say that this sudden price rise is 
because of the economy that they have 
inhented from us. But afterwards you don’t 
have an alibi, Prof. Dandavate. He has told 
him and given him a warning. Till this mo
ment you were defending the price rise though 
the BJP all along has given an impression 
that it is opposed to the price rise. Well, I am 
glad you have not opposed the Budget; you 
have supported the Budget, but you oppose 
the price rise. About much of the price rise 
which has come about, Mr. Dandavate him
self is on record in this House having admit
ted that is because of the Budget. He is a 
straight person. I like him. When he was in 
the opposition he was full of wisdom. I re
member, tonnes of suggestions Mr. Dan
davate used to give us from here.... (Inter-
ruptions)...... I don’t want any suggestion, I
can take care of myself.

Mr. Dandavate Is a very well meaning 
person. I can say it openly though I am in the 
opposition. He is a very well meaning Fi
nance Minister. He was full of suggestions 
from this side. He was telling us that we are 
committing this mistake or that mistake; but 
he has forgotten everything. He is now 
remembering that because my sister Mrs. 
Pramila Dandavate has reminded him. She 
had the Belan Brigade. I don’t know whether 
she Is using Belan against him in his home or 
not! My wife used to do that. She used to tell 
me that I am a fool because price rise is
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going on and as the Civil Supplies Minslter I 
am doing nothing. I am sure she also must be 
doing that. I don’t know this ostensibly be
cause publicly she has not used the Belan. If 
it were a Congress woman she would have 
used Belan publicly against him.

Six thousand of them were arrested 
today. Ten thousand in all have been ar
rest^. One of my firends from the Janata 
Dal or the National Front who was speaking 
right opposite me— he must forgive me 
because I don't know his name but I have 
very great respect for him— seemed to have 
been misled by somebody, as if some people 
from the demonstration that took place in 
Delhi today organised by the Congress 
Party entered here and did some hooligan
ism. But It goes to the credit of this Govern
ment that they did not use lathi-charge. Let 
me tell this for record's sake. I was myself in 
the demonstration. 1 was arrested and I have 
come there after being released. I can say 
that the most peaceful, the biggest the un
precedented and the most entusiastic dem
onstration against price rise ever taking in 
Delhi was done today with a lakh of people 
participating in it and ten thousand people 
being arrestee peacefully (interruptions) You 
will go on talking, but you know nothing; 
(tntenuptions) I have a document with me. I 
challenge you. {Interruptions) There are 
people from Andhra Pradesh who are sitting 
outskie. I have seen them. You are referring 
to a wrong thing and a wrong person be
cause of ignorance and because somebody 
from BJP misled you. {Intorruptions) What I 
am MyirHJ is this. Not one of those prk̂ e rise 
denrK>nstators came to the precincts of the 
all. Only I have come there, after release. I 
peaotful demonstratbn was there. I have 
helped this Government. Police dkj not have 
vans for us. There were hundred buses* 
while those who wanted to court arrest was 
more than fifty thousand. They have no 
place in the potk:e stations, no place in jails. 
Ultimately ten thousand people were techni
cally arrested. Ten thousand including six 
thousand women. There were belans and 
things like that, i must thank Shri Jaswant 
Singh because ShriJaswant Singh's speech 
gives an impresston that in this prtee rise, the

collaborators with the Janata Dal Gover- 
ment is the BJP. His speech is not that the 
reply of a Finance Minister, but a part of his 
speech is a reply of the crouch. A slogan 
came forward today.

[Translation]

'Three ir>carnations of high inflatbn** 

[English]

Shri Vijay Kumar Malhotra would not 
like it. Shri Vijay Kumar Malhotra’s name 
was not mentk>ned because he and I are too 
small. There are bigger people sitting here. 
(Interruptions) A slogan came forward to
day.

[Translation]

Three incarnations of high inflation LK . 
Advani. Atal Behari Vajpayee and Vish- 
wanath.

[Engltsh]

This is the slogan which the country has 
got. (Interruptions) Why it is BJP?— because 
they are the collaborators. You are double 
faceted people. You support the Budget and 
have the courage to say what you doing is 
right but you do not have the courage to do 
that,— you do not have the courage to op
pose that. You are. as usual, double facted, 
running with the hare and hunting with the 
hound. (Interruptions) Please bear with me.
I wouM not take much time of the House, 
(fnterruptbns) The Left is doing the same 
with the sk)gan. But they have been spared—  
I have told Shri Somnath Chatterjee— ^ -  
cause the Left is a bit honest on economy 
matters while you are not. I saw in the news 
Item, in a paper which is not a pro ^n g re ss 
paper, a cartoon, as Shri Advani saying, in 
price rise» everything is bad; in Kashmir 
everything Is bad; in Punjab everything is 
bad; in Assam everything is bad and in 
Tamifnadu everything is bad.* Mr. Advani 
says this. And then Mr. Advani is saying that 
we are with the Janata Dal Government. It is 
a double faceted party. you are fooling your-
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self and not the people. Mr Vijay Kumar 
Malhotra’s colleague himself has said this. 
Virtually he has said Mr. Madan Lai Khurana 
has written to Shri Advani, ‘Our credibility is 
going down. Even our workers are asking to 
allow them to oppose the Janata Dal Gov
ernment’. I have not come here to say that. 
You will always raise your hands in despair 
I have spared you also because you are 
responsible for carrying the poiicy of the 
Prime Minister. Therefore, I have not men
tioned you in the stogan. But will you tell me 
what have they done in nine months'^ One 
Member was saying, ‘you fix the price of 
every article Can you do that? During this 
Government’s tenure of nine months, what 
have they done? In nine months, achild may 
be born. But what have you proved? Did you 
make any effort to rescue voluntarily, the 
price of even one item. But we did that. 
Please look into the files of the Civil Supplies 
Ministry and the Finance Ministry, you will 
find that. You dki not do that because 1 know 
your difficulties, I know your problems. Shri 
Jaswant Singh is a very able advocate of a 
bad cause. He is always a veiy able advo
cate of a bad cause. And I remind Mr. Jaswant 
Singh. {Interruptions)

MR. CHAIRMAN: Order, order.

SHRI H.K.L. BHAGAT: I cannot refer to 
his proceedings in the Rajya Sabha. I want to 
remind Mr. Jaswant Singh what he used to 
tell us while speaking there. Actually I am 
reminding you deliberately You were there 
and I was there. I am sparing you deliber
ately. I am sparing you purposely. Even if 
you don’t want, I am sparing you. What I am 
saying is that you are equal sinners for this 
increase in price structure. We are sparing 
you because you have some economfc 
thought.

SHRI S O M N A TH  C H A T T E R JE E  
(Bolpur): The angel has come. {Interrup
tions)

MR. CHAIRMAN: Order, order.

[Translation]

SHRI H.K.L. BHAGAT: Please tell us 
which items have not become dearer, ex- 
cept air. There ts no natK>nal catastrophe to 
warrant this rise in prices. When we were in 
power, the prices had increase during the 
period of drought. I KrK>w it as t was the Food 
Minister at that time. And even during the 
period of drought, prices did not rise to as 
high a level as expected. Even international 
institutions have said that they have not 
inherited a bankrupt economy from us. The 
document issued by your department belies 
your contention. The hon. Prime Minister 
has himseH declared his inability to control 
inflation and that help of State Government 
is needed. Have you sought the help of the 
Stale Governments? How many anti-hoard- 
ing drives were launched"  ̂ Whatever was 
done by the Congress is there for all to see. 
When I was Food and Civil Supplies Minis
ter.... (interruptions) .... I have not stood up 
to publicize the deeds of the Congress, you 
may see the files.... (interruptions) ....in our 
time we had made efforts to combat price- 
rise, but this Government has made no such 
effort

{English]

SHRI RAM NAIK (Bombay North): Sir, I 
am on a point of order.

MR. CHAIRMAN: Under which rule?

(Interruptions)

M. CHAIRMAN: You can raise your 
point of order if only there is a violatton of the 
rule.

SHRI RAM NAiK: The Speaker cannot 
change the language, he started speaking in 
English and now he has switched over to 
Hindi.

MR. CHAIRMAN: He can speak in any 
of these languages. There is no point of 
order.
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SHRI H .K .L BHAGAT: Mr. Chairman, I 
have respect for the Member who is raising 
a point of order.

IJranslation]

Prices are rising because such Mem- 
Irors have been elected to this House.

[English]

They understand nothing. He under
stands nothing. That is what I am saying. I do 
not mean any personal reflection on him. 
Now what I am saying is this.

[Translation]

Prices are rising and every household is 
feeling the strain. My wife used to take me to 
task every time. I asked her how she was 
coping with the price-nse. Now the prices 
have risen very high... (Intenuptions)... hon. 
Shri Somnath Chatterjee's party, the B.J.P. 
and the Janata Dal are all saying that prices 
have nsen and the Govemment has failed to 
check the price-nse. Even then they are 
supporting the Government lest the Con
gress should not return to power again. Shri 
Jaswant Singh raised a point of the urban- 
rural divkle. Who has married a person who 
talks of an urban— rural divide'^ A cartoon 
was published irtthe Tribune' showing Shn 
Devi Lai as the bridegroom and Shri Vajpayee 
as the bride Do you remember this cartoon
depkrtingtheJanataDal— B.J P. alliance......
(Interruptions).... Today, you are teaching 
us. We have been against Shri Devi Lai
from the very beginning and have always 

opposed the urban-rural division. B.J.P. 
which has till three months back supported 
Devi La! is now teaching us. What can you 
teach \is'}...(lnterruptions)..M you don’t have 
an answer, don’t try to evade the issue by 
making light of it. Truth is very bitter. And you 
are feeling its bitterness, I know. You have 
extended your support for a pretty tong time. 
Let the next electtons come and you will 
come to your senses. We too used to speak 
in the same way as you are doing 
now...{intemptk>ns)

[English]

PROF. MADHU DANDAVATE: Shall I 
make a request if you yieM?

SHRI H .K .L BHAGAT: I wilt yiekl to you 
ten times.

PROF. MADHU DANDAVATE: Only 
once is suffkaent. What I request you through 
the Chair is for my and my Government's 
follies, you can attack me and my Govern
ment to your heart’s content. But why do you 
go out of the way and t-y to attack the 
supporting parties who are not supporting 
the rise in prices? {Interruptions)

SHRI H.K.L. BHAGAT: I must thank 
Prof. Dandavate for expressing his concern 
for the crutches. You may not consider them 
responsible. But I consi^r them, more so, 
partk:ularly the BJP to be responsible forthe 
price rise. I do oonskier them so. They are 
responsible and people conskJer them re
sponsible. They are trying to do the drum 
beating that they are not responsit>le. They 
are saying that you are responsible. The 
Janata Dal is responsible and they are re
sponsible. They are saying that the Janata 
Dal is responsible and they are not respon
sible. But I say that they are responsible and 
you are also responsible. Therefore, Prof. 
Dandavate, thank you very much but I am 
sony that I cannot oblige you because in 
Delhi, I am not to fight against you; I have to 
fight against them...(/nfem;p(tons) Yes, i have 
to fight against them. I am speaking the truth 
and not like them while saying that this 
Govemment is l>ad. but they will support 
them because the Congress shoukl not come 
to power. CoukJ there be more confession of 
douWe-facedness or fear psychosis? Even 
in dreams, you feared Mrs. Indira Gandhi. 
You have started to fear Mr. Rajiv Gartdhi. 
Anyone may be sitting here as the Prime 
Minister. But I want Rajiv Gandhi to remain 
as the leader of the country. It is the price 
front on which you are going to collapse. I am 
not demanding your resignation. I am not 
demanding Mr. Vijay Kumar’s resignation. 
You used to demand but I am not doing It Mr.
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Jaswant Singh was saying that it is natural 
for us to go outside th Parliannent to protest. 
BJP did not come to protest today.

You had not come to demand resigna
tion because resignation was not necessary. 
In fact, I have prayed God in the presence of 
people that this Government be given a little 
longer life. (Interruptions)

SHRI fVlANDHATA SIN G H  
(Lucknow); Have you allowed the former 
honourable Ministerto move a No-Gofidence 
Motion against the {Interruptions)

SHRI H.K.L BHAGAT-1 must thank the 
Member because he continues to maintain 
the mentality of the Opposition and with his 
grace, I might become a Minister 
aga\r\,..{Interruptions) I am saying that BJP 
IS a part of the party which is supporting the 
Janata Dal Government Our Adjournment 
Motion on price rise is relevant against them. 
It is very much relevant against them. Why 
do you have a guilty conscience'^ You are 
with the Government. You have to sink or 
swim with them. You are like a wife who says 
that she is very very loyal to her husband and 
yet wants to have extra chances every
where. Whal a safe wife you are! Every
where outside you are 
trying...(lnferri/p//ons).. I told my hands to 
you. I suppose you will not be in Parliament 
next time...(/n/errt/p//ons)...Sir, I am con
cluding now. If they interrupt me, I will go on 
speaking and nobody will have the courage 
to stop me I am saying that in this House, I 
pray God to give a little longer life and a little 
wisdom also to this Government. They need 
a little wisdom also. I am not the master. I am 
only one of the MPs. If you need a little 
oxygen to have a little longer life— it Is not 
that I am afraid of midterm poll. Let it come 
today and we will face it— I will request Mr. 
Rajiv Gandhi to give you a little oxygen, if 
necessary, so that you will have a little longer 
life. People should know what you are and 
what they are. They will understand you and 
they are understanding you. Time is coming. 
We are not interfering in your quarrels. We

will not. We will not get on to that skie by 
mere trkjks; we will come with the support of 
the people and the price rise is sinking your 
ship. It has sunk your ship more than half and 
the rest will also sink soon.

MR. CHAIRMAN; Shri Amal Datta.

SHRIMATI MALINI BHATTACHARYA
(Jadavpur). Mr. Chairman, Sir while we are 
debating price rise in this House; outside at 
the boat club there is a rally by some of the 
worst victims of this price rise, namely the 
Anganwadi workers, who do not even have 
any regular pay, who have only just a meagre 
pittance, which is called honorarium, which 
was granted by these people who are now 
shouting ..{Interruptions). I request the 
Government to do something for 
them... ( Interruptions)

MR. CHAIRMAN; The hon lady Mem
ber may kindly understand thatthis is not the 
way to raise issues

Shn Amal Datta.

SHRI a m a l d a t t a  (Diamond Har 
bour): Ml. Chairman, Sir, the Congress Party 
nas shown itsconccrnforthepoopl«of India 
by raising on the first day of this session the 
pnce nse issue as an adjournment motion. 
That having been done, it has cleaied its 
guilty conscience. Why that guildy con
science? You will understand that price rise 
affects nearly everybody, but not exactly 
hundred per cent citizens of a country. There 
are some people who even gain by price 
rise. There are always two sides. On one 
side, there are speculators, blackmarketers, 
the businessmen and the middlemen. Who 
represents them? Which political party rep
resents this class? Those are the people 
who represent these people. Therefore, they 
must clear their guilty conscience to the 
people so that they get votes in the next 
elections...(Interruptions)

I am surprised by the reactbn that this 
very harmless remark has evoked now that 
they are sitting in the opposition. When they
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were sitting on that side, they did not react 
that\Nay,.,{lntenruf>tions) i am surprised. They 
did not feel impelled to protest at that time 
when they were called representatives of the 
land lord capitalists, middlemen, the black- 
marketers etc. They never reacted, but to
day they feel concerned because they have 
to go to the people and get their votes, the 
very same people who are adversely af
fected and are starving because of the price 
rise... (Interruptions)

I do not mind standing here silently 
while these people go on making noise pro- 
vkJed my item is not taken away by 
this.. .(Interruptions)

MR. CHAIRMAN: When there Is too 
much disturbance Jtmeansthatyourspeech 
is very effective.

SHRI H.K.L. BHAGAT: Mr. Somnath, I 
am jumping less them you are jumping.

SHRI AMAL DATTA: The economy is 
still being run in the sarpe way as it was run 
by the Ck>ngress Government but with better 
intentbns. The Prime Minister and other 
Ministers alt want to keep the prices under 
control, which the earlier Government never 
did.

Sir, we had raised the prrce rise issue in 
the last Parliament iri every Session and in 
every such debate, through our party, we 
have always demanded certain concrete 
measures. These measures are that the 
proportion of taxation should be such that 
more should be collected by way of direct 
taxatk>n and less by indirect taxation. But 
even now the situation remains the same. It 
will take time but it will have to be done. 
Unless that is done, we will never get an 
economy where we can control and check 
the prices. Only 17 per cent of the total 
Government’s revenue comes by way of 
direct taxes. The Government should now 
resolve to have a higher figure-—something 
in the regton of 35 to 40 per cent-4o be 
collected by way of direct taxes. They must 
do it Immediately. The Government must set 
a target— may be two or three years— within

whk:h that figure shouk:! be reached by re
structuring the taxation policy.

The other thing whk:h I have always 
demanded is that certain number of items—
14 is the figure whk:h we always mentton—  
should be distributed at the same prbe to 
every Indian citizen by the Public Distribu
tion System throughout the country. Sir, this 
is a demand whk:h we have raised in every 
Session. When these people were sitting on 
the other side, they never listened to these 
demands. I am raising it now again. Let us 
discuss the history of it.

When these people were in power, 
knowing that this is our demand, they never 
gave any importance. So far as this Govern
ment is concerned, a pre-electbn promise is 
already there by the Janata Dal and I am 
sure that this will be implemented. I only 
beseech them that this should be done as 
soon as possible. A target date should be 
fixed.

The Govemment, through the Prime 
Minister and other Ministers and also the 
Finance Minister, has time and again publi
cised its concern for the price rise and has 
drawn up some action 
programme...(//?fe/Tupfions)

SHRI SOM NATH C H A TTER JE E: Sir. 
are they serbus about prbe rise?

SHRI P. CHIDAMBARAM (Shiva- 
ganga): It is a humorous interlude.

SHRI AMAL D ATTA: Sir, Icannot speak 
tike this.

MR. CHAIRMAN: You were also doing 
the same when Mr. Bhagat was speaking.

SHRI SOMNATH CH ATTER JEE: The 
Chair cannot take note of that.

SHRI AMAL DATTA: Sir. I am stating 
some plain truths. (Interruptions)

Time and again, concern for prce nse 
has been expressed by the Prime Minister,
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the Finance Minister and other Ministers. I 
believe, the plans of action had been drawn 
up. This House has a right to know what 
plans of action have been taken by the 
Finance Minister and various other Minis> 
tries. We wouki also like to know what ac- 
ttons have been taken pursuant to that. We 
wouW like to know, who is monrtoring to see 
the results of the actions being taken. I am 
sure, all these things are being done but only 
the House has not been properly intimated. 
We want this intimation should be made as 
soon as possible. We also want that this 
House should be kept fully informed at all 
times of this very important aspect the 
Government tackling the situatk>n of price 
rise’. 1 can ask thts Government, request this 
Governmenttodoso. We had also requested 
the Congress Government to do something 
but the never did anything. In order to differ
entiate themselves from the prevk>us Con
gress Government’s records, they must do 
something. It is politically imperative for them 
to take some action and I am sure they will do 
it shortly.

There are certain measures which the 
Govemment have taken and which have 
come in for a great deal of criticisms. Some 
of the criticisms had been valki and we had 
made these criticisms even in the Budget 
Session when they increased the price of 
petrol and some other petroleum products. 
We immediately criticised the Government’s 
actk>n by saying that this is going to have a 
reflection in the general price rise. So. the 
general prices have risen. But to what extent 
the rise In prices of petrol and petroleum 
products are responsible for that prfce rise is 
not known. It is not known for a variety of 
reasons but a part ot which is the responsi
bility also of the previous Government. It is 
because, as I heard the Finance Minister 
explaining in course of a Televiston interview 
only a few days ago that rise In prices of 
comnrtodities was only very partially respon
sible due to rise in petrol prbes. He saW 
about five per cent of prices rise may be due 
to rise In petroleum prk:es. There Is a very 
valki argument behind it. But the point Is that

we do not know the reasons. Why? Be
cause, we have not calculated it. Nobody 
has taken the statistics and made the cateu- 
latk>n to see to what extent the rise in prices 
of petrol and diesel got reflected in the rise in 
prices of other commodities. This has not 
been don%

Similarly, the exercise regarding con
sumption of petrol by the Government sector 
has not been done.

SHRI P. CHIDAMBARAM: The Minister 
has said in the morning that it is 60 per cent.

SHRI AMAl DATTA: To what extent, 
the Government’s action in curl>ing the pet
rol consumption has had any effect?

Always, the previous Governments have 
done It and now this Government has done 
it again by saying that rise in the price of 
petrol is said to be necessary in order to curb 
consumption of petrol and other products 
due to foreign exchange situation We also 
produce petroleum in this country. At least in 
off-shores, there are large reservoirs. The 
policy of extraction from the reservoirs was 
decided some years ago when the foreign 
exchange situation was not so had. for every 
reservoir, it took a time horizon of around 15 
years or more, so that the reservoirs can last 
for 15 years or more. The polkjy requires 
revision. Who is going to do that? I think it Is 
not only the Petroleum Ministry, but also the 
Finance Ministry which must be involved in 
seeing that we are able to produce and we do 
produce more petroleum, because we have 
the reserves, we have the capacity to extract 
more petroleum from there. But we are not 
doing it, because we have taken up a certain 
policy five years ago» in a very different 
situatbn. The situation has changed, and we 
have to conserve foreign exchange and. 
therefore, we have to see that we produce 
more petroleum In the country itself.

Similarly, we have not taken, as far as I 
can see around me, any effective measures 
to conserve petroleum. This is of concern for 
some institutes which have been set up for 
conservatton of petroleum. They keep on
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saying; nobody is listening to us. And the 
government is not listening to them for the 
last ten years since the Institute was set up. 
They have given many recommendations, 
but none of them has been implemented so 
far. We can implement. It is a question not 
only of Intention, but of proper planning, 
proper programming and proper manage
ment, to see that these plans and pro
grammes get implemented on the ground. 
For that, we require a Government which is 
sure of its stability, and is not always being 
rocked by the Opposition. (Interruptions)

We had a very stormy Budget session. 
I have attended, already, eight Budget ses
sions. This was the stormiest one, because 
the intention of tho Opposition was to keep 
the government as uncomfortable as pos
sible. Possibly, we are going to have as 
uncomfortable a Monsoon Session also. It 
that is done, the responsibility must be shared 
by them as well They are not letting the 
Government work (Interruptions) They are 
not allowing the Government to work. (Inter- 
fuptfons) In a parliamentary democracy, the 
Opposition has definitely a right to quarrel 
with the Government, but not to bevave in 
the same unruly fashion is which they were 
behaving in the last Session of of Parlia
ment. (Interruptions) In an unruly, disorderly 
and the most unparliamentary fashion they 
have conducted themselves. (Interruptions)

SHRI M.J. AKBAR (Kishanganj)- Syco
phancy...

SHRI SO M N A TH  C H A T T E R JE E :
What IS syoophazncy'? (Interruptions)

SHRI AMAL DATTA: About sucophancy, 
I have to take a lesson from him. (Interrupt 
tions)

MR. CHAIRMAN; Older, order. What is 
this, Mr. Akbar?

SHRI AMAL DATTA: There are also 
certain long-term policies which the Govern
ment has to evolve and adopt now, because 
by these policies Government can send a 
message to the economy, to those who are

speculators and black-marketers, that they 
will not be safe, they cannot use their money 
for hoarding, for hiking up prices and making 
hay in black market. That policy must be 
decided as soon as possible, in order that 
the signal goes. Much of the price increase 
is there not because of any cost increase; 
much of it is due to speculation, due to the 
fact that there is liquidity through black money 
in the hands of a few people, with a handful 
of people in this country. They are the people 
who are responsible for the price increase, 
and they are the people who are represented 
in this House by this group sitting 
here... (In terruptions)

Don't get excited; please restrain your
selves. You have been very childish. (Inter
ruptions)

The country had taken a new turn under 
the leadership of the last government. It had 
become more import-oriented. We had to 
depend more on importforour various needs. 
The country had, therefore, the spend a lot of 
money on import. One of the factors which 
had given a cost push to the products is the 
fall in the value of rupee. The rupee value 
has fallen because of our dependence on 
import. We could not match our exports with 
imports. We had to rely absolutely on import 
for our varbus industrial products. That is 
also another factor which must be elimi
nated. Therefore, more self-reliance should 
be our target; this target should be fixed by 
the Government and implemented by the 
government properly.

The previous Government had also 
assured us about their policy with regard to 
self-reliance, But that was not implemented.
I now request the present Government that 
they should not only give their intention in 
words but also translate it into concrete 
plans and programmes so that this country’s 
import goes below a certain level of its na
tional income, which it can comfortably af
ford.

These are the targets which the Gov
ernment must fix and thereby give a proper 
signal to those who are hiking up the prices
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today, to those who are— as representatives 
of the people— t̂rying to exploit the situation 
further for coming back to power again.

16.08 hrs.

ISHRIJASW ANT SINGH in the Chait] 

[Translation]

SHRI SURYA NARAYAN YADAV 
(Saharsa): Mr. Chairman, Sir, all hon. 
Members welcomed the adjournment mo
tion brought by hon. Shri Vasant Sathe 
because there is no denying the fact that 
prices have nsen. I would like task the former 
Prime Minister hon. Shri Rajiv Gandhi, hon. 
Shri Vasant Sathe and hon. Shri H.K.L. 
Bhagat, who were saying at the top of their 
voice that the prices have risen to a new 
high. Fifteen years ago, sugar was available 
at Re. 1, onions at 0.25p. a kilo and a piece 
of cloth sufficient to cover the body of a poor 
man for Rs. 12/-. Under which policy has 
inflation touched such great heights'^ The 
National Front Government has to bear the 
brunt of the faulty policies of the previous 
Government For example, the previous 
Government paid little attention to the plight 
of the farmers. Today, farmers produce 
mustard, sugar-cane and wheat but during 
Congress rule, the prices of the crops were 
fixed by traders. This denied the farmers of 
remunerative prices for their crops. There 
was a continuous rise in prices during the 
Congress rule and nothing was done to 
control the situation. Shri Rajiv Gandhi is 
present here...(lntenuptbns) please listen 
to me carefully. Apart from this, we had to 
bear the burden of the previous years' for
eign debt. This too has had an effect on 
inflation. During the Congress rule, the price 
of petrol was increased by 20% and the 
reason given for this was that petrol had to be 
imported. Time and again Shri Rajiv Gandhi 
used to say that 15% of the funds was spent 
on villages but the reality is that not a single 
penny reached the villagers and neither dki 
the villagers get benefit in any way. May I 
know from Shri Rajiv Gandhi whether he

made any efforts to unearth black money? I 
request him to throw light on this matter 
when he makes his speech shortly. It is we 
who have suffer as result of their misdeeds. 
The public is facing accute hardship due to 
inflation brought about by faulty economic 
polk:ies of the Congress Government. Till 
now the Congress had neglected farmers 
and labourers. Many labourers have mi
grated to Delhi and are presently living in 
slums. The Congress did not issue even 
ration cards to them. During this short period 
when we have been in power we have is
sued them ration cards. By holding demon
strations, of poor labourers. Shri Bhagat 
wants to show that he wants to uplight them. 
Our Government is just 9 months old and this 
is short a period to judge a Government’s 
performance. Your Government was in power 
for 42 years but in this period, the only thing 
they succeeded at was to increase the prices. 
Corruption, dishonesty, bnbery and unem
ployment became rampant during their time. 
Nowour hon. Prime Minister Shri Vishwanath 
Pratap Singh is trying to deal with these 
problems. This Government is trying to ful
fills promises to the people. Loans given to 
farmers are being waived, and an announce
ment is going to be made regarding the 
implementation of the Mandal Commission 
Report. The right to work is to be included in 
the fundamental rights. The public will not be 
swayed if you raise the issue of nsing prices. 
I have no hesitation in saying that the mis
deeds f the Congress Government have led 
to an inflationary economy. There should be 
no reluctance in importing or exporting any 
item if it helps in controlling inflation. The 
prices of essential commodities shoukJ be 
controlled at every cost. I request hon. Shri 
Rajiv Gandhi, who Is the leader of the Oppo
sition, to extend his support to our Govern
ment. You have repeatedly assured that you 
will give constructive support to the Govern
ment for all constructive work. I wouW like to 
know what sort of support you have given ? In 
stead of giving any constructive support, you 
put pressure to do wrong thing.

Now I wouki like to give some figures. If 
the prk:e8 of some commodities have in* 
creased, it Is also a fact that prices of sorne
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commodities have also come down. A com
modity wliich used to be sold at a price of Rs. 
1500 during the Congress regime, is now 
being sold at a price of Rs. 6.00 only. Prices 
of other commodities will also be checked 
within some time,. I would like to tell you that 
you will not yet any political benefit of the 
situation as expected by you.

With these words, I conclude.

[English]

SHRI CHAIRfvlAN; The Business Advi
sory Committee has decided that the discus* 
sion on this Adpurnment Motion will be 
replied by the hon. Minister at 6 P.M. After 
the Minister's reply the hon. Prime Minister 
wilt make a statement on the Mandal Com
mission Report.

Shn Rajiv Gandhi. How much time do 
you require? *'

SHRI RAJIV GANDHI (Amethi): I will 
take half an hour or 40 minutes.

Mr. Chairman, Sir, I rise to support the 
Motk>n of Adpurnment that has been moved 
this morning. It has been generally agreed 
that during the past five years of Congress 
Government, although other questions have 
been raised but the one factors which no
body has disputed is the economk: perform
ance of the Congress Government. Every 
indk:ator has shown that the growth rate, the 
removal of poverty, the control of inflation 
has be^n better than perhaps ever before. 
Inflation was controlled at the single digit 
level for then years of Congress rule except 
for the first year 1980-81 when it was double 
digits and in 1980-81 it was double digits 
because we were still recovering from the 
Janata Party rule of th previous 
year...(Interruptions) Even during the drought 
year of 1987-88 we kept a very strong control 
on the economy and the inflatron was kept 
well under control. {Interruption^

MR. CHAIRMAN: Please do not inter
rupt.

SHRI RAJIV GANDHI: Sir, in certain 
papers that the Government has published 
recently, there has been comparisons of the 
prices of 1989 and 1990 with regard to 
specific commodity. It is important to note 
that in the first half of 1989 we worked very 
hard at reducing the prices of certain com
modities. For example, oilseeds came down 
between early 1988 and early 1989 by 23 per 
cent approximately; groundnut, mustard and 
rape-oil came down by 20 per cent; spices 
were down by nine per cent. This was in spite 
of the worldwide inflation that was taking 
place. We shoukl compare this performance 
of 1980 to 1989 with the performance of the 
Janata Party in 1979 and the Janata Dal in
1990. In 1979 the inflation was approxi
mately 21 percent if I remember correct, and 
this year you are already running very dose 
to double-digit numbers. In the mkJdle of 
1989 we noted with concern that certain 
prtees were dnfting upwards and then to that 
was added a pre-electron prtee rise. But we 
took corrective measures, strong and effec
tive corrective measures, and the result of 
those corrective measures was that both the 
WPI and CPI came under control. The WPI 
and the CPI both came down during the last 
quarter of 1989 We think t>equeathed a 
healthy economy with prices well under 
control and if I might say so, with the coffers 
full and not empty.

The National Front mannesto had prom
ised reining in of inflation and the control of 
future prkM increases. The question is what 
has gone wrong? In eight short months the 
ecorwmic healthy has been wrecked. There 
si run away inflation and the coffers today 
are truly empty. How has this happened? Let 
us see what has happened. In September, 
1989 the wholesale prk:e index was at 168. 
This was brought down to 166 in December. 
1989 by the measures that we had initiated 
In the months of October and 
Novemt)er...(l/)terrupr/ons) I am just telling 
you what you have done. I saying that you 
have done I>ecau8e It is on your support that 
it has been done. If you had used a little bit 
of wight that you have got. the treasuiy 
benches woukl not have altowed aU this to
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happen. It is your support, your backing that 
we are looking at to it...{lnterri4)tions)

[Translation]

Both of you are equally responsible for 
it. How can I decide who is more 
responsible ..(Interruptions)

[English]

MR. CHAIRMAN: No interruptions 
please.

SHRI RAJIV GANDHI; In September. 
1989 the wholesale price index was 168. In 
December, 1989 it had come down to 166 by 
the measures that we took in two months. 
But what have you done in eight months? 
From 166 In December, 1989 it is now 178.5. 
And that was last month’s figure. It must 
have crossed 179 now And this has hap
pened by the measures that the National 
Front Government has taken Ourmeasures 
reduce prices, your measures have increased 
pr\ces...{lnterruptions) What does surprise 
me is why do the leftists feel so guilty about 
the sharp nse in prices. I can understand the 
treasury benches being uncomfortable. 
Obvtously there is a guilt somewhere be
cause you know that it is so because of your 
support, and this is where I will specially 
appeal to you because I knowthat you do not 
really want to support these measures but 
you are caught in a deft stick and you do not 
know what to do. But this is the time to assert 
yourself a little bit. I am not suggesting that 
you do what others have done and sug
gested that they will remove crutches and 
call a mid-term poll. We do not want a mid
term poll. We are very happy with the Gov
ernment. We wouki like Government to go 
for five years. But, what we wouM like is that 
those polk»es whk:h are perhaps 'hurting' is 
not good enough, which are devastatiiKl the 
life fo the poor people, must be con-ected. 
Perhaps, it is difficult for me to appeal to our 
friends sitting across there because they 
have a certain support base which makes it 
awakeward for them. But, I will appeal to our

leftist friends to use your influence— you use 
your Influence in appointment, you use your 
influence to get other things done, why don’t 
you use your influence to do something for 
the poor people'’

TH E  PRIME MINISTER (SHRI VISH- 
WANATH PRATAP SINGH): Is It not tme 
that the previous Government in the last two 
years of its tenur0...(lntemjptk>ns) resorted 
to more than Rs. 30,000 crores of external 
borrowings for import and burdened the 
country with that much debt. And when you 
used foreign exchange, you can bring down 
prices, but at what cost?

SHRI S O M N A TH  C H A T T E R J E E  
(Bolpur); I repudiate the insinuation made by 
the Leader of the Opposition against my 
Party. It is totally un warranted and baseless.

SHRIM ATI G E E T A  M U K H ER JEE 
(Panskura): I do not want to be uncharitable. 
But, I think this is the biggest pke of the 
century.

SHRI RAJIV GANDHI: I entirely agree 
with the lady hon. Member. It is the joke of 
the centuiy that your party is perpetuating on 
the natk>nal and the joke is sitting opposite, 
in those benches..(Interruptions) I wouU 
appeal to the hon. Prime Minister I will yieM 
if he wants to inten-upt, of course. But, I will 
request him, if I remember correctly, from the 
same chair, he has said that oonfusnn is 
very important, and it is confusk>n that he 
creates that cause things to go right. I will 
request him not to try and confuse me, when 
I am trying to give my 
suggesX\ons...(lnterruptions). Sir, I realise 
that the Government needs two crutches. 
But. everytime the Prime Minister gets up, I 
see the crutches also getting up. Sir, let me 
remind the hon. Members of the Left parties 
it is the government that needs the crutches, 
not the Prime Minister...(/nfem4ptA3ns)

Sir, on a point to point basis inflation is 
running nerely in double dignit figures today. 
WPI is a measure not of the suffering of the 
common men because that comes much 
later. WPI really is a measure of the profi-
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leering by the traders and rackateers. So, 
when we see run-away inflation like this on 
the WPi, when we are seeing the govern* 
ment is reluctant to take measures against 
those that are hoarding, those that are 
manipulating the market to make profit, we 
are wondering why the Government is not 
acting. What is the interest of the Govern
ment, what are the linkages? Perhaps the 
hon. Prime Minister will clarify this when he 
gives him answer. It is Consumer Price In
dex. Sir. which reflects the level of suffering 
of the poor. The Consumer Price Index was 
steady from August. 1989 to November, 
1989 and it declined to 172 from November,
1989 to January. 1990. Why did this hap
pen? Not because your Government had 
just come in, it happened because of the 
measures that we had initiated right from 
August to November, because the CPI in
variably follows after a period, as you are 
well a\Nare,..(Interruptions)

MR. CHAIRMAN: No interruptions 
please. We have a constraint of time now.

SHRI NIRMAL KANTI C H ATTER JEE 
(Dumdum): Which Consumer Price Index is 
he referring to, Sir? (Interruptions)

[Translation]

SHRI RAJIV GANDHI: The leftists seem 
to be more distressed today. (Interruptions)

SHRI TAR IT BARAN TOPDAR (Bar- 
rackpore): They are distressed due to price- 
rise. (Interruptions)

[English]

SHRI NIRMAL KANTI C H ATTER JEE: I 
am trying to know from the ex-Prime Minister 
whbh Consumer Price Index he is referring 
to.

SHRI RAJIV GANDHI: For industrial 
labour I am talking about. Sir, the Consumer 
Price Index he is referring to.

SHRI RAJtV GANDHI: For industrial 
labour I am talking about. Sir, the Consumer

Price Index came down to 172 in January,
1990 and then in just a few short months it 
was over 180 in April, 1990. And it is esti
mated that today the Consumer Price Index 
is around 185. Why this sudden rise just after 
the Nattonal Front Government takes over? 
We need to think about it, you need to think 
about it. You can keep blaming the Con
gress. How long will you blame the Con
gress? You started off. One month, two 
months, three months, now it is eight months. 
How many more months will you carry on?

AN HON. MEMBER: One month more.

SHRI RAJIVGANDHI: What is worrying 
me is that next month it may be still-born. Sir, 
it is the commodity prices that reflect the 
agony of the common man. Individual prk:es 
today are truly shrinking. From December.
1989 to July, 1990, in just seven months, 
groundnut oil is up by forty-eight per cent- 
from Rs. 21 to Rs. 32 a kilo. And I was told 
just recently by one of our senior Members 
that he bought a tin the other day, it cost him 
over Rs. 600 for a tin of groundnut oil. I see 
the members are nodding their heads. But 
do something about tt. Arhar is up by 51 per 
cent-from Rs. 5.30 to Rs. 8 a kik>. Bajra is up 
by 46 per cent-from Rs. 1.70 to Rs. 2,45 a 
k\]o...(Interruptions) I am talking of those 
items whk^h affect the poor people you can 
make a joke of it. You already have a prob
lem with the rural area versus urban area, i 
do not want to compound that problem. I am 
talking about those people who are the 
weakest and who have the most difficult 
time. Khandsari is up by 18 per cent-—from 
Rs. 6.30 to Rs. 7.44.

AN. HON. MEMBER: Have you seen 
bajra?

SHRI RAJIV GANDHI: I have eastern it,
I keep it and I enjoy eating bare kiroti. Then, 
Sir, tihere are a number of commodities such 
as wheat, rice, jawar, other edible oils, urad, 
mortg and other dais, which have all gone up 
by between 10 to 40 per cent. Sr, contrast the 
decade of controlled prices under the Con
gress Government with the eight months of 
runaway inflation under the National Front
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Government. This could have been under
standable if there had been some major 
disaster-— failure of monsoon, shortage of 
stocks, intemational crisis or armed con
flicts. But we have now had at least three 
good monsoons. There are adequate slocks. 
There is no International crisis. There is no 
armed conflict. Yet because sometimes the 
way I hear some senior Members from the 
Treasury benches talking, why he is afraid of 
what may lie ahead. Then, why this inkling? 
Sir, there are two basic reasons. The first, 
the Government believes in populism in
stead of principles and programmes. Tl’ie 
second, the Government have the prefer
ence for soft options. On the populist skie, 
the Government has vastly increased reve
nue expenditure to the grave detriment of the 
budget deficit thus fuelling an entirely man- 
made inflation. But because the National 
Front Government survives by distorting the 
past and making false premises about tne 
future the major danger that lies ahead is a 
very rapidly increasing inflatbn and if correc
tive measures are not taken Immediately the 
inflation will touch double digit. That is why 
we are giving such inr»portance to this de
bate. We are just bordering on the double 
digit today. If corrective measures are not 
taken by the end of the year, we couki be 
cbse to 20% inflatbn and if more populist 
measures are taken where losts of money 
are spent in thousands of crores-sometimes 
we hear about rt from the statements of 
different Ministers— 4hen that 20% could be 
very much higher.

AN HON. MEMBER: Could you suggest 
some measures? (Interruptions)

[Translation]

SHRI RAJIV GANDHI: You shouW 
remember that you are their crutch, notours. 
You should speak only when they 
speak... (Interruptions)

[English]

Sir, what type of stock-taking this Gov

ernment is talking? Sir, tor regulating petrol 
consumptton.

SHRIM AT!GEETAM UKHERKJEE;Are 
you against loan waiver?

SHRI RAJIV GANDHI: 1 will tell you 
about the loan waiver. What have you done? 
You have not done anything about the loan 
waiver. You have now cancelled the ban. 
Today the farmers are not getting ban. it is 
because of incompetence and the false 
promises that you have made. You realise 
what you are doing. Don’t talk about irre
sponsibilities. ( Interruptions) Mrs. Dandavate 
has taken a delegation of women to see the 
Finance Minister. Perhaps you should dothe 
same thing.

SH RIM ATIGEETA MUKERJEE: In the 
last debate, it is I who congratulated Mrs. 
Dandavate and started my speech,

SHRI RAJIV GANDHI* I am boking 
forward to a day when you will congratulate 
Mr. Dandavate on controlling prices, not 
Mrs. Dandavate on complaining of what he 
has done about the prices This is what we 
woub bok forward to and we will also con
gratulate Mr. Dandavate if he gets the prices 
down.

[Translation]

PROF. MADHU DANDAVATE: Why do 
you want to create a discord in my family life.

SHRI RAJIV GANDHI: I am trying to 
calm down the matters. There will be no 
discord If you take proper steps.

[English]

Sir, what have they done with the pet
rol? (Intern^tions)

[English]

Sir, what have they done with the 
petrol?..(/!r?fer/'L5pf^Ais)
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[Translation]

If you are unable to think and suggest 
properly, you should sit somewhere
B\s6...(lntemiptions)

[English]

Sir, what are the soft options which this 
Government has taken’  They had a prob
lem with petrol consumption, diesel con
sumption. What have they done? They re
stricted petrol pumps to 12 hours a day. 
Immediately they said, ‘Closed on Sundays'. 
One day later they changed their mind and 
said:

[Translation]

"No, petrol pumps should not be closed 
on Sundays*

[EngUsh]

What has happened? Is the fuel con- 
sumptbn actually reduced by closing the 
petrol, pumps for 12 hours? I doubt whether 
you will find it, perhaps the statistics are not 
readily available so soon, but you will find 
that the consumption level has not gone 
down, you will find that people are holding 
much more petrol, inventories are going up 
and you will find that the actual cost, the 
money that you are spending on fuel has 
increased and not reduced. So, what was 
the aim of this decision? Where is most of the 
petrol consumed? In Government. There 
are easy methods. Why should the average 
person suffer when the vast majority of petrol 
consumption is by Government? But who is 
suffering? It is not Government because 
Government has its own guaratees. And I 
am even told that one Chief Minister belong
ing to the Natbnal Front and the Alliance had 
a petrol pump opened after 7.00 p.m. be
cause his car did not h^ve fuel in it. Itow, Is 
a special facility going to the special people 
or is the same rule going to apply t every
body? (Ihfeflrijctffcns)

Sir, on the one hand the average person 
is not allowed to buy petrol. He is told to 
conserve petrol. On the other hand, we have 
the hon. Prime Minister, he takes not one, 
but two aircraft on a foreign trip. I don't think 
this has aver happened. Sir, never before do 
I believe...(/nte/n47fx>ns)

[Translation]

SH R I V IS H W A N A TH  P R A TS A P  
SINGH; I did not take it for enjoying holkiays.

SHRI RAJIV GANDHI. Mr. Prime Minis
ter, I alsodkl not take it for enjoying holidays.

[Er^Ush]

Sir, a point has been raised, let me t>e 
very clear.

[Translation]

SHRI CHIRANJI LAL SHARMA( Kar- 
nal): I recite a cuplet:

“Yun to bante ho pathar ke sanam, 
Bhagwan ban gaye to mujh par baras 
pare."

[English]

SHRI RAJIVGANDHI:Sir,neverbefore 
have so many Ministers used Air Force and 
other aircraft for travelling around. Never 
before have the f antilies of Ministers gone on 
foreign trips like they have now. Why this 
sudden..(/nferrbpribn9)

[Translatiori]

AN HON. MEMBER: You have gone to 
Lakshadweep.

SHRI RAJIV GANDHI: You shoukl know 
that I had gone there by the commercial 
aireraftdulypayingthefaretoLakshadweep. 
\\M9rAatonebifP»wan̂ ^Ma...(\nterFuptiont.)

SHRI DAU DAYAL JOSHI (Kota): Shri 
Amitabh Bachan had also gone to Rajast
han. He went there only to see tigers, not for
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the welfaret)f the StatB..,{\nterruptions)

[English]

SHRI RAJIV GANDHI: Sir, there is a 
shortage of foreign exchange. But how many 
people are running around the world on 
Government expense? How many families 
are a going all over the world spending pots 
of foreign exchange? That is not Important, 
but a poor three-wheeler scooterwalah*s 
whole Sunday earning is ruined. This is the 
contradiction that you have to clear about 
and if you remember, there was a sugges
tion that came from the Government to send 
100 MPs on a foreign jaunt on this inter
session period and it is only when our party 
questioned, it was cancelled. So, foreign 
exchange was not important; you did not 
know in the end of May that foreign ex
change is going to be a problem in June a 
July. You were going too pack off 100 MPs all 
over the world. Now, the problem is even 
more serbus. I read in the newspapers that 
the Soviet Union has refused to given more 
fuel and now with the crisis in the Gulf and 
with the increase m fuel prices, K is going to 
become an even more serbus problem. But 
more than that, as you have to go to stock 
market to buy more fuel, you are finding a 
new problem. You need credit and we find 
that India’s credit ratting has come crashing 
down. Why has India's credit rating come 
crashing down? Is that also the fault of the 
Congress Government? {Interruptions)

SHRI NIRMAL KANTI C H ATTER JEE: 
Not at aW.,(lnterruptbns)

SHRI RAJIV GANDHI: K was under that 
G  Congress Government that India had had 
the highest credit rate as ever. Today, a 
major public sector u ndertaklng as the ONGC 
with a very good record cannot get a ban of 
150 mlllk>n dollars. This has happened to 
India and you are trying to get this ban for 
months together. What is happening to our 
nation? Why does the worW not trust India’s 
economic performance within eight months 
of the change of Government? This is a very

serbus questbn which you have to think 
about and you have answer What has been 
the National Front’s performance on its prom
ises on prices? Your electbn promise very 
clearly stated in the Natbnal Front manifest, 
says that the prices will be controlled. It has 
been totally betrayed. Prbes are running 
completely out of control. What has been the 
post-election promises? The Civil Supplies 
Minister has sab on the 8th of May: Trices 
of essential commodities are stumbling 
down,”

SHRI P. CHIDAMBARAM (Sivaganga): 
The Government is stumbling down.

SHRI RAJIV GANDHI: On 19th of June, 
he has again said: “Increase in food prbes 
are a seasonal phenomenon and prbes are 
bound to stabilise in due course of time.** The 
Finance Minister has said: Ti'ices of essen
tial commodities will crash in the next five 
months from today.” This is a hard prophecy 
made on the 22nd January, 1990. The Fi
nance Minister has sab on the 21st April, 
1990: “I am sure sugar, tea and edible oils 
among other commodities will come down 
by June, 1990. The National Front Govern
ment will take all necessary steps to bring 
down prices of essential commodities within 
the next two months. The Finance Minister 
again said this on 21 rt April, 1990. The 
Prime Minister said, “The Government has 
taken a series of steps to bring down the 
prices within one month from now.

[Translation]

But the Hon. Prime Minister is not sitting 
here. I would like to remind him. Please let 
him listen. Why are you creating trouble for 
your Prime Minister?

[English]

"We will take stringent actbn if prbes 
whbh have risen steeply do not come down 
by the end of May, 1990." This statement 
was made by the Prime Minister, Sir, May 
has ended!

SHRI VISHWANATH PRATAPSINGH:
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Sugar price has dropped; cement price has 
dropped. We are taking measures.

SHRI RAJIV GANDHI: Cement has 
dropped. But it is stiil rising. Perhaps he can 
clarity this, whether It is rising or coming 
down.

SHRI VISHWANATH PRATAP SINGH: 
At that time, a specific reference was made, 
sugar was prevailing at about Rs. 10 a Kg. 
It did drop thereafter to between Rs. 6 and 
Rs. 9 Kg. Cement wa? prevailing, at that 
time, around Rs. 110 a bag. Cement had 
approached Rs. 100; it approached Rs. 110 
in some remote areas; After that, in man 
areas, it did drop to Rs. 85 90 per bag. In 
remote areas, there is a problem.

Only recently again we are getting re
ports about price increase in cement. We are 
taking action. But to say that nothing hap
pened after it, is totally mong.„(/ntempt/ons)

SHRI RAJIV GANDHI: Sir, the Prime 
Minister has been devastating. We will now 
ask all our poor people to eat 
cement. {Interruptions)

[Translation]

We are talking about their livelihood and 
he IS talking about cement This us the main 
problem. You go to the market and then you 
will find the stiuaWon.,.{Interruptions)

TH E  MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA): 
During the last electbns, the price of sugar 
was Rs. 14 to 15 per kilo.

SHRI VASANT SATHE: Where?

SHRI NATHU RAM MIRDHA: In the 
entire country, we are not alone who are 
saying this. You can go and enquire any
where you like. The price of tea was Rs. 80 
to 90 per kik>. This has now come 
down... ( Interruptions)

The production of sugar dunng Shrl 
Rajiv Gandhi*$ regime was 97 lakh tonnes.

Now it has gone up to 109 lakh tonnes. This 
Government has made a record during last 
6 months and so the present price of sugar 
in the entire country is Rs. 8 to 9 per kilo. The 
current price of tea ranges between Rs. 40 
and Rs. 55. These two things come under 
essential commodities. Even the poorest of 
the poor takes tea, and the current prices 
stand comparatively at a level much lower 
than that of the prices dunng the tenure of 
your Government. I would like to tell you that 
during the last six months, there has been a 
record production of sugar. As far as rice and 
wheat are concerned, we have given remu
nerative prk:es to the farmers. For wheat, we 
had increased the procurement price by Rs. 
32 per quintal and this has indirectly contrib
uted to the increase in the prices of other 
commodities. Not only this, we had also 
increased the procurement pnce of sugar
cane by Rs. 40, while dunng your regime, it 
was a mere Rs. 23. We do agree that the 
increase in the prk^es of some commodities 
is a natural fallout of the increased prices 
being given to the farmers. There would t>e 
a definite fall in the prices of some commodi
ties is a natural f alk>ut of the increased prices 
being given to the farmers. There would be 
a delinitelall in the prices of these commodi
ties, if we do not give these prices to the 
farmers. We believe In the principle that the 
farmers shoukl be given remunerative prices 
even if we have to bear the brunt of some 
price hike. Your actions during the tenure of 
your Government did not conform to this 
principle. We always think in terms of the 
farmers’ \r\XeresXs...{lnterruptions)

lEnglisH\

SHRI H .K l. BHAGAT: I never inter
rupted you. When your turn comes you speak.

MR.CHAIRMAN:Orderplease. No inter
ruptions. Do restrain your-self. We are talk
ing about prices.

SHRIRAJIVGANDHI: lappreciate what 
the Prime Minister has said. But I notice that 
after speaking abut cement when I asked 
him about what people were eating, he coutd 
not stand it any more and
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[Translation]

he has fled from the scheme.

[English]

White the common man is loeing crushed 
by this burden of prices irrespective of 
whether Shri Mirdhaji is tallying about ce
ment flat or the roof or a cup of tea.

[Translation]

Mr. Mirdha, today we are not talking of 
tea. The issue of tea prices was relevant 
when people were unperturbed about the 
prices of foodgrains but today, the prices of 
foodgrains and pulses have gone so high 
that even the common man's survival is at 
stake. Therefore, the increase in the tea 
prtees is not that important in the present 
corAexL...{lnterruptions) Moreover, Mirdhaji, 
though you are very keen to reduce the pree 
of a cup of tea and are saytng that the price 
of sugar has come down, but what d you 
have to say about the price of tea? The tea 
prices have sky rocketed and under the 
circumstances, how do you expect the 
common man to enjoy a cup of tea? Will he 
mix only sugar in water to have a cup of tea?

MR. CHAIRMAN: Hon. Minister, you 
please let him speak.

{Intem ^tbns )

SHRI BHOGENDRA JH A  (Madhubani): 
Mr. Chairman, Sir, please ask Member to 
address the Chair, in order to save the Min
ister from the inconvenience to getting up 
time and again. (Interruptions)

[English]

SHRI RAJIV GANDHI; I am sure the 
prime Ministeir is completent enough.

MR. CHAIRMAN: Please do not re
spond to every interruptnn.

{Intenuptions)

SHRI RAJIV GANDHI; While the com
mon man is getting crushed, we see no 
action step the Government against the 
harders and racketeers. Why? While one 
cuh, the secular cult, I can understand, will 
fight for the right issues....

SHRI TA R IT BARAN TOPDAR (Bar- 
rackpore); We are secular. You have been 
communal.

SHRI RAJIV GANDHI: But there is also 
ccmmunal cult and perhaps there is a vested 
interest here which is preventing the Gov
ernment from acting. This is where the BJP 
must be much more forthcoming. During the 
last Budget speech, almost every section of 
the House spoke up against the measures in 
the Budget including our friends who are 
supporting the Government. Now instead of 
just speaking up. please do something. You 
have much influence on the treasury benches 
than we have. We can only talk here in the 
House. But you have a dinner meeting every 
week I believe.

17.00 hrs.

Skjwly nowthat value-based has been shed. 
Perhaps the values of things have gone so 
high and we have turned to issue-based. 
One of the issues that you can raise at any 
one of these meetings in the issues of rise in 
prices... (Interruptions) What did you say? 
You have responsibility without power. 
Please take that responsibility a tittle more 
seriously and try to see that this Government 
acts positively and brings prices under con
trol... (Interruptions) The fact is that the 
basic curse of our economic prdilems is not 
just the muddteheadedness of the Nattonal 
Front Government. But it is the inevitable 
consequence of weak governance by a 
minority Government depended on survival 
on two such contradfetory facliprw which pull 
in completely different directiens, oontradk:- 
tory ideak>gies one pulling to the Left and the 
other pushing to the right.

Sir, theNational Front Govemmentcame
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to power by spreading false hood about the 
Congress Government's performance. To 
day, it was to remain In power by making 
false promises about what it can do. But 
there is no more credibility

17.02 hre.

[MR. DEPUTY SPEAKfcR In the Chai^

in blaming the Congress. The people have 
no faith in your promise. The people are 
realising that the prices wtli not stop soaring 
so long as the ruling party is preoccupied 
With Internal bickenngs and caught up in 
internal contradictions and dependent on 
this type of outside support, who, at their 
convenience, distance themselves from the 
Governmenf s policies and programmes to 
remain untainted by the performance of the 
Government. If you are supporting the Gov
ernment, you should be man enough to 
stand up and support their policies also. You 
contradict.'You say this is bad, that is bad. 
But then you put your stamps on it. you put 
your seal on it; let the bad be done, let the 
wrong be done. (Interrupttons)

Now he is not here. He doesn’t need a 
crutch.

[Translation]

SHRI SHOPAT SINGH MAKKASAR 
(Bikaner): Both are alike. They earned 
commissions on oil, while you pocketed it in 
sugar deals.

[English]

SHRI RAJIV GANDHI: This weakness 
will continue as k>ng as the Government is 
vulnerable to the pressures of the vested 
interests or it will continue as bng as the 
Government is vulnerable to pressures from 
foreign powers. Populism will not work any 
nx>re because the promise has ben be
trayed. There was the promise of jobs for 
youth, there is nothing. The ok̂  schemes are 
wallowing and not one new scheme for job or 
employment has come. The promise of loans 
again is even worse then non-impiementa-

tk>n and because of that promise, today the 
farmer does not get a k>an. He goes to the 
bank to get a ban. The bank k>oks at the 
books and says: "You are a defaulter be
cause you have not pakJ your loan." He does 
not get the loan for this year's crop. Why? Is 
this the fanner's fault? No, Sir, It is the fault 
of the Natbnal Front Government because 
they have not fulfilled the promise that they 
held out to the farmers.

Then, there was a promise of pensions. 
What happened to that? Again, another 
promise unfulfilled. We have already talked 
of the credit-rating. Just eight months ago, 
India’s credit rating was perhaps at its best. 
Today, the credibility of the Natbnal Front 
Government has reduced the credit-rating 
right down to that.

We call upon the National Front Government 
to stop wasting the nation's time on petty 
internecine quarrel and get on with the busi
ness of governance starting with controlling 
prices. Instead of taking anti-inflationary 
measures, this Government has taken 
measures that only increase inflation. {Inter- 
ruptbns)

[Translation]

SHRI DAU DAYAL J O S H I: Now he is 
free to make such comments.

SHRI RAJIV GANDHI: If you cannot 
follow this much, you better the headphone.

[EngSsh]

Let me by very clear. The inflatbn that 
we are seeing today, almost three quarters 
of the inflation is caused directly by actions of 
the Government. The Railway Budget, the 
National Budget and the monetary policies 
have increased the money supply from 
approximately 15 per cent of 20 per cent. 
TheRailway Budget indiscriminately Increase 
prices of everything, i just read out some 
prices of pre-Budget and post-Budget pe
riod. This Is just a Budget. Nothing more. 
Nothing to do with Congress. Nothing to do
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with what you do afterwards. Just across the 
Budget. {Interruptions)

MR. DEPUTY SPEAKER: I would re
quest the Members not to interrupt. If you 
have any intelligent points to n^ake, you can 
make those points while speaking. There is 
no point on very time saying something 
which has no meaning.

SHRI RAJIV GANDHI: Just because of 
the Budget....! am not yielding (Interrup
tions)

The wheat went up from Rs. 2.14 to Rs. 
2.44 • a 14 per cent jump in th/e price of wheat 
just because of the Budget. Sugar went up 
by 17.6 per cent just because of the Budget. 
Jeera by 167 per cent; Kabuli Ghana 6/38.5 
per cent; Arhar Dal by 30 per cent; Moong ki 
Dai by 18 per cent. I am only talking to the 
Budget. I am not talking of the full increase 
from November to today which I did earlier. 
Mustard Oil by 22 7 per cent; Vanaspati by
14.8 per cent; Refined Oil by 9 per cent; 
\oose tea by 18 per cent; Petrol by 13 per 
cent; kerosene, which is used by the poorest 
of the poor, went up by 100 per cent in this 
Budget. The Pnme Minister took special 
interest in mentioning cement just across the 
Budget. Cement went up by 69.4 per cent. 
Bricks have gone up by 106 per cent. This 
Budget, the Railway Budget, the monetary 
policies of this Government are responsible 
for the inflatk)n that we are seeing today. And 
for this. I hold both the supporting parties 
equally responsible. They cannot shed their 
responsibilities. You must bear the cross. 
You supported them through this. I am not 
saying you should have stopped supporting 
the Government, not at all. You should have 
used your influence to have the policy 
changed; but you did not do that. This is what 
makes me sad. When you had saki, when 
you acknowledged that you have responsi* 
bility, you must use that responsibility; but 
you are not using it. You are certainly not 
using it for the benefit of the poor people of 
the country. You may use it for solving your 
own problems-putting somebody from here

to there, one Kursihere or one postthere-but 
that IS not it.

May I read a quotation?

“That Last eight months of the National 
Front rule have been characterised by 
administrative indecision, gross eco
nomic mismanagement and a gaping 
polk:y vacuum. Polby statements is
sued by the Government contradrct each 
other even as different leaders of the 
National Front speak in different voices.

The Industrial Policy Resolutbn tabled 
in Parliament in May 1990 contradicts 
the Industrial Policy outlined in the 
Approach Paper of the 8th Plan."

(Intenuptions)

MR. D EPUTY SPEAKER: Will you lake 
your seat please? Please sit down. You just 
leave it.

(Interrupthns)

SHRI RAJIV GANDHI: "Warnings by 
tha Economic Advisory Council to reduce 
budgetary deficits and non-essential expen
diture are simply ignored by the Finance 
Ministry. The EAC suggestion for overcom
ing the balance of payment problems are put 
to one side by those in charge of drafting the 
industrial and trade policies. There Is creep
ing economic chaos all around. While devel
opment staggers Government have gone on 
a spending spree on populist gimm ics, need
less Luxuries and diverse inessentials.

People groan under a crushing burden 
of rising prices even as Ministers of the 
National Front Government take themselves 
off on jaunts to foreign capitals and holiday 
resorts all around the word often on the 
flimsiest of excuses.”

SHRI BHOGENDRA JHA (Madhubani): 
Have you permitted a written speech in this 
House Sir?



MR. D EPUTY SPEAKER- My ruling is 
that quotations can be read

SHRIBHOGENDRA JHA. Whose quo
tation IS this'^

SHRI RAJIV GANDHI- If you want. I will 
put ft on the table (interruptions)

MR D EPUTY SPEAKER- This is no 
intelligent way of interrupting

SHRI RAJIV GANDHI I will gladly table 
the paper if the Morrbc'' so desires

“While ordinary v̂ itizcn is subjected to 
the rigours of petrol rationing it has 
become virtually a st jndard practice foi 
national Front Ministers to fly where 
they wish by special planes, something 
that v/as resorted to by previous Gov
ernment only in exceptional circum- 
stancps PopjIiGt promises like the half- 
backed election promises to waive all 
loans upto Rs 10 OOO have restffcted 
the flow of institutional credit to produc
tive sector in agriculture and other allied 
activities In the enormous confusion 
that exists all around, large numbers of 
farmers have been denied bank credit 
in time for the sowing of the Kharif 
crop *’

The kisans everywher'^ in India are in 
dancjei of suffering thf same fate of the 
farmers of Haiyana ayainst whom the 
Haryana Government has shamelessly 
issued detention orders ’

Sir, I request the hon Prime Minister 
whoisnothere.thePinancH Minister {inter
ruptions)

SHRI TA R IT BARAN TOPDAR. Whose 
quotation IS this‘s { Interruptions)
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SHRI RAJIV GANDHI If you want me, 
I Will lay the paper on the 1 able of the House. 
It is the AlCC Economic Resolution (Inter
ruptions) We will lay it on the Table fo the 
House. (Interruptions)

SHRI TAR IT BARAN TOPDAR- Is he 
allowed to read his party Resolution, Sir? 
(Interruptions)

SHRI S O M N A TH  C H A T T E R J E E  
(Bolpur) Sir, the House has been if his party 
misled, Resolution is quoted, if his party 
docu m ent is quoted ( interruptions)

MR DEPUTY SPEAKER- It is part of 
the Resolution, which is quoted

(Interruptions)

SHRI TARIT BARAN TOPDAR Sir, a 
party Resolution has been read out, in the 
name of quotation {interruptions)

SHRI RAJIV GANDHI Sir, with your 
permission, I can remind the hon Member,
I can read quotations from his party Resolu
tions also there is no restriction. (Interrup
tions)

SHRI S A M A R EN D R A  K UN D U 
(Balasore) Sir, the convention is that no 
Resolution of a political party wholesale, A to 
Z, IS quoted here You refer to it. And that too. 
It IS S O  embarrassing for us, because it is the 
Resolution of the party of which you are 
presiding, he is quoting his own Resolution; 
he IS quoting his own scriptures. It is really 
very funny (Interruptions)

SHRI RAJIV GANDHI. Sir, I am speak
ing on behalf of the Congress Party I have 
quoted one para of the Congres'*. Party 
Resolution There is nothing wrong with that 
Resolution ( interruptions)

1912 (SAKA) rise in prices of 502
essential commodities

MR DEPUTY SPEAKER* I would like to 
say that if any Member sitting here, wants to 
quote the Resolution passed by his party, 
the Chair shall not take any objection Now, 
he IS quoting from the Resolution and 1 think 
there is nothing wrong m it. (interruptions)

SHRI SOMNATH C H ATTER JEE: He 
should have said, 'it is his party’s Resolution. 
He should have the honesty to say that. He 
never said that. He is saying it just now.
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There are some conventions and some 
practices in this House. (Interruptions)

MR. DEPUTY SPEAKER: I hope you 
have an argument and a point; you can make 
it in your speech. (\nterruptions)

SHRI RAJIV GANDHI; Sir, we will have 
no objection if any party’s Resolution is read 
out, which relates to price rise.

The fact Is that during these eight 
months, the National Front-Janata Dal rule, 
the burden of prices that has fallen on the 
poor has been unprecedented, except for 
the period of Janata party rule in 1979. It is 
when the Janata comes back, that the poor 
people have to carry this burden. I would 
request the Government to take serious steps 
as promised by the Pnme Minister and the 
Finance Minister to correct the run away 
prices and the run way inflatbn. And I would 
request the house to support this Motion to 
put pressure on the Government to protect 
the poorest people in our country.

MR DEPUTYSPEAKER.ShriAsokaraj 
will speak now

(Interruptions)

SHRI L  K, ADVANI (New Delhi): Sir. 
what IS the time allotted for tbe Debate^ 
(Intenuptions)

MR. D EPUTY SPEAKER: Well, I think, 
6 o'clock they have fixed. But I do not know 
whether we will be able to complete because 
I have a bng list and the Members on the 
other side also.

PROF. MADHU DANDAVATE: Mr. 
Deputy Speaker, if ft is an adjustment on 
both the sides, I can reply at 6 *ck)ck

MR. DEPUTY SPEAKER: I leave it to 
the Whip to inform you. Suppose if someone 
wants to speak, i will allow him to speak.

[English]

MR. D EPUTY SPEAKER: Please do 
not raise this issue like that. The parties are 
allotted their time. They can use it.

SHRI L. K. ADVANI: Actually, the objec
tion relates to Mr. Gandhi’s speech here. 
(Interruptions) First, the paraphrase and 
then the quotatk>n is meaningless. Actually, 
ft is a wastage of time. (Interruptions)

MR. DEPUTY SPEAKER: Mr. Asokraj.

[Translation]

PROF. VIJAY KUMAR MALHOTRA 
(Delhi Sadar): Mr. Deputy Speaker, Sir. the 
Congress Party was given two hours and 
forty five minutes. Will you give time to other 
parties also?

SHRI A. ASOKARAJ (Perambalur): Mr. 
Deputy Speaker, Sir, on behalf of All^lndia 
Anna DMK, I wouki like to say a few words 
about the price nse. The 8.4 per cent rise in 
prices dunng the financial year 1989*90 was 
partly due to the increase in the prices of 
seasonal items like pulses, tea, oilseeds, 
groundnut oil, khandsari and gur.

Among non>food manufactured items, 
textiles, paper and paper products, bever
ages. tobacco and tobacco products and 
basic metals contnbuted to the overall nse in 
prices.

The movement of wholesale prices In 
the first quarter of the calendar year 1990 
and beyond has been steadily and persis
tently upwards at a rate faster than in the 
con'esponding perbd of 1989. The price 
index of all the commodities (on the basis of 
1981-82) had moved up to 170.7 on 31st 
March. 1990, and further up to 177,5 by 30th 
June. 1990. as against 165.9 In the iast 
week of December, 1989.

The annual point-to-point inflation rate 
based on the data for the week ended June 
30,1990, was 9 per cent against 5.6 per cent
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in the corresponding week ending June 
30.1989.

The prices of primary articles were up 
by 7*3 per cent. Among the primary articles, 
the prices of food articles were higher by 9.8 
per cent. The wheat prices were higher by 11 
per cent. The prices of pulses were higher by 
11.1 percent.

After the Union Budget, the percentage 
increase in the wholesale price index as on 
June 23,1990, over and above December, 
1989, was: pulses 10.7 per cent, fruits and 
vegetables 35.1 per cent, condiments 21.1 
per cent, other food articles 15 per cent, 
oilseeds 22.6 percent, sugar, khandsari and 
gur 10 per cent, edible oils 17.5 per cent, 
beverages, tobacco, etc. 11.8 per cent.

We know the reasons. The Central 
Budget for 1990-91 has proposed a massive 
increaseof Rs. 1,790 crore in the tax burden. 
I would like to point out that the Unk)n Rail
way Budget is expected to yield an additional 
revenue of Rs. 947 crore. The retail prices of 
petroleum products as well as the import 
duty on crude oil would mop up an additional 
revenue of Rs. 836 crore. This has a cascad
ing effect on the general price level. Addi
tional levies imposed by the State Govern
ments and the State Electrrcity Boards have 
also Increased the power tariff. Central 
Government is unwilling to spend foreign 
exchange to the extent required to stem 
inflationary pressures. The recent hike in the 
procurement prices of wheat and rk:e have 
led to the increase In the issue prices of 
these two essential commodities. In this 
connection, I would like to tell you that the 
Government of Tamil Nadu has procured 
rice for puWk: distribution system. We have 
seen in the newspapers that there were 
malpracttees. Keeping in view these mal
practices, our leader, the General Secretary 
of the aiadmk, Ms. Jayalalltha pointed out 
that procurement was done on wrong basis. 
And for this, a case was filed against her. The 
State Government whrch is run by the DMK 
Government wants to hide the truth. They do 
not want to come out with the truth because 
the Central Government is Insisting for pub

lic distributbn system. When the Oppositbn 
leaders are pointing out about this issues 
and about the vast sums, they are put in jail. 
The probability of a high rate of inflation in the 
coming months emanates from two sources, 
namely, the cost-push effects of some budg
etary impositions and the demand-pull ef
fects of the likely increase in Government 
expenditure and inflatbnary financing be
yond the budget estimates. An increase in 
the tax on consumer goods like cigarettes, 
cold drinks, etc. will reduce consumptk>n 
yielding lager revenue to the Government 
without producing any spread effect on the 
prices. But on the other hand, a higher indi
rect tax on a basis material or an increase in 
its sale price would raise costs all around 
resulting in cascading effect on final prices of 
a large variety of final goods. We should 
remember that the trend in growth of real 
national income reflects the trend in aggre
gate supply of goods and services in the 
economy. The gap k>etween the real national 
income growth rate on the one hand and the 
rate of Increase in gross national expendi
ture and/or money supply on the other hand, 
broadly indicates the magnitude of the im
balance between the aggregate supply and 
aggregate demand in the economy. I would 
like to draw the attention of the Finance 
Minister to one point. What is important is the 
combined impact of bank credit to the Gov
ernment sector and the bank credit to the 
commercial sector which includes the public 
sector lendings and the priority sectors of the 
economy. Our Prime Minister had written a 
letter to all the Chief Ministers on 20th May,
1990 for assistance and cooperation in 
containing the prices. Prices are increasing 
tike anything not only in Tamil Nadu but also 
in other States. To contain price rise, there 
should be a very good pubik: distributbn 
system and periodic market interventbn.

Both these points should be practised 
properly. We know that people are hoarding 
goods. We should adopt some measures for 
de-hoarding and also punish the hoarders. I 
want the Government to make stringent taws 
to avoid hoarding and to punish the hoarders. 
Prioe stability is essential for sustaining the 
momentum of growth and ensuring equi-
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table distribution of benefits, tnflatlon hurts 
the poor especially since their incomes are 
not indexed to prices, it also reduces the 
willingness to save in financial assets, en
courages speculation and the generation of 
back money and distorts investment priori
ties. Inflation hits hardest at the already low 
living standards of the poorer and weaker 
segments of our society. The resolutk>n of 
inflationary pressures has to be sought prln> 
cipally on the demand skie, with particular 
attention being devoted to correcting the 
underlying fiscal imbalances. There is no 
use accusing the Congress Party for their 
mistakes, but we must now see that proper 
steps are taken for lowering the prk:es at the 
earliest.

Lastly, 1 would like to warn the Janta Dal 
to understand the dangerous s'ituatk>n. You 
have make us to sit on vulcanoes. Please 
understand that the poor people are highly 
agitated. We should understand their diffi
culties or else those valcanoes will definitely 
swalbw not only you, but all of us. With these 
words, I once again request the hon. Fi
nance Minister to see that prices come down 
within the next three months or else we may 
be in danger.

[ Translation]

PROF. VU AY KUMAR MALHOTRA: Mr. 
Deputy Speaker, Sir, today the House is 
discussing the issue of price rise. The entire 
nation is perturbed over the rising prk^es and 
the poor people are forced to lead a miser
able life. The salaried class too are facing a 
k>t of problems. The prices of items of daily 
use are rapidly increasing as a result of the 
general price rise. When there is an Increase 
in the price of essential commodities, it 
becomes very difficult for the poor people to 
make their both ends meet. That is why, we 
vehemently protested against this price rise 
by organising 'Dharnas' and hokiing denH>n- 
stratk>ns. However, I was very much sur
prised to see congress leaders including 
Rajiv Gandhi. Vasant Sathe and H. K. L  
Bhagat expressing their thoughts on the

issue of price rise and accusing the Govern
ment for it. We do not have any disagree
ment in respect of the statlsttes they have 
presented here but I was pained to see the 
imprudence with whk^h they have tried to 
draw an inference and change the Govern
ment for an issue, for which they are solely 
responsible. Mr. Deputy Speaker, Sir, the 
critk)ism of the Government by the B.J.P. 
and the left parties, on the issue of price-rise 
is understandable, but the accusations lev
elled against the Government by the Con
gress on an issue for which the latter is solely 
responsible is nothing but an uncalled for an 
shameless act.

Mr. Deputy Speatker, Sir, I woukJ like to 
present some statistics before the House 
and the hon. Members may also go through 
the figures presented by Shri Rajiv Gandhi. 
Shri Rajiv Gandhi had said that the Con
sumer Wholesale Price-lndex whk:h stood 
at 168 in December, 1989 has now gone up 
to 175. His assertion in this regard is correct 
but Mr. Gandhi forgets that during the Con
gress regime between 1982 and 1989, there 
was a 68% Increase In the Consumer Whole
sale Price Index. Thus, dunng the last seven 
years, there has been an average annual 
increase of 10% in the wholesale price in
dex, whereas Shri Sathe has saki that the 
price index has gone up by 6% under this 
Government. Here, I am not justifying this 
increase of 6% but considering the fact that 
the prk;e index had gone up by 70% during 
the seven year rule of the Congress Govern
ment the charges levelled against the pres
ent Government on the issue of price rise, by 
the leaders of the Congress party is beyond 
my comprehenskdn.

Mr. Deputy Speaker, Sir, these leaders 
have also sakJ that the Consumer prk^e- 
index stood at 180 in December, 1989. Now, 
how has it risen to 180 from 100? Thus we 
find that during a perk)d of seven years I.e. 
from 1982 to 89, there hfts been an increase 
of 80% in the price-index. In short, it comes 
to an average increase of 11.5 per cent per 
annum. This Government Is yet to reach that 
percentage. I do agree that if the Congress 
Government had committed a mistake, it
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does not mean that the present Government 
too should follow that path. No excuse can 
justify the continuation of those mistal<es. 
However, it is most improper on the part of 
Congress leaders like Shri Rajiv Gandhi and 
Shri H.K.L. Bhagat to present statistics, 
indulge in self-praise and blame the present 
Government for their inaction on the price 
front. In his speech, Shri H.K.L. Bhagat has 
compared the B.J.f*. to a wife, who speal(s 
too high of her loyalty to her husband, but 
hesitates to defend him in public, but I would 
like to make it clear to both Shri H.K.L. 
Bhagat and Shri Gandhi that the maladmin
istration of Congress Government during the 
last ten years is responsible for the present 
price rise and economic situation, the preva
lence of black-marketeers and lilack money 
and then the Congress people stand up to 
speak on this issue, it looks like the Devil 
quoting the scriptures. You shouki realise H. 
Last year, the Budget presented by the 
Congress Government had a massive deficit 
of Rs 13,500 aore. The total amount of 
deficit in the Budgets presented by the Rajiv 
Gandhi govemment during its five year ten
ure comes to Rs. 35,000 crore. Isn’t it but 
natural that such a huge defk;it would result 
in price rise? The Congress party is respon
sible for the present situatton. Their malad
ministration is the root cause of the present 
price-rise. If sudden brake is applied to a 
vehicle going down a slope very fast chances 
are that it may t>reak down, but it also doesnl 
mean that brake shouki not be applied and 
the vehicle shouki not be prevented from a 
fall. I would like to say to the Janata Dal or for 
that matter the Natk>nal Fiont’s Govemment 
that the Congress Party was atone respon
sible for the rise in prkses for whk:h it was 
punished by the people in the electtons. The 
people made tosit them in opposition. There
fore, they do not have any moral right to raise 
the questton of prioe-rise in the House. But 
this does not mean that the Janata Oal 
should do nothing to check the prices and be 
complacent with the situatton prevailing in 
the country. They shouki also not repeat the 
same mistake which was made by the previ
ous regime. Rather they shouki devote their 
eneigy to control prtee-rtee. We have given 
an assurance to the people to this effect.

Last electons were fought onthe twin issues 
of price-rise and oon^ptnn at high places. 
Therefore, to check price-rise is our greatest 
responsibility. I would like to make mentton 
of three or four s t^ s  whksh can be taken to 
check price-rise. When Shri Dandvate pre
sented the budget in the House, I stated that 
it wouM lead to inflatksn. At that time, Mr. 
Dandvate had asserted that it woukl not lead 
to price-rise. But our apprehensions proved 
true. If you hike the prices of petrol, diesel, 
iron and coal as well as railway freight and 
fare, the prices of all other commodities are 
bond to increase. They cannot t>e checked.

Mr. Deputy Speaker, Sir, I want the 
National Front's Govemment musttake three 
or four steps. It is conectthat the budgetary 
defksit during the last five years regime of the 
prevtous Government increased to Rs.
35,000 crores as also the countiy was bur
dened with external toans of Rs. 1,00,000 
crores. Shri Rajiv Gandhi was saying that 
prices had come down during the pertod 
from September to November, 1989 but he 
forgets the level of prices reached by the end 
of September. Prices were brought down for 
two months by taking recourse to heavy 
imports in view of the impending electtons. 
There is no doubt that prees have sharply 
gone high after electtons. But I woukf like to 
know why contradtotory statements were 
made by the Prime Minister and the Finance 
Minister in regard to import of Palm-oil. On 
the one hand, hon. Prime Minister saki that 
he would not take recourse to import of 
Palm-oil on the other, hon. Finance Minister 
saki that he wouM go in for import of it. 
Immediately after the statement of the hon. 
Prime Minister to the effect that Palm-oil 
woukl not be imported, traders hoarded it, as 
a resutt of whtoh the prices of edible oil rose 
veiy sharply. Therefore, it is the responsibil
ity of the Gtovernment to check the rising 
trend in prices of edil>le oil.

This couM have been checked but 
adequate steps were not taken, the Con
gress Party was in league with the black- 
marketeers and ftoarders. They have de
posited bilttons of rupees of blackmonay in 
foreign countries. But why no actton is being
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taken against these hoarders even now? 
Why the Government is showing leniency to 
them? Why not hoarding is being checked? 
You say that the prices of wheat, arhar and 
other foodgrains soared due to increased 
support prices given to farmers. I wouM like 
to know why the prices of goods such as 
soaps, tooth-pastes, hair oil, shoes, waifer, 
etc. manufactured by multinational compa
nies have gone so high. These multinatnnal 
companies spend crores of rupees on ad
vertisement and sell the product of 2 in Rs. 
12. The Congress Party was in leagure with 
them. Why are you not taking actions against 
them? An Agriculture Price Commission was 
set up for farmers. Why did you not set up an 
Industrial Price commission to fix the prices 
of industrial goods? Then only you will know 
as to how an industrial good costing Rs. 2/- 
is being sokf at a price of Rs. 10/- You have 
brought down the deficit in budget from Rs. 
13,500 crores to Rs. 7,500 crores. But it 
does not mean the halting of developmental 
activities and curtailment of job opportuni
ties. 75% of D.A. is neutralised by the Gov
ernment but 40% of the the D.A. sanctnned 
to the employees is deducted in Income- 
Tax. emptoyees in private sectors do not 
enjoy even thisfaality. In such circumstances, 
the price-rise is bound to pinch them. Why do 
you not supply other essential commodities 
like tea etc. through fair price shops? You 
can control the prices of tea as this come 
under your jurisdkition. You can increase the 
supply of tea and edible oil to fair-price 
shops. You can reduce the prices of salt and 
some other things directly. More fair-price 
shops shouki be opened and the prices of 
essential commodities shoukJ also be con
trolled. The money deposited abroad shoukJ 
be brought back and blackmoney shouki 
also be unearthed. Shri Rajiv Gandhi says 
that the present Government has inherited a 
sound economy from him, whereas the truth 
is contrary to it. During the last 40 years, it 
was only during the year 1978 when the 
wholesale price index and consumer price 
index had fallen by one-point. Tbereafterthe 
Congress Party in league with the compa

nies indulged in corrupts practices and ru
ined the country. They also ask the reason of 
our supporting this Government despite the 
fact that we do not like it. We do it because 
we do not want the Congress Party to come 
to power again and ruin the country. That is 
why we support the Janata Dal. Janata Oal 
shouki also keep our this compulsbn in 
mind. We want that this Government com
pletes its full term of five years but this does 
not mean that they shouki take no step in this 
direction. I am constrained to point our that 
almost allthe Ministers wentonforeign jaunts. 
Was it necessary? By this way you are also 
repeating the same mistakes as were com
mitted by the Congress Party. Shri Rajiv 
Gandhi has pointed out that the Prime Min
ister took two aeroplanes with him during his 
foreign tours. He, however, has no moral 
rights to raise finger against him as he him
self used to take a number of planes with him 
and that too for enjoying holidays. But this 
does not mean that we too should do the 
same. Our Ministers should not imitate the 
life-style of Ministers under the Congress 
regime. But I am sorry to point out that 
immediately after the end of the budget 
sesston, most of the Ministers went on for
eign jaunts and I could hardly find anyone 
present here. This much of foreign-tour was 
certainly not needed. The foreign exchange 
posKion of the country is already alarming. 
While on the one hand, we give sermon to 
obsen/e utmost austerity, on the other Min
isters are going on foreign jaunts. These two 
contradk^ory things cannot go hand in hand. 
You should control such things.

I think that if three or four steps like 
setting up a Commission, supplying more 
comntodities through fair-price shops and 
controlling the prices of the commodities 
which are fixed by the Government aretaken, 
then the prices of the commodities all over 
the country woukJ be stabilised. A mention of 
these steps has been made in the manifesto 
of the Janata Dal as well as the B J.P . 
Therefore, we are committed to the people 
for It and necessary measures stioukl be 
taken by the Government in coming days to 
fulfil this commitment. This is all I wantto say.
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MR. D EP UTY SPEAKER: Now Mr. 
Bhogendra Jha. His party has four minutes. 
He can talte some more time. I just wanted to 
bring this to his notice. {Interruptions)

SHRI BHOGENDRA JHA: I do not want 
to take more time, nor do I want to harangue 
my friends.

MR. D EP UTY SPEAKER: H you want 
the hon. Minister to speal< at 6 o'clock, then 
you will have to restrict; othenvise, I will allow 
you time. I just brought to your notice how 
limited is the time. You can take your own 
time

SHRI BOGENDRA JHA: On behalf of 
our party, we have moved several Motions, 
in several forms, on this Price rise issue. So. 
It IS welcome that we all have unanimously 
accepted this issue. So, it is in the form of an 
Adjournment Motion, because it is an issue 
on which largest sections of the people are 
deeply concerned, excepting some hoarders, 
some blackmarketers, and some other 
aggnts.

Some issues have been raised. The 
Leader of the Opposition, the former Prime 
Minister has said that this Government is 
dependent on two crutches. True; it is so. 
when we are supporting this Government, 
we cannot entirely absolve ourselves of the 
responsibility, good or t>ad, and of the poli
cies and performances of this Government; 
and that is why we are more concerned than 
those who are in power, and those who are 
in the Opposition. After all. support means 
something; and I think the Government and 
the Ministers must bear it in mind, that they 
must not tax our patience too much, beyond 
a limit.

One the issue of prtees, the Leader of 
the Opposition saw all sorts of contradictnns 
within the Government. He has talked about 
Mntradk^nns here. Even worse contradk:- 
tions he had, when he was in power. As the 
Minister of his Government, at hfe instance, 
Shri Arif Mohammad Khan had introduced a

resolution, and then he was asked by Mr. 
Rajiv Gandhi to withdraw that resolution on 
the Muslim Personal Law.

Several aimes they had committed. I 
am not going to compare this Government 
with that Government. Simply I want to 
mentton that this question of legacy has 
been there. Very con^ectly this Government 
had mentbned that this legacy was left by 
the Congress Government. And not very 
incon-ectly the Leader of the Oppositnn had 
said that they had this legacy from the Janata 
Patty. These legacies are to some extent 
unavoidable. What I am concerned with is 
the legacy of the polfcy followed by the 
Government. The Government led by the 
Congress Party had the bask: pol»y of send
ing the interest of the monopolists in the 
country, of the wholesalers, of the profiteers. 
And unfortunately I have to say that this 
Government is also folbwing the same pol- 
K!i in varying degrees. That is the crux of the 
problem. I am not talking about some per
formance here, some omissions here, some 
commissnns there. But the policy pursued 
in pro-capitalists, pro-hoarders, pro-profi- 
teers. That is why I was marking how jubilant 
Shn Rajiv Gandhi was when he saki that the 
was happy atthe performance of his govern
ment.

The class interest served is the same; 
the class benefiting, to the detriment of the 
interest of the people, is the same. So, they 
are jubilant. They are again jubilant on the 
mistakes of this Government, particulariy 
the mistakes on the issue of the prices so 
that it can be saki that it is a change from 
frying pan to the fire. That is why they are 
happy and they are not in a positkin to 
conceal their delight. Shri Vasant Satheji is 
here. He is also delighted. I do not want that 
he should be so jubilant (Interruptions)

The Budget itself contained 70 per cent 
indirect tax thereby throwing burden on the 
people. It contained about 30 per cent tax on 
the rich people. That was bound to result in 
the rise of prices of consumer goods and 
essentialcommodities; that is insvltable. I do 
understand that my friend Prof. Madhu
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Dandavate cannot be oblivious of this fact. 
Many others may be; many others may not 
understand the financial impiications of such 
a policy, but not so Prof. Madhu Dandavate. 
because he spoke about such a policy in my 
presence tn this very House on several 
occasbns. So. this is the result Of that policy; 
and the result of that policy is helping the 
former Congress Party again to have the 
gear at the table to some extent.

In a democracy, I do not doubt the 
motive of anyone; in a democracy, any 
government elected on the basis of adult 
franchise will not oblige prices to nse. So, I 
do not impute any motive either to this 
Govemment or the former Government. The 
question is that of policy which you follow. 
That results in these things. So, that should 
be again in the Interest of the people, tf the 
Government is prepared to re-consider its 
policy on that score, then it is understand
able. Take the example of remunerative 
prices to the farmers. I don’t think anyone in 
this House will be opposed to that, anyone in 
the country will be opposed to that. But when 
you gave a second rise for wheat, what was 
the time? It was when most of the actual 
tillers of the soil had disposed of their pro- 
dacts on the basis of distress sale. Aboutthe 
distress sale, I do not want to contradict 
anyone here. But what I want to know from 
anyone here is this.

Is there any single village in the coun- 
try--because you swear by the village al> 
ways-where an overwhelming majority of 
the resklents are not at the same time con
sumers of foodgrains also, by purchasing? 
But they have to go to a distress sale. 
Wherever a distress sale is there the price of 
wheat was increased. When the wheat was 
stocked by the rural rich, including the 
hoarders and the land-grabbers then the 
prices were raised. So, we do not want to 
believe that it was done in the interest of the 
peasantry. That was done In the interests of 
the hoarders in the towns, in the villages and 
the land grabbers. I am talking of the second 
rise. You will have to think whether it will get

you any credit. Who is helped or benefited by 
It? There can be no divisbn of the country 
between the towns and the villages for this 
purpose. A tiny sector, that is the land grab
bing sector, the hoarders, many of whom are 
bus owners and truck owners, has benefited 
and they are the exploiters of the rural people. 
Similarly, in the towns also an overwhelming 
majority consists of poor people. There is no 
question of any clash between the interests 
of the towns and villages. But there Is a clash 
between the exploiters in the towns on the 
one side and the people in general, espe
cially those in the villages. That is the divkJe 
among the people whether we tike rt or not. 
If you are asked whether we want to reduce 
ft. or whether we want to minimise it. the reply 
I think everyone will give, is ‘yes’. Then, the 
policy should be yoked to that.

Similarly, when you raised the issue 
pnce of wheat by 30 per cent, naturally that 
will have an effect and there will be sympa- 
thetk: nse in the other prices also, even if the 
whole salers are very fair. In that context the 
Government policy and the performance of 
the Government must be to take steps which 
would reduce prices or curb the forces whbh 
were instrumental in the rise of the prices of 
essentialcommodities. Again, lam not going 
into the details of the rise in prbes with 
regard to the other items; they have been 
mentioned by my friends.

When a question of the whole-sale trade 
came up in this very House, I had pertinently 
asked my friend. Prof. Madhu Dandavate-1 
do not expect the Government to nationalise 
the whole-sale trade in foodgrains— whether 
it would not lead to some prk:e rise. We are 
supporting this Government not on the basis 
of our polby. but on the basis of their commit
ment whbh regard to the electk^n manifesto. 
So. whh regard to the prices I had pertinently 
asked him to take very harsh measures and 
mentioned that he cannot natksnalise this 
Govemment. Simply, you do not aid the 
hoarders and black-marketeers. The Gov
ernment should stay neutral. And that Is the 
only thing to be done. You should also give 
up the policy of giving Instltuttonal finance to 
the whole-sale trade. To that questfon, he
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had categoricany rdplied that that was ex- 
actly what he wanted to do. That is on the 
record of this House. Has that been done? 
Because, there is not a single wholesaler 
from Kashmir to Kanyakumari or from 
Manipur to Gujarat who does not depend 
upon the bank financing, or financing by the 
pubhc Institutions, in the whole country. 
Simply do that and within a week you will see 
that the prices wtll crash down. Without ar
resting a single whole-sale trader in the 
country, this can be done. Without taking any 
such measures, simply you withdraw your 
money from the wholesale market. I am not 
talkmg about the retailers. From the whole
sale market you with draw your money. You 
give some time, fifteen days or one month, 
that whatever they have taken should be 
repaid, expept the interest. Just ask them to 
pay back your money without any interest 
and see the effect on the market. They will 
have to come with the stock to the market. It 
will not bring down the black money, but they 
have to bnng the stocks to the market to pay 
back that money to you.

Mr. Sathe was referring to this and was 
asking what the way out was. This is the way 
out This was once implemented partially in 
1974.

18.00 hrs.

The prices of mustard oil come down 
from Rs. 14/- per kilo to Rs. 6/- per kito. 
Partially it was implemented. So, I want Prof. 
Dandavate to consider senously this pro
posal That will make much of a difference.

This Government, like the previous 
Government, Is depending upon supply and 
demand and supply management. Shri Mir- 
dha was calming that sugar production has 
gone up to one crore tonnes: foodgrains 
production has exceeded by 17 crores ton
nes. As a result, supply is there. But the 
demand has not gone up. The prices have 
gone up. Why? Because hoarders are hoard
ing the stock in the bank godowns on the 
basis of black money. Consumers do not 
enter to godowns. They are left out.

MR. D EP U TY SPEAKER: You have to 
be very brief. You have very well made the 
point about control and supply of money.

SHRI BHOGENDRA JHA: Sir. I am 
suggesting a way-out.

MR. D EP U TY SPEAKER: You have the 
capacity to make it. But make it very brief.

SHRI BHOGENDRA JHA: So. I think 
that policy had failed. Supply is there. The 
demand has not gone up and then the prk:es 
have gone up. Some sort of cartelisatton has 
taken place on our wholesale trade. We 
have read in the newspapers. Cement pro
duction will have to be reduced The prices 
may come down. Cement production want 
up and the pnces went up. I want to know 
whether you are in a position to break that 
cartelisation. I am afraid that you can not. 
You have surrendered to them.

Oil crisis is not of our making. Some 
more worse days are to come.

The hon. young lady is sitting here as 
the Minister. In order to save 17 tress in 
Champaran District of Bihar, the gas produc
tion was delayed m the name of environ
ment. The O NG C has openly said that it will 
plant 17000 tress. Again ecology has be
come a dogma. In the name of that dogma 
you cannot have gas production. You do not 
permit oil exploration. So, I think that some 
more attention has to be given for increasing 
our productk^n.

Ail the essential commodities whk:h are 
necessary for the people-several commodi
ties have been mentioned by our friends- 
should be supplied through public distrction 
system. For that, you require stock. So. you 
must get the stock on the basts of the actual 
pnce plus whatever the profit the industrial 
producers have got. Ensure control over the 
wholesale market and ensure supply through 
the network of public distnbution system in 
the towns, in the villages, throughout the 
country. For that, you shouki fix remunera
tive prices to the peasants and well thought-
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out prices must proclaimed before so that 
they can go in for that production. Even In 
regard to pulses* our country can become 
self-reliant. Between the prices given to the 
peasants, primary producers and the prices 
charged from the actual consumers, there 
must be a limited gap, I think, of 20 per cent; 
not that the peasants are given less and the 
consumers have to pay more; and the middle 
men may loot the people on both the sides. 
Such a coherent policy has to be made.

Do not be jubilant that sugar prices are 
not rising now. At present there is no de
mand because of the ramy season. Again, it 
will go up. So is the case in regard to many 
other things.

MR. D EPUTY SPEAKER: Please con
clude now.

SHRI BHOGENDRA JHA: I am now 
concluding. I am not supporting the Adjourn
ment Motion. Mr. Rajiv Gandhi has made an 
appeal to us to vote. We will not vote for that 
because he has justified his policy. I was 
hearing Shri Rajiv Gandhi very attentively. 
He did not say a single word whether any
thing was wrong with his policy. He entirely 
justified those policies which are boomrang- 
ing today. So we cannot support that. We 
have to vote against that policy But this 
should not be taken by this Government to 
mean that we support the policies of the 
Government... (Interruptions) We are say
ing, either you change your policy, make it 
pro-people and anti-exploiter or people will 
go to the streets. We will not support them. 
But the masses will come to the streets. 
They will come to struggle and demostrate. 
They will come to struggle and demonstrate. 
They will not tolerate that they produce and 
still they have to purchase at higher prices 
and allow the middlemen to toot. This is a 
warning. But still we support this Govern
ment because we do not this Government to 
fall. We want this Government to continue for 
a full term of five years.....{interruptions)

MR. D EP UTY SPEAKER; Nowthe hon.

MR. DEPUTY SPEAKER: I have a long 
list and it Is very difficult for me to accommo
date everybody.

(interruptions)

[Transiation]

SHRI RAM K R IS H N A  Y A D A V  
(Ajamgarh): Kindly give two minutes time to 
me also.

MR. D EPUTY SPEAKER: I will provide 
you opportunity to speak tomorrow and on 
whichever subject you want to speak, you 
may speak at length. You would be given 
chance on some other occasbn. If I give you 
a chance right now, why not to Sheila Kaul 
and Chitta Basu"^

SHRI RAM KRISHNA YADAV: Please 
give me just two minutes.

MR. DEPUTY SPEAKER: You should 
appreciate that I will be very happy to give 
you time. You would be given adequate time 
tomorrow. You are doing all this unneces
sarily... (Interruptions).......

[English]

MR. DEPUTY SPEAKER: Don’t con
tinue this argument like this. Hon. Finance 
Minister, please....

(Inten^uptions)

MR. DEPUTY SPEAKER: If I give him 
time I shall have to give time to other hon 
members also.....

(Interruptions)

THE MINISTER OF FINANCE (PROF. 
M ADHU D A N D A V A TE ): Mr. Deputy 
Speaker, Sir, I am thankful to Shri Vasant 
Sathe and other hon. Members who have 
parttolpated in this debate on the Adjourn
ment Motion. Sir, I may be permitted to point 
out to the House that in the past on $o many
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occasions wh6n Adjournment Motion on tho 
price issue was sough to be raised here the 
plea put forward from the Government side 
was and thefe was also some substance I 
concede that when the price rise problem is 
a continuing problem in that case it cannot 
become the subject matter of Adjournment 
Motion, but It can be raised through Rule 
193. Sir. you will be happy that the moment 
this permission was sought, the Govern
ment announced that we have no objection 
at all because we consider this to be a 
burning problem and as a result of that 
Adjournment Motion has been moved on
this issue........ {Interruptions). I myself five
names sought permission. It was individual; 
it does not matter. I am happy Shri Vasant 
Sathe moved the Adjournment Motion.

Sir, I wish to make it very clear that I 
would like to take note of every point that has 
been raised in this House. 1 would not like to 
drive the burning problem of rising pnces 
below the carpet. I would also like to analyse 
the situation as it exists today and on behalf 
of the Government I would like to indicate to 
the House the concrete steps and measures 
that we propose to take in order to see that 
the nsing prices are arrested. Sir, not in a 
spint of acrimony but to state the fact that if 
the prices have to be controlled, essentially 
It IS a question of controlling the economy of 
the country and therefore when we speak of 
controlling the economy of the country, the 
financial constraint that existed at the time of 
our taking over the economy is very relevant.
I am not doing it again in the spirit of finding 
faults with ‘X’ or ‘Y ’. But, please not what 
were the financial constraints under which 
we started the management of the economy. 
In the beginning of December the deficit was 
of the order of Rs. 13790 crores. The foreign 
debt was of the order of Rs. 83.000 crores, 
including NRI deposits. That means the debt 
service ratio was of the order of 27 per cent, 
thirdly, due to internal borrowings and exter
na! borrowings in 1989-90 Budget, the entire 
obligation for paying the Interest was of the 
order of Rs. 17.000 crores When there is 
scarcity of certain commodities and we are 
forced to Import, we must have adequate 
financial resources and foreign exchange

resources. We were left with the foreign 
exchange resouroesof the order of Rs. 5,000 
crores that is, less than what is required for 
Imports for less than two months-to be exact, 
one and a half months. The rate of inflation 
at that time was 8 per cent and the food 
stocks had dwindled down from 20 million 
tonnes to 11 million tonnes and at the same 
time I must state that against the background 
of this, we have to manage our economy. 
Now with this background, the entire House 
will agree that if the long term inflatbnary 
pressure on the economy is to be checked, 
the first priority has to be to restrain the deficit 
financing in our Budget and in our economy. 
Sir, prior to the presentation of the Budget 
we had consulted the economists, the cen
tral trade unions present trade organisa
tions, women organisations, consumers, 
small scale industries, and commercial 
groups and all of tnem agreed on one point 
fi om left to right that what we have to do is to 
give priority to curbing the deficit financing 
and, therefore, that was the priority that we 
have to give.

Now, there is also another aspect. There 
were certain additional constraint to which I 
did not refer and that is the Defence expen
diture. So, I would not like the House to take 
It lightly. No matter which part of the House 
you belong, but all of us are dedicated and 
committed to the defence of the country. 
Because of the security environment in the 
country, we find that whereas in the previous 
Budget the Defence expenditure was to be 
of the order of Rs. 13,000 crores, in the 
Revised Estimate, it became Rs. 14,500 
crores, and I was forced, because of the 
security environment, to put the Budget at 
Rs. 15,750 crores. Such a quantum jump in 
our entire Defence expenditure! Some people 
raised the question that we could have cut 
down the Defence expenditure. Without 
meaning any ill-will towards anyone, I would 
like to recount as to what happened in 1962. 
When we had to face a debacle in NEFA and 
when, under the instructions of the Prime 
Minister of the country. Pandit Jawaharlal 
Nehru, the Defence Minister had to quit, at 
that time all criticism in the Oppositbn and in 
the ruling party was that we had no defence
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preparedness. And ail the books that were 
written after the debacle of NEFA very dearly 
said that while counting rupees, annas and 
pies, we did not take cognisance of the 
security environment of the country and, as 
a result of that, we had to face the humiliation 
defeat in NEFA and as a result of that, the 
Defence Minister had to go. Therefore, this is 
another constraint under which we had to 
control our economy. So, we decided to give 
priority to contracting the deficit. The deficit 
in the last budget was of the order of Rs. 
7,337 crores, the Revised Estimate was Rs
11,750 crores and with the cooperation of all, 
I tried to contract it to Rs. 7,206 crores. Now, 
people say what guarantee is there that we 
are going to maintain the deficit at Rs. 7,206 
crores so that in the long run we are able to 
check the inflation..... {Men^uptbns)

SHRI JA N A R D H A N A  P O O JA R Y  
(Mangalore): What aboirf revenue deficit*̂

PROF. MADHU DANDAVATE; Please 
don't disturb me. I never disturb you, so, you 
please don’t disturb me.’

SHRI JANARDHANA POOJARY: But 1 
was not given a chance to speak.. (Interrup
tions)

PROF. MADHU DANDAVATE: You 
leave it to me. I will take care of it. So, Sir, as 
far as defk:it Is concerned, this was the 
position Rs. 7,337 crores. then Rs. 11,750 
crores and we tried to contract it to Rs. 7,206 
crores. After listening to Mr. Sathe, I feel that 
the legitimate question that the House can 
ask Is what guarantee is there that we will be 
able to maintain this deficit at this level. 
Therefore, 1 have given the assurance to the 
House that every four months we will come 
before the House and give the performance 
of our efforts to collect the revenues and 
curtail the expenditure. Inside the Finance 
Ministry, we are doing it every month and 
inside the House I shall present, In this 
Monsoon Ses$k>n, the first four-monthly 
report.

One very significant and valuable point 
was raised by my friend Mr. Sathe. He quoted 
an economic journal and said that last month, 
whereas at that partk^ular point of time last 
year, the def tert was of the order of Rs. 9,000 
crores, no doubt the deficit had come down. 
It was Rs. 7,400 and odd crores. But then 
that was supposed to be more. Now, there is 
a common misnomer that if the deficit goes 
up after two months or three months, then 
ultimately at the end of the financial year, the 
final deficit is bound to be beyond that, if you 
bok at ten years graphs of vark)us defrcits 
that have grown or contracted month by 
month, you will find that the general trend in 
the deficit has been that in the beginning 
there are no collectbns. The expenditure 
starts. Therefore, the deficit goes up. It 
reaches at a particular maximum point at 
that particular point of time when we start 
giving the shares of various States, Then 
some sort of a plateau, a constancy of deficit
IS maintained, or it goes up and down. At a 
later stage again when almost ail the expen
ditures are over, the States’ shares are al 
ready completed and in the final phase only 
we get the revenues, but there is less expen> 
diture, again you will find that the deficit 
starts coming down. If we were to fulfil the 
final target, it might come to Rs. 7, 206 
crores, it might be up. I will try my best to see 
that we try to keep the deficit at the level of 
Rs. 7,206 crores. Therefore, because It has 
gone to Rs. 7,400 crores, do not imagine that 
further defbits are to be high. Always this is 
the trend that is observed in the last ten 
years’ deficit trend. That is the point that I 
wouki like to make.

As far as the resources are concerned, 
I do not want to discuss In detail. While 
replying to the Budget, I had made that point 
very clear. Our entire strategy was that if the 
defbits are to be curtailed, that means ex
penditure to be curtailed and revenues to be 
augmented. Obviously, I must have resource 
mobillsatbn. And by and large we decided 
that when we have to augment the resources, 
we would try to concentrate on those articles 
of elitist consumption instead of taxing the 
entire society. We would try to restructure 
those taxes whbh are to be paM by the richer
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sections, elttists and the capital intensive 
companies and as a result of that ttecause of 
the advantage of investment announcement, 
many other facilities and incentives were 
completely escaping the tax net, maximum 
profit and almost zero taxes are there, these 
people have been brought into the tax net 
and those richer sections will also pay tl>e 
taxes We are trying to have additional re
source mobilisation through corporate taxa
tion and last time it was zero. This time it is 
going to be 800 crores of rupees and we are 
trying to mobilise these resources I am very 
happy to mention about the four monthly 
reports which will come before you. But Mr. 
Sathe will be happy that as far as the expen
diture IS concerned, one by one we are 
calculating and these are our efforts. We 
have been able to curtail the expenditure. 
The revenue must increase still more. What 
we are doing is that we will try our best to 
keep the deficit as small as possible, as far 
as possible, because ultimately, as I rightly 
said. It IS the budget target that was pro- 
lected. It IS the money supply increase and 
the deficit that will ultimately decide as to 
how much will be the increase. As far as the 
inflation is concerned, I do not want to repeat 
what Mr. Jaswant Singh has said. The imbal
ances are due to deficit and others, the 
imbalances created outside because of the 
fall in production of certain essential com
modities and thirdly, the hang-over of the 
past liquidity. These are the mam resources 
and we are trying to see that these souices 
are properly tapped.

As far as money supply is concerned. 
Mr. Sathe was right in saying that the money 
supply has increased to 19.1 per cent. But 
that was in 1989-90 and I am very happy to 
state-not that we have completely salvaged 
the last year's increase-that as far as the first 
quarter is concerned, as far as the rise in 
money supply is concerned, there is growth 
by 4% in this quarter as against 5.8% money 
supply last year and we will try our best to 
monitor the economy so that money supply 
increase to which Mr. Jaswant Singh re
ferred and Mr, Sathe referred and many 
other Members referred will be taken care of 
by us.

SHRIVASANT SATHE: What was it in 
the first quarter?

PROF. MADHU D A N D A V A Tl: In the 
first quarter. I am pointing out that it is 4%  
and last time it was 5.6%. It is an accepted 
practice that we compare with the identical 
figures. So, last time it was 5.8% and now it 
is 4%. I was there to refer to the percentage 
variations over the year-ending. I did not 
want to discuse with the leader of the Oppo
sition when he was speaidng. But I would like 
to point out in ail humility, I am not satisfied 
even with these results. But when we are 
trying to paint a picture which was so gloomy- 
as if the past picture was very bright, unfor
tunately we have to compare the two gloomy 
pictures and not one fine and one gloomy. 
These are the figures available from all the 
documents. We have picked up, for instance, 
the latest available figure of 21 st July, 1990 
and we will take the figures of 22nd July, 
1989 to cakniiate the annual rate of charge.

As for foodgrains, cereals and pulses, 
this time it is 4.2% and last year, to the 
corresponding date, it was 4.4%. For cere
als, this time it is 3%  and last time it was 
4.6% Both have increased, no doubt. In 
regard to vegetables, this time it is 18.3% 
and last time it was 25.6%. As for tea, this 
time It is 18.8 and last time it was 44.1%. In 
the cases of manufactured food products, 
this time it is 8.8% and last time it was 9 6%. 
In the case of sugar, this time it is (-) 0.2% 
and last time it was plus 7.8% rise. ( Intenvp- 
tions) I think Mr. Sathe will have the right to 
reply to the adjournment debate and I think 
he will take care of the points..........

SHRI K. J. AKBAR (Kishanganj); It is all 
work of imaginative bureaucrats.

PROF. MADHU DANDAVATE: No. not 
at all. It is notthe workof imaginative bureau
crats. I have also done my home-work. In my 
hand-writing I have taken the note.

And I can assure you that for these 
references Madhu Dandavate does not 
require the bureaucrats. He does his home 
work, as I am doing it today. {Interruption^.



527 Adjournment motion
Failure of Govt, to check

A U G U S T 7.1990 rf$e in prices of 528
essential commodities

[Prof. Madhu Dandavate]

Even your pricse has Increased. I am saying 
this In a good sense.

Khandsarl— this time it is minus 3 per 
cent» last time it was 24.3 per cent. Salt-8.1 
per cent increase this time, last time it was
7.9 per cent. Textfle-8.4 per cent this time 
and last time 10.3 per cent. I am not happy 
even with these results, tf my performance 
and examination has failed, as I said at one 
time, Icannot be happy because I am the first 
among all those who have failed. That Is not 
my satisfaction at all. We would like to im
prove the situation further. This is the posi
tion.

As far as the excess liquidrty to which 
Mr. Sathe has referred is concerned, no 
doubt that is one of the important problems 
and we have increased the statutory liquidrty 
ratio from 38 per cent of 38.5 per cent. I am 
sure that will give us same benefit.

A question was raised by a number of 
persons and I think in a very figurative way 
and a characteristic way Jaswant Singhji 
said: ‘Why is it that you have referred only to 
the wholesale consumer price index and not 
to the consumer price index?’ And he said: 
‘One Is the beautiful charming lady and the 
other IS the wife.’ I would not like to give such 
analogy because why try to have.a conflict 
between a beautiful lady and the wife. He 
compared the wholesale pnce index wrth a 
beautiful lady and he said: 'Why do you 
resort to that reference'^  ̂ It is better that you 
go to CPI Consumer Price Index.’ And he 
referred to that as wife. I do not want to add 
to that conflict. But I must explain that as far 
as the wholesale price index is concerned, 
even the periodical changes are available 
from time to time. As far as consumer price 
index is concerned, all urban, rural ar>d vari
ous sections and for various periods they are 
not easily available and that Is v/hy unfortu
nately we have to take recourse to wholesale 
price index, but I agree with all the Members 
that If the consumer price index is available, 
in that case that gives a better position. I 
would also like to refer.......

PROF. P. J. KURIEN (MAVELIKARA): 
Now. is forgetting the wife and going for the 
beautiful lady better?

PROF. MADHU DANDAVATE: That is 
all right. This is about the rise in petrol and 
dieeel prices. Viiaykumarji referred to that; 
Jaswant Singhji referred to that and Mr. 
Bhogendra Jha referred to that, and you. Mr. 
Sathe, referred to that. And of course, our 
former Prime Minister and the Leader of the 
Opposition also referred to that. They were 
right. As far as petrol and diesel are con
cerned, any increase in the prk:e of these 
inputs for our transport are bound to in
crease the commodity prices. But I must 
make it clear, I had pointed out to you here 
that according to the calculatbns of what is 
likely to increase and actually what has 
happened, I candidly agree, Sir. For instance, 
there is a 15 per cent increase In the petrol 
prices and 10 per cent increase in the diesel 
price. H you calculate according to ^hat, one- 
third of this petrol price index should enter 
into the transport increased prices and there- 
fore, transport prices should go up by S per 
cent and 10 per cent of that 5 per cent should 
actually reflect into the increase in prices of 
items and about 10 per cent of 5 per cent 
would mean only half per cent But as Bho
gendra Jha has nghtly said, knowing many 
traoers, businessmen or any other entrepre
neurs whenever they get an opportunity to 
see that the inputs that are required for their 
industry or business have also gone up, they 
do not make the mathematical calculations 
and increase the rates according to them, 
but they have the modern mathematics, they 
have multiplier factor and even if it is half per 
cent increase, in that case it becomes 5 per 
cent and therefore, taking pretext of this 
particular increase, they have further in
creased it, and that partk:u!ar analysis of Mr. 
Sathe IS perfectly justified that petrol and 
diesel having touched that, they have also 
entered into the increase in the number of 
commodities, but I must think there were 
certain compulsions. We wanted to see that 
the budget is restricted to minimum value. 
Therefore, we touched the high capital inten* 
sive companies, we tried to touch the elitrst 
production, the elitist consumption Items,
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but in spite or that, when we found that the 
deficit financing coutd not contract to the 
necessary value, as an unpleasant act— 1 
am not happy about It, as an unpleasant act 
I know what will be the consequences— 4o 
dose the deficit gap we were compelled as 
an unpleasant duty to impose levies on pet
rol and also diesel. Of course, in doing that I 
tried to be selective. Of course in doing that 
i tried to be selective. We tried to eliminate 
naptha which is used for fertilisers. We tned 
to see that kerosene is not touched; we tried 
to see that the furnace oil is not touched; We 
tried to see that the gas and the LPG are not 
touched. In spite of that, 1 fully agree even 
whatever the remainders, that caused defi- 
nitely increase in prices and we had to see 
that that particular effect is neutralised. 
Everyone of you have made that criticism. I 
fully accept that criticism. Since there was no 
alternative left open to us, this unpleasant 
act had to be done. Each one of you includ* 
mg the person who have moved the Adjourn
ment Motion and the last speaker Vijay 
Kumarjl had said that when you touch petro
leum and diesel, you are bound to increase 
the products of that and that particular con
jecture IS coming.

SHRI BHOGENDRA JHA* What is the 
way out*?

PROF. MADHU DANDAVATE. We will 
find the way out as to how we will neutralise.
I W ill come to that. As far as those who have 
exploited this particular increase and raised 
the prices are concerned, our experience is. 
even if we annual those increases they are 
not going to come back to the original pnces. 
Then, as far as immediate steps are con
cerned, I would like to point out to you certain 
aspects. Take for instance, sugar. It is a fact 
that in the previous year when the sugar 
production had come down from 92 lakh 
tonnes to 87 lakh tonnes, because of the 
decline in production there was consider
able increase m the price of sugar during 
your regime. In our regime, we sat with the 
unions; we sat with the industries; we en
couraged them to have better production 
and we have toki the unk>ns working in the 
sugar industries that they wouW get incen

tives. Fortunately, we expected that the 
productbn wouki be about 105 to 107 lakh 
tonnes. We are happy the productk>n is 
about 110 lakh tonnes and as a result of that 
we are not able to bring down the sugar 
prices too low, butat least we have been able 
to restrain them. We have to take precau
tions. The mistake that we committed In 
1977 has to be avoided. We must not allow 
s u ^ r  prk^es to depress to that extent by 
whk^h the sugarcane growers and the kisans 
will not get the prbe and if they are denied of 
the remunerative prices, in fact they will burn 
the sugarcane and then burn us who are 
responsible for not giving them the remu
nerative price. So, some sort of a balance 
between the two has to be established. Then, 
as far as tea is concerned, I said it earlier, I 
assured you and we dki that. The previous 
Government, I cannot blame them t>ecause 
these are the obligatk>ns with the friendly 
countries, had entered into an arrangement 
that there would be export of tea to Soviet 
Russia. We have also good relattons and we 
have nurtured those relations. We have 
persuaded them that we have certain diffi
culties; this time the tea crop has gone down 
the therefore allow us to stagger these ex
ports. We did that and as a result of that, the 
price of tea has ben stabilised. They have 
been brought down to some extent.

Then, as far as salt is concerned, I said 
it last time, some Members have requested 
me that I should go into the expert enquiry 
into the point that because of the lodisation 
of salt, the price of salt has gone up. I am 
happy to report theat iodisation has not 
caused any rise in the prices of sale and the 
reason in something else. If you iodise one 
tonne of salt, actually the expenditure is Rs. 
40 to Rs. 42 per tonne. Our subsidy Is Rs. 20 
to Rs. 22 per tonne. If you calculate that, as 
a result of iodisation, the increase in the price 
of salt will be only two or three paise per 
kitogram. But where the thing had gone 
wrong? We found that we had certain diffi
culties about transport. We contacted the 
Railway Ministry. The initial difficulty was 
that the Railways have put some r^strte- 
tions. If you want to move the salt from the 
place of salt plant to the centres where the
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salt is to be received, you must have the full 
rake movement and then all then all the 
wagons will be filled up. As a resuh of that, 
they had to wart for the loading of the salt. In 
that case, the turn-over of the wagons was 
changed. As a result of that, receiving centres 
received salt We had sorted out the issue. 
You must take note of one more factor. At a 
number of places in the villages where there 
are heaps of salt without fancy packages 
and where the salt will t>e available very 
cheap, if you insist on beautiful packages the 
price of salt will be high. We have sent 
instructtons to the effect that for those who 
are prepared to accept the salt without pack- 
ages it must be given without it and pack* 
ages should not be insisted. In that case, 
without package, salt will be available at 80 
paisetoone rupee. Of course, unfortunately 
with package, it goes up. That is why, we are 
trying to tackle the salt problem.

About cement, the Prime Minister has 
rightly indkiated it. We had an agreement 
with the industry that they must try to bring 
down the cement prices to the March level. 
By and large, after some time, the prk^es 
came down. But after that, we enquired and 
found that there were certain break-downs in 
certain plants. They assured us that they 
would set up the plants whteh were broken 
down. Now. in two or three regk>ns, the 
cement price has come down to March level. 
But In other places, the prices have gone up. 
The Leader of the Opposltbn tried to ridicule 
it saying: it came down and had again gone 
up. Leave aside your ridicule, we have taken 
cognizance of your criticism and we will try to 
see that those cement plants which are out 
of order or broken down are properly set up. 
It is not only in two regbns but in all the 
regions, we will see that the cement is avail
able at the tower prrce. {Interruptions)

Yesterday, the news has come that 
there is cartel that is being operated by 
certain interested parties. About cartel, we 
will take very firm attitude and we will that this 
problem is also solved.

But there is only one sensitive item 
whch has put us into diffculty and put the 
natbn into hardship. That is the edible oil. I 
must humbly admit that so tar we had mis
erably failed in controlling the prtoes of edible 
oil. But I must tell you. in order to salvage the 
situation, what we propose to do. Unfortu
nately. the production of oilseeds has gone 
down. We want to increase the productton 
but that Is a tong-term measure. But what will 
the people do in the short-run? We have 
made certain arrangements. We have talked 
to the National Dairy Development Board; 
we talked to Dr. Kurien and an arrangement 
is made. There aie large packets of milk 
lying unsokJl >vith some countries. Do not ask 
me to name those countries. We have made 
certain arrangemonts. Those packets of milk 
will be given to them. In lieu of that, certain 
will be given to them. In lieu of that, certain 
foreign exchange will be available. We will 
not take the foreign exchange but for the due 
quantity of the foreign exchange, the pal- 
molein oil will be brought here. Originally our 
plan was. on the instructions of the Prime 
Minister, we wouki bring that oil. we wouki 
mix it up and bring it with the tradittonal oil. 
we would refind that and sell it at the k>w 
price. Fortunately we have got the fresh 
information that we will be getting refined 
palmolein oil and straightaway we will sell it. 
We have tned out best to see that before the 
festival season, we will try to give oil which 
will be of cheaper variety. Of course, some
times. the taste is to be adjusted. I under
stand, in times of difftoulty when there is less 
production. I think, eating habit also will have 
to change and we will try to do that. (tnterrup* 
tions) You will laugh it. We have done It in the 
past. I may tell you in the il World War, when 
there was diff ernetial between kerosene and 
petrol, a number of countries tried to resort to 
kerosene and as a result, certain changes 
were brought out* it is not only that but I 
would like to refer to 1965 in whteh Shrl Lai 
Bahadur Shastri, the Prime Minister of the 
country appealed to the nation: **Since we 
are passing through dlfftoult times, we have 
to change our eating habit and I will start It 
mysetf dnd I shall request the nation so tong 
as the security environment continues as it 
is, let us try to forego one evening meal." A
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number of people did that. Do not try to 
ridicute when we talk in terms of changing 
eating habit, (/nte/ruptons)

Those of us who were in jail were forced 
to change our habit because whatever was 
given, we had to eat it.

Mr. Bhogendra Jha has made a very 
fine and constructive suggestion. They say, 
businessmen and industrialists are respon
sible for stocking of any commodity and as a 
result of stocking and hoarding, artificially 
prices go up. In that case he suggests, utilise 
the Essential Services Maintenance Act. Of 
course, it is to be implomented by the States. 
We have coordinated our activities with 
them and I am happy to say that even after 
the new Government has come, 914 hoarders 
have been deaH with. Forthese activities we 
will strengthen the machinery and we wouM 
warn all the vested interests that H they 
resort to hoarding, sertous possible actbn 
will be taken in cooperation with the State 
Governments, and whether it is Congress or 
non-Congress State Government, all of them 
are prepared to coordinate and cooperate 
with us. With their cooperation, we will try to 
implement this.

Shn Rajiv Gar\dhi has made some criti
cism. He said that India’s credit rating has 
gone down. I will put the record straight. We 
have been kept on credit watch because of 
what happened between 1985 and 1990.1 
have the facts and figures. Number one is 
the persistent fiscal deficit financed by inter
nal borrowing that caused increasing debt 
Secondly, the mounting current deficit fi
nanced by bon’owing abroad. That also 
created certain diff knjities and, as a result d  
that, no doubt a credit watch is kept. But I am 
one with even Members of the Opposition 
that as far as our country Is concerned, our 
debts might be very high. On 31 st March, 
1989 it was Rs. 83,000 crores. Now it is Rs.
1,00,000 crores. Debt service ratto is 30%. 
That means, whatever we export, almost 
one third of our export earnings will be spent, 
not on India's welfare and devetopment but 
in pairing the interest in Spite of that, one 
matter of pride, whether you rule or we rule.

for us is that we had heavy debts. But we 
never become defaulters like some of the 
countries whk:h are over 75%. Our position 
is not like that. Ours is 20%. I am not even 
happy about it but we will have to curtail it. 
This is the aspect that I wouM like to say.

Shri Rajiv Gandhi has made another 
allegatk>n He sakl that when the new Gov
ernment came, he tried to indicate as to what 
happened as far as the rising prices are 
concerned. Between December, 1989 when 
the NF Government took over, till the end of 
July, 1990, he saki that the whole sale prkie 
index increased. That is true. Between 
September and December, 1989, prices 
dropped to some extent. That is also con-ect. 
You are con’ect. V\fith all respect. That is also 
correct. You are correct. You are correct. 
With all respect to your knowledge and wis
dom, let me tell you that the period, between 
September and December, 1989 is the pe
riod between khariff crop and that is the 
traditional period in which the prices decline. 
Between January and August, 1989 prices 
increased by more than 6%. This was not 
much different from what happened in 1990. 
There are certain economb laws. Whether 
Shn Vishwanath Pratap Singhji is the Prime 
Minister or Shri Rajiv Gandhi is the Prime 
Minister, the economic laws operate. That is 
the equality before law and, therefore, let me 
tell you that as far as these facts are con
cerned, there is no distinctk>n between the 
two. I do not want to be linked. I must also put 
the record straight because it is in national 
interest.

Some sort or a scare is sought to be 
created that there is a war in Kuwait O PEC 
has created that there is a war in Kuwait. 
OPEC has created certain rise in prices and, 
as a result of that, the whole situaton is going 
to be very dangerous. We anticipated that 
we might be lacking proper imports and, 
therefore, one mistake we did not commit. 
Again I do not want aN of us to be blamed, 
because all-party Public Accounts Commit* 
tee on the Kuo oil deal had made certain 
observattons. Shri K.P. Unnikrishnan Is here. 
He knows that. That Committee which con
tained Congressmen also unanimously said
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and that will be guidelines lor me. At the time 
of the Kuo oil deal they said— when actually, 
the Singapore spot prices of oil were falling, 
the deal was struck at a h^her constant 
price— that particular committee report said:

Th a t Committee does not see how it 
was prudent on the part of the Govern
ment to make such transactons*

and, therefore, it was assured to us by the 
prevtous Government also that ‘ in future, we 
will take a note of the falling prices and make 
the imports and the purchases ai appropri
ate time when our import t>iil will be re
leased.” Taking note of this particular issue, 
I must say that a number of things which we 
had done in the Opposition, they are helpful 
to us when we are in power. We saw that 
when we have to purchase the oil, some 
difficulty may arise. The bills may go up and, 
therdore, taking due precauttons, we saw to 
it that when the prk»s of petroleum were bw, 
we made substantial spot market purchases. 
Our inventories were made full. Therefore, 
please rest assured that in spite of what has 
happened in Kuwait, so far that has no 
disturbance and don’t create any interna- 
tk>nal panick. Do not be advantageous to 
those who are sending petrol to us. Do not 
create panick. Do not try to demoralise any 
one. Antcipating that cert&in changes will be 
there— of course, we did not antksipate Iraq’s 
entry into Kuwait— we expected that the 
prices may go up due to some other extra
neous factors and we use not wisdom but 
common sense and decide to keep up our 
inventorises full. Therefore, there need be 
no alarm on that score.

Regarding impact on events in Kuwait, 
we will have to watch what will happen. But 
we will take due precaution to see that we will 
not become panuky on that score. I do not 
want to take much of your time. But I would 
Nke to make an appeal to you.

to be comf rontatton. I do not blame all of you 
because even when we were sitting In your 
Benches, we also vigorously tried to raise 
the issues. In fact the task of the Opposition 
is to expose and Oppose. Whenever some 
mistakes have been committed by the ruling 
party or any one, ifthere are some kwpholes 
in the poltey. it is the task of the vigilant 
oppositton to point out. In fact, my grievance 
is that you do not give enough notices. 
Whatever amount of homework you are doing 
every day forgiving 13 notices, those notices 
are not coming. But I congratulate you for 
having resMe this matter of pubik: impor
tance. But only one appeal to you. Really 
many constructive solutkms and sugges- 
tk>ns have been made on both sides of the 
House regarding stroamKning the Public 
Distribution System, regarding the imports, 
regarding hoarders, regarding certain car
tels that have to be destroyed, regarding 
certain actnns that have to be taken against 
those who are tying to resort to excess stock. 
We will take care of all these suggestions, no 
matter whether they come from the ruling 
party or from the oppositk>n or by the sup
porters.

I have only one request to you. I do not 
want to cast any aspersons. But when one 
of my friends on the Oppositkm skle was 
speaking, I only made a request that if I and 
my Government have committed any blun
der from the polrcy issue, please attack me 
or my Government. But do not attack those 
who are trying to support our Government 
from outskie. Do not pk^k up this opportunity 
to hit at them. (Interruptions) You will get 
enough opportunity. Please doni do It now. 
I have no grouse. All that I have saM is that 
I am prepared to accept the responsibility. 
{interrupttons)

S H R IB H O G EN D R A JH A : We do not 
expect this reply to come from you. We will 
support you. We are accountable for your 
poli^ also. Moral responsiblHty is there on 
us also.

Sir, occaskmalty there might have been p r o f . MADHU DANDAVATE: That Is 
confrontatton. Where there Is Opposltton, all right. I am very happy that Shri Bhogendra
where there is a ailing party, there is bound Jha has sportingly saU: Though we are
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supporting you fiom outside, stilt we share 
the responstbirity of everything that you do.” 
Therefore, in a very friendly manner they 
have pointed out to us. I can rest assured 
that whether friendly or unfriendly, I do not 
treat the Opposition as unfriendly because 
you might the Opposition and you might 
be the ruling party. Opposition is not the 
enemy of the country. They are the friends of 
the country; they are friends of democracy 
because it is their task to point out what are 
the failures of the ruling party. I congratulate 
Shri Sathe for having brought this Adjourn
ment Motion. But I want to make one appeal 
to you. Having assured you that all the con
structive suggestions will be taken note of, I 
will try my best to implement and check the 
prices. My last appeal to you is this: having 
brought to the notice of the entire House all 
the issues that he wanted to put forward, I 
appeal to Mr. Sathe not to press for the 
Adjournment Motion and in spite of that if he 
presses for the Adjournment motk>n, my 
appeal to the House is: very humbly reject it. 
{tntomjpthns)

SHRI JANARDHANA POOJARY: Sir. I 
have given one notice asking for permissk>n 
to put a question.

MR. D EP U TY SPEAKER: This is not 
the time.

SHRI JANARDHANA POOJARY: With 
your permission. I would like to ask a ques
tion.

M a  DEPUTY-SPEAKER: Nowwehave 
come to the fag end of the debate.

SHRIJANARDHANAPOOJARY: Itisa 
very important issue. I have to put one ques
tion. {Int«n’upthns)

MR. D EP U TY SPEAKER: Not now. H 
you make a point again he has to reply and 
there will be adebate. This, we cannot afford 
to do.

{InteiT^stlons)

SHRIJANARDHANAPOOJARY:twant

to put the record straight. You kindly pennit 
me. Ha has misled, (bitemiptions)

MR. D EP U TY SPEAKER: You tell Mr. 
Sathe, he will do it

(htairuptions)

SHRI JANARDHANA POOJARY: You 
please permit me. The hon. Finance Minis
ter has stated in his reply that tne revenue 
deficit In his Budget was the highest during 
the entire period of 42 years.... {Intanip- 
tions)

MR. D EP U TY SPEAKER: No, please. 
You hand it over to Mr. Sathe and he will do 
it.

(Interruptions)

SHRI JANARDHANA POOJARY:lwant 
to say that the hon. Finance Minister has 
misled the House... {Interruptions)

MR. D EP U TY SPEAKER: No, please. 
Mr. Sathe to speak.

{Interruptions)

SHRI VASAN TSATHE: Ithoughtatthe 
end of the debate on this very important 
questbn, we will have have some re-assur- 
anoe from the hon. Finance Minister thsrt 
there is some hope at least some time in the 
nearfuture, that the prices wouM come down. 
But the entire speech which he made was 
apdk)getic ultimately trying to defend m 6  
justify saying that economic laws are the 
same for everyone whichever the Prime 
Minister, whichever the Govemment is and. 
therefore, they will operate. Why did you not 
think about it during your electtens when you 
were crftteising us that under the economic 
laws we had got the prbe rise? Why did you 
not think of economic laws when nobnths 
after months you started from January 
onwards, both you and tsMng cue probably 
from you the hon. Prime Minister started 
a ssu r^  that next month, within three months, 
within fourmonthsthe prices will come down. 
The more you assured, the more they went
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up. That is why, probably, I think, Dan- 
davateji has not assured anything to this 
House.

Another thing that surprise me is that he 
was quoting an example and I would like to 
know about it. Let some officers in your 
Finance Ministry give us really that whole 
review of whether in very annual Budget, as 
you said— this is what I have, noted— the 
deficit target, whichever estimated deficit is 
there, is reached in the first quarter itself. I 
have to understand it and therefore I would 
like to know this. Because if this is true, then 
It reaches in the first quarter and according to 
him ft becomes a plateau and later on it 
comes down so that the annual deficit re> 
mains within the budget estimates. This is 
what I have understood. If this is true, then all 
your other things that are going to come 
which are called hidden deficits, where will 
they be taken care of? How is it then that 
budget after budgetlhings go beyond budget 
estimates? If this was true that it reaches 
there and that becomes plateau, why does 
the supplementary budget come and why do 
you criticise it later on? Therefore something 
goes wiong. Don't be so sure that you will be 
able to contain the deficit as you have said. 
Because that is again all from economic 
laws.

I would like to show it. when you said 
deficit-giving the analogy of our perform
ance. The Finance Minister again repeated 
it-the legacy that was left to them. There is 
repetition again and again that nothing was 
left to them and that is why they are not 
responsible. Instead of owning up the re- 
sponslbility and saying that we went wrong, 
as you rightly dki, during the Budget speech 
I distantly remember sitting here listening to 
you when you again and again emphasized 
that although we are increasing the petrol 
prrces. although we are going to increase the 
diesel prices, its impact— 4o the whole House, 
to everyone he said— on the prk^es of con> 
sumer commodities will be negligible, know* 
ing full well that this story of mathematrcal

business does not actually happen and Its 
had a devastating effect all across the line.

I remember the percentage story of an 
intelligent mathematician who went at the 
river wanting to cross the river. He calculated 
the average depth and found that it was only
4 feet. He was 5 feet and 4 inches tall like Mr. 
Dandavate. He thought that he can easily 
cross the river taking into consideration the 
law of averages and percentage. Precisely 
what happened? He tried to cross the river 
and drowned. That is what happened to you. 
This is what happened to this Government. 
It drowned in between in the river of prices 
rise, inspite of the crutches.

I believe that as far as this tendency of 
deficit is concerned, you have to take the 
average— wheneverf ive years period is there 
or when you take it for the decade. You will 
cee the tendency in the previous years right 
from 1980-81 to 1988-89. In 1980-81 as 
percentage of GDP at the market piice, the 
budget deficit was 1.9 because It is taken as 
a percentage. Then in 1985-86 it was again 
1.9. In 1986-87— you can correct me; I be
lieve the hon. Prime Minister was the Fi
nance Minister of the country— it increased 
to 2.8. Then again when he ceased to be the 
Finance Minister it came down in 1987-88 to 
1.7.

SHRIVISHWANATH PRATAP SINGH* 
It was the period when the Leader of the 
Opposition was making announcements out 
of the Budget of thousand and thousand of 
crores of rupees in various states. {Interrufh 
tions)

19.00 hfS.

SHRI VASANT SATHE: To give ex- 
cuses on the hind-sight Is a very dangerous 
thing because if he seizes to be the Prime 
Minister tomorrow, he will give similar ex
cuses later on, to other people also. So, this 
Is not fair. (Interruptions) Therefore, to say 
this analogy that In the last year, as it were, 
something had happened and we were left 
with a legacy, is not fair. Did he say that in the 
previous year the Budget that he had got or
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th« cMidt that ha had got was a legacy? Or 
because it is the same Government, shouid 
the next Finance Minister say that the iegacy 
given to me was 2.8? Therefore, what I am 
saying is this. When youdeai with the nation 
as a whole and its Budgets and if you talk in 
terms of... (Inten-uptions) It is not the ques
tion of distance. The thing is you have to tal<e 
it in your stride. You have to have the confi
dence that you can manage this. And you 
have to take measures, economic measures 
and that is what you told the country; that is 
what you toW the House, that you will be able 
to manage. Unfortunately, having failed to
tally, now you are trying to argue, as they 
say, 'For e'en though vanquished, he couW 
argue still'.

[Translation]

[Englbli]

SH R IVASAN T SATHE: I am not going 
to use this word, 'bonded labour’ Some nk»r 
words, they have saM. (interruptions) You 
are talking of beautiful lady and all that. But 
I can see the protest from bcnh the quarters. 
They refused to be called either a wife or a 
beautiful lady, (interruptions) Shri Madhu 
Oandavate was trying to protect and ulti
mately was appealing, * please do not say 
anythingtothem'. (\merruptk>ns)\Nhax isthe 
relattonship do you have with them?

(interruptions)

PROF. MADHU DANDAVATE: Again, 
donicreate problems in my home (interrup
tions)

This is an example of the famous say
ing.:

"Marj badta gaya, jyon-jyon dava kee.* 
The disease is aggravating with every 
dose of the medicine. Kindly discon
tinue it.

[English]

SHRI M.J. AKBAR: You change the 
doctor.

SHRI VASANT SATHE: You have to 
change the doctor, (interruptions) Shri 
Madhu Dandavate was speaking from the 
other skie and I was also speaking from my 
side. We were keeping the debate at a 
certain level— ât an intellectual level. But I 
was amazed, both when I was speaking and 
my leader was speaking, to see some of the 
crutches were virtually jumping like springs. 
What was worrying them? (ir\terrufaions) 
What was bothering them? (intem^ions)

[Translation] ,

SHRI MADAN LAL KHURANA (South 
Delhi): We are not a bonded labour, (inter- 
njpihns)

SHRIVASANTSATHE: Someone said, 
'Hon. Shri Somnath Chatterjee is the first 
man to get up immediately, whenever any
thing is saki— an angry man to protect the 
Govemment'. (intemptions)

SHRI M.J. AKBAR: He is new Tau. 
(interrufOions)

SHRI VASANTSATHE: Somebody saki 
that he was a new Tm i

(iraerruptions)

But, what happened to one Tau? (inter
ruptions) Somebody whispered to me here. 
The way they were vying with each other to 
please the Govemment, someone whispered
to me not Ta u ’ But.......**.......

(intenvptions)

SHRI SOMNATH CH ATTERJEE: It is 
the role you have always played... (intenvp
tions)

SHRI VASANT SATHE: I saki, some
body whispered. I have not heard it.

MR. DEPUTY SPEAKER: That word 
will not form part...

**Expunged as ordered by the Chair.
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SOMNATH CH ATTER JEE: This 
is the level of debate! This is the intellectual 
level! {Intemptions)

PROF. MADHU DANDAVATE: Please 
don’t go to that level, {tntemptions)

SHRI VASANT SATHE: The word is 
withdrawn. I Iteep it to Tat/’

SHRI SOMNATH CH ATTER JEE; You 
have some principles, not out of your so- 
called loyalty to one person. (Intonuptions)

They have no consaence. {intBm^y 
tions) This is not the way. [IntoiTLptions)

SHRI VISHWANATH PRATAP SINGH: 
Mr. Vasant Sathe has withdrawn the word. 
Let us not have a debate on Tau'. (Intomip- 
tions)

SHRI SOMNATH C H A TTER JEE: Why 
doni they ask themselves? Everybody has 
deserted them. (Interruptions) They want 
our help. (Interruptions)

[Translation]

PROF. VUAY KUMAR MALHOTRA; 
You are the Bofor's Tau '... (Interruptions)

[English]

MR. D EP U TY SPEAKER: Please take 
your seats.

(Interruptions)

MR. D E P U TY  S P E A K E R : Mr.
Makkasar, please sit down.

(Interruptions)

(Interruptions)

rise in prices of 544
essential commodities

MR. D EP UTY SPEAKER: You will sit 
down first.

(Intemjptions)

MR. DEPUTY SPEAKER: Please sit 
down first.

(Interruptloos)

MR. DEPUTY SPEAKER: Do not
complicate the matter.

(Intemjptions)

MR. DEPUTY SPEAKER: Let me
complete what I have to say.

(Intenri^tions)

MR. D EPUTY SPEAKER: Please sit 
down first.

(Interruptions)

MR. D E P U TY  S P E A K E R ; 
Makkasar, you will have to sit down.

Mr.

(Interruptions)

[Translation ]

MR. DEPUTY SPEAKER: I wouki like to 
request you all to first listen to what I am 
saying and I will give you an opportunity to 
speak after I conclude. Immediately after 
that word was spoken. I said that it would not 
form a part of the record. Secondly, Shri 
Sathe ji has sakl that he is withdrawing his 
words. So, kindly do not stretch it too far 
now... (intemjptions)

MR. D EP UTY SPEAKER: No I will not 
do that.

MR. DEPUTYSPEAKER; Mr. Malhotra, 
you have also used wrong words. I dkl not 
say anything to you also. I will request that let 
not the Members use the words which will 
hurt the feelings of others.

(Interruf^lons)

MR. D EP UTY SPEAKER: H you want 
me to do that, then I shall have to do that 
against many of the Members. You will please
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sit down. K is not use sliouting.

(Interruptions)

[Translation]

MR. D EPUTY SPEAKER: Your demand 
has been fulfilled. If action is taken against 
some one that way, it would have to be taken 
against many Members.

(Interruptkins)

[Englist)]

SH R IVASAN T SATHE: I would again 
say that I withdraw the word and I will settle 
on the word 'new Tau’.

(\nterruptions f

SHRI S O M f^TH  C H ATTER JEE; Now. 
they want a ‘ Tau’ to help them out.

{Interruptions)

MR. DEPUTY SPEAKER: Somebody 
has talked about wife and beautiful lady. 
Why don't you make the two in one?

{Interruptions)

SHRI VASANT SATHE: IwoukJIeaveit 
to you Sir. I do not want to make any further 
remarks now... {Interriptions)

[Translation J

I do now know whether it will be 
Ardhanarishwar’ or something else. (Inter
ruptions)

[English]

I would only suggest that this question 
of price rise is connected with the larger 
questton of economic structuring and re
structuring. Unless the Government, irre
spective of parties, shows segacity and 
courage to restructure our economic system 
and make it accountable and growth- on- 
ented, we wilt not be able to solve the prob

lem of production of goods. What is inflation 
mainly? K is lack of commensurate goods 
related to the money in circulation. There
fore, ultimately, we will have to think in terms 
of that structure which will enable this coun
try to reach those heights of growth, particu
larly of essential commodities and not of 
elitist consumer goods. That is why, I sin
cerely believe that this Government will take 
boM measures to curb prk» rise and bring 
about a structural change. We would really 
like to know as to whether the country is 
satisfied with these prices and prk:e rise or 
not. This Adjournment Motion is only to 
register our protest and censure against the 
polices, not the individuals, of the present 
Government's administratk>n. Those poli
cies have resulted in such a skyrocketing 
and harassing price increase in tfie country. 
People must know and as representatives of 
the people, it is our duty and everyone who 
honestly feels that this price rise is unjusti
fied owes it to the people of this country to 
support this adjournment motion and vote in 
favour of it.

MR. DEPUTY SPEAKER: I shall now 
put the motion to the vote of the House.

SHRI BHOGENDRA JHA: The finance 
Minister has intervened and the mover has 
also just concluded his reply. We are all 
agreed that the price rise must be checked. 
I urge upon them not to press for division on 
the motton.

MANY HON. MEMBERS: No, no.

MR. DEPUTY SPEAKER: I shall now 
put the motk>n to the vote of the House. The 
question is:

That the House do now adjourn"
The Lok Sabha divkJed:

AYES

Division No. 1 

19,24 hrs.

Ahmed, Shri kamaluddin
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Chaudhary, Shri Ram Prasad

Chaudhary Shri Rudrasen

Chauhan, Shri Prabhatsinh

Chavda, Shri Khemchanbhai 
Somabha

Choudhary, Shri Lokanath 

Choudhury, Shri Saifuddin 

Chowdhary, Shri Dasai 

Commander, Shri Mohd. Hassan 

Dandavate, Prof. Madhu 

Das, Shri Anadi Charan
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Das, Shri Bhakta Charan 

Datta, Shri Amal 

Deshmukh, Shri ChandU>hai 

Dhakane, Shri Babanrao 

Dhumal, Prof. Prem Kumar 

Dikshit, Shri Narsinghrao 

Dome, Dr. Ram Chandra 

Fernandes, Shri George 

Fernandez, Shri Joss 

Gandhi, Shrimati Maneka 

Gangwar, Shri Santosh Kumar 

Giri, Shri Sudhir 

Gujral, Shri I.K.

Gupta, Shri Dharmpai Singh 

Hannan Mollah, Shri 

Hansda, Shri Matilal 

Harsh Vardhan, Shri 

Heera Bhai, Shri 

Hota, Shri Bhabani Shankar 

Jangde, Shri Resham Lai 

Jaswant Singh, Shri 

Jatiya, Shri Satynarayan 

Jha, Shri Bogendra 

Jorawar Ram, Shri 

Joshi, Shri Dau Dayal 

Kabde, Dr. Venkatesh
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Kalka Das, Shri 

Kaivi, Shri Kalyan Singh 

Kapse, Prof. Ram Ganesh 

Kataria, Shri Gulab Chand 

Kaushik, Shri Purushottam 

Keshari U i,  Shri 

Khan, Shri Arif Mohammad 

Khan, Haji G. M.

Khan, Shri Sukhendu 

Khandelwal, Shri f^arelal 

Khurana, Shri Madan Lai 

Kotadia, Shri Manubhai 

Kushwaha, Shn Jagdish Singh 

Lodhan, Shri Guman Mai 

Mahajan, Shrimati Sumitra 

Mahale, Shri Haribhau Shankar 

Mahata, Shri Chitta 

Maheshwar Singh, Shri 

Makkasar, Shri Shopat Singh 

Malhotra, Shri Vijay Kumar 

Malik, Shri Purna Chandra 

Malik, Shri Satya Pal 

Mandal, Shri Sanat Kumar 

Manjay Lai, Shri 

Manvar, Shri Baivant 

Mayekar, SIviXSopalrao
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Meena, Shri Nandlal 

Meghwal, Shri Kailash 

Mewar, Shri Mahendra Singh 

Mishra, Shri Balgopal 

Mishra, Shri Janeshwar 

Mishra, Shri Raj Mangal 

Misra, Shri Satyagopal 

Montosh, Shri Paul R. 

Mukherjee, Shrimati Geata 

Mukhopadhyay, Shri Ajoy 

Naik, Shri Ram 

Negi, Shri C.M.

Nitish Kumar, Shri 

Pal, Shri Rupchand 

Pande, Shri Rajmangal 

Pandey, Prof. Yadu Nath 

Pandeya, Dr. Laxminarayan 

Pani, Shri Ravi Narayan 

Paraste, Shri Dalpat Singh 

Paswan, Shri Chhedi 

Paswan, Shri Ram Vilas 

Paswan, Shri Sukdeo 

Patel. Dr. A.K.

Patel, Shri Arjun bhai 

Patel, Shri Chandresh 

Patel, Shri Ram Pujan
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Patel, Shri Somabhai

Patil, Shri Basavaraj

Patnaik, Shri Sivaji

Prem Pradeep, Shri

Rai, Shri, M. Ramanna

Raje, Shrimati Vasundhara

Rajveer Singh, Shri

Ram Awadh, Shri

Ram Dhan, Shri

Ram Sagar, Shri (Bara Banki)

Ram Sagar, Shri (Sakipur)

Ram Sajiwan, Shri

Ram Singh, Shri

Rana, Shri Kashiram ChhabikJas

Rasheed Masood, Shri

Rawat, Prof. Rasa Singh

Ray, Dr. Sudhir

Raychaudhuri, Shri Sudarsan

Routray, Shri Nilamani

Roy, Shri Haradhan

Roy Pradhan, Shri Amar

Sahay, Shri Subodh Kant

Sai, Shri A. Larang

Saroj, Shri Sarju Prasad

Sartaj Singh, Shri

Sanwar Hussain, Shri
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Sayeed, Shri Mufti Moghammad

Scindia, Shrimati Vijayarajs 

Shakya, Or. Mahadeepak Singh

Shakya, Shri Ram Singh

Shastri, Shri Kapil Dev

Shastri, Shri Yamuna Prasad

Shekhada, Shri Govindbhai 
Kanjibhai

Shukla, Shri Vidyacharan 

Singh, Shri Ajay 

Singh, Shri Dhanraj 

Singh, Shri Har Govind 

Singh, Shri Jagannath 

Singh, Shn K. Manvendra 

Singh, Shn L.V.

Singh, Shn Pratap 

Singh, Shn Ram Bahadur 

Singh, Shri Ram Prasad 

Singh, Shri Sukhendra 

Singh, Shri Surya Narayan 

Singh. Shri Tej Narayan 

Singh, Shri Uday Pratap 

Singh, Shri Vishwanath Pratap 

Sonkar, Shri Kalpnath 

Subedar, Shri 

Suman, Shri Ramji Lai

Sur, Shri Monoranjan 

Tandel, Shri D J .

Tarif Singh, Shri

Tanwala, Shri Amratlal Vallabhdas 

Thakore, Shri Gabbhaji Mangaji 

Thapa, Shri Nandu 

Tiraky, Shri Piyus 

Tiwari, Shri Brij Bhushan 

Topdar, Shri Tarit Baran 

Tyagi, Shri K.C.

Unnikrishnan, Shri K.P.

Varma, Shri Dharmesh Prasad 

Varma, Shri Ratilal Kalidas 

Vekaria, Shri S.N.

Verma, Shri R.L.P.

Verma, Shri Sheo Sharan 

Verma, Shri Upendra Nath 

Yadav, Shri Baleshwar 

Yadav, Shri Chhotey Singh 

Yadav, Shri Chun Chun Prasad 

Yadav, Shri Davendra Prasad 

Yadav, Shri Hukumdeo Narayan 

Yadav, Shri Janardan 

Yadav, Shri Kailash Nath Singh

Yadav, Shri Mitra Sen 

Yadav, Shri Ram Sharan
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Yadav, Dr. S.P.

Yadav, Shri Sharad 

Yadav. Shri Surya Narayan 

Yadava. Shri Ramjilal 

Yadvendra Datt, Shri 

Yuvraj, Shri 

Zainal Abedin, Shri

MR. DEPUTY SPEAKER: Subject to 
correction *

The result of the division is:

Ayes

Noes

117

202

The Motion was negated.

MR. DEPUTY SPEAKER: Now the 
Prime Minister is going to make a statement.

SHRI KAMAL NATH (Chhindwara): Sir. 
the Hindi versbns of the statement has not 
been laid.

MR. D EPUTY SPEAKER: No. no.

STA TEM EN T BY PRIME MINISTER

Decisions on tlie Mandal Conmiission 
Report

[Translation]

TH E PRIME MINISTER (SHRI VISH- 
WANATH PRATAP SINGH): I am happy 
today to announce in this august House a 
momentous decision of social justicethat my 
Government has taken regarding the So> 
ciaily and Educationally Backward Classes 
on the basis of the Report of the Mandal 
Commission.

Hon’ble Members are aware that the 
Constitution which we gave to ourselves 40 
years back envisages that Socially and 
Educationally Backward Classes (SEBCs) 
be identified, their difficulties removed and 
their conditions Improved in terms of Article 
340(1) read with Article 15 (4) as well as 
Article 16 (4 ). It is a negation of the basic 
structure of our Constitution that till now this 
requirement was not fulfilled.

The Second Backward Classes Com
mission under the Chairmanship of the late 
Shri B.P. Mandal which was appointed on 
1st January. 1979 submitted its report on 
31.12.1980. In accordance with our commit
ment before the people we included of It. I am 
glad to announce that my Government has 
taken the following decision on the Mandal 
Commission’s Report:

(i) In order to avail ourselves of the

‘ The folowing members also recorded their votes;

Ayes:

Noes:

Shri P.C. Thomas, Shri Govindrao Nikan, Shri Dharmanna Mondayya 
Sadul, Shri Palai K.M. Mathew, Shri C.P. Mudalagiriyappa. Shri Raja 
Ambanna Nayak Dore, Dr. B.G. Jawali, Shri Pater G. Marbaniang, Shri 
Mankuram Sodi, Shri A,S. Gounder. Shri P. Narsa Reddy. Shri M.J. Akbar, 
Shri Ajit Singh, Shri Srikanta Jena, Shri Harlkewal Prasad, Shri Yusuf Beg, 
Shri Jamlabhai Rathra, Shri Mangaraj Mallik. Shri Sayed Masudal Hossain, 
Major D.D. Khanoria, Shri Biplab Dasgupta, Shri Ramashray Prasad and 
Shri Kankar Munjare.
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benefit of the long experience of a 
number of States In preparing lists 
of Socially- and Educationally 
Backward Classes (SEBCs) and in 
order to ensure harmonious and 
quick implementation, we have 
decided to adopt in the first phase, 
the castes common to both the 
N^andal list as well as the State 
Lists.

(ii) The percentage of reservation for 
the Socially and Educationally 
Backward Classes (SEBCs) will be 
27%.

SHRI G.M. BANA7WALLA: We must 
seek a clarification from the Government.

f^R. D EP UTY SPEAKER: On the Min- 
isters* statements, we cannot albw it. I am 
sorry.

Now Bill to be introduced. Mr. 
Shreedharan.

(Interruptk>ns)

PROF. P.J.KURIEN (Mavelikara): Sir. 
let the House be adjourned now.

(iii) This reservation will be applk:able 
to services under the Government 
of India and Public Undertakings.

Hon’ble Members are aware that on 
14.4.1990 at the official function organised 
to celebrate the birthday of Bharat Ratna 
Baba Saheb Dr. B.R. Ambedkar at the 
Ambedkar Stadium, I announced that com
mencement of the Ambedkar Centenary Year 
and designated it as the Year of Social 
Justice’. We have taken a number of meas
ures of social justice pertaining to the Sched
uled Castes and Scheduled Tribes and other 
weaker sections like removal of injustice 
done to Neo-Buddhists, vesting of 
Constitutional status and substantial power 
to the National Commission for Scheduled 
Castes and Scheduled Tnbes, according 
due but long-delayed nonours to Dr. Am
bedkar, and so on. The present decisions 
are in the same line and belong to the tradi
tion of this Govemment’s dedication to the 
cause of the Scheduled Castes, Scheduled 
Tribes. Socially and Educationally Backward 
Classes and other weaker sections.

[English]

SHRI G.M. BANATWALLA(Ponnani): I 
want some clarifications, Sir. {Interruptions)

MR. D EPUTY SPEAKER: No slogans 
in the House, please {Interruptions) Mr. 
Banatwalla, we do not allow it.

19.29 hrs,

RUBBER (AMENDMENT) BILL*

[English]

TH E MINISTER OF S TA TE  IN TH E  
MINISTRY O F COMMERCE (SHRI AR- 
ANGIL SHREEDHARAN): On behalf of Shri 
Arun Kumar Nehru, I beg to move for leave 
to introduce a Bill further to amend the Rubber 
Act, 1947.

{Interruptions)

SHRI V ASAN TSATriE  (Wardha): After 
this, Sir, we should adjourn.

SHRI P.R. KUMARAMANGALAM (Sa
lem): It was said that after the announce
ment on the he Mandal Commission, the 
House would be adjourned. {Interruptions)

MR. DEPUTYSPEAKER: I have under
stood what you said.

MR. DEPUTYSPEAKER: Do you want 
to oppose this Bill?

SHRI P.C. THOM AS (Muvattupuzha):
Yes.

MR. DEPUTY SPEAKER: You can do 
it tomorrow.

^Published in the Gazette of India Extraordinary, Part II, Section 2, dated 7.8.90.
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{Interruptions)

MR. D EP UTY SPEAKER: You should 
understand that I am helping you. You can 
speak tomorrow. > will not allow any hon. 
member to speak except either Shri P. 
Upendra or Dr. Laxminarayan Pandey, who 
has to present the Report of Business Advi
sory Committee.

19.30 1/2 hrs

BUSINESS ADVISORY COM M ITTEE 
Thirteenth Report

[English]

DR. LAXIMINARAYAN PANDEYA

(Mandsaur): I beg to present the Thirteenth 
Report of the Business Advisory Committae.

MR. DEPUTY SPEAKER: TheHous* 
stands adjourned to meet tomorrow a' 
11A M .

19^1 hrs.

The Lok Sabha then adjourned till Eleven 
of the Clock on Wednesday August 8, 

1990/Sravarta 17, 1912 (Saka)
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